Date: 26/04./2023

Sub: Proposal Tor establishing State Desk tor Goa Industrial Development

Corporation (GO

The Proposal for establishing State Desk Tor Goa Industrial Development

Corporation (GIDC) is received from Mis. Invest India - Natonal
Invesunent Promotion & Facilitation Ageneyv. Copy ol the proposal s

places in the (ile art C ol o C 240 Meso Invest India s the Nationad
Investment Promotion and Factlitation Aveney of India, formulated vide
Cabimet Note dated 28th August 2009, under the acgis of DPHE Ministry

of Commerce and Industry .

As per Cabinet Note. T1A2008/APIC-TV dated 28.8.2009 clause 3.4 ~DIPP
(Now Known as DPHT)Y will provide event project-based support to the
company out ol the plan schemes operated tor the purpose. the company
could also seek Tunding support tor activities: projects endertaken on
behall of or for other Mindstries departments of Governuient ol India and

State Goveriiments™,

M/s Tnvest India s currenthy working with the following Minisirics
through dedicated Desks Project Management Lits

(PMUs )Y Projects/Initiutives with a niche and specialized Teans ob expenis:

SNo. ‘ Ninistes e Bods
. Ministry of Conumerce =od Indusuny
. i

= Mustiy ol Fisheries, Animal Hushandry and

Dairving

| 3. | Programme ol the Office ol PSA 1o GO
| 4. | Ministry ol Foad Processing Idustries
3 Ministry ot Delence
6. Muinistry ol Health and Family Wellare
P, - Mistey Oof Avush
8. I Ministry ot Tourism
9, Minisiry ol Ports, Shipping and Wateraway s
/M) ' AURTRVINTRY ol dal Shakn
1 : 5\,-|‘[]}\\l]‘} of Women and Child Development
2. . “

F Ministry of Culture

13 F Ministry of Road Transport and Highways
H4. CCapacity Building Commission
L3 | Ministey of Consumer Artrs, Food and Public
Pistetbution 7
1o. CMinstry o Infornuation & Broadeasting




All of these initiatives have been avarded to Invest India on nomination

basis (Rule 194 of the GFR) relerring the following stated i the cabinet

note:
I Clause 3.4 states: DPHT will provide event/project-based support
to the company oul of the plan schemes operated for the purpose.
the compuny could also seck Tunding support [or activities/ projects
undertaken on behall” of or Tor other Ministries/departments ol
Government ol India and State governments.

2. The company would levy user charees for the services provided.

To provide support in multiple activities including investment promotion and
facilitation. legal and procurement support. digitization ol state level procedures
and approvals. and project monitoring. various interactions have taken place
between the othicials at Goa Indusiial Development Corporation (G1DC) ;md!

Invest India to onboard a team of resources as part ol the State Desk (SD) Team.

Acuvilies and Deliverables under the Proposal:

Gou Industrial Development Corporation (GIDC) requires highly trained
expert resources o implement and exccute the activities and deliverables

under this Proposal:

]

Helping establish a professional team for GIDC in Goa

" Hiring of the resources through Invest India human resources
team

o Jraining the resources on investment promotion and lacilitation

o Providing functional workspace for the resources as and when

required.  This would anclude dedicated seating arrangement,
aceess 1o Invest India conference and mectine rooms. internet

access. provisioning mobiles & laptops, aceess o databases (10

be charged on actuals) and local convevance

o Working with larger Invest India team and officials in
departments in Government of India

* Famthiarizing the team members with country. scctor. and special
projects teams at Invest India and introducing the tcam members
to sentor olficials o concerned departments in Gol. bilateral

agencies. industry associations and lorcign cmbissies

o Supporting the senior leadership and core investment team
based in Gou on selected projeets
*Investor targeting - Identilving companies in priority sectors of

Goa




s Jonvestment Promotion  inalizing events, forums. and webinar
for industries  department to participate ino tormnvestment
promotion

woinvestment  Factlitation boxpediting  grounding ot the
investments commuitted o the state

o Project Monitorine Team  [xpediting resolution of farge PPP
projects. waste management and renewable energy projects along
with assessing the startup ceosystem

v Legal and procurement Dralting  and  amending  legal
documents  and  contracts  mcluding  tender  documents. state
bychaws, GIDC reaulutions e

o Digitization of staic ievel procedures and approvals — Nonitor
and assist i osetting up single window  system oo digitize
procedures und approvals for citzens and ensure accessible,

conyenient. transparent wd tmely delivery o services.

lerm & Duration

o lhe Proposed lTerm o cngagement under tiis proposal s
pitially tor o period of 24 Months. This term can be further
extended by both the Parties basts written mutuad consent.

o The Pertod of engagement under this Proposal will not be

wr side from the perntod agreed upon e this

reduced by et

Proposal. except by o two-month notee from either side

Teani Composition

The Proposcd Team Composition under this Proposal for Year i

comprises ol

Consultani (hguivalent 1o Managery (Candidates swiih - -
Yeurs ol Lapenienee -
- Consultant (Lguivalent o Assistant Manager) (Candidates
a

with 2-d== Yeurs ol Bxperienee) -2

’ b P - — AT TR ler s [l : 11
o Lhe ea compaosition tor ear 2ounder s Proposel oawild

have anadditional Consultant (bBquivalent 1o Assistant

Manager) (Candidates with 2= Years of Fxperience).

e [lowever.  the  required  weam  composition may he
rercascd/decreased with o prior written Notice of 60 davs.

on g mutually agreed basis.

Budget and erms ol puyiment:

Lhe budget tor the creation and sustenanee o a State Desk Yor GEDC s as

under,




rmt for \Lm |

) {o '
it Headine
o ‘ (Amount in INR Lakhs)
_— HR Cost 55.63 |
2. | (|\! (8% R 35
. Inl U Amonnt of tnclusive
s (4,00

of 5T & ‘-\;}pucnhlc Panes

Ihe Budget for Year 2 will be shared with GIDC befare the end of Year 1.

} The Responsibility: Matrix, Review ol work, reeruitiment process. ele are
specificd in the proposal placed i the Tile.
Recenthy Goa-

IDC has taken up various works such as digitisation ol'the services.

DGPS survey.

standuardisation ol

“the various documents

and orders, finalizing the

Standard Operating Procedures.

State Desk dor Goa Industrial Development Corporation

updation ol online services. ete. Establishing a
(GIDC) will help

mn

implementing the projects. setting up ol projeet monitorng unit. drafting and
stundardising various docwments and also will assist o by Invest India 1s
submitted for Kind perusal and direction |

In view of abuve. the proposal for establishing State Desk for Goa Industrial

Department Corporation (GIDC) by Invest India is submitied for kind perusal

and dircction.
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Date: 03/05/72023

Sub: Proposal for establishing Stute Jesicior Goa Indusirial Development Corporation

GIDC has taken up several activities to improve the infrastructure and service delivery to the

industries. Some of them are as follows: Revisions of laws governing Goa Industrial

Development Corporation; Digitization of GIDC ices and creating a Single Window

Portal; DGPS Survey of all the Indusirial Bstates: Improvement of mfrastruciure in MSME

clusters using SIDBI Cluster Development FFund: Creation ol Green Corridors, Solid Waste

Management facilities ete: Creation of MSME/Startup Incubation Park.
Planning and execution of the above projects requires expert domain knowledge pertaining to
Action Plan 2022 (BRAP). LEase of Doing Business

rial Land Bank (11LL1B). DPR

Corporate [aw. Business Reforms

(EoDB), National Single Window Svstem (NSWS). India Indus

Preparation, Procurement Management. Project Management ete.
ledge or experience to

The current HR avatlable with GIDC do not have the

s o need to engage expert consultants with

execute the above planned activities. Hence there

requisite skills and expericnee to augment the HR capacity of GIDC.

Proposed team composition to be deployved with Goa Industrial Development Corporation
I.Consullant (Equivalent to Manager) (Candidutes with 4 vears+ of experience) — |
2 Consultant (Egquivalent 1w Assistant Muanager) (Cundidates with 2-4 or more vears of

TSI aTeIC D -

experience) — 2

For the second year, the team wili have an additional Assistant Manager or more based on

¥

the requirement of Goa Industrial Development Corporation

Financial implication for Goa [DC (Amaunt in INR lakhs,

' Cost for | vear

SN Htem

1 [HRCost 5565 |
2 | GST @ 18% R D X |

| . . e Yt e ot sl i ettt st
3 [ Towl (1+2) - J 64 !
~_atm%rKEﬁﬂmui Incentives/Adminisuative Expenses 11
'—E‘Tﬁ.ﬁﬁﬁ)—“ 2
R U — e — ]
In view of above agenda is placed in file lor kind perusal and approva
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Date:- 05/10/2023.

In the 384% Board Meeting of Goa-1DC held on 09/05/2023 vide
Resolution No0.02/2023 it was “Resolved unanimously to approve the
proposal for establishing Invest India-State Desk for Goa Industrial
Development Corporation(Goa-1DC). So also as per the approved notings

t N/J4, N/S & N/6.

A memorandum of Understanding between Goa-1DC & Invest Indin
has been signed on 17/07/2023 for establishing State Desk for Goa-1DC
lor initially period of two years which may be further extended on
mutually agreed basis bhetween partics. The mutually discussed and
agreed upon budget for the creation and sustenance ol a State Desk is as
detailed below:

~ (Amount in INR Lakhs)

(_S'.'T\J_o.—rn_ - I-‘ﬂ_éa_éﬁn'g" ] Year 1 \
:’_] T T Human Resource Cost 0 paga |
; » A ﬁl GST & other Apphicable Taxes aa7 _;
| | Total 2931

Any other cxpenscs over and above the mentioned table will b ,
charged with 15% Admin cost and G5 & orther applicable taxes. As pe v
8.1 Invest India to submit quarterly progress report, comprising

achievementls against agreed milestones.

I

|

\

?

The expenditure incwrred towards A l!(ket% _accommodation,
-"'_"'_'"""-—.-w ________________ Rt T e o T e
Food, ete. on the ofﬂcmls of Vl/s Invest India from D( ]h] to Goa as on date

is as detailed below:

8. = Name | Amount | Total Paid

| No, : ‘

1. Ms.Aprajito Singh  Rs.5410/- | Rs.12,738.00
I Ve Apraie Singh Re7a33 | T
s Aprafia Singn Re6.093/- | Re 2483040
;- 'y M S .’\p i||1 a ﬁ";ﬂ”} S Rs. 1 877'377'/ B --
5. [Ms Aprajita Singh [ Rs.14,030/- | Rs.14,030. 0 |
%—' __f")-._ \ Shri. Aksh;-]\f Hariharan | R\??O()% _ Rs.77,005.00 |
7 Sl Bhaskar Chaturved! | Re.81,0107- | ReALO 00
;H‘ 8 S MNK Ramakiishng | W Rs.60,991/. | Rs.60,991.D0
9. [Shri, Vivek Kumar 'S_(_)GI N )

e




R —— R o R ‘ ;
~S. No. | Descr\pL,an f Amount |
B e - e i
A | Human _Rc_sounu, Cost 11 l 40 81/_____ |
B oSt 206079/
| '€ | Totai {Ps.**"‘ - | 13,56 864—/
f
[N view ol above, the summary cost for wwo quarters i.c.
IfR:, 13,56,864 /- 1s put up for approval and release of payment.ad sw A va e
J 'f:-\'".: w2
| Ui il
| A
l Office Manager(Off)

|
l
J
l

N/9

TV IShiri Rishabh Kewal  TR23,091/-7 0T Rs.23,091.00 |

1L Ms. Aprajita Singh | Rs.25,811/- T Rs.58,742.00 |

| = =l 05 - -
| 12. | Ms. Aprajita Singh ' Rs.32,931.32 | =
| — L ! |
| ' Rs.83,941.96 | RRs.83,9472. oo

13 | Shri. Akshay Hari iharan

"V s Apraji Singh | Re28365/ T Re25368.00)
[ N %]ni Aksh: vV Tariharan | I'\’s.-t’ﬂ-J,(')Ol’) ;’ - Rs.69, h()h 00

T 7""'71‘6'{3\1 . | Rs.5,31,250. oo

Now, email dated 05/10/2023 is rceceived from M/s Invest India

enclosing a letter NO.INV-IN/23-24 /1004 dated 05/10/2023 requesting 1o

release funds for two quarters as per the cost summary detailed below:

N befvete  bes 1DC hyed s e
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N/10

Date: 09/10/2023|

As approved at N/9, a payment voucher for sum of Rs.13,56,864/- including GST
in favour of ‘Invest India’ towards quarterly advance for establishing Invest India

State Desk for GIDC, is put up for payment.

A payment voucher is placed in file for signature.

S
Asst.(ICS
Asst.A/c Manager T S
"
5
L N i -
k | Iz i/ il
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Date:- 07/03/2024.

? We are in receipt of Email dated 22/02/2024 along with bills (placed at C/69
to C/60) and letter dated 12/02/2024 and 15/02/2024 enclosing bills (placed at C/80
to C/70) towards reimbursement for trip to Goa frorn 27/01/2024 to 30/01,2024 in

regards to flight tickets Goa to Delhi and vice versa, Hotel & Food of the Invest India

| Delegates which is as detailed below:

- | | Name - [ExpenseType lDate Amount
1) Mr.Akshay Hariharan | Flight ticket, | 27/01/2024 to | Rs. 30,968/-
Hotel & Food | 30/01/2024
'2) Ms.Mansi Gupta | Flightticket  [27/01/2024 to | Rs.22,023/-
| | 30/01/2024 |
Jé) Ms. Akriti Bajaj o EanhtncREL  27/01/2024 to | Rs. 23,240/
| & Food 30/01/2024

! Vide letter No.Goa-iDC/!rvestGoa2024/5198 dated 15/01/2024 invitation were
sent to join the Invest-Goa 2024 summit on 29/01/2024 at Taj Cidade Goa, Dona
Paula, Goa, to Mr. Akshay Hariharan , Assistant Manager Invest India, Ms. Mansi

Gupta, Consultant Invest India and Ms. Akriti Bajaj (placed at C/59 to 57).

Subrnitted for perusal and necessary decision.
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Date: 29/04/2024

Sub: Release of funds towards

In the 384" Board Meeting of Goa-IDC held on 09/05/2023 vide resolution no

02/2023 it was “Resolved unanimously to approve the proposal for establishing

Invest India-State Desk for Goa Industrial Development Corporation (Goa-IDC).

A memorandum of understanding between Goa-IDC and Invest India has been
signed on 17/07/2023 for establishing a State Desk for Goa-IDC for an initial
period of two years which may be further extended on mutually discussed and

further agreed upon budget for the creation and sustenance of a State Desk

approved at N/8.

As approved at N/10 payment of Rs. 13,56,864/- towards thc Invest India as
advance for 2 quarters from July 2023 for establishing Invest India State Desk

for GIDC is released.

Now, we are in receipt of an cmail dated 26/04/2024 along with the bills (Placed
at C/ie4) and a letter dated 25/04/2024 enclosing bills towards human rescurces

for Goa-1DC desk from 17/01/2024 to 28/03/2024.

In this regard, the cost towards Goa-IDC desk i.c. Rs. 5,39,829/- for the above

mentioned period is put up for approval and release of payment.

,7/{’ [N \'fi‘\'}/ :
Office Manager (Off.)
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N/16

Date: 09/05/2024.

The file is forwarded by PSL for release of payment to ‘Invest India’ for
establishing State Desk for Goa-IDC and settlement of previous
advance.

As per N/14 to N/15 following vouchers are put up;

1. For sum of Rs.5,39,829/- including IGST in favour of ‘Invest India’
towards Invoice No0.SINV/24-25/0001 dated 25/04/2024 for
Human Resource Cost for Goa-IDC Desk from 17/01/2024 to
28/03/2024, is put up for payment.

2. Journal Voucher towards Invoice NOoO.SINV/23-24/0034 dated
09/10/2023 for settlement of previous advance Rs.13,56,864/-
sanctioned at N/10 of Human Resource Cost for Goa-IDC Desk, is

for signature.
put up for sig SR |~
\ef.

After deducting Income Tax @ _2% Rs32;148/ and IGST TDS @ 2%
Rs.32,148/-, the net amount payable is Rs4:#5:533/~ 3,4¢ A&\~

The Vouchers along with RTGS letter are placed in file for signature,
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Invest India

Billing Location ; Delhi

First Fluor, Vigyan Bhawan Annexee, Maulana Azad
Road ,NEW DELHI - 110011,0L,IND

Phone : 011-23048155

Emall: Lhaskarchaturvedi@investindis.arg.in

CIN No : US1100DL2009NPL197064

Websita - www.investindia.gav.in

GSTIN :07AACCIT868A1ZV

TAX INVOICE

wra

INVEST INDIA

-

BILLTO :
Kind Altantion Invoice Number SINV/24-25/0001
GOA INDUSTRIAL DEVELOPMENT CORPORATION tnveice date 25-04-2024
IT NGO, 13-A-2, EDC COMPLEX, PATTO PLAZA, | Due Date 24-05-2024
NIV GOAGOA,GA IND 403001
GSTINnique 1D 1 30AAATGTTI2F1ZR
PLACE CIF SUPPLY :30-GA
€r. No. Description of the goods HSN code/SAC code GST Rate Currancy Amount
1 IMuman Resource Cost-from 17 498799 18.00 INR 4,57 482
Jan 2024 to 28" Mar 2024
SUBTOTAL 4.57.482 |
IGST 82,347|
Tatal Invoice Amount 5,359,829

Amount In Words: FIVE LAKH THIRTY NINE THOUSAND EIGHT HUNDRED TWENTY NINE RUPEES ONLY e

\

Bank detalls

Ypaaymamne INVEST INDIA

Bank name  CENTRAL BANK OF INDIA-MAIN

Bank account no 35796017775

IFSC Code ; CBIND230298

Swift Code

For INVEST INDIA ..

2= putharized Signatory

levest India,First Flaor, ¢

3311, BLINGIGT




Invest India

Billinyy Laesition : Delhi
First Floor, Vigyan Bhawan Annexee, Maulana Azad
Roadd ,NEW DELH! - 170011,DL,IND

Phone

311-23048155

Email . Lhaskar.chaturvedi@investindia.org.in
CIN Nev: U91100DL2009NPL197064
Website : www investindia.gowv.in

GSTIN 07AACCITE6SA1ZY

TAX INVOICE COPY

BILLTO:
Kind Atlention

GOA INLUSTRIAL DEVELOPMENT CORPORATION

Invoice Number

Invoice date

INVEST INDIA

SINV/23-24/0034

09-10-2023

( QT NO. 13-A-2, EOC COMPLEX, PATTO PLAZA, | Duo Date 31-10-2023
NIM-GOA,GOAGA,IND,AD3001 |
|
GSTIN/Unique 1D 30AAATG7792F1ZR
PLACE OF SUPPLY 30-GA |
|
| |
| |
S No. Dascription of the goods HSN code/SAC code N GST Rate Currency Amount
1 BEING AMT RECEIVED FOR 595759 18.00 INR [ 11.49,885 04|
HIRING A RESOURCE FCR |
GOA-IDC DESK ,
SUBTOTAL 11,49,885.00
IGST 2,06,979.00|

Total Invoice Amount

13,56,864.00

Amount In Words:

THIRTEEN LAKH FIFTY SIX THOUSAND EIGHT HUMNDRED SIXTY FOUR RUPEES AND THIRTY PAISE ONLY *e#424

t details

Cwumpany name
Bank name
Bank account no

IFSC Code

Swift Cade

CINVEST INDIA

- CENTRAL BAMK OF INDIA
- MAIN

: 3579807775

1 CBIND280258

For INVEST INDIA

Authorized Signatory

This is computer generated Invoice and no physical signature and siamp is reguirad,

irvest India,First Flaor, Vigyan Bnawan Anneze

cad ,MEW DELHI -

110071, DLIMD]0T1-

230481 55w investindiagov infU 211 00D LZC090 PL BTG




Goa Industrial Development Corporation <goaidc1965@gmail.com>

FW: Goa-IDC Invoice/Payment Receipt
Ramakrishna Manepalli <r.manepalli@investindia.org.in> Fri, Apr 26, 2024 at 5:22 AM
To: "gogidc1985@gmail.com" <goaidc1985@gmail.com>

Cc: Pravimal Abhishek <pravimal.abhishek@ias gov.in>, Bhaskar Chaturvedi <bhaskar.chaturvedi@investindia. arg.in>,
Shivam Batham <shivam.batham@investindia.org.in=. Rishabh Katyal <rishabh.katyal@investindia.org.in=

Respected sir,

Please find the Invest India fund request Letter for Human Resource Cost from 171" Jan 2024 to 28"
March 2024 for yvour necessary action.

Regards {
Famakrishna

[Gucted text hiddan)

2 attachments

m] GIDC Fund request Letter.pdf
= g7K

=y CBIMAIN ACCOUNT Mandate form.pdf
— 47K
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To,

Shri Pravimal Abhishek 1AS,
Managing Director, Goa - IDC
13-A-2, EDC Complex,

Patto Plaza, Panjim

Goa 403 001

iungs

Sul: Request for release of

Dear Sir,

This is with reference to in principal approval provided for Coa-IDC Desk via email dated 17 Jul

Ref INV

to which the Invest India hired a2 resource as approved viz mail by Gea-1DC

Please fird below the cost summary:

<IN/23-2411008

"

Date: 257

¥

Apr- 2024

y 2023, in continuation

8. No. Descripiioh Amount
A Human Resources Cost - from 17" Jan 2024 to 28" March 2024 il 457482
[ B8 GST @18% - - e 82,347 |
TE Totai (A + B) - 5,39,829 |

As per the above mentioned, we reguest you to kindly instruct your office to release the fund of INR 5,39,6829 (Rupees
Five Lakh Thirty Nine Thousand Eight Hundred Twenty Nine Only) in favour of Invest India.

Enclosed,

1) Mandate Form for Bank details

Yours Sincerely
For Invest India,

o
M N IK. Ramakrishna
AVP - Finance

First Floor, Vigyan BEhawan

WAL TIVESRNINTRA a0y

NVEST INDA
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Efeetrpnic Clearing & At Settiement IRT GO

Details of Acesunts Haolders:-

, Nitme ol Ade ouai Halder

Complete Contact Address eE R

1 BHAWAN ANNEXE. MOULANA 878

TROAD, NEW DELHI 1180119

 Telephone Numbe /Fax/E-mail

S

D1 4-2E0ER

Buank Account Details:-

Bank Name

Branch Name with Cnr‘n}:'xluie Address, Tainphion

No. und E-mail THE ASHOK HOTEL NEW OELHI_110021
Whether the Branch is computerized? VES

Whether the Branch is RTGS cnabled? If yos then

“what is tire Branch'’s IFSC Code | YEE IFSC - CBIMDZBOZGE 0 ZERO!
Is the Branch also NEFT enabled? Vs

Type of Bunk Account (SB/Current /Cusk Tradln

Complete Bank Aveount No. (Latest)

PrIICR Cude or ‘Bank

3578607775
110016007

Daie of effect:~

I horeby declare thal the particulars given above are CDn‘c{:I and complete. 1 the fransaction i:‘
defuyed or not effected ot 2il for reasans of :rncumgs!xtt- ar iacorrerd mfsuun"l':n [ iln not hesh
{he wse Institution responsible. T heve rog

rasponsibility expected of me 25 ¢ paricioau

Fiey b i

fing dERe

Do

Certified that the particulars furnished above arc correet as ger our records.

Stenature of Customer

Pleasweait: 7 photocopy of chegue along with the verifiention obiained from the bunk.

In case your Bank Branch is presently not “RTGS enabied”, then upen its up gradation to
“RTGS Enabled" branch, please submit the information again in the above proforma to the
Department at earlicst.




05/03}2':{‘

pacf ez

To,
The Managing Director

Goa Industrial Development Corpora

Patto-Panaji Goa.

&J

QLo

Sub: Reimbursement for trip to Goa for Invest Goa 2024-reg.

Dear Sir,

Reference visit to Goa from 27" January to 30" lanuary 2024 for the purpose of
attending and conducting a session in Invest Goa 2024, requesting to reimburse the travel

expenses incurred.

Please find enclosed herewith invoices towards the same amounting to Rs. 22,023/-

| declare that Rs. 22,023/- was spent for the above mentioned purpose for the office use. |
further declare that | do not claim this expenditure from elsewhere.

Regards,

\&}y
(Marsi Gupta)



[Expenditure Statement

Traveller Name:

Mansi Gupta

lixpense Type Date Bill Number Self/ Company [Amount in Rs.

IFlight ticket (Delhi to Goa) 27th January 2024 240126451760 Self 8408

I'light ticket (Goa to Delhi) 30th January 2024 22933834371 Self 13615
22023

Total Expenditure

p ¢
(M @lpta}

Username & Signalure

Bank Delails

Account Holder's Name:
Bank Name:

Branch:

Account No.

IFSC:

Mansi Gupta

ICICI Bank

Universal Business Park branch
244601000521

ICIC00024460




THOOM v i~

2 - .
ticket Trip ID : 240126451760 & cleqrtnp
New Delhi to Goa 5at 27anz024
vistara DEL 12:45 o 15:30.GOX
UK - 555 Sat 27 3at, 27 Jan 2024
Fare type: STANDARD New Baini - [ndirs Ganan - Manghar Intarransnn Sitges
Meals sooked - 1x Vegetarian Indian Meal
TRAVELLERS AIRLINE PNR TICKET NO.
£ M5 MANSI GUPTA e A BaIMN2 2285106047820

This sooking 18 toversd oy madi-cencel refund

TIP: Cross-pack with a travel companion, That way, if the airline losas your luggage, you'll still nave half the clothas you

ABOUT THIS TRIP

» Note: Zxcept for medical devices, electromc dewicas wricn arg

» Noia: Only cell phones of dimension L
2guioment inside ¢cneck-in Daggage.

o Use your Trp (D for all commumication with Clearitil asout Tnis-bosirg

o Jlagse reach tne airport 3 howrs 2efors tne Jeparmurs fime Caeck.moguniers 3

o Your carry-Gn baggage snouldn't weign more tnar T<os

« Carry ohoto igentfication, you will neac it as orood o/ jgert e

a If cancellation or amendment is dore, Cleartric will crarga 33 4000 gor céssenge”

o Comoulsary Guidelines For Safe Travel www.olgdtna I0mil-s,

rger IRan .02

need for the week.

» Plzase nole 35 per government regulations. it s Mands 3 Satm aval i3 ) . -
gata may lead to.demal of ocarding. Pleasa sness www Jearins.ionr = 2pulatcrs
» For nassie free 0roCessiNg. ZANCEIAMENS your NCxEls wits Jleam-io ~§i=ac 3 L] aetiy pitr dir
FARE BREAKUP
3ase rara; As
F3ssenger service ‘oe S
User Devatooment Fee R3
Dtner Inarges as
Discounts Ang CashDacks 35
G3TiAIring): a5,
Toral Fara 3
/Ay Manage bookings online
Visit cleartrip.com/support
" 1 gEQs 2333 322
e_s Need Help? Call +91 9595 333 3332

@ Vistara helpline +91-9289228888 / + 91-2958962222

I con:

f»
M AV

(ATA




TPl -

E-Ticket

Paytm Booking ID : 22933834371

Booked on; 20 Jan 2024 09:49 AM

pau .
Flights

Any kind of explosive, infectious, fiammabie, 10w
are prohibited from being carried in any hanc

safe travel,

r radioactive supstances/materials are ‘Dangerous Coods' &

2 gr chack-in Daggage Kindly check the airline guid

Onward Flight
= -
—= Goa Mopa to Delhi

—_

6QJFMb

Vistara UK-558
#GOX*19:35
Tue.30 Jan, 2024

Goa Mopa, Manohar
International Airpert

Traveller

Ms. Mansi Gupta

* Me recommandss ydl 16 T2ACD

2447 Flights Helpline
0120 4880880

M

2210 DEL
Tue 30 Jan, 2024

Delhi, Incirz Ganchi Airport,
Tarmingi 3

et B

|

i

e

R

o
\ 1'5 1y
Yo
| -‘I' l | ' g !

2a%X7 Care
paytm.com/care

- paytm - B
T e s
U

~Always carry ticket and your [D proof while travelling



Pay ™

O q? Flights -

Baggage Allowance (oer nerscr:
i vistara 53
Goa Mopa te Delhi 1 piece x 7 kg / adult
. : 1 piece x 15 kg / adult
Important
® Dlesse chack with the dirling on the dimensions 37 he
¥ The baggage info s indicative. Please check airling wen or aggurRsoehsy 24 18 sDonsizie
far change in airline 22ggage calicies.
Cancellation Fee (per person)
B vistara .- -
Goa Mopa to Delhi -
(O This airfiine allows cancellation only before 24 hrs from
departurs time (Upto Jan 29th, 07:35 BM).
Important
* Disclayed Airline zancellaten 22 (s irdicatve. Tancellauor Srarges nay itar g uma
cancellation & will be cnarged 35 ser aciual
* Convenience 22 s none-rafundasis ATy 23s0535< 3V 308 W 38 23La03S Pt bR
Reschedule Fee (per persan)
Vistara '+ 332 =
Goa Mopa to Delhi £ AT 7
(2 This airline allows rescnedule only defors 24 frs from
departure time (Upto Jan 259th, 07.33 PM)
TR
\‘f BT
L
24x7 Flights Heipline Q Vistara Suppart Q 24X7 Care A 'r" P\I':,'i, g_.l i f+
0120 4880880 9289228888 paytm.com/care 1 '
~Always carry ticket and your ID proof while travelling
* Payim -
NS
i
i
e



-ﬁ"l'“\.. :

Im

St

ST g,

e o

' pay

'cro-cr Flights
]

i

portant
* Customer will aiso have 1o cear the fara diffarence et
® Airlines don't allow addition or removal 4 -
involving 1-2 cnaractars. Jlease =onta o fingd syt madifieangn 3 Sogsbis Iorvn ur doke
% Dlgase coniact cur Tusiomer cars at G 12 rzschecule youroooking
* Airline fee snown is indicative, glease sheck with tng achine for tne actual fara
® Fare & Payment Details
Base Fare 212270
Appiicable charges and taxes collected on behalf of airline T 20435
Airline Fare F14315
Paytm Convenience Fees (Inclusive of GST) F0
- 2 800
,X13619¢5

Instant Discount

Total Booking Amount

(S

>

hi -
\?[b.-\}\;)\‘/

NN G GUf T

24x7 Flights Helpline Vistara Suppart Z4X7 Cara
9289228888 paytm.com/care

0120 4880880

{ O

il

Fitond Aa.

*Always carry ticket and your D proof while travelling

- paytm -
:. e d
g
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G[T}a;% Admin-GoalDC <admngeaidec@gmail.com>

Fwd: Reimbursement for Invest Goa 2024
1 message

Goa Industrial Development Corporation <goaidc1865@gmail.com> Thu, Feb 22, 2024 at 9:54 AM
To: admngoaidc@gmail.com

------- -- Forwarded message --------- g
From: Akshay Hariharan <akshay.nartharan@investindia org n> r e
Date: Wed, Feb 21, 2024 at 6:17 PM \ A
Subject: Reimbursement for Invest Goa 2024 / i

To: goaide1985@gmall.com <goaidc1965@agmaill.cam>

Dear Sir,

In furtherance to Invest Goa 2024 work undertaken in Goa | was there from 27" January 2024 - 30" January 2024.

Please find enclosed all the invoices along wilh covering letter and expenditure sheet,

I will be sharing the originals through courier shortly.

Requesting your help in having the same processed.

Regards,

Akshay Hariharan

Legal Specialist

INVEST INDIA

MATIONAL INVESTMENT BROMOTION M: + 8% 144250
LY

SFACILITATION AGEN

E: akshiay havnaian @ vesingiy rgae

S
"\(}
RVE

A Vigyan Bhawan Annexe,
Maulana Azad Road, New Delni- 110011

(L v “ + -
AAR ‘.\? | investindia.gowv.in

s 4478_001.pdf
3 720k
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Date: 20/02/2024
Ta.
The Managing Director
Goa Industrial Development Corporation
Patto Plaza -Panaji Goa.

Sub: Reimbursement for trip 10 Goz for purpose of Invest Goa 2024.

Reference visit to Gea from 27" January to 30" lanuary 2024 for the purpose of Invest
Goa 2024, reguesting to reimburse the travel and boarding expenses incurred during the travel,

Please find enclosed herewith invoice towards the same amounting te Rs, 30,968/-

| declare that Rs. 30,968/ had spent for the above refereed purpose for the office purpose. |
further declare that | do not claim this expenditure from alsewhere.

,-{.‘,,-P"‘_'II'
(AkEhay Hariharan)
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ial= ST satad Dty mamiee AT - Flight: ADSEMR
TIAT S i ;Ilc','hlt.. ADS-_I"-"“Q
nlgtrs aeang s esmail? Clice nere
; Drder rumber

flight networlk

sahgn, and some grear offers just far you

Important information about your trip on My Bookings

fing your iravel document with your booking = == -

far the zirlin

2 Remambar to kaap thaga

Thank you for your order!

Axznay Hant Socking Mo, Goa - New Delhi ADSEMR
22:225) % $¥un Avanue S Oraar number MSWYCTG
MDOTY New Qe Drgor date 0 Jan 2024
gia

L oan alsp fing your e-icket rumpar and

™
SN2=Way

Goa - New Delhi

Soa - Mew DelhiBooking No.: ADSEMR _ﬁ{, \ i

Altiniank

i = 15
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ETT— IR T —
A INVOQICE

INVOICE iSSUED FOR FLIGHT

& Uk - 555 DEL = GOXY 17-01.202
A=t Bajaj 1PNT. BAGLIDY Toez ng SLIEDAFE%0

STOME AME IDOKED 3
Akrit Bajaj Akriti Bajaj
CUSTOMEZR ACDRESS
pocxeT A/12 | Dell - 110019

PAYMENT BREAXUP

R INR 9135.0

INR 261.86

® 18% INR 47,14

Total Booking Amount INR 2444.0

5 =55 2 yarate 5 nilsl Fawrs 3gnature/Stamp
S c 352 S rESGOCLIYS IMine Soerats 2
BTNES [ YE Z ALIE O oy CELAESS BEg
PAN HSN/SAC SEAVICE DESCRIPTION
AACCMS5146R 998551 Reseryvation Services For Air
T
GSTH Cin
SORADLIMO L LER LAY UG3040HRZCO0RTCO9C34E
ha i ] Priwate Limited REGISTERED OFFICE
10:h Figa itome Buiiding No. 5, DLF Cyber 19th Floor, Epitome Building No. 3, DLF Cyber City, DLF
Citv, DLF Phase IH,Gurugram-122002. Harvana Phase |Il,Gurugram-122002. Haryana

-

WY
W
£ R\’ Q



A INVQICE

INVOICE ISSUED FOR FLIGHT

g .

CUSTOMER ADDRESS
sgcxel A | Deifn - 210019
DAYMENT BREAKUP
G5T @ 184
Total Booking Amount
TOE S 20 ser fensracang DICE @ng o985 NoY
= & X EEIYIATE SNEENELaE UNSrIR - REEET D
Pat HSN/SAC
R50C0M3 146 928551
GS5TM Ty
ST TA6R1LE JE30A0HRZ000RTCOR0EAR

z) Private Limited
itome BJI[GIHG No 5. DLF Cyber
g IIlLGurugram-122002, Haryana

eF3 GOX .= DEL 30-0:.

TERED OFFICE

loor, Epitame Building No.

N,Gurugram-1220

BEl P"‘
@Fﬁ"un_ -? .

oz, Ha'yana

INR 11060.0

INR 135.59

INR 24.41

INR-11220.0

, DLF Cyber City, DLF
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Date: 15/02/2024

To, N

R 1 T | S
The Managing Director 2 ‘-‘-\w- e AR
Goa Industrial Development Corporation o N TN

Parto-Pana)i Goa.

Dear Sir,

Reference visit to Gea from 27" lanuary 1o 307 lanuary 2024 fer the purpose of
7

attending and conducting a8 session in Invest Goz 2024, requesting te reimburse the travel

expenses incurred.
Please find enclosed herawith invoices towares the sama amauntng 1o Rs, 23,240/-

| daclare that Rs, 23,240/- was spent for the above-mentionaa purpose far office use, | further
declare that | do not claim this expenditure from zlsewhare.

Regards,

|Akritt Bajajl

¢.| %G
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TAX INVOICE

INVOICE ISSUED FOR FLIGHT

AKTT B figksr Mo BY0A045438D
TUSTOMER MAM ENEN B
Akrili Baja) Pt fai
CUSTOMER ADDRISS
pocket A/12 , Delhi - 110C19
PANMIZMT BREAKUP
NR 91330
g A2 LN TS o 38 e =
2 28 86
IGST @ 12% INRET.18
Total Beoking Amount INR 9444.0
Tr5 5 & COMPUISr GaNSnasas [Tedies 300 U025 ARt 8guine SignsnureiBiams
PAM FI3N/BAC ZIRVICE DERCRIPTION
ADCM5146R 898551 Reservaticn Services For Air

G3TM CiM

0BAADCMS146R1Z2Z U63040HR2CCOPTCLO084E

MakeMyTrip (India) Private Limited
18th Floor. Epitome Building Neo. 5, DLF C
City, DLF Phase 1l1,Gurugram-122002, Hary




TAX INVOICE

INVOICE ISSUED FOR FLIGHT

UK Jx-353 GOX =~ DEL 32-7..17°

A zagz ° SGR)EZ TR =3 = 3
Cihs 5l i
Awrit
CUBTIMED wODRIES
pocket A/12  Delhi - 110019
PAYMIMT 3REAKUR
*Fare charges INR 110600
{inchiding apolhicable flight ta3ikas (2022198 o S=nalf of airline  grhar asiiis
chargas)
Golbibo Sarvice INR 135.58
Feas
IGET & 18% INR. 24 a1
Total Booking Amount INR 11220.0
TS SsaS ThMaUreT SenwisEr A =h NE TEQWTE S nanrelBiamD
BaM C

ADCM5146R g9

S5TN =
0BAADCMS146R1ZZ UB304CHR2CO0PTCRACEA

MaxeMyTnp (Ingia) Private Limited
19tn Flaor, Epitome Building No.
City, DLF Prase 11, Gurugram-122
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e g Date: 12/02/2024
To, s o
The Managing Director : * : N
Goa Industrial Development Corporatian _ * mae (7 (,‘-2__/ o
Patto-Panaji Goa. B s Anaa \ 4

Sub: Reimbursement for trip to Gea for 'nvest Goe 2024-reg.

Dear Sir,

Reference visit to'Goa from 27" January 10 30" January 2024 for the purpose of
atitending and conducting a séssion in Invest Goa 2024, reguesting 1o reimburse the travel

expenses incurred.

Please find enclosed herewitn invoicas (owards e same amounting to Rs. 22,023/-

| declare that Rs. 22,023/- was spent for the spove mentioned purpose for the office use. |
further declare that | do not claim this expenciture irom alsewhere,

Regards,
el

AR N S

(Mansi Gupta)

N
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ticket Tripio: 240126451760 & clec&rtrip

New Delhi to Goa Se: 27 an 2024

< ETE

Vistara DEL 2R:43 - 13:30 GOX

2N 3IANDSAT M T v : - Tivs B e S
i sacwac - lxMegetarian Indian: Maal

TRAVELLERS AIRLINE PMR TICKET NO:

& N MANSI GUPTA

30 EEoAny 1L Iavgres 9w madi-cancelreiund
TIP; Cross-pack with & travel comparnion, Trgt way, if tne airkine losos your ‘uggane, vouw'll still nave hail the cinthes you need for (he week.,

ABOUT THIS TRIP

f—;“\ Manage bookings online
~7  \isit cleartrip.com/supporr

=

@ Vistara helpline +91-9289228888 / + B21-8958862222 bl

i
u
(o]
Lad
Lt
(V)
L
L

Meed Help? Call =91 95

W
Mol fro 2
(bt I iRt

Lu Wl FI’.




£-Ticket L e
. . Fliignts

Paytm Bocking ID : 22933834377

Booked on; 30 Jan 2024 09;49 AM

o OnwWErS Shgn S
=" Goa Mopa to Dali 5QJFMS

GOX 19:35 22:10 DEL
Tue 30 Jan, 2024 . Tue 3[_]3‘_53;_29_24

bea wigEs, Mancner Deinl lndirs G
ntEriayionag! AisSor
Teavelier d
yiz, Mlams) Guoia
] z

s ZaX7 Cara

" 2&x7 Flighis malphne if i
U O.JJ 0120 488088¢C g o5 ozasaussse N paytm.comicare
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Flighrs
Important
¥ Cusigmerwill 3i5e 3T e < i - B
N Airlimes Gen't ailaw somesse e o S s emne il
b 3 = ALt fes

Bdse ~are

Apghzable

Aurline Fare
Paytm Convenienca Fees (Inclusive of GST)

Instant Discaunt

Total Beoking Amount

2447 Flights Helpling J’H\ Wisthraslsuar @ 24%7 Care
d oM 0120 4880880 ! ‘;..J-J 9269228888 paytm.cem/care

vAlwBYSs CErny LaEl antyeyr D prootiwmila travelling




i Admin-GoalDC <admngoaidc@gmail.com>

imali

Fwd: Reimbursement for Invest Goa 2024
1 mes s‘_ge

God Indusmal Developmem Corporauon <goaitciS85@amall.com> Thu, Feb 22, 2024 at 9:54 AM
Ta; admngoaidc@gmail.com
wemeeeenns FOMNEICED MESSEQE romeees Mol o
From: Akshay Hariharan <akshayharibaran@ sl > ; 2wy (\
Date: Wed, Feb 21, 2024 at 6:17 PV f '
| -

Subject; Reimbursement for Invest Goa 2024
2 mail.com <goaic

sl =5
o Prd

furtherance to Invest Goa 2024 work underiaken in Goa | was there from 277 January 2024 — 30" January 2024

Please finc enclosad all the invoices along wilh covering (2iier and expendilure sheel.
| will be sharing the onginals througn courier sharly.

Requesting your help in having the same processed

Regards

Akshay iHarinaran

NVEST INDIA

AT G A M: = LB
é‘.-rr‘n._

~ NN
2 =S y
S |2l
9} 3
il all,
)
=) e A Vigyan Er‘a--,.-,'w Atiress

INGTRIEL, Py LAHL

o izl

inveslindia.govin

s 4478_001.pdf
— 720K
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a 1 Akshay - - S - -
Fxpense Type Date Selld Company|[Amouni
Fhight Ticket -De Cioi 2 =
u _. wcket -Delhio Gaoa , . .. B Self Rs. 27.095.00
and Goa to Delly 2 i0th January 2024 LANRHC and ADSEMR - -
. ) . sell s §73.00
Food Wih fanuary 2024 D004 14516 ]
) o . Selt
I oud DSO8R GTSRG
: e T . _ ) . T
Foud 27 January 2024) PH2sa2 {5 ._bﬁ.,m?:c..
Fotal Expenditure s .xf_x.,x.c:_
| "
[iepnnte 1
nk Mames tate Bank of India
Pranche SRl Bhawan New Delba

Account No. 34129085921
1FSC: SBINOQO37 /1
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The Managing Qirector
Goa Industrial Development Corporation
Patto Plaza -Panaji Goa.

Sub: Reimbursement for trip to Cue rar purpose of Invest Goa 2024.
Dear Sir,

Reference visit to Gea fram 277 lanvary 1o 30'" January 2024 for the purpose of invest
Goa 2024, requesting ta reimburse the traval and bearding expensas incurred during the travel.
Please find enclosed herewith invoice towards the same amounting to Rs. 30,568/-
| declare that Rs. 30,868/- had spent for the above refereed nurposa for the office purpose. |

further declare that'| do not claim this gxpendituce from elsgwhere

Regards,

-

<
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Mansi Gupta

From: Akriti Baja)

Sent: 07 March 2024 12:2%

To: Mansi Gupla

Subject: Fw Invite for Invest Goa Sumnut 2024
Attachments: Tentative Programme Schedule - 8reif pdf

From: Managing Director Goa IDC <investgoa-2024@goa.gov.in>
Sent: Tuesaay, lanuary 23, 2024 10:47 AM

To: Akriti Bajaj <akriti.bajaj@investindin.org.in>

Ce: ankur pramal <ankur.pramal@cii.in>

Subject: Invite for Invest Goa Summit 2024

Dear Ms Bajaj,

Greetings from the Government of Goa,

| am pleased to inform you that the Goa Industrial Development Corporation (Goa-IDC) in partnership
with the Confederation of Indian Industry (Cll) as the Nalional Partner is organizing ‘Invest Goa 2024
Summit' on 28th January 2024 from 1000 Hrs. to 1800 Hrs. at Hotel Taj Cidade de Goa Horizon in
Goa.

The summit aims at providing a platform for key stakeholders to interact, brainstorm & deliberate on
the leading best practices on the weay forward (o tap opportunities of growth for the state of Goa. The
Summit will witness the participation of industry experts, key government officials, thought leaders.
distinguished political personalities along other eminent stakeholders.

While we are awailing confirmation of Shri Pivush Goyai, Hon'ble Union Minister, Ministry of
Commerce, Government of india, Hon'bie Chief Minister of Goa, Dr. Pramod Sawant has kindly
consented to grace the occasion.

In this context, i am writing to extend a personal invitation to join the summit. Your participation would
add tremendous value to the session and the summit.

Please find attached the tentative program schedule for your kind referral. Your office may connect
with Mr. Cecil Pinto, Cll at +31 83228 §2505 for any further clarification/co-ordination in this regard.

| look forward to your faveorable response and to meeting you at the summit,
Warm Regards,

Mr. P. Pravimal Abhishek IAS

Managing Director

Goa Industrial Development Corporation.
(A Govt. of Goa undertaking)
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Invitation fer'invest Goa 2024 Summit
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Dear Mr. Hariharan,

Invitation for'Invest Goa 2024 Summit’
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Audit Observation No: 1

Sub: Improper Selection of M/s Invest India as Service provider on nomination basis in viclation of

GFR 2017

Invest India and Goa Government:

Invest India appeared to be the ideal choice for Goa Government as it one of the shareholders in
Invest India and has been closely working with Invest India for getting necessary investments into
Goa. A dedicated Goa State team already exists in Invest India and has been providing necessary
support to the state government investment targeting and facilitation,

1

I,

Il

ion of work to Invest India on Singl 1irce Nominati 9

The award of work to Invest India has been done following due process and basis of
selection is furnished below.

2. Invest India is the only National Investment Promotion and Facilitation Agency of
India, formulated vide Cabinet Note dated 28™ August, 2009, under the aegis of
Department of Promotion for Industry and Internzl Trade (DPIT), Ministry of
Commerce and Industry. It is incorporated as a Section 8 company limited by shares,
under Companies Act, 2013, (erstwhile Section 25 Companies Act, 1956).

b. Invest India was formed as a Section — 8 Company (Not-for-Profit) through a Cabinet
Note on 11" November 2008 under Department of Promotion for Industry and
Internal Trade (DPIIT). The Chairman of the Board of Invest India is Secretary, DPIIT.

c. Invest India carries out all its activities on a nen-commercial basis. The funds
received by the organization for the performance of its varied activities are in the
farm of Grants/Funds received from DPIIT/Ministries/Departments/State

Governments.

Goa-1DC had referred to the following pars of Cabinet note of Central Govt. through which
Invest India has been established the extract of the same has been provided below:

a. “Clause 3.4.1 DIPP (Now Known as DPIIT) will provide event/project-based support to
the company out of the plan schemes operated for the purpose, the company could
also seek funding support for activities/ projects undertaken on behalf of or for other
Ministries/Depurtments of Gevernment of Indio and State governments.”

b. “Clause 3.4.2 The company would levy user charges for the services provided.”

¢. Management Structure:
i, The ex-officio Chairperson (non-executive) of the Board of Directors of the

Company, is the sarving Secretary of DPIT.

Ministry af Commerce and Industry

ii. 6 Directors to be appointed by DPIT,
and Government of india (including ex-officioc nomination of Secretary,

DPIT);
jii. 2 Directors (Nominee) 1o be appainted by FICCI, one of whom shall be the
SG (Secy. General);
fv. 2 Directors (Nominee) to be appointed by Cll, one of whom shall be the

Director General
2 Directars (Naminee) to be appointed by NASSCOM, one of whom shall be

%/.

the President;




vi. 3 Directors shall pe appeinted as Independent Directors (including the
Managing Director & CEQ, Invest India)

IIl.  Additionally, it may be noted that Invest India is the only entity at central level dedicatedly
working for the investment promotion and facilitation services and is helping central and
state governments with various activities and National importance activities such as:

a.

Invest India is a sector agnostic entity which works across various sectors and states
including Goa State. Invest India manages the PDC Divisions and has dedicated
sector, state and country teams who bring with them relevant knowledge and
expertise.

Invest India has a dedicated Strategic Research and Support Unit which provides
research inputs to enable focussed investor interactions across government, curates
research papers and blogs highlighting India's market opportunity and policy
updates, supports government to develop policies amongst other initiatives. This
unit has in the past collaborated and weorked with various Ministries. Invest India
gims to utilize the existing knowledge base and expertise to assist Goa-IDC in
carrying out the project successfully.

situations where execution of the assignment may involve use of proprietary
techniques or only one consultant has requisite expertise. (iv) Under some special
circumstances, it may become necessary to select a particular consultant where
adequate justification is available for such single-source selection in the context of
the averall interest of the Ministry ar Department. Full justification for single source
selection should be recorded in the file and approval of the competent authority
obtained before resorting to such single-source selection — Invest India bhecause of
its unique structure is the anly entity directly providing multi-directional avenues
and opportunities to any Department pursuing specific goals, through its access to
130 Countries’ through collaborative MolU’s & WAIPA, 23 State Governments as
shareholders and Project Development Cells in 29 Indian Ministries.

Further, Invest India’s mandate provides for sponsor and support specific studies
which would target identified sectors and technologies relevant for investment in
India, providing feedback to State Governments, Central Ministries for policy
initiatives required to facilitate further investments into india and to encourage
interaction with academics, intellectuals, industry and trade organizations and
Government Departments on investment issues amongst others.

V. Accordingly Invest India was asked to make a presentation tc Goa-I0C and after multiple
rounds of discussions and deliberations a proposal was submitted by Invest India which was
accepted by the Board of Goa-IDC which eventually led to the signing of the MoU.

V. Cost Competitiveness

d.

Invest India ensures fairness and equity, and has a procedure in place to ensure that
the prices are reasonable and consistent with market rates for tasks of a similar

nature,
All the cost being incurred under this MoU is on actual cost plus 15% administration

charges.
The hiring of resources for the desk was done by following the due praocess of

inviting applications through Invest India portal and advertisements. All the resumes
were properly scrutinized and interviews were jointly held by the management of

A —




Invest India and Goa-IDC. After thorough screening and interview process the
candidates were finalized.

d. The salary was fixed and approved as per the Invest India‘s Board approved range
and is in line with the cost being paid by other Central and State Government
Departments.

e. 15% Administration Charges are also as per the Board approved policy and are being
paid by other Central and State Gavernment Departments.

VI Invest India also has a similar MolU with the Meghalaya State Investment Promotion Board

where 15% admin cost is being charged by Invest India.

The engagement of Invest India by Goa 10C is justified by clause 194 of the GFR and clause 3.10.1 of
single source selection because the existing scope of work to be carried out for Goa IDC is a natural
continuation of existing work being perfarmed by the Invest India team’s research units. It maybe
noted that the present Mol with Invest India has been approved by the Board of Goa-IDC and all

necessary due diligence had been done.

Further, before the signing of MoU with Invest India it was also confirmed that Invest India already
has engagements with the following Central Ministries/Departments on nomination basis.

S. No. Ministry/ Body
15 Miniswy of Commerce and Indusury
2 LY | b Y !
= Vlingstey of Fisheries, Anmmal Flusbandey and Dagsang
5
[ Programme of the Office of PSA 10 GOT
4. iy -~ -
Minstry of Food Processing Industres ;
5 - R
Ministry of Defence
J Ministry of Health and Fanuly Wellare
dhmsty of Avush
: |
' Ministry of Toursm |
) . i B~
' Mimstry of Ports, Shipmng and Warerways
110 5 G S
' Minisuy of Jal Shaku
11 S Y FCRAA Tl
Ministry of Women and Child Development
1 b -
| Minisuy of Culture
= !
13 : . . o
Ministry of Road Transport and Flighways
.i
14, e i B L : . ]
[Capacity Building Commission .
I'I . Ministry of Consumer Affars, Food and Public Distzibution
16, Dt e o it v st i
[Ministry of Informanon & Broadeusnng |
| ; j

Gy G (7).
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22D Audit bhavan, Green Valley, Alto Porvorim, Goa- 403 521

INDIAN AUDIT & ACCOUNTS DEPARTMENT
OFFICE OF THE ACCOUNTANT GENERAL, GOA

?  En "4‘0 ” Date: 30 October 2023

Audit Observation 1 301 ”].22

Sub: Improper selection of M/s Invest India as service provider on nomination
basis in violation of GFR 2017
A Memorandum of Understandimg (Mol) was made (17 July 2023) between Goa [DC
and M/s Invest India for estabhshing a State Desk 1o extend both techmical and
management support in effectively implementing the short-term and long-term strategy
formulated by Goa IDC for enhancing the Ease of Doing Business in the State of Goa,
including industrial promotion, legal and procurement support. digitizauon of state
level procedures and approvals, and project management. An internal team consisting
of three consultants of Invest India was to operate in the Desk [rom the office of the
Goa IDC and to function under the overall supervision of the managing Director of Goa
IDC. The duration of the MoU was mually for a period of two years, extendable on
mutually agreed basis between parties. The financial implication of the MoU on Goa
IDC was .75 lakh per annum, which included the human resource cost with GST and
other applicable taxes. Goa IDC was also hable 1o reimburse any other expenses
incurred by the team of Invest India with 15 per cent Administration cost and GST &
other applicable taxes. In line with MoU provisions. an amount of 21337 lakh was

already approved (Oclober 2023) for payment to invest India.

Audit scrutiny revealed that:

The work was awarded to M/s Invest India, a non-Government Company with a
combined 49 per cent shareholding by Department for Promotion of Industn and
Internal Trade (DPIIT-37.30 per cent) and 23 State Governments/ Departments (11 30
per cent) on nomination basis without imviting “Expression of Interest” by misquoting
Rule 183 of General Financial Rules, 2017 (GFR 2017) and also under the pretext that
M/s Invest India is a Central Government Company. As per Rule 183 of the GFR 2017
where the estimated cost of the consulting service is up to .25 lakh, preparation of a
long list of potential consultants may be done on the basis of [ormal or informal
enquiries from other Ministries or Departments or Organizations involved in similar
activities. Where the estimated cost of the consulting services 1s above 225 lakh. in
addition to the above procedure, an enquiry for seeking "Expression of Interest’ from

consultants should be published on Central Public Procurement Portal, GeM and on its

SW/QM (Adus)

Camp: Goa IDC, Panaji



INDIAN AUDIT & ACCOUNTS DEPARTMENT

OFFICE OF THE ACCOUNTANT GENERAL, GOA
* Audit bhavan, Green Valley, Alto Porvorim, Goa- 403 521

own website. As per Rule 184, on the basis of responses received from the interested
parties. consultants meeting the requirements should be shortlisted for further
constderation. The number of shortlisted consultants should not be less than three, As
per Rule 194, the selection by direct negotiation/ nomination, on the lines of single
tender mode of procurement is considered appropriate only under exceptional
circumstances such as tasks that represent a natural continuation of previous work
carried out bv the same {irm, in case of emergency situations, only one consultant has
the requisite expertise, or it shall ensure fairness and equity, and shall have a procedure
in place to ensure that the prices are reasonable and consistent with market rates.

Goa IDC should have resorted to tender formalities by inviting ‘Expression of Interest’
in selecting the service provider as the financial implication was above Z.25 lakh, which
was .75 lakh in the instant case. By selecting a party on nomination basis, without
revealing/ disclosing on records the primary negotiations with the party, Goa IDC
violated Rule 183. 184 and 194 of the GFR 2017. due to which GoaIDC lost the chance
of getting a reasonable and competent rate consistent with market rate for the services.
[t was also observed that the in-principle approval for the formation of the Invest India
Desk 1o be operated in Goa I1DC was communicated (01 May 2023) 10 Invest India even
before a formal decision was taken (Resolution No.2/2023) in the 384" Board Meeting
held on 09 May 2023. Goa IDC was receiving the proposal (25 April 2023) from Invest
India for the formation of the Desk without Goa IDC having invited any formal proposal
from Invest India, as evident from the records

Thus, by selecion of M/s Invest India, a non-Government Company, as service
provider on nomination basis without undergoing tender formalities, disregarding the
magnitude of financial implication has resulted in violation of Rule 183, 184 and 194
of the GFR 2017, which in tum prevented Goa IDC from getting a reasonable and
compelent rate consistent with market rate [or the services hired.

Specific remarks on the above observation may please be offered. | N A

LY

i

' Sr Audﬁ Officer

I'o
Managing Director
Goa IDC. Panaji



10/2123, 4:04 PM Gmail - Fwd: Goa - 10C. Desk

%?gf (:{;mail Goa Industrial Development Corporation <goaidc1965@gmail.com> |
L
{\-’ \ =2

Fwd: Goa - IDC, Desk

Vishal Garg <vishal.garg@investindia.org.in> Thu, Oct 5, 2023 at 12:43 PM
To: "goaide1965@gmail.com" <goaidc1985@gmail.com>

Cc: Akshay Hariharan <akshay.harihnaran@investindia.org.in>, Ekta Jha <ekta.jha@investindia.org.in>, Rishabh Katyal
<rishabh katyal@investindia.org.in>

Dear Sir, /" o {! é}m_{\j
L s =
-———

1 {
¥

Please find the updated request letier for releasing funds for Two Quariers.

Regards

Vishal Garg

From: Vishal Garg

Sent: Tuesday, October 3, 2022 10:22 AM
To: 'goaide 1865@gmail.com’ <goaidc1965@
Cc: Akshay Hariharan <akshay.nariharanioin
Subdject: FW: Goa - IDC, Desk

tindiz.org. in>; Ekta Jha <ekta. hafinvastindia. arg. in>

Dear Sir,

[Quoted text hidden]

-----—--- Forwarded message --------—-

From: "Pravimal Abhishek |.A.S." <pravimal.abhishek @ias.gov.in>

To: Rishabn Katyal <rishabh.katyal@investindia.org.in>

Cc: Priya Rawat <priya.rawat@investindia.org.in>, Bhaskar Chaturvedi <bhaskar.chaturvedi@investindia.org.in>,
Varun Sood <varun.scod@investindia.org.in>, Aprajita Singh <aprajita.singh@investindia.org.in>, Akshay Harinaran
<akshay.hariharan@investindia.org.in>, Goa Investindia <goa@investindia.org.in>, Sudarshna Singh
<sudarshna.singh@investindia.org.in>

Bee:

Date: Mon, 17 Jul 2023 09:31:29 +0000

Subject: Re: Desk Proposal for Goa Industrial Development Corporation (GIDC)

~pproved as proposed.

From: "rishabh katyal" <rishabh.katyval@mnvestindia organ

To: "Pravimal Abhishek [LA.S." <pravimal abhisnek@ias.gov in>

Cc: "priya rawat" <priya.rawat@investindia.org in>, "bhaskar chaturvedi" <bhaskar cnaturvedi@ nvestindia org in>,
"varun sood" <varun.socod@Iinvestindia.org.in>, "aprajita singh" <aprajita.singhuinvestindiz.org in>, "akshay
haringran" <akshay.hariharan@investindia.org.n>, qoa@investindia.org.in, "sudarshna singh”
<sudarshna.singh@inveslindia,org.in>

Sent: Monday, July 17, 2023 1:07:29 PM

Subject: RE: Desk Proposal for Goa Industrial Development Corperation (GIDC)

Dear Sir,

hitps://mail aooale.com/meil/u/0/?ik=0e4 190754 9&view=ptdssarch=all&permmsaid=msa-f. 1778898703254909847&simpl=msa-f- 1778858703254 1/8



10/5/23, 4.04 PM Gmail - Fwd: Goa - IDC, Desk

Reference below mail, this is a gentle reminder to share confirmation on the following:

\_/T"
X3~

L

+ Change of resource allocation from 2 Assistant Managers and 1 Manager to 3 Managers
+ The additional resource to be hired in Year 2 will be Manager and not Assistant Manager

With respect to the above, there will also be changes to the budget amount proposed earlier. We will be
sharing the revisions post discussion with HR and finance teams.

Also, please note that Anu has accepted the offer today and her start date is today (‘I?th July 2023) and will be in
Goa on 19" July 2023. We will send the offer letter to Eshank post confirmation on the above.

Look forward to your response.

Regards,

Rishabh

From: Rishabh Katyal
Sent: Friday, July 14, 2023 5:08 PM
To: Pravimal Abhishek |.A.S. pravimal.abhishek@ias.gov.in
i@} .org.in; Bhaskar Chaturvedi <bhaskar.chatlurvedi@investindia.org.in>;

Cc: Priya Rawatl priva.rawat@investindia
Varun Sood <varun.sood@ nvestindia.org.in>; Aprajita Singh <aprajita.singh@investindia.org.in>; Akshay Hariharan
<ghshay.hariharan@investindia.org.in>; Goa Investindia <goa@investindia.org.in>; Sudarshna Singh

<sudarshna.singh@investindia.org.in>

Subject: RE: Desk Proposal for Goa Industrial Development Corporation (GIDC)

Dear Sir,

As discussed today (14'" July 2023), we will make the following changes in the MoU (original MoU attached):

« Change of resource allocation from 2 Assistant Managers and 1 Manager to 3 Managers
« The additional resource to be hired in Year 2 will be Manager and not Assistant Manager

With respect to the above, there will also be changes to the budget amount proposed earlier. We will be
sharing the revisions post discussion with HR and finance teams,

Request your confirmation on the above points so we may roll out the offer to the 2 selected candidates.

Look forward to your support.

Regards,

Rishabh

Mitos fmail aooale. com/mail/u/0/? k=0e4 10075408 view=pi&search=all&permmsaid=msaq-1:177889870325400984 7 &simpl=msqa-{:1778888703254...  2/8



10/5/23, 4:04 FM Gmail - Fwd, Goa - IDC, Desk

From: Rishabh Katyal

Sent: Thursday, July 13, 2023 2:51 AM

To: Pravimal Abhishek LLA.S. <pravimal.abhishek@ias.gov.in>
Cc: Priya Rawat <priva.rawat@investindia.org.in>; Bhaskar Chaturvedi <thaskar.chaturvedi@investindia.org.in>;
Varun Sood <varun.sood@investindia.org.in>; Aprajita Singh <aprajita singh@@investindia. org.in>; Akshay Harinaran
<akshay.hariharan@investindia.org.in>; Goa Investindia <gcai@investindia org.n>; Sudarshna Singh
<sudarshna.singh@investindia.org.in>

Subject: RE: Desk Proposal for Goa Industrial Development Corporation (GIDC)

Dear Sir,

Thank you for sharing the approval. We will discuss the same with HR team at Invest India and initiate the
process of onboarding for the candidates.

With respect to the MoU, we look forward the inputs/ updates.

We are very excited to start the partnership with Goa-IDC and look forward to continue and enhance our
collaboration on multiple areas of engagement.

Regards,
Rishabh

From: Pravimal Abhishek I.LA.S. <pravimal.abhishek@ias.gov.in>

Sent: Wednesday, July 12, 2023 3:22 PM

To: Rishabh Katyal <rishabh.katyal@investindia.org.in>

Cc: Priya Rawat <priya rawal@investingia.org.in>; Bhaskar Chaturvedi <bhaskar.chaturvedi@investindgia.org.in>,
Varun Sood <varun.sood@investindia.org.in>; Aprajita Singh <aprajita.singn@investindia.org.in>; Akshay Hariharan
<akshay.hariharan@inveslindia.org.in>; Goa Investindia <goa@investindia.org.in>; Sudarshna Singh
<sudarshna.singh@investindia.org.in>

Subject: Re: Desk Proposal for Goa Industrial Development Corporation (GIDC)

Dear Rishabh,

My apologies for the delayed response.

Based on the interview held virtually, please confirm the candidature of Ms. Anu Miniyapla and Mr. Eshank Bansal
for the Invest India Desk to be set up in Goa-IDC. The HR team may kindly confirm the same to the candidates
officially and start their onbearding procedure. It would be ideal if the candidates can start working as early as

possible.

Regarding the MoU, we are making some minor edits to the draft and will revert lo you in a couple of days.

Looking forward to welcoming the candidates and starting a new partnership with Invest India,

hitps://mail.qooale.com/mail/u/0/?ik=0e4 190754 9&view=pl&search=all&permmsaid=msa-f 17 7889870325460984 7 &simpl=msa-f: 1778888703254 38




10/5/23, 4.04 PM Gmail - Fwd, Goa - IDC, Desk

Thanks & regards.
Pravimal Abhishek IAS,

Managing Director, Goa-IDC

From; "rishabh katyal" <rishabh.katyal@investindia.org.in
To: "Pravimal Abhishek . A S " <r\rowrr1' abhishekiin
Cc: "priya rawat" <pr g .:-*-:_: n>, "bhaskar chaturvedi” <bhaskar.chaturvedi@investindia.org.in>,
"varun sood" <varLin.sog ! a.un>, "aprajita smgh" <aprajita.singh@ nvestindia.org.in>, "akshay
hariharan" <akshay.harih arat nigginvestindia,org m> gea@mnvestindia.org.n, "sudarshna singh"
<:udL~.rsnna.s.ngng)m\aos.m'i. .org.in>

Sent: Monday, July 10, 2023 10:53:43 AM

Subject: RE: Desk Proposal for Goa Industrial Development Corporation (GIDC)

GOV, Im>

Dear Sir,

Reference trail mail, this is a gentle reminder for approval on the following:

1. Attached MoU with effective date as 5 July 2023. We will coordinate with you and discuss details of
formal MoU signing, however to initiate the HR process of hiring request for your approval

2. Finalized candidates for Goa-IDC desk

3

3. a. Anu Muniyapla
b, Eshank Bansal

Look forward to your response.

Thanks,

Rishabh

From: Rishabh Katyal

Sent: Wednesday, July 5, 2023 5:34 PM

To: Pravimal Abhishek |.A.S. <pravimal.abhishek@ias.gov.in>

Cc: Priya Rawat <priya.rawat@mnvestindia.org.in>; Bhaskar Chaturvedi <bhaskar.chaturvedi@investindia.org.in>,

Varun Sood <varun. soodka investindia.org.in>; Aprajita Singh <aprajita.singh@investindia.org.in>; Akshay Hariharan
<gkshay hariharan@investndia.org.in>; Goa Investlnma <goa@investindia.org.in>; Sudarshna Singh

<sudarshna smghinvestindia.org.an>

Su bject RE: Desk Proposal for Goa Industrial Development Corporation (GIDC)

Dear Sir,

As per our discussion today (5" July 2023), please find attached memorandum of understanding (MoU) between

Goa-IDC and Invest India. Request you to share your approval on mail for 5" July 2023 as the ‘Effective
Date’ for implementation of the MoU.

nitps.//mail gooale.com/mail/u/0/?ik=0e4 19075484 view=pl&search=all&permmsaid=msa-{:1778898703254909847 &simpl=msa-;1778898703254... 4/8



10/5/23, 4:04 PM Gmail - Fwd: Goa - IDC, Desk

Additionally, following are the candidates shorllisted and finalized as per the interviews conducted by you and
Invest India team:
\ ST
(e
« Anu Muniyapla — Attached is her evaluation form and CV
« Eshank Bansal - Attached is his evaluation form and CV

Request your approval on mail for the candidates finalized and the evaluation forms submitted so the HR
may initiate the process of onboarding the candidates for Goa-IDC desk.

With respect to the third position, we have a few candidates shortlisted/ on-hold and will set up time to discuss on
the final decision for them.

Look forward tc your response.

Regards,
Rishabh

From: Rishabh Katyal

Sent: Wednesday, May 24, 2023 4:52 PM

To: Pravimal Abhishek LA.S. <pravimal.abhishek@ias.gov.in>

Cc: Priya Rawat <priya.rawat@investindia.org.in>; Bhaskar Chaturvedi <vhaskar.cnalurvedi@@investindia.org.in>,
Varun Sood <varun.sood@investindia.org.in>; Vijay Jawa <vijayjawa@investindia.org.in>; Aprajita Singh
<aprajita.singh@investindia.org.in>; Akshay Hariharan <akshay.hariharan@investindia.org.in>; Goa Investindia
<goa@investindia.arg.in>

Subject: RE: Desk Praposal for Goa Industrial Development Carporation (GIDC)

Dear Sir,

Reference trail mail and approval from GIDC board for Invest India Desk for Goa IDC, please find attached the
draft Memorandum of Understanding (MoU) for your perusal.

Request you to review the document and share in case of any changes. Once the MoU is finalized, we may
proceed with signing of the same.

We look forward to our next phase of collaboration with Goa |DC and successfully working logether on various
initiatives.

Regards,

Rishabh

From: Pravimal Abhishek |LA.S. <gravimal abhishek@izs.novins

Sent: Monday, May 1, 2023 5:26 PM

To: Rishabh Katyal <rishaizh.katyal@investndia.orgin>

Cc: Priya Rawat <priya.rawat@investindia.crg.in>; Bhaskar Chaturved! <bhaskar chalurvedi@imvestindia.org.i

s

hitps://mail.aooale.com/mail/u/0/7ik=0e4 190754 9&view=pi&search=all&permmsaid=msq-{: 17 7885870325480684 7 &simpl=msg-{ 1778888703254 508




105122, 4.04 PM Gmail - Fwd: Goa - IDC, Desk

Varun Sood <varun sood@investindia.org in>; Vijay Jawa <y wa@ tindia.org.in>; Aprajita Singh
<aprajita.singt lindia.org.in>; Akshay Hariharan <aks! harharan@investindia.org.in>; Goa Investindia
\ wSgoaginvestindia.org.in>

" "‘Subjeét Re: Desk Proposai for Goa Industrial Development Corporation (GIDC)

Dear Rishabh,

Thank you for sharing the proposal. This mail may be treated as approval for the proposal
from Goa Industrial Development Corporation to create 'Invest India Desk for Goa-IDC' with
the following amendments.

Revisions in the Proposal:

1. Clause 4.1: SPOC to be nominated by Goa Industrial Development Coporation.
2. Clause 7: The competent courts(s) at Goa shall have the territorial jurisdiction.

Additional Incentives:

1. Eiligibility: For candidates who are currently working with Invest India and having a
minimum work experience of 1 (one) year with Invest India.
2. Incentives:

2, a. Accommodation based on mutually agreed terms with Invest India
b. Local transportation based on mutually agreed terms with Invest India
c. Career growth opportunities like authoring research papers/policy briefs,
recognition certificates/Letter of Recommendations etc., based on mutually agreed
terms with Invest India.
d. Travel to Investment Summits/Conferences based on mutually agreed terms with

Invest India.

| am expecting candidates with the motivation to do policy research while working with Goa
Industrial Development Corporation so that this assignment can help in career progression of

the candidates.

Let me know if any further discussion is required.
Thanks & regards,

Pravimal Abhishek IAS,
Managing Director, Goa-IDC

From: "rishabh katyal" <rishabh.katyal@investindia. org.in>

To: "Pravimal Abhishek LA. S <pravimal. r]“h“"s 1ek@ias.qov.in>

Cc: "priya rawal” <priya.r estindia.org.in>, "bhaskar chaturvedi <bhaskar.chaturvedi@investindia.org.in>,
"varun sood" <varun.soc vestindia.org.in>, "vijay jawa" <vijay jawa@investindia.org.in>, "aprajita singh"
<aprapia.singh@investindia.org.in>, "akshay hariharan" <akshay.hariharan@investindia.org.in>

vESHINC IlDl'u I

Sent: Tuesday, Aprri 25,2023 1:19:27 PM

Subject: Desk Proposal for Goa Industrial Development Corporation (GIDC)

nttos:/imail.gooale.com/mail/u/0/?1ik=0e4 190754 9&view=pi&search=all&permmsnid=msa-f,1778808703254900847 &simpl=msq-f:1778898703254... 6/8



10/5/23, 4:04 PM Gmail - Fwd: Goa - IDC, Desk

Dear Sir,

Reference our discussions, please find attached the invest India Desk Proposal for Goa Industrial
Development Corporation (GIDC) for your perusal.

Request you to review and share in case of any suggestions. As a next step, we propose a meeting on the same
to take this forward, please share convenient date and time for the same.

Look forward to your response,

Thanks and regards,

Rishabh

Rishabh Katyal

Assistant Vice President

M: +21-8999887888

[ A:Vigyan Bhawan Annexe,

Maulana Azad Hoaag, New Delhi — 110071
nwwinvestindia.gowv.in

The World's Most Awarded

Investment Promotion Agency

«=1Please consider the environment before printing this email

Disclaimer: The information contained in this electronic message and any attachments to this message are intended for the
exclusive use of the addressee(s) and may contain proprietary, confidential or privileged information. If you are not the
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INVEST INDIA

NATIONAL INVESTMENT PROMOTION _
& FACILITATION AGENCY Date: October 05, 2023

T,

Shri Pravimal Abhishek |AS,
Managing Direcior, Goa - IDC
13-A-2, EDC Complex,

Patto Plaza, Pzanjim

Goa 403 001

Sub: Reguest for release of funds

Dear Sir,

This is with reference to in principal apfurdvai provided for Goa-IDC Desk via email dated 17 July 2023, in continuation
to which the Inves;t India hired_a resource as approved via mail by Goa-IDC.

Please find below the cost summary:

. 8. No. | Description o _ i Amount
A ' Human Resources Cost - | "7 11,49.885
= 5T R e
Cc Total A+ B) B | 13,56,864

As per the above mentioned, we relquest you to Kindly instruct your office to release the fund of INR 13,56,864 (Rupees
Thirteen Lakh Fifty-Six Thousand Eight Hundred Sixty-Four Only) in favourof Invest India.

Enclosed:

1) Mandate Form for Bank details

Yours Sincerely
ForInvestindia, Z'¢T /%

Ekta Jna GRTINN
Sr. Manager — Finance ==

: & - WWW.INVESTINDIA.GOV.IN
First Floor Vigyan Bhawan Annexe, Maulana Azad Road, New Delhi 110011+91-11-2304 8101 (CIN : US1100DLZ009NPL197 064
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MANDATE FORM
Electronic Clearing Service (Credit Clearing)/ Real Time Gross Settlement (RTGS)
facility for receiving payments.
A. Details of Accounts Holders:-

Name of Account Holder

i | _INVEST INDIA

Complete Contact Address list FLOOR. VIGYAN SHAWAN ANNEXE. MOULANA AZA
ROAD. NEW DELHI 110011

' Telephone Number/Fax/E-mail
£11-23048101

B. Buank Account Du(mls -

‘Bank I\amc
CENTRAL BAI‘\J( OF H\DJA

" Branch Name with Complete Address, Telephone

_No. and E-mail S e THE ASHOK HOTEL NEW DELHI 110021
Whether the Branch is computcnztd" ves
“Whether the Branch is RTGS enabled? Ii'yé_s then
what is the Branch’s IFSC Code _YES. IFSC - CBINO280298  10- ZERO)
Is the Branch also NEFT enabled? YES
:Th'ypc of Bank Account (SBfEf-t;rr_-::_nHIFC_us_ﬁ. (‘rujm B T
_______________ — s el RRERIE
i__Comp tete Bank Mcmf_"_t NO (Latcst) P ... ... 1 ¢
| MICR Codc ol' Banlc
110016007

Date of effect:-

I hereby declare that the particulurs given above are correct and complete. If the transaction is
delayed or not effected at all for reasons of incomplete or incorrect information [ swould not haeld
the use Institution responsible. I have read the optien invitation letter and agree to dischurge
responsibility expected of me as a participant under the Scheme,

r'l = e {».
Signdtund of Cust
o BUEILR Qkar Ll
Chie! Financlal Officer
Invest India

Certified that the particulars furnished above are correct as per our records.

Signature of Customer

1. Pleases w'photocopy of cheque along with the verification obtained from the bunk
In case your Bank Branch is presently not “RTGS enabled”, then upon its up gradation to
“RTGS Enabled™ branch, please submit the information again in the above proforma to the
Department at earliest.



10/5/23. 4.02 PM

Re: Desk Proposal for Goa Industrial Development Corporation (GIDC) - goaidc1965@amall.cam

Subject: Re: Desk Proposal for Goa Industrial Development Corporatior

(GIDC)

~y

\

L

Pravimal Abhishek LLA.S. <irovimal nimaicis as o

to Rishabh Katyal Priva Rawat. Bhaskar Chatavedt, Varun Sood, Agraiita Singl, Sxghay Hantsran Don neaslines

You are viewing an attached message. Gmail can't verify the authenticity of attached messages.

Approved as proposed.

From: "rishabh katyal" <rishabh.katyal@investindia.org.in>
To: "Pravimal Abhishek |.A.8." <pravimal abhishek@ias.gov.in>
Cc: "priya rawat" <priya.rawal@investindia.org.n>, "bhaskar chaturvedi” <pnaskar.coaturvedidnvaesindia ¢

"varun sood" <varun.sood@investindia.org.in>, "aprajita singh" <aprajila.singh@investindia.org.in>, "akshay
hariharan" <akshay.hariharan@investindia.arg.in>, guainvestindia.org.in, "sudarshna singh"

<sudarshna.singh@investindia.org.in>
Sent: Monday, July 17, 2023 1:07:29 PM
Subject: RE: Desk Proposal for Goa Industrial Development Corporation (GIDC)

Dear Sir,

Reference below mail, this is a gentle reminder to share confirmation on the following:

+« Change of resource allocation from 2 Assistant Managers and 1 Manager to 3 Managers
« The additional resource to be hired in Year 2 will be Manager and not Assistant Manager

With respect to the above, there will also be changes to the budget amount proposed earlier. We will
sharing the revisions post discussicon with HR and finance teams.

Also, please note that Anu has accepted the offer today and her start date is today (17'" July 2023) and wi

Goa on 19" July 2023. We will send the offer letter to Eshank post confirmation on the above.
Look forward to your response,

Regards,
Rishabh

From: Rishabh Katyal
Sent: Friday, July 14, 2023 5:08 PM
To: Pravimal Abhishek LLA.S. pravimal.abhishek@ias.gov.in
india org.in; Bhaskar Chaturvedi <bfidskar.ch

ol

Murvediinvesingiz ore o

rg.dn=; Akshay Harihara

1.n>; Sudarshna Singh

<akshay.hariharan@investindia.org.in>; Goa Investindia <goa@
<sudarshna.singh@investindia.crg.in>
Subject: RE: Desk Proposal for Gea Industrial Development Corparation (GIDC)

hitps://mail.gooale.com/mail/u/Q/popout?ver=1a3vithb29lwbamsu=%23msa-%3A177889904935181 2100&attid=0.2 11
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GOA-IDC R PTRRT T

MEMORANDUM OF UNDERSTANDING

BETWEEN

GOA INDUSTRIAL DEVELOPMENT CORPORATICN

INVEST INDIA




This Memorandum of Understanding (MoU) {including all exhibits hereto

hereinafter referred to as this MoU} is made on this 47 #of U:Lk.f_q’ , 2023

(the 'Effectiva Date’), by and between:

“Goa Industrial Development Corporation” is a body corporate formed
established under the Goa Industrial Development Act, 1865. The purpose of
the Corporation is to promote and assist in the rapid and orderly establishment,
growth, and development of industries in the State of Goa having its office at
Plot No. 13-A-2, EDC Complex, Patto Plaza, Panjim-Goa 403 001 (hereinafter
referred to as “Goa-IDC");

And

“Invest India”, is the National Investment Promotion and Facilitation Agency,
a non-profit joint venture between the Department for Promotion of Industry
- and Internal Trade (DPIIT), Ministry of Commerce and Industry, Government

~ of india and industry associations, having its principal place of operations at
225, 1% Floor, Vigyan Bhawan Annexe, Maulana Azad Road, New Delhi — 110
011, India (hereinafter referred to as “Invest India”)

WHEREAS, Invest India had sent a proposal to Goa-IDC for setting up of a
State Desk on 25" April 2023. Goa-IDC gave the in-principle approval for
formation of the Desk on 015t May 2023.

WHEREAS, Goa-IDC and Invest India may hereinafter be individually referred
to as a “Party” and collectively as the “Parties”.

1. OBJECT & PURPOSE

The purpose of the Desk is to assist Goa Industrial Development
Corporation in muitiple activities including industrial promotion, legal and
procurement support, digitization of state level procedures and approvals,
and project management. The Desk will operate from the office of Goa-IDC
and shall function under the overall supervision of the Managing Director of
Goa-IDC. The Desk would extend both technical and management support
to Goa-IDC, in effectively implementing the short term and long-term
strategy formulated by the Goa-IDC for enhancing the Ease of Doing
Business in the state of Goa. Invest India team would support and handhold
the Desk in executing the tasks as outlined by Goa-IDC

2. PERIOD OF ENGAGEMENT
The duration of the MoU will be initially for a period of 2 year(s) which may
be further extended on mutually agreed basis between parties.




3. BUDGET & TERMS OF PAYMENT

i, The mutually discussed and agreed-upon budget for the creation and
sustenance of a State Desk is attached hereunder.

(Amount in INR Lakhs)

PTG, Hoading THET L. L] YaEt |
‘ 1 Human Resource Cost | 24.84 }
5 | GST & other Applicable 447

i ‘ Taxes ! '

’ Total | 29.31

Any other expenses over and above the mentioned table will be charged
with 15% Admin cost and GST & other applicable Taxes.

ii. Payments shall be made on a quarterly basis in advance for which invoices
shall be raised.

iii. Total Cost for Year 1 will be calculated from the date of appointment/ joining
of the resources.

Iv. The Budget for Year 2 will be shared with Goa-IDC before the end of Year
1.

v. Budget Justification are mentioned under Annexure — A,

Notes To Budget:
| * In case of any change in the resource structure the same shall be

communicated to Invest India and changes to that effect in the budget shall

be incorporated.
* All procurement would occur as per Invest India's Board-approved financial

| and procurement processes.
« All travel would occur as per Invest India’s Board-appraved travel policy.

Notes To Human Resource Cost:
» Invest India Sr. Management will support the activities wherever required

by Goa-IDC as per scope of work.
e The internal team at Invest India will be responsible for HR and
o | Administration of resources being deployed.
' = All increment in salaries/promotions will be made as per the HR policy of
Invest India



4. SCOPE OF WORK & DESK DELIVERABLES

4. 1
I

Vi

Vil

The activities of this Desk would include the following:

To extend knowledge support in developing an action-oriented
roadmap along with roles and activities for operationalizing the
functioning of desk.

To provide strategic, inputs for building a MSME incubation park in the
state along with associated initiatives to be implemented.

To identify and coordinate all measures to improve the State's Ease
of Doing Business and develop a monitoring mechanism with key
metrics for such measures

To provide support in select national initiatives executed by Invest
India such as India Industrial Land Bank (ILBS) and India Investment
Grid (11G).

To suppert Goa-IDC in implementation of specific projects like waste
management and renewable energy projects and identify different
sources of funding for implementation of the same projects.

To coordinate onboarding of external agencies for major projects of
Goa-IDC including amendment of legal documents and digitalization
of procedures and further, to monitor their work.

The desk resources will support Goa-IDC in completing any other
activity assigned to them by Goa-IDC during the term of this MoU.

5. RESPONSIBILITIES MATRIX

5.1

/

Goa Industrial Development Corporation (Goa-IDC) will be
responsible for:

a. Goa-IDC will provide roles and responsibilities along with
defined KPls.

b. Sharing all material on schemes, guidelines, policies, and
regulations.

¢ Guiding and supporting the team in responding to proposals,
Issues, and queries (wherever applicable). The activities would
entail consultation with experts on time-to-time basis based on
the requirements of the team and supporting the investors in
addressing the issues & queries related to both Central and
State Governments in relation to existing projects or future
potential projects.

d. Periodic and timely release of funds to Invest India for
undertaking activities assigned

e Supporting the team in building links with various stakeholders
such as industry associations, affiliate bodies of ministry and
industry representation in the State

f.  Providing functional workspace for dedicated staff, part of the
team at Goaz-IDC office. These may include basic amenities to
facilitate work such as internet connection, seating space, etc.

g. Goa-IDEL for official visits to Delhi will provide necessary
| tign‘) and travel cost for the Desk resources Y



h. A Single Point of Contact (SPOC) to be nominated by Goa-
IDC, with whom the team shall interface with for the purpose
of aligning deliverables and pursuing the mandate set for the
team.

I. A nodal officer to be appointed by Goa-IDC to liaison with
Invest India management for desk related activities including
performance review of desk resources.

J. Additional Incentives for Pre-existing Invest India Employees
joining the Desk (1+ Year of Work Experience at Invest India):
o Accommodation based on mutually agreed terms with

| Invest India.

Local transportation based on mutually agreed terms with

Invest India.

Career growth opportunities like authoring research

s papers/policy briefs, recognition certificates/Letter of

Recommendations etc., based on mutually agreed terms

with Invest India.

]

5..2 [nvestIndia will be responsible for:

- Shortlisting and recruiting resources and experts for the team
! b. Onboarding and initial training of resources
¢. Providing access to existing resources, knowledge and facilities
including support from Senior Management of Invest India.

d. Ensuring the mutually agreed deliverables.
e. Providing functional workspace for dedicated staff while visiting
, Delhi for official work. These may include basic amenities to
! facilitate work such as internet cannection, seating space. etc.

f. A SPOC to be nominated by Invest India, with whom the team
shall interface with for the purpose of aligning deliverables and
pursuing mandate set for the Desk.

0

. 6. RECRUITMENT PROCESS

6.1 Invest India will support Goa-IDC in finalizing the terms of
engagement for the resources to be hired for the State Desk.

6..2 Final selection of the candidate would be done by Goa-IDC.

6..3 All recruitments shall be done on the basis of written confirmation

! received within 80 days of issuance of letter from Goa-IDC.

: 6.4 In case of deficiency in service by the Resources, Goa-IDC may
terminate the Resource basis a written notice of 30 days to the
Resource or salary in lieu of notice period. The Resource in case of
earlier resignation prior to completion of contract duration must give
a written notice of 30 days to Goa-IDC and Invest India or forgo salary
of 1 month in lieu of notice period.

6..5 The Resource shall be eligible for a leave as per the leave policy

ol applicable on ;Inﬁ'}7{ion5LJ!taar1ts of Invest India during the entire

duration of#the ";,cfntrar.t period (L{ {: f
%Z/Wf_/( (/C—"_l---— f) {fé vL[)‘.r N e A




7. TEAM COMPOSITION

7.1

The Proposed Team Composition under this Proposal for Year
1 comprises of:
Consultant (Equivalent to Manager) (Candidates with 4+ Years
of Experience)- 1 Resource
Job Description and Education Qualification of Proposed Team is
attached in Annexure — B.
However, the required team compasition may be
increased/decreased as required by Goa-IDC, in consultation with
Invest India. In case of increasing/decreasing the resources, Goa-IDC
shall give a prior written notice of 60 (sixty) days to Invest India.

8. REVIEW OF WORK

8.1

Invest India will submit a quarterly progress report, comprising
achieverments against agreed milestones. Goa-IDC together with
Invest India, may conduct periodic review of State Desk activities and
deliverables to gauge output and to approve activities for the
forthcoming year

9. CONFIDENTIALITY

9.1

9.2

8.3

9.4

All information exchanged between Goa-IDC and Invest India shall
be considered to be strictly confidential and may not be disclosed to
any third party without the prior written consent of the other party.
Both undertake to keep confidential all information, data, material,
intellectual property or communication furnished to it by the other
Party, that relates to this Proposal, and which is: —

marked "Confidential” or with words of similar effect from time

to time after the Effective Date:

or by its nature intended to be confidential
The receiving Party shall not disclese such information to any third
party without the prior written consent of the disclosing Party or use
such information for any purpose other than to carry out the purpose
of this Proposal.
This abligation of confidentiality shall not apply to information in the
public domain, information already in the possessicn of the receiving
Party at the time of disclosure by the disclosing Party, information
lawfully obtained by the receiving Party from a third party under no
obligation of confidentiality, information independently developed by
the receiving Party without reference to or reliance on the
information of the disclosing Party, or information which is required
to be disclosed under an order of court or under any applicable law
The Parties acknowledge and agree that the provisions of this
Clause are reasonable and necessary for the purpose of protecting
the goodwill and repute of both the Parties.




10.TERMINATION
10..1 The present MoU may be terminated by either Party, by way of a

prior written notice of three (3) months. Both Parties shall ensure
that during such Notice period all respective obligations are duly
fulfilled, till the expiration of such Notice period.

11.GOVERNING LAWS & DISPUTE RESOLUTION
11..1 This Proposal shall be governed by the applicable and relevant laws,

rules, regulations, notifications and instructions issued and
amended from time to time. The competent Court(s) at New
Defhi/Panjim shall have the territorial jurisdiction for the execution
and implementation of any Agreement/Memorandum of
Understanding that may arise out of the present Proposal

In case of any dispute between the Parties. it shall be the aim to
resolve the same in an amicable manner after mutual consultations
and negotiations.

Any dispute arising out of this Proposal/Agreement/MoU thereof,
shall be initially submitted to the exercising authority, as agreed and
notified mutually, If the exercising authority are unable to come to
an agreement, then the matter shall be referred to an authority
higher up in hierarchy for each Party for joint resolution, at New
Delhi/Panjim. If the matter cannot be amicably solved, the dispute
shall be settled by mutual agreement of Secretary, Industries Trade
and Cammerce, Government of Gna and Secretary, DPIT,
Government of India and their decision shall be final and binding on
both the Parties.

Pending the submission of, and/or decision on a dispute, the
Parties shall continue to perferm all their obligations under this
contract without prejudice through a final adjustment in accordance

with such award

12.FORCE MAJEURE
12..1 Neither Party shall be liable for any failure or delay in the

performance of the intended activities mentioned herein, resulting
directly or indirectly from causes beyond its reascnable control, due
to act of God, war declared, and negligence by customer, civil or
political disturbance, lockouts, drought, floods, fire, theft, accidents
and/or any other exceptional circumstances. In such a situation,
both the parties shall discuss the course of action to be on the basis
of a mutual understanding.

13.LIMITATION OF LIABILITY & INDEMNITY
13..1 The aggregate liability of Invest India in connection with the

13..
." / /?/\/../"/ /L"'} 7 = 4 "“vV“’W‘-*-—-__.

obligations undertaken by Invest India under this Proposal,

regardless of the form or nature of the action giving rise to such

liability (whether in contract, tort or otherwise), shall under no

circumstances exceed expenses incurred by Invest India for that

particular aclwlt? giving rise to the liability,

Invest | [‘a/ 1all not be liable for any exemplary., qpf l. Dunmve
L



13.3

13..4

125

13.6

consequential, indirect or incidental losses, damages, claims,
liabilities, charges, costs, expenses or injuries including without
limitation loss of use, data, revenue, profits, business and/or any
claims from third parties that may arise out of or be caused in
connection with or result from this contract or any obligations
undertaken under this contracl.

Invest India shall not be liable for any default, delay, breach, non-
performance of its obligations under this Proposal and activities
incidental thereto, if the same arises out of any acts or acts of
omission by Goa-IDC and/or any of its assigns, employees,
representatives, sub-contractors.

The indemnity obligations as set out herein shall survive the
termination of this Proposal, until the expiry of the relevant statute of
limitation applicable to any indemnity claims.

Goa-IDC hereby indemnifies and agrees to defend and hold
harmless, Invest India and its affiliates and their respective directors,
officers, employees, and representatives (the “Indemnified
Person(s)") from and against all losses, liabilities, claims, damages,
costs and expenses, including legal fees and disbursements in
relation thereto, incurred or suftered by the Indemnified Persons, as
a result of, arising directly or indirectly from, or in connection with or
relating to the following

- infringement of any third Party, Intellectual Property Rights

arising from or as a result of the actions of a third Party and/or
Goa-IDC;

- breach of confidentiality obligations contained in this Proposal;
Fraud, gross negligence, or willful misconduct on the part of a third
Party or Goa-1DC and/or its employees or subcantractors, under the
terms ot this Praposal.

14. SURVIVAL OF TERMS

14..1

Any provision or Clause of the present Memorandum of
Understanding, which expressly, or by its nature, imposes
obligations beyond the expiration, or termination of this MoU, shall
survive such expiration or termination.

IN WITNESS WHEREOF, the parties hereto have appended their signatures:

For Goa-IDC For Invest India

Mr._FrAviMaL Agiisnee TotOMATLAYs,  NIvRun CAq

Managing Director Managing Director & CEO
Goa-IDC INVEST INDIA
Date: Date:




Annexure — A

Budget Details

Budget Justification

~ Not-for-Profit Company
| InvestIndia is a not-for-profit section 8 company (as per Companies Act, 2013)
| Incorporated in 2009 and formulated as per vide cabinet note no. 11/4/2008-
| IP&IC -1V issued on 28" August 2009 in which Clause 3.4 states — 'DIPP (Now
! Known as DPIIT) will provide event/project-based support to the company out
, of the plan schemes operated for the purpose, the company could also seek
funding support for activities/ projects undertaken on behalf of or for other
Ministries/Departments of Government of India and State governments ”

Justification for Advance Release of Funds
e As per Cabinet Note, 11/4/2008/IPIC-IV dated 28.8.2009 clause 3.4
“DIPP (Now Known as DPIIT) will provide event/ project-based support
to the company out of the plan schemes operated for the purpose, the
company could also seek funding support for activities/ projects
undertaken on behalf of or for other Ministries/departments of
Government of India and State governments.”

Bl | + Based on the above approval of the Union Cabinet, Invest India gets its
funds only on project basis from various Central Ministries for carrying
out its activities and does not have any surplus funds and fixed

deposits. As Invest India does not have any surplus funds, advance

i release of funds is mandatory to incur setup expenses, hiring dedicated
best-in-class resources and smooth functioning of Desk activities. All
Ministries/ Departments which have dedicated teams with Invest India
provide this advance.

e Invest India thrives due to its award-winning HR practices and hence
ensures salaries are paid on time along with timely payments to
empanelled vendors.




Annexure - B

Job Description and Educational Qualifications

1.

Consultant (Equivalent to Manager) (Candidates with work
experience of 4+ years) [1 member]

Key Roles and Responsibilities:

Lead engagement with multiple stakeholders including Goa-IDC,
Ministries/ Departments, Quasi-Government Agencies, PSUs, and
project implementing agencies.

Lead high level review meetings with senior leadership from Goa-
IDC and central ministries to resolve issues and ensure timely
commissioning of high value in projects, in coordination with the
Project Monitoring Group, Invest India, DPIIT.

Build state expertise and analyse the laws, regulations, and
policies.

Support in policy research (primary & secondary) to identify
bottlenecks in infrastructure development and reduce regulatory
burden on industry to improve the overall sector ecosystem.
Monitor implementation of Goa-IDC's major projects like waste
management and renewable energy projects and help identify
different sources of funding for implementation of the same
projects.

Coordinate with Invest India for support from several initiatives
such as Startup India, NSWS, IILB, Waste to Wealth, Project
Development Cells, Country Desks, Capacity Building etc.
Explore and identify new avenues for the team to pursue.

Educational Qualifications and Work Experience required:

Post Graduate degree/ exceptional graduates in economics,
finance, business administration, or related field from a premier
institute.

Relevant Work Experience: 4-8 Years working in a front-end role
at a Global Corporate/Government agency/ Consulting firm /
Investment Bank/ Chamber or Association.

Experience in the field of Ease of Doing Business, Research &
Policy/ Scheme Devolvement, project execution with central / state
government would be preferred.

Prior understanding about the business ecosystem and
administrative set-up of a state.

Strong business communication & etiquettes, stakeholder
management, client relationship management and networking
skills.

Proficiency in Microsoft PowerPoint, Word, and Excel.
Experlermew[ working/ running state/ central government. Project
Monitoring

iits will be an added advantage,
Minimum A-8 years of full-time work experience. @ML
J/ /!f"“'" 10




Goa Industrial Development Corporation

(A Government of Goa Undertaking)

GOA - IDC

CORPORATE OFFICE
Plot No.13A-2. EDC Complex. Pattc Plaza, Panaji-Goa 403001
Tel: 81-832-2437470 to 73: Fax; 91(832) 2437478-79,
Email: goaidc18685@gmail.com www.goaidc.com

Minutes of the 384th Board Meeting

Date: 09-May-2023 at 3:30 pm

. »‘ S @ﬂm«@imﬂx
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1. Confirmation of the minutes of 383™ Board Meeting held on 08"
February.

The Minutes of the 383rd Board meeting held on 9" February 2023 were once again

perused and following resclution was passed.

Resolution No. 01/2023
“Resolved unanimously to confirm the Minutes of the Meeting of the 383" Board

Meeting held on 09" February.

Further resolved that henceforth Minutes of Meeting must be issued withing 48
hours of the Board Meeting and in case there are no comments/objections received
by members within 7 days from the date of issue, the Minutes of Meeting shall be

deemed to be confirmed.

Resoclved further that the Managing Director be & is hereby authorized to take all

further necessary action in the matter.”

2. Proposal for establishing Invest India &tate Desk for Goea
Industrial Development Corparation (GIDC)

The Board on detailed deliberation passed the following resolution.

Resolution No. 02/2023
“‘Resolved unanimously to approve the proposal for establishing Invest India State

Desk for Goa Industrial Develecpment Cerporaticn (GIDC).

Resolved further that the Managing Director be and is hereby authorized to take all

further necessary action in the matter.”

Minutes of the 384" Board of Dircctors Meeting, Goa-1DC | 9 May 2023 | 3:30PM




2. Proposal

Agenda
Note:

for establishing State Desk for Goa Industrial
Development Corporation (GIDC)

GIDC has taken up several activities to improve the infrastructure and
service delivery to the industries. Some of them are as follows:
Revisions of laws governing Goa Industrial Development Corporation
Digitization of GIDC services and creating a Single Window Portal;
DGPS Survey of all the Industrial Estates; Improvement of
infrastructure in MSME clusters using SIDBI Cluster Development
Fund; Creation of Green Corridors, Solid Waste Management

facilities etc; Creation of MSME/Startup Incubation Park.

Planning and execution of the above projects requires expert domain
knowledge pertaining to Corporate Law, Business Reforms Action
Plan 2022 (BRAP), Ease of Doing Business (EoDB), National Single
Window System (NSWS), India Industrial Land Bank (lILB). DPR
Preparation, Procurement Management, Project Management etc.

The current HR available with GIDC do not have the requisite
knowledge or experience to execute the above planned activities
Hence there Is a need to engage expert consultants with requisite

skills and experience tc augment the HR capacity of GIDC.

About Invest India

Invest India is the National Investment Promotion and Facilitation
Agency of India, formulated vide Cabinet Note dated 28th August
2008. under the aegis of DPIIT. Ministry of Commerce and Industry. It
Is incorporated as a Section 8 company limited by shares, under the

Companies Act, 2013, (erstwhile Section 25 Companies Act, 19506).

Non-Commercial
Invest India carries out all its activities on a non-commercial basis
The funds received by the organization for the performance of its

varied activities are in the form of Grants/Funds received from

DPIT/Ministries/Departments/State Governments.

Agenda for 384™ Board of Dircetors Meeting, Gou-l1X
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Invest India submits a Utilization Certificate, for the amount used
against the directed scope of work/activities to be performed. The
organization has never exceeded its sanctioned budget and has
proven to execute work on actual costs, which are below the

sanctioned amount.

Mandate of Invest India

1. Setting up of the National Single Window for approvals
(Investment Clearance Cell)

2. Create digital platforms showcasing industrial parks and land
banks (IIS, NSWS. IIG & IILB)

3. Promote new India investment opportunities and hand-hold
iInvestors throughout their investment journey.

4. Coordinating mechanisms for projects through ‘Project
Management Group’

5. Provide research to enable government to create better
policies and ensure faster implementation of BRAP for
enhancing Ease of Doing Business.

Proposed team composition to be deployed with Goa Industrial
Development Corporation

1. Consultant (Equivalent to Manager) (Candidates with 4 years+
of experience) — 1

2. Consultant (Equivalent to Assistant Manager) (Candidates with
2-4 or more years of experience) — 2

For the second year, the team will have an additional Assistant
Manager or more based on the requirement of Goa Industrial
Development Corporation
Financial implication for Goa IDC

(Amount in INR lakhs)

‘SN |"I'te'm ' | " Cost for 1 year |
"1 [HRCest - 5565 ‘
2 ‘GST @ 18% o ] - 8.35 1

3 ";_T'btal (1+2) 64 |

hrectors Meeting, Goa-1DC




4 | Additional Incentives/Administrative | R 11

Expenses

| "5 [Total 3+4) B 75
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| The proposal for establishing State Desk for Goa Industrial

Development Corporation (GIDC) is enclosed as (2.1 Annexure-A)
The proposal is hereby presented for onboarding Invest India on

nomination basis as per Rule 183 of the GFR 2017 and vide Union
Cabinet Note No. 11/4/2008/IP1C-1V dated 28.08.2009

Resolution Resolved to approve the proposal

Resolved further that the Managing Director be and is hereby

autharized to take all further necessary action in the matter.

Agenda Tor 384" Board of Directors Meeting. Gog-1DC o




tem No.

Auvcenda

Note:

AGENDA NOTE FOR THE 384" GOA-1IDC BOARD MEETING

TOBE HELD OXN 09/65/2023.

Proposal  for establishing Invest India Desk for Goa Industrial

Development Corporation (GIDC)

GIDC has taken up several aetniues w improve the inlrastructure and
serviee delivery o the mdustries, Some of them are as follows: Revisions
ol Taws governing Goa Industrial Development Corporation: Digitisation
ol GIHIC services and creuting a Sigle Window Portal: DGPS Survey of
all the Industrial DLstates: Improsement ol infrastructure in MSME

clusters using SIDBI Cluster Development Fund: Creation of Green

Corridors.  Solid  Waste  Management  [acilities  cte;  Creation of

MSMIE/Startup Ineubation Park,
Planning and execution ol the above projects requires expert domain
E{]h.r.xicdg_u.' pertaining to Corporate Luw. Business Reforms Action Plan
022 (BRAP). Fase of Domg Busmess (EoDB). National Single Window
Nostem (NSWS)L Indio Industeial Land Bank ([1LB). DPR Preparation,
Procurement Management. Project Management ele.
Fhe current FIR avatable with GIDC do not have the requisite knowledge
QO experience o exceute the above planned activities. Hence there is a
need to engage expert consultants with requisite skills and experience to
augment the HR capacity of GIDC.
About Invest India
Invest India is the Natonal Investment Promotion and Facilitation
Ageney ol India. formulated vide Cabinet Note dated 28th August 2009,
under the aegis of DRI Ministry of Commerce and Industry. It is
neorporated  as @ Section & company limited by shares. under the
Campanies Act. 2013, cerstwhile Section 25 Companies Act. 1956).
Non-Commerciul
Ly est India carries out all s acuvitics on @ non-commercial basis. The
funds reccived by the oreanization Tor the performance of its varied
detivities  wre  n the form ol GrantsFunds  received  from
DPITiMinistriess Deparuments state Governments.
Invest India submits a Litilization Certificate. for the amount used against
the directed scope of worksactivides to be perlormed. The organization
has never exceedad i sanetioned budget and has proven o execute work

ol detual costs, whiclh are Below the sancttoned amount.



Resolution;

Mundate ol Invest Indi

Setting up of the National Smgle Window for approvals (Investment
Clearance Cell)

Create digital plattorms showeasing industrial parks and land banks (IIS,
NSWS, TG & LB

Promote new India mvestiment opportunities and hand-hold investors
throughout their mvestment journey,

Coordmuting mechanisms for projects through “Project Management
{ r;'m_,}*'

Provide rescarch to enable government o cereate better policies and
ensure faster implementation of BRAP for enhancing Ease of Doing
Husiness

Proposed  teanr composition o be deploved  with Goa  Industrial
Development Corporation

Consultant (Equivalent to Munager) (Candidates with 4 years+ of
experience) — |

Consultant (hquivalent o Assistant Manager) (Candidates with 2-4 or
e B CEESTO expLe e L

For the second year. the weam will have an additional Assistant Manager
or more based on the requirement ol Goa Industrial Development
Corporution

Finaneial imphication For Croa TG

Yeothaan INR kikdis

SN e _  Costlor] year |
| 1R Cost | 55.65 .'
) . GST@i18% e
3 Towl(1+2) 64

lnecentives Administrative | 11
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Invest India is the National Investment Promotion and Facilitation Agency of lﬁdia,

formulated vide Cabinet Note dated 28" August 2009, under the aegis of DPIT, Ministry of
Commerce and Industry. It is incorporated as a Section 8 company limited by shares, under
the Companies Act, 2013, (erstwhile Section 25 Companies Act, 1956).

e o pm i g el i e = ooy e
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Department for Promotion of Industry and Internal Trade (DPIIT) - 37.5%

23 State Governments/ Departments — 11.5% (having a share of 0.5% each)

e Industry Associations - 51%

i

¢ The ex-officio Chairperson (non-executive) of the Board of Directors of the Company, is
the serving Secretary of DPIIT.

6 Directors to be appointed by DPIT, Ministry of Commerce and Industry and
Government of India (including the ex-officio nomination of Secretary, DPIIT).

e 2 Directors (Nominee) to be appointed by FICCI, one of whom shall be the SG (Secy.

General).

e 2 Directars (Nominee) to be appointed by Cll, one of whom shall be the Director
General,

¢ 2 Directors (Nominee) tc be appointed by NASSCOM, one of whom shall be the
President,

¢« 32 Directors shall be appointed as Independent Directors (including the Managing
Director & CEQ, Invest India).

Invest India carries out all its activities on a non-commercial basis. The funds received
by the organization for the performance of its varied activities are in the form of
Grants/Funds received from DPIIT/Ministries/Departments/State Governments. Invest
India submits a Utilization Certificate, for the amount used against the directed scope
of work/activities to be performed. The organization has never exceeded its sanctioned
budget and has proven to axecute work on actual costs, which are helow the

sanctioned amount.
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Indian Ministries.

Execution is  expedited |

through well-defined
processes, agile internal
structure and quality human
resources,

Initiatives are implemented |

to suit ministry/
departmental goals,

Brings forth a pedigree of
resources from renowned
Universities from across the
world having a basket of
consulting,
finance, investment
banking, engineering, legal
advice, etc.
Having the

experience In

foresight to

draw connections between |

initiatives  and
Teams at Invest India, to
achieve holistic and &li-
encompassing growth.

Invest India is the elected
President of the World
Assoclation of Investment
Promotion Agencies
(WAIPA), headquartered in
Geneva, Switzerland, and
shall be undertaking several
activities in pursuance of its
new role, to create a global

different

collaborative environment
for direct investment,

Invest India platform
provides  multi-directional
avenues and opportunities
to any Department pursuing
specific goals, through its
access to 130 Countries
through collaborative MoUs
& WAIPA, 29 State
Governments as
shareholders
Development

Cells in 29

INVEST INDIR

and Project

(]

Procuring goods  and
services through
transparent systems such
as GeM Portal, published
propasals, etc.
An  Audit &
Oversight
{AFQC) chaired by the Spl.
Secy. & Financial Advisor
(OPIIT) along with external
independent members, to

Finance

oversee expenditures and
judicious usage of financial |

resources.
Board of

comprises of nominated
and independent Directors
(tenured), representing
Government departments
and external renowned
industry representation.
All - travel and
expenses
execute activities are
governed by policies and
processes approved by the
Boarc!.

Human Resource
Commities formed by the
Board, under the

Chairmanship of one
Board Member, for fair
and transparent hiring of
resources.

Apart from the dedicated
Project Team(s), the core
of the
oversees

Weanagement
organization
each Project/Initiative and

ensures quality
deliverables through
monitoring,  knowledge-

support and providing a
strong network base.

Zommittee

Directors is |
Chaired by Secy. DPIIT and |

other !
necessary to |

o Being a non-profit |

| organization, all |

' activities carried out
for Ministries/depts.
are at actual costs.

e Strict adherence to

processes and
! monitoring of
i expenditures, _
| promoted frugality
and thereby ensures |
efficacious :
utilization of |
resources. '
|
| |
|
| |
! i
|
|
|
|
|
|
‘ |
|
]




LD

Invest India is currently working with the following Ministries through dedicated
Desks/Project Management Units (PMUs)/Projects/Initiatives with a niche and specialized
Team of experts:

SNo. | Ministry/Body ]
1. | Ministry of Commerce and Industry
' 2. __. Ministry of Fish;e—; A-H;l%_aFHAL-IS.t-.];l'!CIF-;-.a-ﬂd Dairying _J
3 ; Programme of the Office of PSA to GOI i
4. Ministry of Food Pro;es;mg Industries |
3. | Ministry of Defence |
6. Ministry of Health and ::an'nlg: '-.*“w:—lf‘a_r_e“ - -
7 Ministyofayesh -
8 Ministry of Tourism - - _ .
s | Ministry of Ports, Shipping and W;erways |
10. | Ministry of Jal Shakti
11 Ministry of L"VOI‘.‘!EH-F!!"Id Ch}-lc;‘bg;f_éi;p-|r:;n-t N
2. , Ministry of Culture -
| 13. Ministry of Road Traﬂsp;rt and Highways . o !
14. | Capacity Building Commission |
15. |. Ministry of Consumer Affairs, Food;—(_ﬂunbHc Distribution
16. l Ministry of l;lg_r;mon & B_rf_)at;(;sfi;w‘g

All of these initiatives have been awarded to Invest India on nomination basis (Rule 194 of
the GFR) referring the following stated in the cabinet note:

1. Clause 3.4 states: DPIT will provide event/project-based support to the company out
of the plan schemes operated for the purpose, the company could also seek funding
support for activities/ projects undertaken on behalf of or for other
Ministries/departments of Government of India and State governments,

2. The company would levy user charges for the services provided.

L
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‘ Investor |

Strategic
Research & |

Policy Support |

Partnering with States

8]

. Investor
| Promotion Facilitation
| ® Promote e Hand-hold
. New India investors
o throughout their
- investment
opportunities , ,
4 - journey in India
e |dentir .
¥ | ¢ Facilitate  issue
target and redressal far
pitch to investors in
potential India
investors, and | ® Set up dedicated
create specific |  Cells for |
. ‘ Domestic
strategies for
hei india | Investors and FDI |
their ndia | ;
| projects  under
Investments Government
¢ Showcase Approvals route
| investible o Create  digital
opportunities platforms
lindiz showcasing
industrial parks
Investment , ,
o and land banks
Grid)

(11S, NSWS, 1iG &
LB

Provide research | e

inputs to enable
focussed investor |
interactions

across
government
Curate research
papers and |

blogs highlightin |
g India's market
opportunity and |
policy updates

Support |
government to
develop policies

@

Build world-class

investment promotion |
and facilitation capacity i
in all states through |
structured capacity

building initiatives !
Enhance business |
facilitation efforts by: |
Coordinating |
mechanisms for |
resolution of issues in |

large scale projects|
[Project Monitoring |
Group)

Setting up National |
Single  Window  for
approvals (/nvestment |

Clearance Cell)

Promoting district-level |

indigerious products
(One  District  One
Product)

Invest India has a global footprint working with every Indian mission wherever they exist to
take the message of India’s soaring economic potential around the world, and at home, it
works with a wide range of embassies from a variety of countries to help them understand
and facilitate investment into India. We have dedicated teams across sectors and states to

facilitate the most important investment conversations on everything from land to othe:

technical details and conduct detailed research that reveals the most fruitful opportunities.

Invest India is the most awarded invesiment promotion agency in the world. Invest India
has been unanimously elected as the President of the World Association of Investment

Promotion Agencies (WAIPA) for 2021-2023.

Invest India has a

strong track record of facilitating ministries and state governments to

successfully implement econamic and social impact initiatives for creating impact which
involves engaging with the industry and exploring technologies in line with government
agenda as well as supporting and engaging state governments including upgrading capacity
in specific areas. As approved in the cabinet note, Invest India has undertaken various

projects with the other central Govt. Ministries/Departments. Details of some of the

marquee projects with summaries and acinevements are given below.

- INVEST OIR
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Invest India acts as the advisor, guide, and facilitator to every investor looking to make a
hore In India. We offer a one-stop solution to global and domestic investors whom we
handhold throughout their journey into the world's most liberal investment destination
from the day they start exploring India as an investment destination to the time of

deployment of their investments and even beyond.

4 Ay ot Ty e e
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India Investment Grid (1G], an initiative of the Government of India showcases the hest of
opportunities across states and sectors in India on a single dynamic platform. A tool to
enhance the Ease of Doing Business (EoDBJ, lIG helps in directly connecting potential investors
and promoters. IIG also exclusively hosts the National Infrastructure Pipeline (NIP), is a first-of-
its-kind, whole-of-government exercise tc provide world-class infrastructure to citizens and
improving their quality of life. It aims to improve project preparation and attract investments

into infrastructure, with real-time tracking on the ground

The Startup India Initiative was launched by the Hon’ble Prime Minister, paving the way for
the introduction of a host of policy initiatives to build a strong, conducive, growth-oriented
environment for Indian startups. The initiative strives for providing a long due impetus to

entrepreneurial setup in the economic landscape of India,

Invest India is the nodal agency for implementation of Accelerated Growth for New India’s
Innovation (AGNIi}. AGNIi Mission is a flagship initiative under the Office of the Principal
Scientific Adviser to the Government of India, It is one of the nine missions of the Prime
Minister's Science, Technology, and Innovation Advisory Council (PM-STIAC). AGNIi
Vission is mandated to determine how Government can engage major national priorities
with Indian technological innovation. To achieve this, AGN!i establishes technelogy advisory
partnerships with pioneering Union & State government departments/agencies on themes
like Climate Change, Counter-insurgency, Disaster Response, & Development. AGNIi
surfaces Government priorities, at Headquarters and in field, proposes technology stacks
comprising Indian startup/laboratory innovation, demonstrates and consequently conducts
Field Technology Showcases as the basis of technology advisory. This engages Indian
emerging technology in Al, Cyber-Physical Systems, Advanced Materials etc. stacks.

The Project Monitoring Group (PMG) is an institutional mechanism for the expedited
resolution of issues and regulatory bottlenecks in projects with investments upward X 500
Cr. in India. It was set up as a special cell in the Cabinet Secretariat, Government of India in
2013 and was subsequently brought under the administrative control of the Prime
Minister’s Office (PMO) in 2015. Currently, PMG is situated at Invest India, Department of
Industry and Internal Trade (DPIIT), Ministry of Commerce. This relocation was enabled in

LR
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order to create a one-stop facilitation destination for investors at all stages of the

investment process, including issue resolution.

One District One Product (ODOP) Initiative is a transformationai step aimed at manifesting
the vision of the Hon'ble Prime Minister of India to foster balanced regional development
across all districts of the country. The idea is to select, brand, and promote One Product
from each District (One District — One Product) of the country for enabling holistic
socioeconomic growth across all regions. The range of the chosen products varies across
the length and breadth of the country while also touching upon multiple sectors with

existing clusters and communities that have already created a niche identity for themselves.

A Placeholder List of 106 products covering 103 districts of India has already been prepared
by the ODOP Team, including parametric evaluation of criteria such as Gl Tag Status, Export
Potential, the Local Ecosystem, and existing Central and State Government Schemes for the
Products. Progress has been made on facilitating the e-commerce onboarding of sellers of
multiple products across some states, with an expression of interest by many more sellers
for supporting their onboarding on major e-commerce platforms. Some e-commerce

players have already established QDOP starefronts on their websites,

lach
vl

While presenting Budget 2020-21, the Hon'ble Finance Minister announced to set up an
Investment Clearance Cell that will provide “end to end” facilitation and support to the
investars, including pre-investment advisory, provide information related to land banks and
facilitate clearances at Centre and State level. The cell was proposed to cperate through a
portal which is now called National Single Window System (NSWS).

National Single Window System (NSWS) is a digital platform that is being developed by
Invest India under the direction of DPIIT as a one-stop solution to abtain all requisite

central and state clearances/approvals required to start business operations in India. NSWS
visit multiple platforms/offices to gather

will eliminate the need for investors (o

information and obtain clearances from different stakeholders.

Invest India, under the guidance of the Department for Promotion of Industry and Internal
Trade (DPIIT), manages the National Single Window System project and is involved in
canceptualizing and designing the portal, onboarding of the various Ministries and States,
maintaining the portal, and monitoring the performance of the portal. Till date 27
Ministries/ Departments of Government of India and 19 State Government portals

providing clearances has been onboarded on to NSWS.

invest India has developed and is maintaining some of the best performing portals and
platforms for the projects of Government of India. The assets are tailor-made to meet the

6
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unique needs and objectives of the government and users. The assets are integrated with

machine learning, advanced analytics, and many other cutting-edge technologies.

¢ |Invest India: wuww investingis. oo ..

¢ Start-up India Hub: wiwye STEL L e gy it
e Accelerating Growth of New India Innovation (AGNIi); vwwwwe agnii.gov.in

e India Investment Grid: wuwwe indizi e, onEligd. sgyv.in
¢ Project Monitoring Group: grig.200i =
« National Single Window System: ./ - is.us govin

Invest India is the most active Investment Promotion agency on social media, in the
world. [nvest India is maintaining approximately 61 handles in 11 international
languages. Invest India is posting around 1600+ posts with videos, statics, GlIFs,
animations, infographics, audic quotes & carousel posts. It is running around 50+
campaigns across sectors every year. With 100% organic traffic, around 10 million+
visitors from 50 countries have visited websites maintained by Invest India. This is one
of the most informative and updated websites in the government eco system with
around 576 blogs & reports.

Various interactions have taken place between the officials at Goa Industrial
Development Corporation (GIDC) and Invest India to onboard a team of resources as
part of the State Desk (SD) Team. The team shall work towards providing support in
multiple activities including investment promoticn and facilitation, legal and
procurement support, digitization of state level procedures and approvals, and project
menitoring. (as defined under Section 3.2)

Goa Industrial Development Corporation (GIDC) requires highly trained expert resources
to implement and execute the activities and deliverablas under this Proposal:

Helping establish a professional tearm for GIDC in Ges

Hiring of the resources through Invest india human resaurces team

Training the resources on investment promotion and facilitation

Providing functional workspace for the resources as and when required. This would
include dedicated seating arrangement, access te Invest India conference and meeting
rooms, internet access, provisioning mobiles & laptops, access to databases (to be

charged on actuals) and local conveyance

- IVESTINDIR
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Working with larger Invest India team and officials in departments in Government of
India

Familiarizing the team members with country, sector, and special projects teams at
Invest India and introducing the team members tc senior officials in concerned

departments in Gol, bilateral agencies, industry assaciations and foreign embassies

Supporting the senior leadersihip and core investment team based in Goa on selected
projects

Investor targeting — Identifying companies in priority sectors of Goa

Investment Promotion - Finalizing events, forums, and webinar for industries
department to participate in for investment promotion

Investment Facilitation — Expediting grounding of the investments committed to the
state

Project Monitoring Team — Expediting resolution of large PPP projects, waste
management and renewable energy projects along with assessing the startup
ecosystem

Legal and procurement — Drafting and amending legal documents and contracts
including tender documents, state byelaws, GIDC regulations etc.

Digitization of state level procedures and approvals — Monitor and assist in setting up
single window system to digitize procedures arc spprovals for citizens and ensure

accessible, convenient, transparent and imely delivery of services.

¢« The Proposed Term of engagement under this proposal is initially for a period of 24
Months. This term can be further extended by both the Parties basis written mutual
consent.

¢ The Period of engagement under this Proposal will not be reduced by either side
from the period agreed upon in this Proposal, except by a two-month notice from

either side.

S e bl D e

The Proposed Team Composition under this Proposal for Year 1 comprises of:
- Consultant (Equivalent to Manager) (Candidates with 4+ Years of Experience)- 1

- Consultant (Equivalent to Assistant Manager) (Candidates with 2-4+ Years of
Experience) - 2
* Job Description and Education Qualification of Proposed Team is attached in
Annexure — A
e The team composition for Year 2 under this Proposal will have an additional
Consultant (Equivalent to Assistant Manager] (Candidates with 2-4+ Years of
Experience).




* However, the required team composition may be increased/decreased with a prior

written Notice of 60 days, on a mutually agreed basis

e e e - - amem—

& lindustriel Ligveicpiz ST A1) will be responsible for:
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Sharing all material on schemes, guidelines, policies, and regulations.

Assisting the team in responding to proposals, issues, and queries (wherever
applicable). The activities would entail consultation with experts on time-to-time
basis based on the reguirements of the team and supporting the investors in
addressing the issues & queries related to both Central and State Governments in

relation to existing projects or future potentials

Periodic and timely release of funds to Invest India for undertaking activities

assigned

Supporting the team in building links with various stakeholders such as industry

associations, affiliate bodies of ministry and industry representation in the State

Providing functional workspace for dedicated staff, part of the team at GIDC office.
These may include basic amenities to facilitate work such as internet connection,

seating space, etc.

GIDC for official visits to Delhi will provide necessary lodging and travel cost for the

Desk resources.

A Single Point of Contact (SPOC) to be nominated by the Department of Industries,
Government of Goa, with whom the team shall interface with for the purpose of

aligning deliverables and pursuing mandate set for the team,

=27 L0z will be responsible for

Shortlisting and recruiting resources and experts for the team
Onboarding and initial training of resources

Procuring laptop, mobile phones, and other IT accessories
Setting of operational activities — HR, Finance, Admin, and IT

Providing access to existing resources, knowledge and facilities including support

from Senior Management of Invest India.
Ensuring the mutually agreed deliverables.

Providing functional workspace for dedicated staff while visiting Delhi for official
work. These may Iinclude basic amenities to facilitate work such as internet

cannection, seating space, etc.

A Single Point of Contact [SPOC) to be nominated by Invest India, with whom the
team shall interface with for the purpose of aligning deliverables and pursuing

mandate set for the Desk,

- INVEST DI
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Neither Party shall be liable for any failure or delay in the performance of the intended
activities mentioned herein, resulting directly or indirectly from causes beyond its reasonable
control, due to act of God, war declared, and negligence by customer, civil or political
disturbance, lockouts, drought, floods, fire, theft, accidents and/or any other exceptional
circumstances. In such a situation, both the parties shall discuss the course of action to be on
the basis of a mutual understanding.

Lot T T R o =

e e e — s ——

¢ The aggregate liability of Invest India in connection with the obligations undertaken by
Invest India under this Proposal, regardless of the form or nature of the action giving rise
to such liability (whether in contract, tort or otherwise), shall under no circumstances
exceed expenses incurred by Invest India for that particular activity giving rise to the
liability,

¢ Invest India shall not be liable for any exemplary, special, punitive. consequential,
indirect or incidental losses, damages, claims, liahilities, charges, casts, expenses or
injuries including without limitation loss of use, data, revenue, profits, business and/or
any claims from third parties that may arise out of or be caused in connection with or
result from this contract or any obligations undertaken under this contract.

v Invest India shall not be liable for any default, delay, breach, non-performance of its
obligations under this Proposal and activities incidentai thereto, if the same arises out of
any acts or acts of omission by GIDC and/eor any of its assigns, employees,
representatives, sub-contractors.

e+ The indemnity obligations as set out herein shall survive the termination of this Proposal,
until the expiry of the relevant statute of limitation applicable to any indemnity claims.

e GIDC hereby indemnifies and agrees to defend and hold harmless, Invest India and its
affiliates and their respective directors, officers, employees, and representatives (the
“Indemnified Person(s)”) from and agamnst all |nsses, liahilities, claims, damages, costs
and expenses, including legal fees and disbursements in relation thereto, incurred or
suffered by the Indemnified Persons, as a result of, arising directly or indirectly from, or

in connection with ar relating to the following

- infringement of any third Party, Inteliectual Property Rights arising from or as a

result of the actions of a third Party and/or GIDC;
- breach of confidentiality obligations contained in this Proposal;
e Fraud, gross negligence, or willful misconduct on the part of a third Party or GIDC and/or
its employees or subcontractors, under the terms of this Proposal.

e This Proposal shall be governed by the applicable and relevant laws, rules, regulations,
notifications and instructions issued and amended from time to time. The competent
Court(s) at New Delhi shall have the territorial jurisdiction for the execution and

10
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implementation of any Agreement/Memorandum of Understanding that may arise out of

the present Proposal.

In case of any dispute between the Parties, it shall be the aim to resolve the same in an
amicable manner after mutual consultations and negotiations.

Any dispute arising out of this Proposal/Agreement/MoU thereof, shall be initially
submitted to the exercising authority, as agreed and notified mutually. If the exercising
authority are unable to come to an agreement, then the matter shall be referred to an
authority higher up in hierarchy for each Party for joint resolution, at New Delhi. If the
matter cannot be amicably solved, the dispute shall be settled by mutual agreement of
Secretary, Industries Trade and Commerce and Secretary, DPIT, and their decision shall
be final and binding on both the Parties.

Pending the submission of, and/ar decision on a dispute, the Parties shall continue to
perform all their obligations under this caontract without prejudice through a final

adjustment in accordance with such award.

Invest India will submit a guarterly progress report, camprising achievements against
agreed milestones. GIDC together with Invest India, may conduct periodic review of
State Desk activities and deliverables 1o gauge output and to approve activities for the

forthcoming year.

€

L

Invest India will support GIDC in finalizing the terms of engagement for the resources to
be hired for the State Desk.

Final selection of the candidate would be cone by GIDC.

All recruitments shall be done on the basis of written confirmation received within 90
days of issuance of letter from GIDC,

In case of deficiency in service by the Resources, GIDC may terminate the Resource basis
a written notice of 30 days to the Resource or salary in lieu of notice periad. The Resource
in case of earlier resignation prior to completion of contract duration must give a written
notice af 30 days to GIDC ana Invest India or forge salary of 1 month in lieu of notice
period

The Resource shall be eligible for a leave as per the leave policy applicable on the
Consultants of Invest India during the entire duration of the contract period.

All information exchanged between GIDC and Invest India shall be considered to be
strictly confidential and may not be disclosed to any third party without the prior written
consent of the other party. Both undertake to keep confidential all information, data,

 IVEST INDIR
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material, intellectual property or communication furnished to it by the other Party, that

relates to this Proposal, and which is: -
- marked “Confidential” or with words of similar effect from time to time after the
Effective Date;
or by its nature intended to be confidential
The receiving Party shall not disclose such information to any third party without the prior
written consent of the disclosing Party or use such information for any purpose other than
to carry out the purpose of this Proposal
This obligation of confidentiality shall not applv to information in the public domain,
information already in the possession of the receiving Party at the time of disclosure hy
the disclosing Party, information lawfully obtained by the receiving Party from a third
party under no obligation of confidentiality, information independently developed by the
receiving Party without reference to or reliance on the information of the disclosing Party,
cr information which is required to be disclosed under an order of court or under any
applicable law
The Parties acknowledge and agree that the provisions of this Clause are reasonable and
necessary for the purpose of protecting the goodwill and repute of both the Parties

The mutually discussed and agreed-upon budget for the creation and sustenance of a
State Desk for GIDC is attached hereunder

Payments shall be made on a guarterly basis for which invoices shall be raised.

Total Cost for Year 1 will be calculated from the date of appeointment/ joining of the
resources,

The Budget for Year 2 will be shared with GIDC before the end of Year 1.

Budget Justification are mentioned under Annexure — £

Notes To Budget:

-
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In case of any change in the resource structure the same shall be communicated

L]
to Invest India and changes to that effect in the budget shall be incorporated.

f All procurement would occur as per Invest India’s Board-approved financial and
orocurement processes.

- All travel would occur via Invest India’s Board-approved travel policy.

Notes To Human Resource Cost:

s Invest India Sr. Management will alsc supervise and support in the activities
wherever required as per scope of work.

0 The internal team at Invest India will be responsible for Finance, IT, HR and
Administration of resources being deployed,

. Invest india will procure laptop, mobile and other IT accessories.

B All increment in salaries/promotions will be made as per the HR policy of Invest

India.

1. Consul

tant (Equivalent to Manager)y (Canaidates with work experience of 4+ years) |1

member|

Key Roles and Responsibilitivs:

» Lead engagement with multiple stakeholders including GIDC, Ministries/Departments,
Quasi-Government Agencies. PSUs. and project implementing agencies.
* Lead high level review meetings with senior leadership from GIDC and central ministries

to resolve issues and ensure timely commissioning of high value in projects. mn

coordination with the Project Monitoring Group. Invest India. DPHT.

T SIS Sty

i =Y

«  Handhold serious investors and tacilitae ther investment plans/ projects in co-ordination
with state government stakeholders. Act as a relationship manager for investment cases for
Goa (this will include acuvities such as understanding the company/ proposed project,
facilitate  location assessment &  site-visits, interface  with  relevant  Government

departments to fast track the setting up ol business ete.)

Build state expertise and analyse the laws, regulations, and policies.

Undertake policy resereh (primury &
development and reduce reguluwtory burden on industry to

ceosystem.

Explore and identity new avenues for the team to pursue.

wosecondary) toordeniity bottlenecks in infrastructure

improve the overall scetor




Educational Qualifications and Work Experience required:

(3]

Consul

Post Graduate degree/ exceptional graduates from a premier mnstitute

Relevant Work Expenence: 4-8 Years workimg in a front-end role at a Global
Corporate/Government  agency/Consuliing  firm 7 Invesument  Bank  /Chamber or
Association

Experience in the field of Investment Promotion. Facilitation, Ease of Doing Business,
Research & Policy/Scheme Devolvement., project execution with central / state
government would be preferred

Prior understanding about the business ecosystem and administrative set-up of a state

Strong business communicution & etiquettes, stakeholder management, client relationship

management and nebwaorking skills
Proficiency in Microsott PowerPoint. Ward. and Excel

Experience of working/ running state/ central government. Project Monitoring Units will

be an added advantage.

Mimmum 4-§8 vears of full-time work experience

tant (Equivalent to Assistant Munager) (Candidates with work experience of 2-4

vears) [I member]|

Kev Roles and Responsibilities:

Analyze the laws, regulations and policies of the State ot Goa

Network and build working relationships with key stakeholders such as Central & State

Government ofticials, and project proponents

Support planning and execution ol wvarious engagements, internal and external review

meetings

Handhold serious investors and facilitate their investment plans/ projects in co-ordination

with state government stakeholders, Act as a relationship manager for investment cases for

Gou

Collect data from the relevant stakeholders and conduetl data analysis to support GIDC
with data management

Provide project updates (implementation status. progress. 1$sues. etc.) on a consistent basis
to various stakeholders (including GIDC. Invest lndia. DPUT)

Assist in the development of effective and etficient project monitoring plans

Lead preparation of high-quality research. reports, and briefing notes, as required for the
projects related to state

Regularly track and follow-up an deliverables

Educational Qualifications and Work Expericnce required:

IVEST O
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Law, Public Policy/ Admmistranon Protessional degree (from a premier mstitute is
preferable)
Minimum 2-4 vears full-ime work experience

Strong business communication & etiquettes, networking skills, and stakcholder

munagemcm

Prior understanding ol administiative set-up ot the Government ecosystem would be

preferable
Ability to work in a fast-paced environment and deliver on tight timelines

Proficiency in Microsoft PowerPoint. Word. and Excel

e i S e e




S

tant (Equivalent to Assistant Manager) (Candidates with work experience of 2-4

Formation and implementation of various models for disposal of industriai waste and

Handhold serious investors and tactlitate their investment plans/ projects in co-ordination

with state government stakeholders. Act as a relationship manager for investment cases tor

Preparing research documents pitch decks on areas of interest tor various investors

Provide project updates (implementation status, progress, issues. etc.) on a consistent basis

Evaluation of policy models for government’'s recognition and enhancement of

Lead preparation of high-quality reseuarch. reports. and briefing notes. as required for the

Bachelor’s or master's degree in Engimeering, Economics. Commerce. or Science domains

2-4 years full-time experience 1 Government Advisory/ Project Management/ Industry

Prior experience i waste management and renewable energy projects with Central/ State

16:] i =«

3. Consul
vears) |1 member|
Key Responsibilities
L]
utilization solary wind/ water energy m Goa
i
| .
|
| Goa
| w
-
to various stakeholders (including GIDC. Invest India. DPIIT)
!
| Ll
| government's due diligence processes
a
projects related to sector.
*  Resolve quertes and grievances in stipulated time.
Educational Qualifications and Work Experience required:
| n
i .
| :
I Experience
|
o
Government will be preferred
» Robust Research. Communication. and Analynical Skills
|
|
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10.
11.
12.
13,
14,
15,
16.
17.
18.
19.
20.
21.
22.
23.
24,
25.
26.
27.
28.
29,
30.
31.
32.
33.
34,
35.
36.
37.
38.
38.

40.

EUROPEAN BUSINESS AND TECHNOLOGY CENTRE
ASSOCIATION OF INDIAN MEDICAL DEVICE INDUSTRY (AIMD)
AMBUJA NEQTIA INCUBATION PVT LTD

AMERICAN CHAMBER QF COMMERCE IN INDIA

BOARD OF INVESTMENT, MAURITIUS

CENTRE FOR DEVELOPMENT OF ELECTRONICS SYSTEM DESIGN AND MANUFACTURING
(C-ESDM)

CLEARTAX

CZECHINVEST, CZECH REPUBLIC

GAFI THE ARAB REPUBLIC OF EGYPT

GERMANY (JOINT ANNOUNCEMENT)

INDUSTRIES AND COMMERCE, GOVT. OF ASSAM

INDUSTRIES AND STARTUP PORTUGAL

INVEST IN ISRAEL

KAZNEX INVEST, JSC

MAKE IN INDIA KOREA CENTER

MSME GOVT. OF ODISHA

NETHERLANDS EMBASSY IN INDIA

SKP BUSINESS CONSULTING LLP

TMFE INDIA PVT. LTD.

UBER B.V

JAPAN EXTERNAL TRADE ORGANIZATION

NATIONAL AGENCY OF INVESTMENT AND PRIVATIZATIO REPUBLIC OF BELARUS
THE BOARD OF INVESTMENTS OF THE REPUBLIC OF THE PHILIPPINES

THE DEPARTMENT QF TRADE AND INDUSTRY OF THE REPUBLIC OF SOUTH AFRICA
THE HUNGARIAN INVESTMENT PROMOTION AGENCY (HIPA)

THE KYRGYZ RUPUBLIC

UBIFRANCE, FRANCE

UK INDIA BUSINESS COUNCIL (UKIBC)

Department for International Trade, United Kingdom

JAPAN INNOVATION NETWORK

INDIAN CHAMBER OF COMMERCE IN KOREA

ENTERPRISE SINGAPORE BOARD

Minister of State for Artificial Intelligence, Dubai, UAE

The Investment and Innovation Bureau, Global Affairs Canada

Investment & Innovation bureau Canada and Invest India - English

Business France

INVEST BULGARIA AGENCY

CZECH INVEST

WORLD ASSOCIATION OF INVESTMENT PROMOTION AGENCIES & INTERNATIONAL

SOLAR ALLIANCE
NETHERLANDS EMBASSY IN INDIA & THE STATE SCRETARY OF ECONOMIC AFFAIRS AND

17| Puse
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41.
42,
43.
44,

45,
46.
47,
48.

49,
50.
51,
52.

53.
54.

55,
56.
57.
58.
58.
60.
61.

62.
63.

64.

65.
66.
67.
68.
69.
70.
71.
72,
73.
74.
75.
76.
77.
78.
79,
80.

81.

CLIMATE POLICY

U.S. CHAMBER OF COMMERCE (USIBC)

HITACHI INDIA

WADHWANI INITIATIVE FOR SUSTAINABLE HEALTHCARE

SAUDI ARABIAN GENERAL INVESTMENT AUTHORITY COF THE KINGDOM OF SAUDI
ARABIA

NEW DELHI MUNICIPAL COUNCIL

FAR EAST INVESTMENT AND EXPORT AGENCY

STARTUP PORTO | POLYTECHNIC OF PORTQ

AIRPORT AUTHORITY OF INDIA is CPSE under MINISTRY OF CIVIL AVIATION
GOVERNMENT OF INDIA

ALL RUSSIA PUBLIC ORGANIZATION "Business Russia'

THE INSTITUTE OF CHARTERED ACCOUNTANTS OF INDIA

GOMASSIVE INCUBATORS PVT, LTD,

ENTERPRISE SINGAPORE BOARD

THE XPOMET

DEPARTMENT OF INTERNATIONAL TRADE, UNITED KINGDOM QOF GREAT BRITAIN AND
NORTHERN IRELAND

INDIA BRAZIL CHAMBER OF COMMERCE -IBCC

EXPORT-IMPORT BANK OF THAILAND

SKOLKOVO FOUNDATION

MALAYSIA INDIA BUSINESS COUNCIL

TAIWAN EXTERMAL TRADE DEVELCPMENT COUNCIL

AMAZON SELLER SERVICE PRIVATE LIMITED

BRICS TRADE AND INVESTMENT PROMOTION AGENCIES (TIPAs) _ TRADE PROMOTION
ORGANIZATION (TPOs)

CENTRAL COUNCIL FOR RESEARCH IN SIDDHA (CCRS), MINISTRY OF AYUSH, GOI
CENTRAL COUNCIL FOR RESEARCH IN UNANI MEDICINE (CCRUM), MINISTRY OF AYUSH,
GOl

CENTRAL COUNCIL FOR RESEARCH IN AYURVEDIC SCIENCES (CCRAS), MINISTRY OF

AYUSH GOI

SPIRIT SLOVENIA

THE BRAZILIAN TRADE AND INVESTMENT PROMOTION AGENCY (APEX-BRASIL)
OFFICE OF THE PSATO THE GOVT. OF INDIA_WASTE TO WEALTH

OFFICE OF THE PSA TO THE GOVT. OF INDIA_AGNIi

ITALIAN TRADE AGENCY

EUROPEAN BUSINESS AND TECHNOLOGY CENTRE

ITALIAN TRADE AGENCY

TORONTOQ BUSINESS DEVELOPMENT CENTRE

LUXINNOVATION

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA

Ministry of AYUSH Government of India

DEFENCE RESEARCH AND DEVELOPMENT ORGANISATION (DREO) GOI
DAIKI-AXIS INDIA PVT LTD

DEPARTMENT OF PHARMACEUTICALS

AUSTRALIA INDIA BUSINESS COUNCIL

Letter of Extension of the MolU-The Netherlands Embassy in India and The State
Secretary of Economic Affairs and Climate Policy

MEGHALAYA STATE INVESTMENT PROMOTION BOARD

- INVEST INDIA
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82.

83.
84.
8s.
86.

87.
88.
86.
80.
91.
92.
93.
94,
95.
96.
97.
98.
g9.

100.
101.
102.
103.
104.
105.
106.
107.
108.
108.
110.
1.1,
112.
113.
114.
115,
116.
117,
118.
119.
120.
121.
122,
123,
124.
125,
126.
127,
128.

BHASKARACHARYA NATIONAL INSTITUTE FOR SPACE APPLICATIONS AND GEO-
INFORMATICS(BISAG])

MINISTRY OF PORTS, SHIPPING AND WATERWAYS

MINISTRY OF WOMEN & CHILD DEVELOPMENT- MISSIONS DESK & DRISHT]
MINISTRY OF WOMEN & CHILD DEVELOPMENT- MISSIONS DESK & DRISHTI(2]
INVESTMENT PROMOTION AGENCY UNDER THE MINISTRY OF INVESTMENTS AND
FOREIGN TRADE OF THE REPUBLIC OF UZBEKISTAN

INDUSTRIAL TECHNOLOGY RESEARCH INSTITUTE

DRDO
DEPARTMENT OF DRINKING WATER & SANITATION (DDWS|-MINISTRY OF JAL SHAKTI

CAPACITY BUILDING COMMISSION

TAIWAN EXTERNAL TRADE DEVELOPMENT COUNCIL (EXTENSION LETTER)
SVIALL FARMERS' AGRI-BUSINESS CONSORTIUM (SFAC]
INVEST CYPRUS

INVEST MINAS

Department of Animal Husbandry & Dairying

ADIO (Abu Dhabi Investment Office)

DP WORLD

Australian Trade and Investment Commission (Austrade)
Investment Support Centre - Republic of Armenia
Roscongress Foundation

Azerbaijan Export & investment Promation (Azpromo)
Startup Canadsz

Ministry of Commerce of People's Republic of China
Invest in Bavaria

Indo German Chamber of Commerce

City of Stuttgart

Baden-Wuerttemberg International

Hamburg Representation Mumbai

NRW Invest

City of Karlsruhe

FrankfurtRheinMain GmbH

invitalia

Far East Investment & Export Agency - Invest Vostak
Ministry of Economic Development of Russian Federation
MTS Russia

Ministry for the Development of the Russian Far East
Enterprise Greece

Founders Alliance

US-India Strategic Partnership Forum (USISPF)

UNDP

International Solar Alliance

Technical University of Denmark (Lol)

ANPI - Gabon

Moroccan Investment and Export Development Agency (AMDIE)
Ministry of Food Processing Industries (MoFPl)

Korea Smes And Startups Agency (Kosme)

upGrad Education Private Limited (Lol to continue T&C agreed upon in previous Mols)

Nudge Foundation

19| 9o e
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Buduet Justification

Not-for-Profit Company

Invest India is a not-for-profit section 8 company (as per Companies Act, 2013) incorporated
in 2009 and formulated as per vide cabinet note no. 11/4/2008-1P&IC -1V issued on 28"
August 2009 in which Clause 3.4 states — "DIPP (Now Known as DPIIT) will provide
event/project-based support to the company out of the plan schemes operated for the
purpose, the company could also seek funding support for activities/ projects undertaken on
behalf of or for other Ministries/ODepartments of Government of India and State
governments.” Invest India provides Utilization Certificates (UC) to partner Ministry/
Department and does not raise invoices for the work carried out.

Justification for Advance Release of Funds

« Asper Cabinet Note, 11/4/2008/IPIC-IV dated 28.8.2009 clause 3.4 "DIPP (Now Known as
DPIIT) will provide event/ project-based support to the company out of the plan schemes
operated for the purpose, the company could also seek funding support for activities/
projects undertaken on behalf of or for other Ministries/departments of Government of
India and State governments.”

e Based on the above approval of the Union Cabinet, Invest India gets its funds only on
project basis from various Central Ministries for carrying out its activities and does not
have any surplus funds and fixed deposits. As Invest India does not have any surplus
funds, advance release of funds is mandatory to incur setup expenses, hiring dedicated
best-in-class resources and smooth functioning of Desk activities. All Ministries/
Departments which have dedicated teams with Invest India provide this advance.

e Invest India thrives due to its award-winning HR practices and hence ensures salaries are
paid on time along with timely payments to empanelled vendors.

i IVEST IR
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Date:- 19/05/2023.

In the 384t Board Meeting of Goa-IDC held on 09/05/2023 an
i_Agr:nda was placed for Establishing [nvest India-State Desk for Goa
Industrial Development Corporation (Goa-IDC} for which  the
Ert-prcsema[ive of [nvest India was called for giving detaill presentation for
iappruisal of the Board. In this regard, Mrs. Aprajita Singh, Invest
Specialist, Invest India (National Investment Promotion and Facilitation

Agency under DPIIT), Ministry of Commerce & Industry, presented the

proposal for establishing the State Desk for Goa-IDC in the said Board

Meeting. Vide Resolution N0.02/2023 it was “Resolved unanimously 1o

japprove the proposal for establishing Invest India-State Desk for Goa
ilncriustrial Development Corporation(Goa-1DC).

!

Now, we are in receipt of Tax Invoice MOBA124102306713 dated
5063’05;’2023 for Rs.5,416/- and No.MOBA124102306745 dated

106/05/2023 for Rs.7,322/- total amounung to Rs.12.738/- for Delhi o
|Goa and Goa to Delhi, Air ticketof Mrs. Aprajita Singh.
1'

Submitted for approval. 4

Qffice Manager|(Off)

Dy. G.M.(A) ' "
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| Date:- 26/06/2023. [

|
In the 384" Board Meeting of Goa-IDC held en 09/05/2023 vide|

Resolution No.02/2023 1t was "Resolved unanimously tw approve thej

proposal for establishing Invest [ndia-State Desk for Goa Industrial]
|

Development Corporation(Goa-1DC). ?
- In this regards, we are in receipt of Tax Invoice
MOBA124104103986 cdated 06/06/2023 for Re 6,003/~ and’

No.MOBA124104103695 dated 06/06/2023 for Rs.18,737/- total

amounting to Rs.24,830/- lor Delhi to Goa and Goa to Delhi, Air ticket of

Mrs. Aprajita Singh,

Submitted for approval.
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N/3

As approved from N/1 to N/2, a payment voucher for Rs. 172,73

- &1

{"'l iy Favmry af |

¢t SR N 1 v N T B

o

1

Mrs. Aprajita Singh, a representative of Invest india, National Investiment
Promotion & Facilitation Agency, called for giving detail wvresentation for
appraisal of the Board towards Tax Invoice No. MOBAI24107306745 dated
06/05/2023 and No. MO6A124102306713 dated 06/05/2023, s put up for

payment.
A payment voucher is placed in file for signature.

Asst. (1CS)

Asst. A/cyx’éger
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In the 384t Board Meeting of Goa-1DC held on 09/05/2023 vide
Resolution No0.02/2023 it was “Resoclved unanimously to approve the
proposal for establishing Invest India-State Desk for CGoa Industrial

Development Corporation(Goa-1DC).

In this regards, we are in receipt ol Tax invoice 1802 ior Ks. 14,030/~ 1

(D 2
of Hotel Room Charges (Fortune Miramar, Goa) of Ms. Aprajita Singh,
flight Ticket from Delhi to Goa & Goa to Delhi & Hotel Charges of
Mr. Bhaskar Chaturvedi-CFQ, Ms. Priya Rawat-COC and Ms. Apraiita

Singh-Investment Specialist for Rs.81,010/-.

light Ticket from Delhi to Goa and Goa to Delhi, Hetel Stay, Food,

[
oty

etc. of Mr. Akshay Hariharan total amounting to Rs.77,005/-.

Grand total(Rs.14,030/-+Rs.81,010/-+Rs.77,005/-} = Rs.1,72,045/ -

Submitted for approval.

s

Qifice Mapager(OfT)

Dy. G.M.(A)
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N/4
Date: 13/07/2023.

As approved at N/4, a payment voucher for Rs.24,830/- in favour of Mrs. Aprajita |
Singh, a representative of Invest india, National !nvesiment Pramection &
Facilitation Agency, towards reimbursement of Air Tickets, travelling fram Delhi |
to Goa and back, bearing Tax Invoice No. M06A124103986 dated 06/06/2023 |
amounting to Rs.6,093/- and No. MO06A124104103695 dated 06/06/2023
amounting to Rs.18,737/- total Rs.24,830/-, is put up Tor payment

A payment voucher along with RTGS letter is placed in fiie Tor signatur
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| As approved from N/5 to N/6, following payment vouchers

1. Forsum of Rs.77,005/- in favour of Shri. Akshay Hariharan, & representative

i) L
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Date: 26/07/2023.

b

payment.
|

of Invest India, National Investment Promotion & Facilitation Agency,
towards reimbursement of TA/DA bills during visit to GIDC from Delhi to |
Goa

For sum of Rs.14,030/- in favour of Miss Aprajita Singh, & representative of
Invest India, National investment Promotion & Facilitation Agency, towards |
reimbursement of accommodation bill during visit to GIDC from Delhi to |
Goa. '
For sum of Rs.81,010/- in favour of Shri. Bhaskar Chaturvedi, a|
representative of Invest India, Natienal Investment Promotion &;'
Facilitation Agency, towards reimbursement of TA/DA hilis during visit toj

GIDC from Delhi to Goa.

A payment vouchars (3 Nos.) along with RTGS letter is placed in file for signature.
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N/&

Date:- 01/08/2023.

In the 384t Board Mceting of Goa-IDC held on $89/05/2023 wide

T

Resolution No0.02/2023 it was “Resolved unammously @ @pprove 1nac

| proposal for establishing Invest India-State Desk for Goz Industrial
i' Development Corporation(Goa-1DC).

i 1. In this regards, we are in receipt of reimbursement of expenses
1' incurred by Shri. MNK Ramakrishna and Shri. Vivek Kumar Soni,
‘ total amounting to Rs.60,991/- towards Delhi to Goa and Goa to
| Delhi, Air ticket, accommodation, food, etc. for period from 18% to
5 21st July, 2023.

| aen / Cheque may be drawn in favour of Shri. Manepalli Naga Kot

|
[ Ramakrishna.
|
|

b

Reimbursement of expenses incurred by Shri. Rishabh Katyal, total
amounting to Rs.23,091/- towards Delhi to Goa and Goa to Dclhi,
Air ticket, accommodation, food, ctc. for the period from 18% to 20W
July, 2023.

Cheque may be drawn in favour of Shri. Rishabh Katyal.

3. Reimbursement of expenses incurred by Aprajita Singh, total
amounting to Rs.25,811/- towards Delhi to Goa and Goa to Delhi,
Air ticket, accommodation, food, etc. for the period from 11t to 14t

July, 2023.

<
-

Cheque may be drawn in favour of Aprajita Singh.

|
|
I
|
|
|
! 4. Reimbursement of expenses incurred by Aprajita Singh, total
i amounting to Rs.32,931.32/- towards Delhi to Goa and Goa to
I Delhi, Air ticket, accommodation, food, etc. for the period from 230
! to 284 July, 2023.

“-7", Cheque may be drawn in favour of Aprajita Singh.

5. Reimbursement of expenses incurred by Shri. Akshay Hariharan,
total amounting to Rs.83,941.96/- towards Delhi to Goa and Goa to
Delhi, Air ticket, accommeodation, food. ete. for the period from 4% to
294 July, 2023,

/Cheque may be drawn in favour of Shri. Akshay Hariharan.

Submitted for approval. s

. Office Manager{Of)

' Dy. G.MW/(A)
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As per N/8 to N/10 and bills certified for payment, following pavment vouch
are put up for payment.

1. For sum of Rs.83,942/<in favour of Shri. Akshay Hariharan, a representat

E2NTat "'nf.{‘

of Invest Indi3, “National Investment Promotion & Facilitation Agency,

towards reimbursement of TA/DA bills during visit to GIDT from Delhi tn
Goa for July-23.

2. For sum of Rs.58,742,/'-/i'r’1 favour of Miss Aprajita Smgh. a representative of

{1 L Ty &

A
reimbursement of accommodation bill during visit to GIDC from Delhi to
Goa for July-23.

A payment vouchers (2 Nos.) along with RTGS letters are placed in file
signature.
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Date:- 28/08/2023.

As per the directions [rom lhgher aurhorities, the following

reimbursement bills in respect of officials of Invest India -State Desk for

Goa Industrial Development Corporation(Goa-1DC) which was processed

tearlier and not paid are put up for approval and payment.

A

Note dated 26/07/2023 at N/6, Mr. Bhaskar Chaturvedi-CFO,
Ms, Priya Rawal-COO, lor Rs.81,010/-. Cheque shoulda be rssued m
favour of Mr. Bhaskar Chaturvedi. ..

Note dated 01/08/2023 at N/8, Shri. MNK Ramakrishna and
Shri. Vivek Kumar Soni, total amounting to Rs.60,991/-. Cheque
may be drawn in favour of Shri. Manepalli Naga Koti Ramaknstna,
Nate dated 01/08/2023 al N/8, Shri. Rishabh Katyal, rtotal
amounting to Rs.23,091/-. Cheque may be drawn in favour of
Shri. Rishabh Katyal.

thmitted for approval and payment,

Office Manager{Off)
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D38 30/08/202
As per N/12 and bills certified for payment, following payment vouchers are put

up for payment.

1. For sum of Rs.81,010/ in favour of Shri. Bhaskar

representative of 4dnvest India, National Investment Promotion &

Facilitation Agency, towards reimbursement of TA/DA bills during visit o
GIDC from Delhi to Goa for July-23.

2. For sum of R5.60,5§M~/|'H favour of Shri. Manepalli Naga Koti Ramakrishna,
a representative" of Invest India, National Investment Promaotion &
Facilitation Agency, towards reimbursement of accommaodation bill during
visit to GIDC from Delhi to Goa for July-23.

3. For sum of Rs.23,091/- in favour of Shri. Rishabh Katvai, a representative of
Invest India, National Investment Pramotion & Facilitation Agency, towards:
reimbursement of accommadation bill during visit to GIDC from Delh! to
Goa for July-23.

A payment vouchers (3 Nos.) along with RTGS letters ara placed in file for
signature.
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ate- 13/09/2023.

In the 384t Board Meeting ol Goa-IDC held on 09/05/2023 vide
Resolution No.02/2023 it was “Resolved unanimously to approve the
proposal for establishing Invest India-State Desk for Goa Industnal
Development Corporation(Goa-I1DC). So also as per the approved notings

at N/4, N/5 & N/6.

In this regards, we arc in reccipt of Tax Invoice Z25VKKLRMGRZ
Rs.8,936/- and Tax Invoice No.2023F01199 for Rs. 16.329.60 1o1al
amounting to Rs.25,265/- {or Delhi to Goa and Goa to Delh, Air ticket &

Hotel for the period from 24 to 25™ August, 2023 of Mrs. Aprajita Singh.
Cheque may be drawn in favour of Aprajita Singh.

Submitted for approval.

Office Manager(Off)
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N/15

Date: 76/09,2022

As approved at N/14 a payment voucher for sum of Rs.25,265/- in favour of
Aprajita Singh, a representative of Invest India, National Investmer
Facilitation Agency, towards reimbursement of TA/DA bills auring Gl
from Delhi to Goa for purpose of discussion regar

Reforms, is put up for payment.

A payment voucher along with RTGS letter is placed in file for signature.

Asst, A/ ;,.M‘éhager e oen
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Dute:- 28/09/2023.

Ly the 384 Bowrd Mecting ol Gou-1DC held on 09/05/2023 vide
Resolation No.O2/2023% it was “Resolved  uninumously Lo approve the
dopusil tor establshing Tovest lodi-Stae Desk for Goa Industrial

Developient Curporation(Gan- 1Y) Suoadse s per the approved notings

|t N/, N/5 & N/G.

I this regoeds, we are in receipt ol letter dated 13/09/2023 from <

Sl Akshay  Forihoran & Ms, Mansi Gupta for reimbursement ol

s Y UG/ - Tur el to Gooe and Goo to Pelbi, A teket, Hotel & I'ood for
' [
et b SO ALIELESEL T T G U R 4 & BN j
Cliegpue ey be theawin i favode of Alkshay Harhuaran,
Subinutbed o ooyl
/ v
) et
- av®
Office Manager(Off)
'”-. \
G.M.(A) HIC/ & 1 i P o
. v pnprvere e (oot
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N/17

NDate: 29/08/2023

v for sum of Rs.69,606/- in favour of Shri

As approved at N/16 a payment vouche
Inchia, National Investmeni

Akshay Hariharan, a representative of  Invesl

Promotion & Facilitation Agency, towards reimbursement of TA/DA bills of Shiu.
Akshay Hariharan and Mansi Gupta during vicit ta GIDC from Delhi to Goa from
30-08-2023 to 03-09-2023 for discussion re

put up for payment.

| Refoyrms

garding Amendment Lega

A payment voucher along with RTGS letter is placed in file for signature.
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Date:- 18/10/2023.

b the 28 Bowrd Mectg of Gon LDC held on 0970572023 vide
Resolution No.OZ2/ 2025 it was “Resolved unanimously o approve the
propusal for establishing nvest ndia-State Desk  for Goa lndustrial

Develupiient Corporaton(Coa-1RDC) So alse as per e approved notngs

[ tus regards, we e e redept of detter dated LY 10/2023
coclosine Lills Trore Shir Akshioy tlaeilionn & Ms, Mansit Gupta for
crcburseniert ol s, o2 8417 o et £ U735 - fur Delhi o Gea and Lol to

e e o Tror 2994 October, 2023 to 64

L Cheque may be drawn i fuvour of Akshay Hariharan for Ha.Ba 8417~

COue timey e drass i Bvo of Ma Moot Guapta lor Rs. 47,075/

Submitted for approval,
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N/19

Date: 21/10/2023

As approved at N/18, following payment vouchers are put up for payment.

Akshay Hariharan, a representative

1. For sum of Rs.52,841/- in favour of Shri.
R Facilitation Agency,

of _Invest India, National Investment Promotion

f TA/DA hills during visit to GIDC fraom Delhi to

towards reimbursement O
Goa for discussion regarding Amendment in Legal Reforms.
2. For sum of Rs.47 075/- in favour of M
i_g@_illdia, National Investment Pro notion & Facilitation Agency, towarts
reimbursement of TA/DA bills during

discussion regarding Amendment in Lepal Reforms.

Manst Gupta, a representative nf

vicit to GIDC from NDelhi to Goa for |

A payment vouchers (2 Nos.) along with RTGS letter is placed in file for signature,

—

S
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Asst. A/c Manager ¢
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[aies- 13y 12/2023.

i I the 384t Bowrd Meeting of Goi-1DC held on 09/05/2023 vide

FResolution No27 2023 1t was “Reswlved ununimously 1o approve the

prupesal tor estabbshione Tovest Dadi Stane Desk lor Goa Industrial
Cralopuenit Curpuealioito L1 Slosedmuoses et e ::;Jpl'u\ﬂ:d HULingS

1 B I S P
Groa LIDU s 1 revarpl bl ietier doaed 24 11/2023 ¢nclosing bills

o Shrt. Reshabhb Katval, AVE and Ms. Viioda Tanwani, Assistant

Moanaweer Mys lovest ludi e cermbueserrent ol s 62,328 /- for Delhi to

[ and Goa 1o Delin, Ar telket, Dlotel o Food fur the ]Jk'l'iU.t.'{ from 22 to
Sovernbier . 2000 fur conduciine workshop on IPRS to enhance
chorsteed v s udoe turn g Cat el e THORE Ol mdustrad estates in Goa

as poer arul dated 1O /020

Chegue may be drawn m fwour ol Kishabh Katval for Rs.62,328/-.

=T VEeted Ixd 2 RS QLI
| e
| W - P
| G
Office Manager(Off)
Dy. G.M.[A)
T SLAO/G.M.(A) H/C




N/21 |
Date: 03/01/2024 |

As approved at N/20, a payment voucher for sum of Rs.62,328/- in favour of Shri.
Rishabh Katyal, a representative of Invest India, Natioha-lml.ﬁ.;*esflthént Promotion &
Facilitation Agency, towards reimbursement of TA/DA bills of Shri. Rishabh Katyal
and Ms. Vrinda Tanwani during visit to GIDC from Delhi to Goa from 22-11-2023

to 23-11-2023 for conducting workshop on IPRS to enhance industrial and

manufacturing competitiveness of industrial estates in Goa, is put up for

payment.

A payment voucher along with RTGS letter is placed in file for signature.

Asst. A/c Manager Ko s 18 : oy . _ .
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N/ 4G
Datg:- 45 /0172024,

Cow-10C held on 0970572023 vide

Iin Ure 38-40 Board Moeling ol

Nu.O2 /2023 it wus “Resulved nonimously o approve the

Deesolution

ropusal for establishug Livest Lidia-State Desk  for Goa Industrial

Development Corporation(Gou-1RC). So dlsu as per the approved notings

Ll TN bl N AN S B N /s

1 thds regargds, we

reimburseinent for wip to Gow purposy ol discussion with GIDC regarding

legul  Reforms enclosiig  bills  from  sShrl Akshuy Hariharan for
relmbursemernt of Re.73,8917 /- for Delhi o Goa and Goa to Delhi, Air
(o lurel & PFood for the periodd  from 15t November, 2023 o

Chacige L,

LUt Mavernber, 2023 and letier dated 2 /10272023 Ms. Mansi Gupta for
conpburscment ol Bs 08,9817~ Luy Doty o Goa and Gow to Delhy, Arr
Lokel, Hotel & Fowd tor e period frome 138 December, 2023 to 1S%

Dieevintber, 2023 fue waiming, S

LCTiegue may bedrawn il Rvour ol Akshiay Hariharan for Rs.75 Gl17/-
i 3 £ ¥

2 Chegue may be drisvi m favour of Ms, Mansi Gupta lor [8$.38,931/-

Subapitied forapprovid,

! - Ju —
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Office Taanager(Off)

Dy. G.M.(A) -
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Date: 23/01/2024.

As per N/22 to N/23 and after veritication the bills are found to be in

arder. Accordingly lollowing paymunt vouchers are put up far payment.

L. For sum of Rs75877/- in lavour of Shri Akshay Hariharan, a
representative ol Invest India, Nutional Investiment Promotion &
Facilitation Agency, towards reimbursement of TA/DA bills during
visit to GIDC from Delhi to Goa from 15/11/23 te 19/11/23.

2. For sum of Rs.38,931/- in favour of Smt. Mansi Gupta, a
representative of Invest India, National Investment Promotion &
Facilitation Agency, lowards reimburscmoent of accommaodation bill

(iur'ir'tg’ viSiL Lo GIDC trom Deln 1o Gou fromIS/M/23 to 19/11/23.

A payment vouchers (2 Nos,) along with RTGS lelters are placed in file for
Signature,

Asst. AlcManager )\ -
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AVDESH SHARMA

m—m

M: +91-9205059221

VR

INVEST INDIA

E: avdesh.sharma@linvestindia.org.in

A: Vigyan Bhawan Annexe.

Mablang Azad Road, New Delhi - 110013 20

Fram: Ramakrishna Manepalli <rmanepalli@ investindio.org.in>

Sent: Thursdav, April 25, 2024 2:22 PM

To: Avdesh Sharma <avdesh.sharma@investindia.arg.in>; Somnath Das <somnath.das@ investindia org, in>
Cc: Bhaskar Chaturvedi <bhaskar.chaturvedi@investindia. org.n>; Vijay Jawa <vijav.jawa@invastindia org in>
Ekty Jha <ekta.jha@investindia.org.in>

Subject: FW: Goa-IDC Invoice/Payment Receipt

Dear sir,

As discussed with you, we understood that Ms. Anu PM last waorking day is 28" March 2024,
accordingly same communicated over phone to GIDC

Now they are saying she is not reported in the month of March'24

[Quoted tex! hidden]

3 attachments

=5 Anu P M.pdf
2 13219K

—+ 4637_001.pdf
2 360K

=3 1763_001.pdf
48K
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(s mail Goa Industrial Development Corporation <goaidc1965@gmail.com>

SN/ 1Al

FW: Goa-IDC Invoice/Payment Receipt

Ramakrishna Manepalli <r.manepalli@investindia.org.in> Thu, Apr 25, 2024 at 4:.05 PM
To: "goaidc1965@gmail.com" <goaidc1965@gmail.com>

Cc: Pravimal Abhishek <pravimal.abhishek@ias.gov.in>, Bhaskar Chaturvedi <bhaskar.chaturvedi@investindia.org.in>,
Shivam Batham <shivam.batham@investindia.org.in>, Rishabh Katyal <rishabh.katyal@investindia.org.in>

Respected sir,

Please find the attachments for the following.

1. Invoice against Advance received
2. Ms. ANU PM consulting agreement
3. Ms. Anu PM exist clearance.

It may be noted that as per exist clearance, Date of Leaving 28" March 2024

We will sending balance receivable request letter very shartly.

Regards
Ramakrishna
Invest India

9821444831

From: Avdesh Sharma <avdesh.sharma@investindia.org.in>

Sent; Thursday, April 25, 2024 2:37 PM

To: Ramakrishna Manepalli <sr.manepalli@investindia.org.in>

Cc: Bhaskar Chaturvedi <bhaskar.chaturvedi@investindia org.in>; Vijay Jawa <vijay.jawa@investindia.org.in
>, Ekta Jha <ekla jha@investindia. arg.in>

Subject: RE: Goa-IDC Invoice/Payment Receipt

Dear Sir,

Attached signed copy of contract for your reference.



INVEST INDIA

NMATIONAL INVESTMENT PRuMurIOM
& FACILITATION AGENCY '

This consulting agreemsnt !

Date j

Invest India - the National Investment Promotion and Facilitation Agency 3
Government ¢f Ingia siuass
Invest India’ wa 2o
context be deemed to mean and inciuda i1s herrs

heraingfter referrad 10 as

Anu P M. son of / daughter of Mr. Parameshwarappa T resident of #6/1 3rd Main 8in Cross
Govindarajanagar. Bangalore-580040 holding PAM DYYPM4913H hereinafter callec the Consuitant
(which term shall u’“"*s axcluy s

CONSULTING AGREEMENT
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ded by or {3 raougrant o the context be geemsd to nowude 1 her

FE’Q eseniative. successors and assigns

Invest India and the Cons

23 "Parties

ultant shail mdiyicually be referrad to as "Party and collectvaly refeirad 12

WHEREAS:
A Invest lndia is an agzangy 97 tha Gower~a~ 2findig engaged (i rardsring atvisc™y 2 sorenra

investors in India

B In relation to the abcve Inves! Ingia wvisnes age: tha: Consultam! o prow 32 5
described in Annexure A (Sarvices andd Terms of Referance) [ Services') 1o invast Indiz in
accordance with the terms of refarance laid down in Annexurg A

C Now, the Parties being desirous of recording therr understanding in writing with respect 1o the

terms on which Consultant will provide its Services to Invest India have decided to exacuts this

Agreement.

NOW THEREFORE, THIS AGREEMENT WITNESSETH AS FOLLOWS:

8 DEFINITIONS AND INTERPRETATIONS

1. Definitions.

"Affiliate” shall mean in relation to any Party any other persen which 1s a holding company or
subsidiary of such Party or any person which directly or indirectly Controls that Party and
‘Control” shall mean (a) the possession. directly or indirectly. of the power to dirzct or cause
the direction of the managemeant palicies of such person whether through the ownership ot
voting securities or by contract or gtherwise and/or (D) the possession diractly or indiractly of
a voling or other. share or interest of 4t least 50% (fi rt~,f percent!

“Applicable Laws™ means all laws. brougnt o force and efiect in India inciuding rules
regulations and noufications made :i'*er«-L. dar and judgments. decrees. imunclions. writs and
orders cf any court of recerd applicable 10 this Agreement and the exarcise CEFIOF”‘.aﬂ‘C—Z- 300
discharge of the respective rignts and ociigations of fe Parties hersunaer as may be in frurce

and effect during the subsistence af tnis A
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Agreement rafars o this Consulting Agreement

Claim' or Claims snall have the meaning ascribed to ifin Clausa 131

¢r 2li data and information relating to

ch nen-gutiic information that is by its nature
cipieni alona and all such ather information
f.orin the course of negetiating or performing
nwrting. 2lectronic or in oral form, including
.:3.;:“ customar lists (potental or actuall and
armalion 3ales statistics market inteliigence
ugree that the tarms and ceonditicns sat farth i this
Hinformation 80 disclosed shall
conduct degicted so by the
referrad 1o 235 Confidential

Canfgantal information shall not include

information whizn s in the public demamn or comes into the public domain excluding the
infarmatior brought in the public domain by disclosure or default by the party receiving
a oenfidantial information: or

awfully obtainsd or availabie from a third party who was
2z o d

reanon which was already known (o the Parly receiving the Configential Information
' fram a source ather than the Party disclosing the Confidential: or

v information that”ls known ta the Party prigr (o the other Party's dis.'~sure of such

e TPy
Irarmaaon. or

(4 infarmatan independently developed by aither of the Parties; or .
information disclosed under gperation of law, or
[t informatior disclosed oy a Party with the other Party's prior written approval;

‘Cure Period’ shall have the meening ascribed to it in Clause 2.1 4(c) of this Agreement;
"Deliverable shall have the meaning ascrbed to it in Clause 12 4 of this Agreement

Effective Date’ shall nave the meaning ascribed to such term in the preamble of this
Agresmenrt

‘Event of Default shall nave the meaning ascribed 1o it in Clause 9.1 4(c) of this Agreement;

‘Force Majeure’ means any avent that is not within reasonable control, of 3 Party (whose
parformance s affectad by such event) including without limitation. insurraction, restraint
proposed by the Govermment act of leqgisiative or other authority. terrorist attacks. war
hostilities acts of the public enemy civil commotion, sabotage. fires, natural calamities
aarthguakes yehoons floods explosions epidemics. pandemics, quarantine rastrictions,
strikes Iockouts or acts of God. ar any othar avents of ke nature beyend the contral of the

Parties that affects the ability of a Party to perform its obligations as envisaged herein; Q\}\
Intellectual Property” means any and all tangibie and intangible: M
20f 18
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1.2

2,

() copyrights and other nghts associated with works of autharship throughout the world.
inciuding but not limited to copynghts reignoouring nghts moral nghts and mask
orks. and all dervative warks tnersg’

(i) trademark and trade namsa Hgnis 303 5muar 2T

Fitk

i) Ams ulility medels ars cthar mgusingl gracsr; gz and 3

{43 all gther intallectual arc inausinal segpert, nonig o ayen el O
the worlgd ang however 1irg = DY I3y
icense, or othanwise

(viy &l r2gistrations apolications r2rewzis SxIENSanNs Sonip 15 e
reIssUes 'nerm‘f now or peraafrer in "‘r"‘ LRSI JI’V ary r« J o el Sregiing

'‘Person’ means any natural person. Imiad or unlimdad laolity company corperation
parinership {whether limited or unlimited). prooretorship Hindu Undiaded Famiiy, trust union
association, govarnment or any agency or poliical subdiision thersof or any :t"e-' ity thal
may be treated as a person Under Applicanie Law

‘Relative” shall maan father. mothear, wife son daughter and siblings o tha Parson raferrea 1o
in the contexi N wnicn such weord is used
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"Services shall have tne meaning ascripea 1

"Service Fee” shall nave the meaning ascrised o1t Clause 3 1 of

|
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‘Taxes' means any taxes. levies. charges and dulias (excluging any [@x and.ar duty onincams
revanue, profits etc.) that are levied or may be levied afizr the date hersal ny any govarmmeanig
authority in accordance with the Applicable Law

“Term” shall have the meaning ascribed to it in Clauss2 4 1 of this Agreemeant
Interpratation:
1.2.1.  In this Agreement. unless the context otherwise requires.
{a) referencestoa“person’ and d words denoting a natural ;
as a reference to any individual. firm, comeany -':o-’;:\'- L
government. state or agency of a stale or any asscciauon or parthership (whethes

or not having separate legal personality) of twe ar more of the 3%ove and shall
Include successors and assigns.

30N S0CI2ly

(o)  references to a “day” shall be construed to mean a day other than a day wnen
the banks are clcsed in india or public holidays in India

(c) tme shall ne of the essence in the performance of the Parties respective
obligations. If any ume period specified herein is extended such exienaad !
shall alsc pe of the essence. and

(d) the rule of construction 1f any that 3 contract should ba interoraizd agamnst :
parties responsible for Ihe drafing and praparation thereof. shall nat apgly

PROVISION OF SERVICES '\) q\J\
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ontained herain and the tarms of refarencs contained 1in Annaxure A

1 The Caonsuitant hereby agraes to orovid2 the Services to Invest India in accordance with the
terms ¢

»

aiect to the Consultant being in comoliance

(9]
u
0
(]
7]
L

L

.r-:‘S' india shall pay a servica fee
Tanisamy | Servlce Fee™ o the
arvice Faa2 35 3 considaraicn

= i1

UJ

le in ne mmanner sat out in Annexure B (Service Fee and
2 suitant shall :rese:: nvoices for the Service Fae

33 Al the unaisputed inveices for the Services shall be settled by Invest India within 15 (fiftzen
days from recept of Invoice

L)

The 3arvice Fee shall be inclusive of all Taxas if any. as per the Apolicable Laws.

-
=

r shall deduct tax 2t source ([ TO3) from the Service Feg in accordance with the
aw including income Tax Ast 12681 (as amendad from time to time)

Lot
[

arvice Fee shall 'be rasad ir compliance with the Applicable law and shall
ds and sarvices tax ("GST": charged on the Service Fee and the GSTIN of tha

2T Tre Carsultant shall furnisn a pho CPOC‘I,' of tha Consultant s registration certificate under GST
i .

anth the first invoice of tha Consul

Consultant shall be solely rasponzibiz for the payment of ail Taxes including GST In

on to 1he Service Fee o the govarnmental authorities Any penalties and/or interast
sequently levied under the Applicable Law by any governmental authority for non-payment,
or: payment and/ or delayed payment of such Taxes shall be borne by the Consultant and
Invest India shall nat be liable to pay such penalties and/or interast and/or reimburse the same
to the Consultant

(aa
WO

Aszart from the Service Fee and reimbursemant provided in Annexure B, the Consultant shall
nol be entitied to any paymants andior raimbursemants from the Invest India

210 The Corsultant specifically agrees and acknowledges that Invest India is not the employer of
the C”)ﬂSulta"‘ and hence, the Consultant shall not be granted or be eligible to emoluments
and/ or facilities available to the employees of Invest India.

4. TERM AND RENEWAL

41 This Agreement shall be affective on and from the Effective Date and shall continue upto July
18. 2024 er such other date as may be mutually extended and agreed by the Parties in writing
(Term | unless termimmated earlier in accordance with this Agreement

5 OBLIGATIONS OF THE CONSULTANT

L

T = Consuitant shall provide Services 1o Invest India in accordance with the tarms cantained

W 40f18
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fFrst F

The Consultant agress nat the Ca
she ke deamed i€ o= &mp

not be enutied

Ind:a and ng L,-E].-'T‘-a. a.,t.-u-
the Consuliant in this regar:

1
i any

The Consuitantshall comply wit
of Services neran ncluding WithoL!
and filing all the statutory raturrs w!
the Consultant alone shall

| s e

MOF SLuen Qragacn sngil 02 mamn

The Consultant shall strictly comply with 3l the insteuchonrs reg
Invest India with regard 1o tha na:. re and parfarmance of its varou

The Consultant shall endeavour to taks adequata oretectar in the fore 2

insurance before engaging in orovision of Sen vign
aforesaid the Consultant agrees that Iny hable

responsible for costs associated with uniikely sveniualies inciuding
problems sickngss njury. acgidants fc Wt el

i particular during the travel and fieid visita raguirad to 9e 1 e ny tha Cor
of provision of Sarvicas hararr

i

The Consultant agrees (o follow anc ate o
iiCaC) provided at Annexure E /iivas:

The Consultant shali not solict wark directly or mdirestly, wnatner for orafi o0 omgrase fro
any of the Persans associatad wiin invest lndia ncluding but not kmited to startucs agolyna for
recognition. DPIIT recognized siarfups resource gartners industry regrasenianves ant
associations during the Term of this Agreement anc for a pariod of 1 (one! from the expiry of
termination of this Agreaement harsin

The Consultant agrees not to undertagks any full-time or part-ime war« conract ard, o
assignmeant, diractly or indiractly, as a director, partner, member, 2amployes ard ar cansuliar

of any other organization ard/ or anhity engaged in any form aof business activity whatsoe 2
and/ or an his or her own accourt without a prior writtan conseant of Invas: ina3
OBLIGATIONS OF INVEST INDIA

invest India will provide assistance as reasonably required for the successiul parformance af

the Services by the Consultant under this Agreement
REPRESENTATIONS AND COVENANTS OF THE PARTIES
The Consultant regresents ro [nves! Inda thal

71 1. he or she has the full nght. power and authonty to execute daiiver and perform its
obligaticns under this Agresment

7.1.2.  he or she has taken all necessary actions to authorize the execution gawvery and
performance of this Agreement;

7.1.3 this Agreement constitutes a legal, valid and binding agligation enforceabia 3gainst bim
or her in accordance with tha terms hergof

7.1.4 heorshe has complied wih Apohcaote Laws in all matenal respects ,.) N\
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# 2x2tulion and dahvery of the Agraement by him or her and gerformance By him or
f er L

ities and :t| gaiens hergundar de not and shail not result in any
t= & defadlt undar and are ngt and wil not b2 in conflict with ‘or

e .aw or ary agraement lowhich ha or she s g part y Of Ty wi nigh

135 N0 2ver baen subest to convichion @ any court of
1y :*r“’ or 2xpuision, sar suspendad or othar disciplinary
~y statutory or raguiatery authority
&.
! invest i““'la that tarms of this Agraement shall be
! s ttart and Invast India shall endeaver o
d shall conduct their affairs during the Force
32 On sccurrence of a Foroe Majeure avent. the Cnnsultant or Invest India shall immediately notify.
the other party In the aveat that the Force Majeure event continues for mare than 30 (thirty)
days. ether of the Consultant and [nvest india shall have the right to forthwith terminate this
Agrzement by 13suIng 2 written notice to the other
9 TERMINATION

12y patarminatad 0 2ny of the folicwing avents

Jmrty ) days netice in wrting to invest India or on
a¢ to invest india

12 pylnvestindia with immediate effsct. upen viciaticn Dy Consultant of the non-disclosurs
2 mant axecutad babween the Parties pursuant to the engagemient of the Consuitant

MiD Invast India

913 by ather Party in terms of Ciauss 8 2 above:
914 bylnvestindia
3) upan gceurrenc

with immediate ef f
of Service Fes (0t

any fraud misconduct and/or gross negligence by Consultant
act and with no obligation of Invest India to make any payment
the Consultant

(b} byissuing 2 30 ithirty) days notice in writing to the Cansultant or cn payment of
ons month s Service Fes in ey of notice to the Consultant,

() upen occurrance of any of the following events or circumstances (whether or not
continuing) each of which shall constitute a separate event of default (the "Event
of Default”) and which if capable of being cured, is not remedied within a period
of 20 (thirty) days ("Cure Period ™}

A preach of any of the provisions of this Agraement by the Consultant, and/
or

Ragudiation cf this Agreement by the Consultant or the conduct evidencing
intertion of the Consultant to not to be bound by the terms of this

Agreemsnt
W 6 of 18
WWW.INVESTINRIA.GOV.IN
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Parties agree that if the Event of Default cormittad oy e Caorsuliant is ncapatie of being
cured orif the Ccn:ul ant fails to cure 2n E 200 of Datau tne Qura Pergd imvest (naiz
shall e anutiad to forthwiih lermingte fhis Agreeran?

92 shail not va terrmingles svcaor Sinsnwize 3 arsq 3s o2t Clagss 5

93 armination of the Agresment as per ing Erovisions © 3 Chee
nghts and obligations zlready aceruss o the Carsullar = o T s
termination

e Within 10 (t2n) days of tarminauon of s Agraamant at |

EI

shall promgtly raturn 10 Invast India ana/ar Zasiray 3!

Confidential Information or Intelisctual Pragary of [nvas
manuals. reports, data and sampiss 0 ralaten 1o the
COITQuIEﬂuE with Lhis prowvision at lnvas: Inaia g raquast

10. INDEMNIFICATION

101 To the fullest extent permissible by law re Consuiiant agrees (re e e o
absence of insurance) (g indemnify defend and nald Irvast Inaa (g2ther with 13 affliaizs
directors, cfficers and employess harmlsss from ang aganst any and a 12 s [ossas
demands damages, habilities cousis actons swits procesdings  paymsr!s  Lagmanis

o)

settlemenrts and expenses (including reascrapie auormay s Teesy; solecwvey  Claims aro
e2zcn a "Claim’) ansing on account 2f

1011 fy act or omission of tha CorsLiant mougT "230gersg o gerfomanss
Services under this Agreameni

1012 breach or failura on part of the Consuliant o compiy win the orovsoes 27 thig
Agreement.

1013 non-payment of any applicabls Taxes by the Consultant

pay Y 2pp ¥
10.1.4 breach of any Appiicable Law by the Consultant and
101.5 any third party's claim or action to the effect that the pessassicr or use of any

product. documents software or glther matanals provided by e Consultant (6
Invest India in connection with the delivary of the Services by the Caonsuitant
infringes any Intellectual Property of such tnird party

11. CONFIDENTIALITY

\

11.1.  The Consultant agrees to be bound by the terms of confidentiality comtaineg n Annexure D
(Confidentiality Terms)

12, INTELLECTUAL PROPERTY

12.1.  Save as otherwise expressly provided in this Agreement. the Parties agree that all Intailanal
Property inciuding without imitation formats. inventions. discoveres meinods Jr 5ysiens
conceived, first reduced to practice. made or daveloped by the Consuliant in the zourse of

provision of Services harein snall belong solely and sxclusively te Invast India

12.2.  Invest India shail not grant any ngn! 'o use ne Intalfectual Procerty awned dr generalens oy

Invast India ¢ the Consultant \IJ\
'?.

_ WWW.INVESTINDIA.GOV.IN
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onsultant 2 imitad nor-2xciusive and non-transferable license to use
uring the Term saialy for the purpose of performance of the Services
n accordance wit? this Agraement Consultant will obtam Invest India’s prior watten
~any raferenca o or use =:." imyast India s Intallectual Property in the coursa of

ucts and other materials which arz
nvest India in connection with the
Sut imitatien artwerk. icons. logoes
ns and all right Utiz and Interest theremn
imtalizctual Property) in relation to
- . ¢ ¢ the extent the right, title and interast
without limitation. patenis cosyric "1 ts and ';thm Intellectual Property) in relation to
tna Dervarable or any part thereof doas not or wiil nat vestin Invest India, the Consultant hereby
irravacabily assigns to Invest India all such right. title and interast (including, without limitation
ztaris cogyrights and other intstieciua’ Propearily) thersin and n this regard the Consultant
. enter inte z deed of assignment! in the format provided in Annexure C (Dead of

¢ this Agreement shall not affect Invest India's
right o of Invest India to register any form of
ry dernvatve works of such Deliverable at any

SOvarng Law
R e

wonterpretauon and implemenis his
=¢ In accordance with Applicable Laws ::f Indi

plas Subject to the provisions contawed 'n Clause
wvil nave the exclusive jurisdiction 1n relation :o matters

i
il

without regard to its conflict of law
2 below. courts at [New Delhi, India]
concerning this Agresment.

Ag gement shall be governed by and
a
13

a
RS
O
i

(
c
A
i
W
(9]
(5
o
3

1321 if any dispute or diffarence arises between the Consultant and Invest india during
the subsistence of this Agraement or thereafter, in connection with the validity.
interpretation implementation or alieged material breach of any provision of this
Agreement or regarding any guestion, including the question as to whether the
termination of this Agreement by one party has been legitimate, the Parties shall
2rideavaur tn settle such dispute amicably

1322 In tre avent the dispute ar diffarence parsists, then such dispute or difference shall
be rzferred to an d ‘mali, resolved by arbitration under the Arbitration and
Concihation Act. 1996 The seat of the arbitration shail be [Mew Delhi, India] The

Tribunal shali r‘cm:ust af one arbitrator to be mutualily appointed by both the parties.
The ianguage of the arbitration shall be English

133 Continued performance

1331 VWhile any dispute under this Aq sement is pending. including the commencement
and pendency of any disputa referred to arbitration. the Consultant and Invest India
shail continue o perform all of thair respective cbligations under this Agreement

without prajudice to the final de:erm!natson in accordance with the provisions under
this Clause

14, NOTICES '\) ‘IJ\ '
M . Bof18
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1

Provisions of Clause 1 (Definition znd interprataticn) Clause 94 Clause 10

Any notice under this. Agreement will e sfigouve anly if 1115 i wrbing ang fau,arad @ ma
following aderzsses of zinar Pary
| Marked to the attention

Party Address :
| : | of
| ] |
! _ ” ) e e
- : 3th Cross Govindarzjanagar .

Consultant : Sl FETIEE Mz dri, 2

T Wigyan Bhawar Anaeiz Wauiara AasiRoad | _

Invest India WS B 3
~ notice shall be deemed t¢ nave bee~ sarvad as f3lows (1) ¥ parsorally aslivarsd attms nrs
of delivery, (i) if sent by registerad oost or couner at the tme of recaipt of e samea by he

addressee or (i} f sent by 2-mail on the date when that a-rmail is racavad

MISCELLANEGUS

Survival

-

Clause 11 (Confidentiality). Clause 12 [Intallectual Properly) Clause 13
Ciause 132 (Dispute Resolution; Clause 14 (Notices) Clause 153
Consiruction) and this Clause 15 1 [Survival) of this Agraement shall survvs
of this-Agreement

Entire Agresment

This Agregment consututes tne antrg 3
matter nereof and supersedes any and all ror arangamant
term sheats. aither oral or in writtng amung tha Parties herste with |
herein

yaraoment 5 waqu i{a]

Harmonious Consiruclon

The Parties agree that this Agregment ang any cther cocument, teing executad n raiatior 1o
provision of Services by the Consultant (o tne Invast [ndia, are not intended to cantraaict eacn
other in any manner whatsoever Accordingly, it Is agreed that in the event of any contradiction
between the provisions of this Agreemant and any document(s) executed betwesn any of tha
Parties, the provisions should be interpreted 1in a mannar such that all of them car be fully
implemented.

Relationshig betwean partias

MNothing in this Agreement shall b2 consirued as crealing a partnership. joint veniure Jr
employer- employee ralationship between the Consultant and Invest India. Nather tha
Consultant nor Invest India will be deemed to be an agent of the other as a resuit of any act
under or related to this Agreement and will not in any way pleggs the other party s rignht ar incur
any obligation on behalf of the other party

Specific Performance

In the event any of the p ovISiGns of IS Agrgemant 3r2 ~of 3oz with tha

specific terms hereof or wars otherwise prazcnec Inves: | have na «g ’_)—
G F a3
s -
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(93]

L

(51

h

rmance or any other right Invest India

may have under the

ment or mogifizaton of any of the terms of this Agream a"‘s'\a I be
red oy all arties
= delegats or subcortract any of U3 nghts
3 8 ration of [aw ¢r stharwise, excapt with the
. Redige assignment delegation ors ubeo SNracting
cansent shall e :';-.-_,=i ard void and a2 material breach of this
3 Sevsrabilty
Trnenyahdity or anforceabilty. for any reason. of any part of this Agreement shall not prejudice
or a¥zct ine vahdity or enforceavility of the remainder, For abundant caution, it is exprassly
slarifizd that of any crovision of this Aareeﬂ.‘ t1s declared to be invalid, unenforceable or llegal
by any -:cms:-.a—*‘ arbitral tribunal or court. the Parties shall further act to substitute such
prowvisien with a izgally valid and enferceabie grovision having the same effect and in any case
the afarzsad unenforzeability and illegalty of a provision shall not prejudice or affect the
ram@ining orovisions of this Agrasment whicr siall continug in full force and effect
5 Costand Excenses

The cost anc 2xpenses incurred oy he Pasuss in ralation to this Agreement shall be borna by

FE30ECIVE Narlas

nall constituta an oniginal of r‘us Agrzement,

isignature page foliows|

WWW.INVESTinDIA. GOV.IN
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IN WITNESS WHEREOF, THE PARTIES HERETO HAVE EXECUTED THIS AGREEMENT ON THE
DAY AND YEAR FIRST HEREINABOVE WRITTEN:

For and on behaif of the within namad Forang on sehalbal he wpn sgme
Iy 1 Consyltant
Invest India Consultant

-5

(Authgrisea Signatory) Mame Mz, Anu PN

i a*{/: Ms. Nivruti Rai

MD & CEC

WWW.INVESTINPIA.GOV.IN

First Floor Vigyan Bhawan Annexe, Maulana Azad Road, New Delhy L1008 1+91-11-2504 G101 (City - U9TIDODLIOUINPL Y7064



ANNEXURE A

SERVICES AND TERMS OF REFERENCE

¢« Laad a2ngagement i mulipie saxsholders including Goa-lDC Ministries! Departments
S AS G v ment - : #hs et
. C and central ministrias to

! o3 n infrastructura
the overall sector
1 orojacis lilke wasie management and renewable
2 : urees of funaing for implemantation of the same
P ' ; i
| Masie o Wazlth Project Development Calls Country Oesks Capacity Buiiding et
I = o5 5 ) 231 1S pursue
FEnorT 4 }
a Censuliant stall submit a recort in the format 2s may be communicatad by Invest India from time
2 {imme t

i

12.0f 18
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ANNEXURE B
SERVICE FEE AND PAYMENT TERMS

3 Consultant-snail be paid 3 serace fzes of 21223370 00 par monys 2gamst submisson o prpzar
tax inveice e Invest Inga

(=3

Payment would be made based on sudmission of monihiy work-1og at tha and 57 itz mignts
dascribing work and numoer of day nith corfrasacnding autzuls o0 tEsks omosad as

agread and mentionas ¢ Arnaiu

¢ All payments will be made 35 gar N2 cane acaguLn! 12130 ofTwiael By a8 Consanans

Bzimbursemeants

d. In case any payments and/ expenses ars incurrad by Consultant or r*swg:r i lavast india, oer
the same will e reimbursed by Invast India an Suc mitting the necass: g
and/ or payments which shoud pe In th2 namsa of Iwa*' India I ths
name of the Invasrindia tne same Wil ne rembursen oost deducnor 2f

Quistauon travel ang accommedaion and 1S ou S8 T ents

! The Censuitant shall be 25 a0 3 gty
the travel and lodging a

- In c2se any paymeanrtiis incurrea by Nz TR WG
b2 resmpursed on submiting the "%ussu ry tart

g The said amount shall te raimiursad g 3
nacessary bills and invoices with = plial4at]
concernad senior of the Consultant

h The said bills and/or invoices as given above will be submitiec for reimbursement watnin 7 Jays

from the date of travel with a detail statament

The Consuitant will be ertitied to avail the said faciliues for travel andior loaging 3s par tne
follewing

i Travel facilitizs as per traval policy of [rvast Irgia

il Local conveyance as per travel policy of Consultant for trave!l from home andiar affice o
station or airport and from airpart or station to home travelin the held iscahions ravel witnr
the city for official purpose (intra-city trave

ii. Eligible to requisition a hired car as per travel pclicy of Consuitant

. Fuel reimbursements (f the Consultart 1s intending to trd-rcl oy his or her

requirad 1o obtain prior approval from the department nead of Invast ind.a wil'
as per the travel policy of consultant

v.  Lodging. as per travel policy of Consultant
vi. Boarding: as per travel policy of Consultant

vii. Incidental allowance as per travel palicy of Consuitant F\> N\

WWW. INVESTINDIA.GOV.IN
First Floor Yigyan Bhawan Annexe, Maulana Azad Road, New Delhi 110011+91-11-2304 5201 JON . USTI00RLZOD9NS L3706
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ANNEXURE C

DEED OF ASIIGMNENT

'\J-r",' A1 B a0 Annahe

Maulans 223 Rasd

Mew Delhi -115211

o}

m

Deed of Assignment

I Ay PM an aware fvat i may maks discove’ arate or orasts irtelaciugl Propa-ty it

‘-*-"Ihf..-ut Lmtation capyrignt. patants iradamark r:t"; gn kiwi-gw ahe | whather raisiarg f

not dunng the coursa of gravisiar '..'_:f Sanaces to lnvast A Lndd e agraemea st seteesd b

Invast India daled Ju'y 17 29221 Consulting Agreameant . 30 e ared ionglly 3 A wat

Ingia sk all hayve absgiute awnarabig Owar 3t-h inta il = ; boyic viths ik

Intellectual Proparss and usa them ex lusively ! indiior ine Geraf WaR

Irdia | further undertaka nat tn wse o Danios fi v o

than he purpose of prowvision of Servnas Vi@ 2 (Cors
Agreement

It ar any hme ducng thae course of grovisicn af Serrces | make ar dhgoouar o pat e

making of discovary of ary Infallectual Ponarty ol datads of 307 Intellactiy © oA

immadiaisly ba Timeatad by e i o a2y

absolute propety of [nvast Incly Wikt prajides otha abows | e E

and trarsrar in parpatinty ta bves! Ingha Al ‘I"!"u '.p-":‘."r‘--e and miand ] = agt

Deliverables if any naluding but nol brented o the mioral raghis M prazicfieal o et wmkled

Deliverables with raspact to the copynghted works free of all ercumarances. w0 anad oM
Effective Date

Al the rzquest of Invast India | snall give and supply all such Iinformation dacument, data drafts
and assistance as may be raquired to enable Invest India to axplot the Intellectual Proagerty 1o
s best gdvant: ags and | shall axecuta all the papars/doaumants and taika glher actioe wmich may
be necessary or desiranle for cbtaining legal p
of the world as may be specified by Invast India and far vosling
by way of assignment for parpatinty or otheryise as it may direct

aestign for the Imteilactual Propar!y » st pana

the same i bvast Ineha gethiar

| hereby irrevocably appoint Invest India as my attorney in my name and on my behalf to sign or
exacute any such instrument to do any such things and-gererally to use my name far tha piirpase
of giving Invest India or its ncminee the full advantage of the covenants herain

I am giving this undertaking out of my fres will in consideration of and undar e tarma and
conditions agreed under the Consulting Agresmant with [nvest India and | agraes thar |-
shall not be hable to pay me any adcihoral compansation tor the sail Tatal :f',t-n-‘! Rraparty  aps
from thaose expressly agreed under tha Cansu'ting Agrapment

| agree that the rights of invest Indig and my abiigation heram shail gor oy tn g i force syer
after termination/zessation of the Corsulting Agraament and shall be tindirg Lo
legai representatives

Inthe event, | fail or refusa to comply with vy *_::.: gatars haran | ack-now!lag

“

shall have tha nght to do ail a¢t3 ard awcite al Aments as may be nanas

WWW. INVESTINDIA. GOV.IN

First Flaor Vigyan Bhawan Annexe, Maulana Azad Road, Hew Deite DI0011e20-10-2304 G107 (0IN UD 00U 100000



rgnts with rgspect 1o the intallactual Pronert, raferrai (¢ haran 1 lurther agree that Invast India
nEng s ownar of the Intellzciual Procerty woa Delvarabias c2ferrad o harain, has anasiuts
ant S &s5ign and transher fo any thnd pary Al ngnis Gue and intesrastn 1 and upon the
t andrd et Property ot st the geodwdl therec! and | shall not
¢ ala val ‘:J
- —ae o 1f-. = ::] .
e s s shall higye e neamng ascriped te them

- R R = [ Ry f i T F o ' F iy
W and Chasnwrs Haesolution) and (aaszs 14 (Nohices) cf the

snzaliing Agraement shatl aoply for the curpese of the terms containad n s etter

(Mr./Ms. Anu P MY

Date July 17.2023
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ANNEXURE D

CONFIDENTIALITY YERMS

Ira Consultant agraas andg acwrowlardgas brgl

3 he of shea snall traat the terms of s Agrzean! azatiotly confulsnt gl

0 2 coursa of provision o7 52 5 e st gl naya v gad he s 3
al infgrmgbiae ol invas ardizomne bdineg anfig, » Sohing | LSHE LB G BT
3l produst spenlicabipes e =0 2T o 2@ty by JEERS T
egsnise i celatiean 9w A5 anes o grenarg an ghgats F oy gn NSpemg

143 oy i

5 e or she snall treat all Confidanyal Inf na that tnvest Inaig rgr 1perhinra
disciose to him or her in pursiance of ths Agraament as stactly configents

d he or she.shall nol. excepi in the proper course of performance of his or her obligaicens durrg
the course of provision of Services or as may be requirad by Applicable Law disciosa tn 3ny
parsan whatesver or otherwisa maka sa of and shall usa "5 o nar past sndesynurs s praa|
the pubhcation o disclosure of ary Sonfderial I armation of 1 east Inidia o b A
including s or thizr supphars. 3480ts sardop rooysisrg distr putars, chenis A Sustarers

e ail notes. memoranda documenis gresaniahons  recordls matanal geod sty sofwans
notebooks. enginearing data husiness olans and inforimzlion specitcations drawrgs of -
progarty and other infaormaton in athaer farm or ype whatssevar containing the infarmatior Wk
Lo =]
has been sharad (whether incidentally or unintantionaly) dunng the courss 2l randitinn o
Services under this Agreament including all copies which ars in s possassion or cantrol dirant,

> +

or indirectly} irrespective of whethiar drepared By him of har gr othigrs shall pa (e gragsry of
Irvest India and shall be surre ™.or har suon ter 4
Agregment or atlive ‘eques! gk 31

f without prajudhce to tha abave he or sha shal at ail imas be under ar - haty &f Invasnisg
ard confidentiality ta Invast India and R ar she daderiakas to follow tha same

a ha or she shall take au raasanabla measuras 0 ansura that the intzgnty of Al eformation
whether confidential or not. suppiied o him or har by Invast india shall pe preserved 17 3ny nraach
in the integrity of the information does nccur due (o any cammission or nnus3nag tiy tha
Consuitanl. lhen the Consultant snail take all steps to mmemugze or abliterate any damaga tha
may be caused by such breach of integnry,

f he or she is aware that a braach of confidentialty will amount o breach of its obhgations undear

the Agreement and in that event Invast India shall have the nght intar alia. to segk damagas or
gquitable relief inciuding injunction fram appropnate court of law ardernng the Consultant to
specifically perform his or her obligatiens under this Agreement Such nghts to specific
performance and injunction shall be cumulative and in addition 1o 3il othar legai and eguitabia
rights and remedies that Invest India may have

WWW.INVESTINDGIA.GOV.IN

First Floor Vigyan Bhawan Annexc, Maulana Azad Road, New Dethi V10011+51-11-2304 RI0T (CIN  USTIO0DLI0098IT 19700



ANNEXURE E

INVEST INDIA COBGE OF CONDUCT

Erpioyed Lomautant must 3 ars 10 4l rules and requlatans norms practices and agvisonas
arey By brassn Indady froee nms 13 ama dunng the angagament duration
& = T-s S A & L ) H.. 13 FeveEly IS3aS
LR T i 50 2=fra EARES 5
= ‘ s 23 W =
SNy Re TONSU ANl e | 3ivaAy s use GILa =nanud for any formal official communication
Do Errgiopac cansaliant st use ofician muliie pione Tor all effial communication

G- Empioy=&/consultant must ammediately notfy Invest india of any conflict of int@rest which has
arsen due to thair actvitias, hamparing thair roles and respansibilities towards the organisation

7o Employegicansalidnt toust ol sehcivask for unnecessary favors. fregbies any other benefits
as r2sult of nar engagemant aun Invast inda
Emolyyzeconsulant 1o MR ratated queries must stnctly 2iscuss the same with the HR t2am
and act according W tha aawvics proviged

g-  Emoloyeeiconsultant must ensurg that ter Socal Media accounts are not usadimisused (e

spread any type of  musinfermation false prepaganaa against any
Organisaton/Entity Govermment of Indi@ withoul venfying the varacity of the informatien

10- Empayeeiconsutlant must ammediatey bing 1 the notice of the HR tzam in case of
traternzauon of reatansmp hetween indoaduals/officials at Invest India

W
o
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INVEST INDIA

I ~xil;: Clearance Certificale

¥ raployvee Rame . TR A | Emplayeen D

Reporting Manages foimhals Woalyal Dealgnatinn / Mand Consuttant/Prrajent rmanagar
Date of Joiming July: 2O 20200 Datenfl Leaving March 2R 2021

Contact Phoore

Nurrmitseoe (22 P QKA T B Prn i) Eminll {(Parsannl) anrmuniyvapnla7395ogmailcom

Authorised . -

Signatory
1 Administration
la Visiting Cards ‘ -
[
e :/
1Lh Slalioneq;:-_ o i 7 -
rt o
Drawers, keys, cabinets __;. .’ " '.‘_
1d Books / Periodicals T o T = -
A
Le. Access ID card o - i
SR |
S W SR - . o S
Lf. St Carel | . i |
INL ¢t l
[
Lg, Handset, USB cables - VR R iR

2npcs, Adapter/Chargar

2 Infarmation Technnlapy

2.a. Email IN/PST - wark A 'j-{‘-(.h HR (:m,n!(') ":H .l r \:.. 7

related (e.g. inbox) | ( "T‘J\ :
2.b. Netwoark User 1D disabled / e ) ) . =T '\\. t._x
Mail password changed Ajf‘? n HA (’7?’7 M m"‘"{?w y \)\:




S e — o — e : L =k = —_— -

Az INVEST INDIA

*_Authorised
Signatory

o e e 9 s e e o < S say—— =oAL iy

Dopartmeont . - v Remaorks

2.C. Laptop/ Deskilop loeal X -
AALD = worlk relatedd N A
“2.d. Deshlon o o i
N F

ﬁi " Monitor

.l'l.é. CPU

2.3 Mouse & Mouse Pad

2.d.4. IKeyboard

__;_-_‘ __(_175. Dthers

2.e. Laptop o ey /} . \/

2el PCCard - D S ' \ \‘; {

"2.e2. InternetCard

2.e3. Adapter

2.eS. _gl;b."al;f-'lpllt-).i'l'ﬁ

_ 1
!

2.e6. SharePoint/CRM o o
NA
22 Emails forwarded to - e -
il
e
2h Others (pls specify) - B - 1 -

3. Practice Head / Vice
President

3. _i-\'n::Jurl?Hg Manager
i |




. INVEST INDIA

Autharised

ah bl o yrlemienmin

L T

an Trewve!
A sn R I o
A nh LETR PRy £ vy . e
4 nr Thwen S Pz dvwe 2 3
d m o . L
& h = _A-gkmu-ﬂv I"aa nlste
a4 b N A ey et
405 gl P S
4. Procureerrent
Aca. Ao appiesal ponding

evdaited 1oy Proscizs e nt

4. h C') e _

B Website Team
S5a. Emploayce Protfile -
TBh.  faitvers (Anal, e Login

Cre-de-ntinls oo

G. Lezal

7. Human Resnurces

DR TE N ¥y e

e

(M.Tf.}.,}.

\
- '||I
\
I|
|
|\
|
|
\
-~
|
A
)
|_"|
Wi

| :.I \
o
(i

Signatary

Wi

) I
A
\ e
= ___.L\':_.:T.!I/_’_al T
T
\ 1 1['3 WA ]
|
b T A




, e _ s |

27 INVEST INDIA |

e )=
"‘:}”\:’ ALt AL (heel S ML T FRGRID Lt
A DATIIATHIRE AT T

L/ Departmont . S am S T e ... Authorised

Signatory

’ 7.a. Signed reslgnation lotter

| T NeliccPariod e
i

7.c. LTA -|||.)'_.. I nenls e SRR S == == = == =

7.d. Medical reimbursements T S .
|

7.e. All clearances done

7.1 Exit Clearance T )

? 4 = \.Itl_ 5 v o o T o

_'.;." Im . e -|-.-_w i |?Iet h__-:-'- T . I N

"B.  Revocationof IT licenses -

"8a. Cmallld - o S )

“8.b. Biometric o ) B -
| = e s e e = T TP =
| 8.c. HRMS

T8.d. DKM o S -
| Be IMS — —
| "8t CcRmmc - o a

8.g. Query Portal ) o

3
- o - ] - |



- INVEST INDIA

<4

INSTRUCTIONS FOR EXIT CLLEARANCES.

Preexitclearances process.
appirarenc frarm your

&.‘_T.QCLQ'N’LC_O_'P!CR&? ralsa loave or AR requnsls for all your Ahsoent dlays anel st

reporting manager,
(1o talning la e leywestrnieril tlaciarec by

‘L!};t’_sjnu.*nt_{fr_oof::f Pl cnbanit yonir investiend proots
Vot over DAY i Lol - Prreofz fo be sulindtted to Avedesh Sharma
yelips aned Farm-16 frarm DKM portalbefore

Payslips or Form-16. 1f required, please downlnad your pi

the last day,

= ExitInterview- Somnath Das/Avdesh Sharma from the HR team will organise the exit interviews.

Exit cearances process =

= Stepl-TravelHub - Vifay Jawn

= Step 2- Procurement - Suryansh Sharma/Vivel Kiumar Sonl

= Step 3-Finance (Accounts payable) - Elda Jha/Ramakrishna

= Step 4- Administration - Neeraj Kaushilk (Clearance post submission of assets)

= Step 5- Information Technology - Satendra Singh Gautam /Pritam Kumar Dahat/Pradeep
Joshi/Vikas Sachdev (Clearance post submission of assets)

= Step 6- Handover of assignments - should be signed by the colleague(s) who have received the
assignments, followed by the signatures of the Reporting Manager(s) and the Head of
Department(s).

= Step 7-legal - Akshay Hariharan/ Mansi Gupta/Kiran Bishnoi

* Step 8- HR - Post clearance from aforementioned departments please submit the exit clearance

document to the HR Team Somnath Das/ Avdesh Sharma



Invest India

Rilling Location : Delhi

First Floor, Vigyan Bhawan Annexee, Maulana Azad
Road NEW DELHI - 110011,DL,IND

Phone : 011-23048155

Email : bhaskar.chaturvedi@investindia org.in

CIN No : U31100DL2009NPL1970A4

Website : www.investindia.gov.in

GSTIN :0TAACCI1869A12V

TAX INVOICE COPY

INVEST INDIA

BILLTO:

Kind Attention Invoice Mumber

GOA INDUSTRIAL DEVELOPMENT CORPORATION

Invoice date

SIMNV/23-24/0034

08-10-2023

Total Invoice Amount

“'OT NO. 13-A-2, EDC COMPLEX, PATTO PLAZA, Due Date ©31-10-2023
ANJIM-GOA GOA,GA,IND,40300
GSTIN/Unique ID  :30AAATGT7792F1ZR
PLACE OF SUPPLY :30-GA
|
Sr. No. Dascription of the goods HSN codel/SAC code GST Rate Currancy - _T Amount I
1 BEING AMT RECEIVED FOR 9393789 18.00 INR | 11,45 885 00|
HIRING A RESOURCE FOR
GOA-IDC DESK |
SUB TOTAL 11,49 ,885.00
IG5T| 2.0R.974,00
S e s

13,56,864.00

Ak details

Company name CINVEST INDIA

Bank name : CENTRAL BANK OF INDIA
- MAIN

Bank account no 13573607775

IFSC Code : CBINO280298

Swift Code

For INVEST INDIA

Authorized Signatory

This is computer generated invoice and no physical signature and stamp is required,

Invest India,First Floor, Vigyan Bhawan Annexee, Maulana Azad Road NEW DELHI - 110011,DLINDIOTT -

23048155www investindia govin|U91100DL2009NPL1G70R4



{

‘;}f“ﬂéj}ﬁ Goa Industrial Development Corporation <goaidc1965@gmail.com>

Fwd: February 2023 Status Report | Invest India

1 message
Canda velou <sec-fin@qgoa.qgov.in> Sat, Mar 30, 2024 at 1029 AM
Ta: Director Industries Trade and Commerce Goa <dir-indu.goa@nic.in>, ipb goa <ipb.goa@amail.com>. goaidc1065
<goaidc1965@gmail.com=> o
."_‘ e s —-'\\.‘----—-——-.‘lk
{ ¥ :
'3-17 §
; Devnlopmant ]
From: r_tenfﬁ‘Jirwuq{'mrlia orn.in | Corporation  { '
To: "nivruti rai" <nivruti.rai@investindia.ore.in> L ’
Sent: Thursday, March 28, 2024 7:42:06 PM e—— L o \
Subject: February 2023 Status Report | Invest India Nt [ 5t/ 00 ,_f‘} \_,:
|2 '
Dear Leaders, a L
-
-

Please find below the Invest India Project Status Report Tor February 2024, We are continually ||‘|1p:'m'mf_{"f:ln' Progress reports 1o

be crisp and clear; 1 look forward to any leedback and suggestions vou may have,

Thank vou,
With warm regards,

Nivruit

1)

Executive Summary

People:

New Qrganisation Structure 1l 2.0 announced Designed and finalised with Kearmneay team ath
Benchmarking of best global IPA's and aligning with 1| 2.0 mandate

Org structure has been redesigned as per skills and roles & responshilities

Desks aligned to Sector nutcomes

Process:

Performance review and discussion closed for FY 2023-24 Moderation and finalisation of rating,
promotions underway

Implementation of Recruitment System and Learming Managemeant System launchead Wil fo e in
April.

Finance:

Prudent financial management, including optimised spending including but not limited to travel
subscriptions, and other overheaa for eptimised reallocation of funds towards organisation
enhancement. including Tracde and R&D

This report is for April 2023 to February 2024



To View a One Page Summary of Invest ndia’s Project Statu
leasa click on the InvestIndia Dashboard ..

Highlights

This monthly update shared on the 15" of each month, includes updates on key indicators for FY24.

Invest India's key indicators are listed below:

. Investments (February 2024)

d.

$1.8 Bn investment already grounded out of $6.2 Bn pipeline (January 2021 - till February
2024) Of %1 .8 bilhion, 17 projects worth $440 Mn already closedl.

$1.8 Bn investment already grounded (including closed and ongoing projects) out of $6.2
Bn pipeline.

Indicative vs Actual
$1.8 Billion grounded till February 2024
4.0

25 g

Investment (USD BEn)

High Touch Ietium Touch Low Touch

Indicative Investnent  Actual Investment



b, 17 Closed Projects (2021 to Feb 2024):
«  Total 17 projects closed with Total Actual Investment of $940 Mn (From 2021 Till February

2024)
Investments
94% of the cases were High and Medium Touch
" Investment numbars nat yat received
80D
Total Actual Invastment (3Mn) : 240

700 Number of projects : 17 5
c
=
UD'; 00
3 d
T 500
o
£ a 3
5 4nn
>
=

300

200

1 1
100
n
High Teuch High Touch Levw Tauch Madiyum Tauch High Tenich Meadium Touch

2021 2022 7023



No of Froecis

«  These 17 Projects were across 13 Sectors from 12 Countries. (2021- February 2024)

Investments :
Facilitated 8 Projects from 4 Countries across 7 Projects in 2023

25
2
1 1
1 Gt
0.5 1 1;’ Mg gt *
Capital Goods Construction Censumer Energy ESDM Food Processing  Textiles
Goods
lndia Russia Switzerland Taiwan » USA
+ These 17 Projects were spread across 8 States. (2021- February 2024)
Investments:
Facilitated 8 projects across 6 states in 2023
2.3
v
B
".__'I 1.5 1
o
‘_:-,:‘ I
0.5 1 1 1 1 1
0 5t |

Capnal Goods  Constiuction . Consumer Goods Energy ESDM Food Processing Textiles

« Deltn Gujarat Karnataka  Maharashtia Tamill Nadu - Uttar Pradesh



c. Site visits facilitated

usD (M)

1200

1000

800

600

400

200

Healthcare,
Maharashtra. and Himachal Fradesh)
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In Fehruary, we faciitated 10 site visits for 5 customers (RSO FEC. JABIL, PI5EL RPiomerhn
and Tube Investments) across 5 States (Karnataka, Gujarat Anclhra Pracdesh
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lI. Project Monitoring Group (PMG).

- Atolal of 2,452 projects are being monitored, with & cumulative investment value of INR 62.38
lakh crore.

PIVIG Snapshot PMG Mar’24
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+ For March 2024 Projects, certan projects i Witar Pradesh Maharashtra, Bihar, Gujarat, Odisha,
Haryana, and Andhra Pradesh are torecasted to go beyond March 2024
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. HR

HR
Current Total Strength 437
ann 473
ATH ~ 47 4pa
s o 458
A0 S 453
450 o P 444 49 44
£ i B 0 435 37
ik .
430
120
il
' April May June  July A Sept Oct Nov Dec  Jan'24 Feb'24
wvre Hired 15 10 a 7 5 5 7 11 7 7 8
- Attrition 13 16 12 13 in 10 11 10 12 11 5

- Strength 473 467 AGA 458 453 448 444 445 440 436 437

Hired Aftrition ———Strength

Team strength of 437 resources for projects funded by Gal and state government departments
In February, we welcomed 6 new members and saw 5 team members clepart

Average Attrition has stabilised ta 11 per month

We are expecting a rise in attrition in the manth of May.

00 oo

IV. Budget: INR 304.15 Crores budget for 2023-24

Finance
(INR Crores)

March 31, 2022 March 31, 2023 February 29, 2024

« Estimates Actuals

B7% of the budget has been expended from the INR 304 15 Crore budget estimated for FY24 by
DPIIT and other ministries for FY 24



Finance tearmn undenook the following tasks to strengthen internal financial cantrols.

il

Audit of projects and subnussion of Audied Uthsaton Certificates (UCs)

Audits of projects were conducted Invest India submitted Utilisation Certificates and Outcome
reports to numerous Ministries

Use of Technology

Invest India chose Microsoft ERP D3€E5 F&O for integrating various transactions, streamlining
operations, and enhancing financial controls for ensuring accuracy, consistency, and
transparency in financial data management. By utilizing ERP software, Invest India will be able to
monitor financial transactions, anomaly detection. and audit trail creation.

Invest Incha completed its Phase 1 of digitisation of Micresoft ERP D365 Finance & QOperations for
the following modules:

o Accounts Payables

o Project management

¢ Accounting & Finance

Phase 2 (Operations Automation) is in progress to integrate and automate most of the manual
processes into awtomated process for the following modules.

¢ Asset Management. Inventory as well as procurement

o Travel Management

Key Expectations from ERP:

Single End 1o End

Fulure ready and adopt to it
System

agile business reqguirements

Streamlined & automated
prucesses with controls
and approvals

Encompass Functionai &
Non-Functional
requIrements

Optimized reporting
vath real time data
insights-MIS dashobard

Interactive user expenence
through integrated process



V. Startup India

Startup India
Average number of Startups funded have reached 116,
surpassing the monthly target of 80
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Startups recognized: 2 949

Funding approved across Healthcare and Lifesciences, Agriculture, Education, IT Services,
Food and Beverage among others.

Seed funding: INR 8,98 Cr.

Fund of Funds: INR 220 04 Cy

Credit Guarantee Scheme: INR S0 75 Cr
Strategic interventions

International Solar Alliance Workshop: As @ part of the SolarX Startup Challenge- Asia and the
Pacific Chapter 2024, the Startup India teaim with International Solar Alliance (ISA) organized the
Qutreach and Handholding Workshop in Dubai, UAE. The workshop was attended by startups,
entrepreneurs, incubators, and investors from the ecosystem, including the representation from
Startup Middle East Dunng the visit, the team met vanious stakeholders such as the Embassy of
India i Abu Dhati, Dubar Chamber of Cammerce, TIE Dubai, UAE India Business Council,
Sharjah Research Technalogy and Innovation Fwak, and Hub71 among others, and discussed
vays to enhance the mutual engagements

Avaana-Startup India ClimateTech Grand Challenge Grand Finale: Startup India's Clean Tech
sector hosted the Avaana-Startup India ChimateTech Innovation Grand Challenge, with over 400
applicants from 25 States and Union Territories. Twelve finalists presented to a Grand Jury
featuring eminent personalities. The award ceremony, held at Vaniya Bhawan, saw the presence
of government officials and mdustry leaders. Winners received cash grants, market access, and
mentorship. fostering India's Green lnnovation journey with enthusiasm.

India- Austria Bridge Launch: Startup India launched its 21st bilateral startup bridge with Austria
as a part of the visit of Prof. Di Marun Kocher, Hon'ble Minister of Labour and Economy, Austria
i February 2024, The bndge 1s anmed at fostenng entrepreneurship and innovation across
borders. The launch was followed by a series of panel discussions, focussing on exploring new
horizons together between the two nations in areas of smart-tech, Greentech, digitalisation and
innovation.

Startup Angel: An Initiatve to Seed Your Investment Journey, Bangalore: The Startup Angel
program concluded the senes of workshops with its final workshop in Bangalore, following
successful workshops i Delli, Ahmedabad, and Mumbai. Insightful sessions were led by
seasoned investors from firms like Siana Capital, Speciale Invest, and Java Capital, covering
topics such as investment strategies and startup evaluation. Over 35 participants attended
covenng diverse backgrounds, including investment enthusiasts, professionals, and startup
founders, the workshop tacilitated networking and knowledge exchange.

Domestic Capital Mobilization Workshop - CVC Edition. Startup India organized the second
eciton of the warkshop in Bengaluru to sensitize 20 corporate participants on setung up and
running a corporate venture capital (CVC) ann efficiently and effectively. The speakers included
semor expents from Trica Capital, Intel Corporation, and Google. The session was structured to
include expert sessions on the fundamentals and regulations of a CVC followed by successful
case studies. A corporate startup matchmaking was also conducted with startups from the
Bengaluru ecosystem with one-on-one matchmaking.

Domestic Capital Mobilization Workshop - Regulatory Workshop: Regulatory team
organised its first domestic capital workshop to mobilise capital from pension and provident funds
chaired by Joint Secretary, Shri Sanjiv, Startup India, DPIT and guided by Shri Sumeet Kumar
Jarangal, Director, Startup India, DPIIT. The event was attended by 26 participants, comprising
industry leacers and regulators. The discussions revolved around the opportunity of the startup
ecosystem and the potential for institutional investors, such as Pension Funds, to invest in
Alternative Investment Funds (AlFs).



VI. Marketing & Branding

a. Visitors on Invest India website (www.investindia.gov.in)

No. of Users”
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Sector pages attracted 31.89% of our website organic traffic this month and they reprasent the
largest share, followed by blags which altracted 21 5% of tetal traffic. Blog Highlights of the Inianm
Budget 2024-2025 performed exceptionally well and captured a large chunk of arganic traffic on the
website. Renewable, FDI page and Textiles continue to be the traffic-attracting pages on the website
This month attracted 6,26,963 + page views, the highest in the FY 2023-24 (till now)

b. Social Media:

Followers, Impressions and Engagement Rate
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¢. Campaigns on Focus Sectors: Bharat Mobility, Bharat Tex, sectoral- Ayush, ODOP, Textiles

QOutcomes: *

VI

Targeted campaigns on Invest India events have increased the number of followers and
impressions across platforms.

Top performing sectors on social media identified — Food Processing, Automohiles,
#inTheNews, Media and Entertaimment, Telecom

Number of followers has seen a steady rise from Apnl 2023 to February 2024

The engagement - We have recently changed our method of caleulating engagement &
engagement rate, where we exclude views and only include engagement- likes, reposts, clicks,
and comments

Cne Distriet One Product {ODOR)

Bharat Mobility: 5 ODOP stalls were set up at the ‘New India Zone' at the Bharat Mobility Global
Expo at Bharat Mandapam, Pragati Maidan, from February 1-3, 2024.

Bharat Tex, IICC Dwarka: With 55 ODOP stalle showcasing talent from over 15 states and 75+
cistricts, including arisans, agoregators, and renowned brands, the diversity of offerings
promises to be umque. Newly recognised brand secured three international orders, with twa from
the UAE one from lraq, and several domestic corporate orders, marking a great start to our
journey Further, one of the ather ODOP tagged Brands received an overwhelming response with
15+ orders in the first two days,

LBSNAA Session: A session was delivered on the One District One Product (QDOP) initiative at
LBSNAA, shedding light on its impactful interventions across multiple pillars. This sessien was
part of the prestigious 125th Induction Training Program, aimed at officers transitioning from State
Civil Services ta the Indian Administrative Service

PM Ekta Mall 27 Uetalled Project Repaorts (DPRs) have been submitted by various states for the
Uity Mall 2023 project, except for Kammataka. DPIT has recommended 26 of these to Dok
(except for West Bengal- pending intormation). DoE has issued Funding letters to 25 States
(except for Mizoram- Pending Information). 03 PM Ekta Mall Stane laying done (Assam, Madhya
Fradesh, Bihar)

Brand Collaboration: This month witnessed the asscciation of 11 additional brands with ODOP,
bringing the total to 76. This initiative aims to acknowledge and support both small and large
entrepreneurs in their efforts to promaote ODOP

India Investment Grid (11G)

Frojects Added; 13

Frojects Updated: 744
Workshops/Capacity Building Sessions: 7
Top Performing Sector: Roads & Highways
Top Visitor Country: USA

Page Views: 1,05,725
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IX. National Single Window System (NSWS5)
a. Project Update:
»  All 32 Central Ministries and Departmenta are onhoard (277 G2R approvals can be applied)
« 25 States onboarded

+  PM Gati Shakti. In the first phase for onboarding critical NoGCs (No Objection Certificate) as
per the Gati Shakti Mandate, project-sperific KYA journeys are live for 7 Critical Central
Ministries.

» Application Processing Status an NSWS 4 88 lakh+ applications receiver 2 26 lakh+ have
heen granted approvals (28,246 approvalz apphed and 16,180 Granted in Fabriary 20241

b. NSWS Status:

MoM growth of NSWS
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FW: Goa-IDC Invoice/Payment Receipt

Pravimal Abhishek |.A.S. <pravimal.abhishek@ias.gov.in>

To: Goa IDC <goa-idc@gea.gov.in>, goaidc1965 <goaidc1985@gmail.com>

From: "r manepalli” <.mansepali@investindia.org.in>

Goa Industrial Development Corporation <goaidc1965@gmail.com>

T
/\’w"u(?(

ATy

“Industrial

To: "Pravimal Abhishek |.A.S." <pravimal.abhishek@ias.gov.in> Development
Cc: "bhaskar chaturvedi® <bhaskar chaturvedi@investindia.arg.in>, "shivam batham" <shivam.batnam@investindia.arg.in> Corporation

Sent: Tuesday, April 23, 2024 4:05:10 PM
Subject: FW: Goa-10C Invoice/Payment Receipt

Respected sir

As directed by @Bhaskar Chaturvedi please find the fund request letter for your necessary action please.

Regards
Ramakrishna M

9821444831

From: Ramakrishna Manepalli

Sent: Thursday, March 14, 2024 3:16 PM

To: Vindhuja Vijayan <vindhuja.vijayan@investindia.org.in>
Cc: Exta Jha <ekta.jha@investindia.org.in>

Subject: RE: Goa-IDC Invoice/Payment Receipt

Hi @Vindhuja Vijayan

Please find the GOA-IDC Fund reguest letter

Regards

Rama

From: Ekta Jha <ekta.jha@investindia.org.in>

Sent: Thursday, March 14, 2024 2:44 PM

To: Ramakrishna Manepalli <r.manepalli@investindia.org.in>
Subject: Fwd: Goa-1DC Invoice/Payment Receipt

Rama Ji,

Pls do the needful. Sanjay ji is having soft copy of the request lstter

Date. QH/C’H!‘?’L/
\ s

OV«\LU‘M Inward No....... ‘7’77

%’J}a Lo )
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Get Dullook for Android

From: Vindhuja Vijayan <vindhuja.vijayan@investindia.org.in>

Sent: Thursday, March 14, 2024 12:46:49 PM

To: Ekta Jha <ekla jha@investindia.org.in>; Sanjay Kumar Verma <sanjay.kumar@investindia.org.in>
Cc: Goa Investindia <goa@investindia.org.in>; Shivam Batham <shivam batham@investindia.org.in>
Subject: Goa-IDC Invoice/Payment Receipt

Hi Ekla,

Thanks for speaking with me just now.

As discussed, requesting that the inveoice/receipt for the payment released from Goa-10C be shared with them at the earliest.

Warm Regards,

Vindhuja Vijayan

Investment Specialist

Make in India | States

- Ty
'?’r:’_f ! N

INVEST lNDIA E: vindhuja.vijavan@Investindia.org.in

A: Vigyan Bhawan Annexe,
Maulana Azad Road, New Delhi - 110011

M: +91- 9205007214

www.investindia.gov.in

cememeees FOPWArded Massags —---—---—-

From. Pravimal Abhishek <pravimal abhishek@las.gov.in>

To Rishabh Katyal <rishabh katyal@investindia.org.in>

Cc: Priya Rawal <priya rawal@investindia.org.in>, Bhaskar Chaturvedi <bhaskar.chaturvedi@investindia.org.in>, Varun Sood <IMCEAEX-
_o=Exchangelabs_ou=Exchange+20Administrative+20Group+20+28FYDIBOHF23SPDLT+29_cn=Recipients_cn=5fff5dc3b32f46f822f3d0198f7e5518-
varun+2Esood@indp287.prod.outlock.com=, Aprajita Singh <IMCEAEX-
_o=ExchangelLabs_ou=Exchange+20Administrative+20Group+20+28FYDIBOHF23SPDLT+29_cn=Recipients_cn=6e7c4a530ed14141bf9466b5e00das508-
aprajita+ 2Esi@indp287.prod.outlook.com>, Akshay Hariharan <akshay.hariharan@investindia.org.in>, Goa Investindia <goa@investindia.org.in>,
Sudarshna Singh <sudarshna.singh@investindia.org.in>

Bee:

Date: Mon, 17 Jul 2023 09:31.39 +0000

Subject: Re: Desk Proposal for Goa Indusirial Development Corporation (GIDC)

Approved as proposed.

From: “rishabh katyal” <rishabh.katyal@investindia.org.in>

To: "Pravimal Abhishek |.LA.S." <pravimal.abhishek@las.gov.in>

Cc: "priya rawat" <priya.rawat@investindia.org.in>, "bhaskar chaturvedi" <bhaskar.chaturvedi@investindia.org.in>, "varun sood"
<varun.sood@Iinvestindia.org.in>, "aprajita singh" <aprajita.singh@investindia.org.in>, "akshay hariharan® <akshay.hariharan@investindia.org.in>,
goa@investindia.org.in, "sudarshna singh" <sudarshna.singh@investindia.org.in>

Sent: Monday, July 17, 2023 1:07:22 PM

Subject: RE: Dask Proposal for Goa Industrial Development Carporaticn (GIDC)

Deaar Sir,

Reference below mail, this is a gentle reminder to share confirmation on the following:

+ Change of resource allocation from 2 Assistant Managers and 1 Manager to 3 Managers
* The additional resource to be hired in Year 2 will be Manager and not Assistant Manager



With respect to the above, there will also be changes to the budget amount proposed earlier. We will be shanng the revisions post discussion with
HR and finance teams.

Also, please note that Anu has accepted the offer today and her start date is today (17" July 2023) and will be in Goa on 19" July 2023, We will send
the offer letter to Eshank post confirmation on the above.

Look forward to your response.

Regards,
Rishabh

From: Rishabh Katyal

Sent: Friday, July 14, 2023 5:08 PM

To: Pravimal Abhishek LA.S, pravimal.abhishek@ias.gov.in

Cc: Priya Rawat priva.rawal@Investindia.org.in; Bhaskar Chaturvedi <bhaskar.chaturvedi@investindia org.in>; Varun Sood
<varun.sood@investindia.org.in>; Aprajita Singh <aprajita.singh@investindia.org.in>, Akshay Hariharan <akshay.hannharan@investindia.org.in>; Gog
Investindia <goa@investindia.org.in>; Sudarshna Singh <sudarshna.singh@investindia.org.\n>

Subject: RE: Desk Proposal for Goa Industrial Development Corparation (GIDC)

Near Sir,

As discussed today (14" July 2023), we will make the following changes in the Mol (ariginal Mol attached)

+ Change of resource allocation from 2 Assistant Managers and 1 Manager lo 3 Managers
+ The additional resource to be hired in Year 2 will be Manager and not Assistant Manager

With respect to the above, there will also be changes to the budget amount proposed earlier. We will be sharing the revisions post ciscussion with
HR and finance teams.

Request your confirmation on the above points so we may_ roll out the offer to the 2 selected candidates.

Look forward to your support.

Regards,
tishabh

From: Rishabh Katyal

Sent: Thursday, July 13, 2023 8:51 AM

To: Pravimal Abhishek |.A.S. <pravimal.abrishek@ias.gov.in>

Cc: Priya Rawat <priya.rawal@investindia.org.in>; Bhaskar Chaturvedi <bhaskar.chaturvedi@invesundia.org.n>, Varun Scod
<varun.scod@investindia.org.in>; Aprajita Singh <aprajila.singh@ nvestindia,org.in>, Akshay Hariharan <akshay harnaran@ nvestindia org in>; Goa
Investindia <goa@nvestindia.org.in>; Sudarshna Singh <sudarshna.singh@mnyvestindia,orgin>

Subject: RE: Desk Proposal for Goa Industrial Development Corporation (GIDC)

Dear Sir,

Thank you for sharing the approval. We will discuss the same with HR team at Invest India and initiate the process of onboarding for the candidates,

With respect to the MoU, we look forward the inputs/ updates.

We are very excited to start the partnership with Goa-1DC and look forward to continue and enhance our collaboration on multiple areas of
engagement.

Regards,



Rishabh

From: Pravimal Abhishek LA.S. <pravimal abhishex@ias.govin>

Sent: Wednesday, July 12, 2023 3:22 PM

To: Rishabh Katyal <nshabh katyal@investindia.org.in>

Cc: Priya Rawal <priya.rawat@investindia.org.in>, Bhaskar Chaturvedi <bhaskar.chaturvedi@investindia.org.in>; Varun Sood
<varun.sood@investindia.org.in>; Aprajita Singh <aprajila.singh@investindia.org.in>; Akshay Hariharan <akshay hariharan@investindia org.in>; Goa
Investindia <goa@investindia ory.in>; Sudarshna Singh <sudarshna.singh@investindia.org.in>

Subject: Re: Desk Proposal for Goa Industrial Development Corporation (GIDC)

Dear Rishabh,

My apologies for the delayed response.

Based on the interview held viftually, please confirm the candidature of Ms. Anu Miniyapla and Mr. Eshank Bansal for the Invest India Desk to be set up in
Goa-IDC, The HR team may kindly confirm the same to |he candidales officially and start their onboarding procedure. It would be ideal if the candidates
can start working as early as possible.

Regarding the MoU, we are making some minor edits to the draft and will revert to you in a couple of days.

Looking forward to welcoming the candidates and slarting a new partnership with Invest India.

Thanks & regards,

Pravimal Abhishek 1AS,

Managing Director, Goa-1DC

From: "rishabh kalyal” <nishabh katyal@nvestindia.org in>

To: "Pravimal Abhishek |.A.8." <pravimal ebhishek@as.gov.in>

Cc: "priya rawat” <priya rawat@nvestindia.org.n>, "bhaskar chaturvedi” <bnaskar.chalurvedi@investindia.org.in>, "varun sood”
<varun.sood@investindia org 1n>, "aprajita singh” <aprajita. singh@investindia vrg.in>, "akshay hariharan” <akshay.hariharan@investindia.org.in>,
goafzinveshndia.org.in, "sudarshna singh” <sudarshina, singh@investindia.org.in>

Sent: Monday, July 10, 2023 10:53:43 AM

Subject: RE: Desk Proposal for Goa Industrial Development Corparation (GIDC)

Dear Sir,

Reference trail mail, this is a gentle reminder for approval on the following:

1. Attached MoU with effective date as 5 July 2023. We will coordinate with you and discuss details of formal MoU signing, however to initiate the
HR process of hiring request for your approval

2. Finalized candidates for Goa-IDC desk
q

3. a. Anu Muniyapla
b. Eshank Bansal

Look forward to your response.

Thanks,

Rishabh

From: Rishabh Katyal

Sent: Wednesday, July 5, 2023 5:34 PM

To: Pravimal Abhishek .A.S. <pravimal.abhishek@ias.gov.in>

Cc: Priya Rawat <priya.rawat@investindia.arg.in>; Bhaskar Chaturvedi <bhaskar,chaturvedi@investindia.org.in>; Varun Sood
<varun.sood@investindia.org.in>; Aprajita Singh <aprajita.singh@investindia.org.in>; Akshay Hariharan <akshay.hariharan@investindia.org.in>; Goa
Investindia <goa@investindia.org.in>; Sudarshna Singh <sudarshna.singh@investindia.org.in>

Subject: RE: Desk Proposal for Goa Industrial Development Corporation (GIDC)



Dear Sir,

As per our discussion today (5 July 2023), please find attached memorandum of understanding (MoU) between Goa-IDC and Invest India. Request
you to share your approval on mail for 5'" July 2023 as the ‘Effective Date’ for implementation of the MoU.

Additionally, following are the candidates shorllisted and finalized as per the interviews conducted by you and Invest India team;

+ Anu Muniyapla - Attached is her evaluation form and CV
» Eshank Bansal - Attached is his evaluation form and CV

Request your approval on mail for the candidates finalized and the evaluation forms submitted so the HR may Initiate the process of
onboarding the candidates for Goa-IDC desk.

With respect to the third position, we have a few candidates shortlisted! on-hold and will set up time to discuss on the final decision for them.

Look forward to your response.

Regards,

Rishabh

From: Rishabh Katyal

Sent: Wednesday, May 24, 2023 4:52 PM

To: Pravimal Abhishek |LA.S. <pravimal.abnhishek@las.gov.in>

Cc: Priya Rawat <priya.rawat@investindia,org.in>; Bhaskar Chaturvedi <bhaskar chalurvedi@investindia arg.n>, Varun Sood
<varun.sood@investindia.org.in>; Vijay Jawa <vijayjawa@investindia.org.in>; Aprajita Singh <aprajita.singh@inveshnmia org 1>, Akshay Hariharan
<akshay.hariharan@investindia.org.in>; Goa Investindia <goca@inveslindia.org.in>

Subject: RE: Desk Proposal for Goa Industrial Development Corporation (GIDC)

Dear Sir,

Reference trail mail and approval from GIDC board for Invest India Desk for Goa IDC, please find attached the draft Memorandum of
Understanding (MoU) for your perusal.

Request y. and sh in f any changes. Once the Mol is finalized, we may proceed with signing of the same

We look forward to our next phase of collaboration with Goa IDC and successfully working together on various initiatives.

Regards,

Rishabh

From: Pravimal Abhishek |.A.S. <pravimal abhishek@ias gov.in>

Sent: Monday, May 1, 2023 5:26 PM

To: Rishabh Katyal <rishabh.katyal@inveslindia.org.in>

Cc: Priya Rawat <priya.rawat@investindia.org.in>; Bhaskar Chaturvedi <bhaskar.chaturvedi@investindia.org.in>; Varun Saod
<varun.scad@investindia.org.in>; Vijay Jawa <vijay.jawa@investindia.org 11> Aprajita Singh <aprajita singn@investinoia.org o= Akshay Hariharan
<akshay.hariharan@investindia.org.in>; Goa Investindia <goa@investindia.org.an>

Subject: Re: Desk Proposal for Goa Industrial Development Corporation (GIDC)

Dear Rishabh,

Thank you for sharing the proposal. This mail may be treated as approval for the proposal from Goa Industrial Development
Corporation to create 'Invest India Desk for Goa-IDC' with the following amendments.

Revisions I the P i

1. Clause 4.1: SPOC to be nominated by Goa Industrial Development Coporation.
2. Clause 7: The competent courts(s) at Goa shall have the territorial jurisdiction,



iti 11 ives:

1. Eiligibility: For candidates who are currently working with Invest India and having a minimum work experience of 1 (one)
year with Invest India.
2. Incentives:

2.

2 a, Accommodation based on mutually agreed terms with Invest India
b. Local transportation based on mutually agreed terms with Invest India
c. Career growth opportunities like authoring research papers/policy briefs, recognition certificates/Letter of
Recommendations elc., based on mutually agreed terms with Invest India.
d. Travel to Investment Summits/Conferences based on mutually agreed terms with Invest India.

| am expecling candidates with the motivation to do policy research while working with Goa Industrial Development
Corporation so that this assignment can help in career progression of the candidates.

Let me know if any further discussion is required.

Thanks & regards,

Pravimal Abhishek IAS,
Managing Director, Goa-IDC

From: "rishabh katyal” <rishath katyal@investindia,org.n>

To: "Pravimal Abhishek LA.S." <pravimal abhishek@ias.gov.in>

Cc: "priya rawat” <priva.rawal@investindia.org.in>, "ohaskar chaturvedi”" <bhaskar.chaturvedifinvestindia.org.in>, "varun sood"
<varun.soodf@investindia org in>, "vijay jawa" <vijay jawa@investindia.org.in>, "aprajita singh" <aprajita.singh@investindia.org.in>, "akshay hariharan”
<akshay hariharan@nvestindia org.in>, goai@investindia.org.in

Sent: Tuesday, April 25, 2023 1:19:27 PM

Subject: Desk Proposal for Goa Industrial Development Corporation (GIDC)

Dear Sir,
Reference our discussions, please find attached the Invest India Desk Proposal for Goa Industrial Development Corporation (GIDC) for your
perusal.

Request you to review and share in case of any suggestions. As a next step, we propose a meeting on the same to lake this forward, please share

convenient date and time for the same
Look forward to your response.

Thanks and regards,

Rishabh
& l Fr Rishabh Katyal
oy Assistant Vice President
INVEST INDIA
MALIONAT INVESTMENT PROMOTIDN
AR M: +31-9999987888

E: rishabh.katyal@investindia.org.in

A: Vigyan Bhawan Annexe,
Maulana Azad Road, New Delhi — 110011
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+iPlease consider the environment before printing this emall

Disclaimer: The information contained in this electronic message and any attachments to this message are intended for the exclusive use of tne addressee(s) anc may
contain propristary, confidential or privileged information, If you are not the inlended recipient. you musi not disseminate, distribute or copy this e-maill or any
attachments to it. If you have received this mail in error, please let us know immediately by return e-mall and also destroy all copies of this message and he
attachments, if any. Waming: Computer viruses can be transmitted via email. The recipient should check this email and any attachmenis for the presence of viruses.
The sender of the mail or the Company on whose behalf the sender has sent the mail accepts no hability for any damage caused by any virus transmitted oy this email
or otherwise through the unauthorized use of the mail by the unintended recipient of this mail,
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INVEST INDIA/ Ref: INV-IN/23-24/1006

NATIONAL INVESTMENT PROMOTION - Date: 14-Mar-2024
& FACILITATION AGENCY

To,

Shri Pravimal Abhishek IAS,
Managing Director, Goa - IDC
13-A-2, EDC Complex,

Patto Plaza, Panjim

Goa 403 001

Sub: Request for release of funds

Dear Sir,

This is with reference to in principal approval provided for Goa-IDC Desk via email dated 17 July 2023, in continuation
to whigh the Invest India hired a resource as approved via mail by Goa-IDC.

Please find below the cost summary:

8. No. ' . Description Amount
A Human Resources Cost — 6 Months | 11,49,885 [
B GST _ | 2,06,979 |
C | Total{A +B) e 2 13,56,864 |

As per the above mentioned, we requesl..'you to kindly instruct your office to release the fund of INR 13,56,864 (Rupees
Thirteen Lakh Fifty-Six Thousand Eight Hundred Sixty-Four Only) in favour of Invest India,

Enclosed:

1) Mandate Form for Bank details

Yours Sincerely
For Investindia,

MN.K. Ramakrishg
AVP - Finance

WWW.INVESTINDIA.GOV.IN

First Floor Yigyan Bhawan Annexe, Maulana Azad Roaa, New Delin LIUULL+YL- 11 L504 BLUL [UIN ¢ UYLIUUULLOUYNPLLST D04



‘%Hﬁ’% (> f‘ﬂai Goa Industrial Development Corporaticn <goaidc1965@gmail.com>

Invest Goa 2024 Scam of 3 Crores
1 message

Director Industries Trade and Commerce Goa <dir-indu.goa@nic.in>
To: Goa IDC <goaidc1965@gmail.com>, Goa |DC <goa-idc@goa.gov.in>

Mon, Apr 15 2024 at 1210 PM

Sir,

Kindly find enclosed copy of mail dated: 22/03/2024 received from United Goans Foundation on the subject cited
above for your comments in the matter.

Regards,

Directarate of Industries, Trade. and Commerce el i =

Government of Goa

=y inan_0001.pdf
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Dater 17/11/2023

To, i 7
The Managing Director . lr‘““"-“‘b‘;'
Goa Industrial Development Corparation  , DatE. 04

Patto-Panaji Goa.

Sub: Reimbursement for trip to Goa for purpose of discussion with GIDC regarding
Amendment legal reforms

Dear Sir,

Reference visit to Goa from 157 November 2023 to 19" Navember 2023 far the
purpose of discussion with GIDC regarding Amendment legal reforms, requestng to reimpurse
the lodging and boarding expenses incurred during the travel.

Please find enclosed herewith invoice towards the same amounting to Rs. 75,917/-

| declare that Rs. 75,917/- had spent for the above refereed purpose for the office purpose. |
further declare that | do not claim this expenditure from elsewhere

Regards,

(Akshay Hariharan|
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| MR AKSHAY, HARIHARAN —

R 1 i :
<". F
i, C202261, VASANT KUNJ Desgsittinee Data. 1901 12023
r‘. = ' nm
i i NEW DELHI -« 11007 Fsam ate b I0Ea0INR
f'{}l INDIA Rae Plan PRGSAT
$?? INJUIN ?
s International Tax Number, P 1332334018 BLUE
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: E ha MeCn o,
- 7'_ [ :
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DATE I HSN/SAC DESCRIPTION N ] REF NO [ CHARGES CREDIT
11/2023 V8 5813 GUKH 1132651 =26 156800
#11/2023 988311 ROOM BREAKFAST & GUIKH 1132821 't 16000
it DINNER RATE
i| ':1.?” 112023 TAXES UK 1132821 S9R
'{!';‘iﬁf, JZ23 886311 ROOM BREAKFAST & SUKH 1133685 11 10000
y 1 DINNER RATE
.! 16/1172023 TAXES GUKH 1133685 1998 00
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i1 CINNER RATE
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s DINNER RATE
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% i Y 85 62300 i -
' i
26,727 00 4
DESCRIPTION TAXABLE AMOUNT SG3T IG5T GESS VAl Tria
Room 38.800.00 W2 06 .00 n.00 7.00 45 78400
1886332 F&B 5 600.00 1400 i g
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Your booking is
confirmed.

You are flying 1o Goa!

Mew Delhi — Goa

oy
B . 5 I o o WY gl g
DEL 18:40 21:20 GOl
Tx Hinedy Neas
Chek 20w Sonwe Ty
Your bogking 1s covered Fearn Fore
by Medi-c ncel refund .
A Medssnay Harsaran STWCBH

Amount paid 14,399

Based o your receni booking experienca, how
likely are you to recommend Cleartrip te your

friends and colleagues?
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To,

The Managing Director

Goa Industrial Development Corporation
Patto-Panaji Goa.

Sub: Reimbursement for trip to Goe tor training session on new Regulatio

Dear Sir,

gcamber 2023 to 157 December 2023 for the

Reference visit to Goa from 137
training session, reguesting to reimburse the lodging and boarding expenses incurred during
the travel.

Please find enclosed hergwith invoice towarads the same amounting to Rs, 38,931/-

| declare that Rs. 38,931/- had spent for the above referred purpose for the office purpase. |
further declare that | do not claim this expanditura from 2lsewhere.

Regards,

Yot
(I\ﬁ: Gupta)



Expenditure Statement

Traveller Name

Mansi Gupta

Expense Type

Date

i Bill Number Self/ Company Amount (in Rs.)
Flight Ticket -Delhi to Goa and
B TR Rel v 13th and 15th December 2023 HBBY9IAL and EMT127537060 Self 16,983
Goa to Delhi
Hotel 13th to 15th December 2023 3457845631 Self 21,948
Total Expgnditur_i_e_h_ - __F___ _ - Rs. 38,931

\ v B
o B A
Nl
(Mansi Gupta)
Username & Sipnature

Bank Detdils

Bank Account Holder's Mame:
Bank Name.

HBranch:

Account No

IFS(

Matii Gupla

1CIL! Bank

Univeral Business Park branch
24400100045 21

TCICUO 23410
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MS MANSH GUPTA

D1-38, FIRST FLOOR , SOHNA RD.!S
LAMPUR,GURGAON HARYANA
GURGAON HR 122018
INDIA

GSTIN/UIN

International Tax Number

****TAX INVOICE*****

Confirmalion Number, 3457845631

Room No
Arnval Dale
Departure Date
AduivChig

Soom Hata

221 IK1RV

13/12/2023
1511212023

10

15 44 00

1995853569 BLUE

J0AAECGID

T8E1Z4

DOUBLETREE BY HILTON - GOA, FSSAI-10MA025000347 151202023 Tax Date
06:23.00
[ DATE HSNISAC DESCRIPTION IEF ND HARGES | REDIT
131212023 986311 ROOM BEREAKFAST & KUNA 1162428 530000
DINNER RATE
13/12/2023 TAXES rUMA 1182428 1.674.00
14/12/2023 986311 ROOM BREAKFAST & GUKH 1163239 9.300.00
DINNER RATE
14/12/2023 TAXES Gt 11632 aF 7400
15/12/12023 MC *at74 Wi L4
Pan




MS MANSI GUPTA

D1-38, FIRST FLOCOR . SOHNA RD.IS
LAMPUR GURGAON.HARYANA

GURGAON HR 122018

Ream Na
Arnval Dale
Depanure Dale

Adult!Chilet

e CR VL =1

221 KIRN

1301272023 15:44:00

15/12/2023

INDIA Rate Plan
GSTIiNUJIN AL
International Tax Number: i 1955853569 BLUE
retTAX INVOICE ™™ Hatel GSTIN 30DAAECGI0T5E 124
Confirmaltion Number 3457845631 VAT #
Foho i W7
DOUBLETREE BY HILTON - GOA, FSSAI-1N018025000331 1511212025 Tax Date
06:23:00
DATE L HSNISAC DESCRIPTION D REF NO ] CHARGES SREDIT
Dahit and Credil Totals 21,948 00 2154800
BALANCE 0.00 INk
TAX SUMMARY
HSN CODE DESCRIPTION TAXABLE AMC CGST SGS5T IGST Ta
986311 Room 17 54850 slls 1 23600
§585332 F&B 60 it 126 00 il L5
Total 18.600.00 167400 1674 00 0 0 0 it i aas 0
Gues! Signalure I Signatura of supplics! awhonsad reprospniative
CREDIT CARD DETAIL
AFPR CODE GUPTA MERCHANT ID 000100682400
CARD NUMBER MC "a174 EXP DATE 09/Z3
TRANSACTION 1D 1163563 TRANS TYPE Eale
;o
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To, i Date — 24/11/2023

Shri Pravimal Abhishek, IAS
Managing Director
Goa Industrial Development Carparation

Subject: Reimbursement for trip to Goa for Enhancing Indusinal and Manufactunng Compealitiveness
of Industrial Estates in Goa

Dear Sir,

Reference visit to Goa from 227 to 23 November 2023 for the purpose of conducting workshop on
IPRS to enhance industrial and manufacturing competitiveness of industrial astates 1in Goa with
participation from officials of Gea IDC and indusiry assaciations, submitting the below expenses for
reimbursement by Goa IDC for the following representatives from Invest India

1. Rishabh Katyal, AVP, Invest India
2. Vrinda Tanwani, Assistant Manager. Invest India

The combined expenses amount to INR 62,328 and attached are the following documents for reference.

1. Domestic reimbursement form including details of all expensas for Mr Rishabh Katyal and Ms
Vrinda Tanwani

2. Invoice for flight bookings from Neaw Drlhi to Goa to Mew Deihi for Mr Rishabh Katyal and Ms
Vrinda Tanwani

3. Tax invoice for hotel (1 night) for Mr Rishabh Katyal and Ms Vrinda Tanwani

4. Invoice for Food and beverage on 22" and 23™ November 2023 for Mr Rishabh Katyal and
Ms. Vrinda Tanwani

Also, request if the reimbursement can be craditar to my parsonal account with details helnw

Name of Account Halder — Rishabh Katyal
Bank Name — HDFC

Bank Account Number — 00441000145885
IFSC Code — HDFC0000044

Branch — Gurgaon — DLF - Haryana

In case of any concerns, please contact me on +01 089499 R788A8 or via email at
rishabh katyal@invastindia arn n

Regards,
Rishabh Katyal, AVP, invest India

@_\_,J\AQ}/ ;

(F;"-lshahh Katyal)
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Original for recipient

| Invaien Catagory

828

e

|.L.'

Katyal(ADT)

{IndiGao-6E-/5

03)

(Breakup: BasaFara17152.00,A8F 234 N0 PHESN AN PEENT 00 ROCESN AN TIEAZI AN LIDES L O

] Bk ucaih |
5?"—{ o
' e INVEST INDIA
for Business R 4
prqc GSTIN: 06AAACY2602D1ZW |
Yatra Online Limited f‘_
; PAN Card No. : AAACY26N2D ‘
Plot No. 272, 2,3 and 4, Gulf Adiba. Phase |
1, Udyog Vihar Corporata identity Nno, ©
UR3IDADMHZ2005PTC 158404 |
Gurugram-122008, HARYANA, INDIA Sfhadnry AR "
S iﬁk'-{g*' ™ HSN - 098551 |
=l A SN PSR
SRl
e e L LT
[y AT VAT -,
Tax invoice - Air (Domestic)
Entity INVEST INDIA
Address Ist Floor, 225 Vigyan Bhawan Annawn Malama Azad Raad. Meaw Dolbg Maws Delhe 110001 DEL -
Stata Code n7 Plara nf Supnly BLILT
GSTIN N7AACCIHIARGA L 2V FAR Mumber AAGETRRTA |
BookingDetails:
Booking Ref CTB3I59404 Ronkinmg Date 71 Ko
Invoice No. : Al-B3358678 Invante Data 21
Booking Type - Dificial
Trip Id cTAZ1112301216R2 Irn Mumber
4c521e7d4334538264354 16480f5
4974h562MNe5cf32raheleR5537 31
060185
Name - Mr Rishabh Katyal (ADT)
Designation
Source of Budget Departmeant ; Emplayee Coda Project Name Project Code
Assistant Vion
HLB/IPRS HLBIPRS 1202 I51PRA L 111300
Prasitient
Propased Output from Travel
na _—
Pax Name Sector Travel Date Tiekat Number PNR No Farn
Mr Rishabh DEL-GOI 22 Nav 2022 MP3PE PP TARAT (N

YORED NNyAr Fare (rallaetad e

behall af girineY”

Mrline GST (collerted on behalf of arrlina)®

Trlal Fare

Servica CHargas ol YATRA 113 11
Taxable Valun A0 00 !
Taxes Rate

IG3T 18.0% 720
Total Payable (INR) 1988500
.
!
/ £
) A
| a \ L B
b \_.'\, o
i
N



Amount in words (INR):Nineteen Thousand Eight Hundred Eighty Six Only

Note:

+ Tax s payatle under Reverse charge- No

Terms and Conditions:

| = Total lare disclosed s mclusive ol laxes and lees collected Ly the Ahne

< Al payment chegues 10 e ssaed i favar ol Yatra Uoboe LDinnteg

* Any dispule i the invoce is o be reponed back to Yatra Comwithin 48 hours of invoice receipt

+ Kandly ask for cash receipt belore handing uver any cash payment. Yatra Com will not be responsible in case cash is given without receipt.

*« Yalra is liable 1o charge Interest @ 18% poa if payment is not setlled within the agreed credit Period.

* This gocument woes not quality as GST invoice tor air fare ana airline GST charged by the airlinegs and collected by Yatra on behalf of airlines.
AlNEs will 1ssue a separale s nveice contaming e detals of ait fure ang GST on the basis of which credit could be claimed. This is a GST
iviCe Cnily 1or the senvite Charde Charged by Yatra and credit of GE | pad un such service charge can only be claimed on the basis of this
fividiee

Cei et Slant crelit ot anling GET wn thie ases of s invaice, Atdine GST showon this document 1s based on the details received
Ly the aitliiies anid aclual GS T Chalyed by ailine o ils invoice Mgy vaiy oo e aidine GST amount shiuwn on this decuiment.

+ QR vove for B2B and SEZ cutegury invoices Ccan only Le scanngd using spp downloaded trom government website link mentioned
pelowhipsifemnvoice 1 gst.gev nfOners!fQRCoveVertyApp

ROC Registered Office:

B2 202 2na Floor Maratnon Innova Marathon Nextgen Complex, Off Ganpatrao Kagam Marg Lower Parel (W), Mumbai Mumbai City MH

4U0013 IN

Sigiled By VATHHAVY CHATL
Reason:lnvolce

Locat ion: Gurgadn

Signing Date:24.11.2023 13:26



Invaica Category JI

Original for recipient
4 _ - ' ARl

far Business

INVEST INDIA

GATIN: 0RAAACY2RNZD1ZW

Yatra Online Limited
PAN Card No. : AAACY 26020

Plot No, 272, 2,3 and 4, Gulf Adita, Phase

11, Udyog Vihar Carporate [dentity No. :

UR3NAOMH2ZN05PTC 158404

Gurugram-122008, HARYANA INDIA
HSN - 998551 |

Tax Invoice - Air (Domestic)

Entity INVEST INDIA
Addrass 1st Flonr, 225, Vigyan Bhawan Annoee Madlana Azad Road. New Delhi New Delti- 110001 DE| HI
State Code n7 Meth |
GSTIN L OTAACCIHARANL 2V ANCOIIRRNA
BookingDetails: |
Booking Ref CTR3ISB852 Renking Datn 21 Kew 2023 |
Inwoice Nn Al-B3A5RAT72 i n Dale 21 NOY 2023
Booking Type Official
Trip Id 112301 21R/R7 Irn Mimber
artafals
B 140
Name - Mr Rishahh Katyal (ADT)
Source of Budget Departmant Dﬂs_ignmmlh Employee Coce Projact Namn Projact Code
ILB/PRS ILB/IPRS i 1292 IS IPRS L 1111300
Prasident
Proposed Output from Travel
na - _
Pax Name Sector Travel Datn Ticknat Mimhnar PNR Na, Fare
Mr Rishabh GOI-DEL A3 Now 2023 FIIPCED ELPGFD SAE '
Katyal(ADT) {(IndiGn-BE-2029) o ) o il
(Breakup: BaseFare3304.00 ASF236.00,PHFR0.00,RCESN AN TTEIZRNOINDESNT N0 YOIRAN NNYAIr Fare (collnnind on bakalf af ——
it (G35 i
= Aurling (35T {cnilectad on benalf of airhing)” 21000
Talal Fare 5145 ol
Sarvire f’“_?\:rr.;nt: of YATRA 16 001
Taxahla VYalijn 400N
Taxes Hatn
IGST. __ '80% 729
Tolal Payablie (INRY e o smm2d
_ _\\
)



Amount in words (INR):Five Thousand One Hundreo Ninety Two Only

Pute:

» Tan s payable under Heverse cliarge: MNu

Terims and Conditivns

= Total tare disclosed s nclusive of axes and tees collected by the Aithine

+ Al payniei! Chegues o Do ssued il favar ol Yatia Qnhne Linited

= Ay dispute i the voiCe 1s (o b reported tack o Yatra. Com within 48 hours of iivaice receipt

+ Kandly ask for cash receipt betare handing over any Cash payment Yatra Coim will not be respunsible in case cash is given without receipt.

+ Yatra s hable o charge Interest @ 18% poa il payiment 1s not seltled withu the agreed credit Penod

« Thus document does not quality as GST invaice tor air fare and anline GST chargea by the airhinegs and collected by Yatra on behall of airlines.
Aurlines will 1Issue @ separale tax nvoice cottammg the details of air tare and GST on the basis of which credit could be claimed. This is a GST
mvaice enly tor the service charge charged by Yatia and credit ot GST pmd un such service charge can only be claimed on the basis of this
Inwunce

s Recipent cannul clan credit uf arling GST un the basts of s mveice, Arline GST shown on this decurnent is based on the details received
by the airlines and actual ST charged by ailline on 1S nwvaice may vory rom the airing GST amount shown on this document,

+ QR coge for B2B and SEZ calegury mivoices can unly be scanned usig apge downloaded from government website link mentioned
pelowhitps:/feinvoice 1 gst.gov n/Others/QRCoueVernlyApp

ROC Registered Office:

82,202 2nd Floor,Maratnon Innova Marainon Nextgen Complex, Off Canpatrao Kadam Marg,Lower Parel (W), Mumbai Mumbai City MH

400013 IN

Sigred By:VAIBHAV GHAT
Reason:Invoice

Locat ion:Gurgaan

Signing Date:24.1L1,2023 13:25



Original for recipient

Invoice Category
B2

ING:

Business

Ve

for
Yatra Online Limited

Plat No. 272, 2.3 and 4. Gulf Adiha, Fhasa
11, Udyng Vihar

Gurugram-122008, HARYANA INDIA

INVEST iNDIA |

GSTIN: DRAAACYZEOZD1ZW
PAN Carrd No, : AAACY2R02D

Corporate ldentity No
URINADMH2NNSEPTC 158404

HSN - A0R8551 |

Tax Invoice - Air (Domestic)

Entity CINVEST INDIA

Address sl Flonr, 225, Vigyan B
State Code n7

GSTIN NTAACCIIRROAN TV
BookingDetails:

Booking Ref. : CT8359404

Invoice No, : * Al-B3958679

Boaking Typa : Official

hawan Annnye Manlana Azad Road, dMew Dethi Mew Dalhi- 110001 OF
Plare af Jupply Die by
DYAN My byar AACOARTA |

nf'l".l(lr\ﬁ RETE:] 21 Now 2023
Invnice Dale . 12T NOV 2023 |

Trip Id TA21112301216R7 Irn Nimbinr
FIAATARE 1 2RTRATARSASARARIA 5a

Name - Mz Vrinds Tanwani (ADT

Source of Budget Department Designation Empinyna Codn Project Nama Projec! Corle

IHLB/IPRS HLBIIPRS AN Ay & B 15 1IFRA Hii3

Proposed Qutput from Travel

na

Pax Name Seclor Travel Date Ticket Number PMNR No Faro

Ms Vrinda DEL-GOI 22 Mov 2023 MPIPGV MEIRGY 19839 n-.'!

Tanwani(ADT) {Indilzo-AE-ARN3)

SFaT

(Breakup: BaseFare17152.00 ASF236.00 PHFS0D 00 P

IN,ROFS0D.NON TTFR2Z3 00, UDFAY 00 YORS0 0MAir Fare [enlleclad nn

tehalf of airhne)”

Tntal

Payable (INR;

SR __ Aine GBT (colianied an behalf of airire)’ 926 0
S Tnlal Fars 19R39 00
Seniza Charges nf YATRA 40 0N

Taxahle Value 475 A0
Taxns Rate |
IGST 18 0% 720
10AAR/ 0




Arount in words (INRENineteen Thousand Eight Munidied Eighty Sia Uily

Nuote:

« Taxis payable under Reverse charge- No

Terms and Conditions:

+ Tutal fare tisclosed is inclusive of taxes ana fees collected by the Airline

+ All paymenl cheques to be issued in favor of Yatra Onling Limited

* Any dispute in the nvoice 1s 1o be reported back 10 Yatra Com wittun 48 huurs of invoice recept

* Kandly ask far cash receipl betore handing over any cash payment Yalra Com will not be responsible in case cash is given withoul recespt.

¢+ Yalra is lable W Charge lterest @ 18% p.a it payment 1s 0t seltled witlinn thie agreed credit Period

+ Tris gucument gues not quably as GST wivaice tor air farg and anline GS 1 charged by the airines and collected by Yatra on benalf of airlines.
Alrlines will Issue @ separale lax NVoICe CoNamning ihe details of air fare and GST on the basis of which credit could be claimed. This is a GST
invoice anly for the service charge charged by Yatra and credit of GST paid on such service charge can only be claimed on the basis of this
INvQICe,

Heapient cannol claim credit of airine GST on the basis of this invoice, Airing GST shown on this cocument is based on the delails received
Ly the airlines and aclual GST charged by airling on its invoice may vary from the airline GST amount shown on this document,

QR coge for BZB ance SEZ category invoices can only be scanned using app duwnluaded from government website link mentioned

pelowhttps femvoice 1 gst gov niOthers/QRCogeVerifyApp

ROC Registered Ottice:
B2 YU 2ol Fluon Marathon hinova Maration Neatgen Camples, Ot Ganpatiog Radaim Marg Lower Parel (W), Mumbai Murmnbai City MH

AU0uU 3N

Signed By:VAIBHAV OHAL
Reascn: Invoice
Lecarion:Gurgacn

Signing Date:24.11,2023 13:27



Invoice Category
riginal for recipient
e " B2E

INVEST INDIA

for Business

GSTIN: 06AAACY2602D1ZW

Yatra Online Limited
PAN Card No. : AAACY 26020

Plot No. 272, 2.3 and 4, Gulf Adiba, Phase
I, Udyog Vihar Corparate lddantity Mo,
I - URINAOMH2NNSPTC 158404

Gurugram-122008, HARYANA  INDIA
HS5N . 99551

Tax Invoice - Air (Domestic) 4
Entity D INVEST MDA
Addrass 118t Flonr, 225, Vigyan Rivawan Annoxe Mallana Azad Roard, New Dalhi Now Oelhi- 110001 DELHI
Slale Code : 07 Place of Supply Dalka
GSTIN - OTAACCI1BBOATZV PAN Mumbnr AACCI1RRAA
BookingDetails:
Booking Ref. CT8358852 Bnaking Date 21 Nov 2023
Invoice No *Al-B395R4AT] Invnine Date 21 MOV 2023
Booking Type - Official |
Trip Id STAZ111230121662 Irn Miumber |
155h5delsddiNhdrfredfnn teal |
N1a02c3baSR0a3I0ABN25f3Rbh24 |
326dd5 ‘
Name - Ms Vrinda Tanwam (ADT) |
Source of Budget Departmant Dasignatinn Emplayan Corle Projact Name Praject Code ‘
NLB/IPRS ILBNPRS AN 1717 1% IPRS | IRRE Tats |
Proposaed Qutput fram Travel i
na ) |
Pax Name Sactor Travei Datn Tinknt Mumber PMNR No '—'.-u-r-_l
Ms Vrinda GOI-DEL 23 Moy 2027 FLIPCED FLIPCED 514500
Tanwani{ADT) (IndiGo-6E-2029) e e e
(Breakup: BaseFared304.00 ASF236.00, PHFAN AN RCELN.AND TTFI3IR 00, UNFS07 M0 YRAN NMAIr Fara (collantad on hehall nf p—_— :ml
- e o airrhne|® |
Alrline GST (cnllacted on hehalf af silinn]” 210 00
Total Fare 5145.00
Service Charges of YATRA 10,00
Taxahie Value 40.00
Taxes Rate
1GST 18 0% 7.20
Total Payahlg (INR) 51920
o gtz
\ i ‘f'»///"
v~



Amount in words (INR):Frve Thousand One Hundred Ninety Two Only

Mote:

¢ Tax s payabie under Reverse charge- Nu

Terms and Conditions:

+ Total tare disclosed 1s inclusive of taxes and tees collected by the Airline

+ All payment cheques to be issued in favor of Yatra Online Limited

» Any dispule in he invoice 15 10 be repored Lack 1o Yatra Com withun 48 hours of invoice receipt,

< Kandly ask tor cash receipt telfare handing Lver any cash payimenl Yatra Com will not be responsible in case cash is given withou!t receipt.

+ Yatra s hable W0 Charge lerest @ 8% poail payment s oot settled wittn the agreed ¢radil Perico

+ This vocuiment Goes not gualty as GST wvoice tor ar lare andg arhine GST charged by the anlines and collected by Yatra on behall of airlines.
Aurlies will 1SsUe o sepatale e nvoice comainnng e Cetads of air tare and GST @ the basis ol winch credit could be claimed. This is a GST
HIVUILE DOk Tor e serate chiarge chuiged by Yatia and credit of GST paid an such service charge can only be claimed on the basis of this
INvOle

s Repent cannol elann credit of airine GS1 on the basis of this invoice, Airine GST shown on this aocument is based on the details received
Uy the ailings and aclual GST Charged by anlineg oo its nvoice may vary from the airline GST amount shown on this document,

+ UR code tor 828 ang SEZ calegury invoies can only be scanned using app cownloaded from government website link mentioned
pelowntips Hemvoice 1 gst gov in/Others!QRCodeVentyApp

ROC Registered Office:

< s o Flour Maathon nuva b attion Neatgen Comples, O Ganpatiae Kadam Marg Lower Parel (W), Mumbal Mumbai City MH

SUULY 3 I

Sign=d By:VAIBHAV GHAI
Aeason: lovoice
Location:Gurgaon

Signing Dace:24.11.2023 13:24



zomato

Tax Invoice
ORIGINAL Faor Recipient

Tax Invoice on behalf of -

Legal Entity Name : Savio John Noronha

Restaurant Name : Route 66

Restaurant Address : 4/232, Ward 4, Rua De Querem, Panaji, Goa
Restaurant GSTIN : 3S0AMMPNO98SR 179

Restaurant FSSAIl : 10618001000001

Invoice No. : 23FEMMIMO0000358

Invoice Date ; 22/11/2023

Customer Name : Rishabh Katyal
Delivery Address : Hotel Grande Delman, 403001
State name & Place of Supply: Goa(30)

HSN Code : 996331
Service Description : Restaurant Service

Particulars Gross |Discount| Net ‘ CGST . CGST | SGST i "SGST | Total
value | | value | (Rate) | (INR) | (Rate) | (INR)
1 x Roxette 519 | 375 | 4815 | 2.5% | 12.04 | 2.5% | 12.04 | 50558
1 x Jolie | n_1'__w _-;" |_1_; _"____? fw_r }__; ' 12 A | 505.58 |
1 x Coke 750 ML Bottle 129 0 129 | 2.5% | 323 | 25% | 323 | 13546 |
Item(s) Total | 1167 75 1002 | 27.31 | 2731 Iiide aﬂ'
Total Value l‘ | 1002 | 3731 | 2731 114662

Amount (in words): One Thousand One Hundred Forty Six Rupees And Sixty Two Paisa Only

Amount INR 1146.62 settled through digital mode/payment received upon delivery against Order 1D
5354933643
Supply attracts reverse charge : No

For ZOMATO LIMITED (FORMERLY KNOWN AS ZOMATO PRIVATE LIMITED AND ZOMATO MEDIA PRIVATE
LIMITED)

Zomato PAN ; AADCD4946L 7
Zomato CIN : L93030DL2010PLC198141 /{’, /s Bhutls
Zomato GST : 30AADCD4946L1ZN s i
Zomato FSSAI : 10019064001810

——



ORIGINAL FOR RECIPIENT

Zomato.com
info a zomato.com

Tax Invoice

Address: Qi aspnes Trnge Connes PAN; AaDUDAY4 0L

State: Goa CIN: LS32D300DL2010PLC19E141
Email 1D: GSTIN: 30AA0CD4946L1ZN
Invoice No; 3] Invoice Date: 2023-11-22
Name: Fiataisn Feafypeth GSTIN: UMNREGISTERED
Address: Howsl Geands Dalyon 202201 Place of Supply: Goal30)
HSh Code SAS YL Supply Description:  Otner services MLE.C
Qrder 1D :5354933643
Qrder Date ;2023-11-22
L Platform fee 3.00 027 0.27 3.54
Total 3.00 0.27 @27 3.54

Alttuuiit £3,594 setted through Giital inode Uity Multipie Transactions net Joybul settiernent via teference id 5354933643 dated (2023-11-22)

(2323

Tax s not payable on reverse charge basis

For Zomato Limded (Formerly knowi as Zomato Private Limited and Zomato MedzPswate Limited)
Authorised Signatory

Cummunmcahon Aduress: BUZ Dempo Trade Cenue, Pano Cenlre, Panap, Goa - 403001

Fizase (eler 10 NURS www. Z0MAL0.Conyeonailions for Current version o1 1Ll [enns & cendiions wiuch dre mcorparated in (s invoice by relerence,
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CAFECCIND
[Wadtl FOUD SERUTCES PUT LTUD
CHRUAT HL e 100073804000026
Ll AlleRURD, TERELNAL-TT U,
HEW UELHI-1 10037
AL UENTER No:9sb7L2e11]
Imt INUOICE

Hece et Mo
Stati:

Irans:

Dutie:

Sture wo.

PUS Termingd M.
oL

lokerm No.:

LOLUSTUUUDNT083S
Chandan Stnah
S0/

22-11-723  16:49%
IFSYS

BuL1U

uiuasL4l

55

Lten HSN/SAL 1Y, Price Anount

MisALA Chal
Y9u311

usT

651 2.5

CEST 2.5

Hubitutal
[utal L&l

it
pOdi O Maviment
Lagi

Lhange

UL

Hase Amt
& 149.00 3.73
i 149.00 2073

| 144 .01 149,00

GST Amt

149.00
7.46
156.46

S00.00
344,00

-0.46

GUT W LTI e

[hiarie 7O, .

Wlmit Again

For FepdbackAGomments welte Lo
custuse se v Ceilt rave] foudseryices . can

Rk Lph

Currency 1s (1 INR

L_.Sidnature

unless utherw s specfied
of UL FOX [MMEGLATE CONSUMPTION"""
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Vir HISHAB KA T Y AL

Guest

Luest GS I

Company

oo DN AU

L Instrucbiun

Liate Ret No

2AMN2ULS
2211112023

2471 .
L&l | ITewesd

PAYA SESISTH aN A B4

L{ & . 1 “ ' I
B 1@9%' a
L 4 ‘:'. Lt
Cush :etiSl.g n?}“ fe

b

| HIE RN EADAMBA HOTEL 8 SEA

VY EMAaUYS

{ RAN (E

LTI S

s _jﬂ 3
CUYLIOTL

L TRRE RO S e 1Y Snhybar ol v slaones e armlenge oo

FAmN Mo AMBCAFSYL G GSTIN WO JUAABCA/SYIGLEW
SOLATPUDSeae dUTHI8G A 21197 L OTcbU  RaSu 30 3D0R T 409U 338 2t1 2 261 207

TAX INVOICE

Invoice No
Invoice Date
Arrival Date
Departure Date
Fax

Room No

Reg / Reserve No .
Reoomn Type [ Plan :

IN2ZY Siale GUA Nationality
SAC Code  Descriplion Debit
ga9G311 4,500.00
& 270 00
Dy Total 5,040.00

Rowung DHSaneunt
Grand Total 5,040.00

fords RS Fwve Thousand Furty Only

Authurised By

ool bl Vive Bogal Paasap - been

ALCON Howls 1Goa)l Private Limited

ALY WU NN A

Catetbaris | e Ahwagpas e Fosacl, Popnnai = o o3 Q0T NN,

vevewesranudedelmon,conmn

AHPL2023006539
23711/2023 09:30
2211112023 2313
2371172023 09:30

1 A C 0
106 Nights 1
7290/ 7013
DLX /CP
INDIAN

Credit Balance
0.00 5,040.000r
0.00
0.00 5,040.00Dr

Guest Signature

i
ALCON,




B v S M T P e gl densn.corm

PAN No: AABLCATSYIG  GSTIN NO: BUAABCAZSYIGIZW
3c515281 e 2fadc0UI3bH 208 1euy 2¢3 114160483751 508014cd1Ud 7e 629 2¢H

TAX INVOICE

(A ST 1SS e

VIRINDA TANWANI

s

Guest Invoice No
Invoice Date
Arrival Date
Departure Date
Hax

Room No

Guest GST Hey | Reserve No

Compuny  [HE FERN RaUDAMEA HUTE L & SPA Room Type/ Plan :
SN SUASY FMEUSANGS ) Stule GUA Nutionality
Bill Instruction , MM TXS tw Company & Extras Direct
Late Ref Nou SAC Cude  Descrption Debit
220112023 949G311 [anift 4 500.00
112023 {1 CEsl U% 270,00
R IES G SG81 64, 27000
Day Toral 5040.00
Round O A
Grand Totul 5,040.00
MGl i Wards HS Five | housand Foity Only

Mg o e |'||H.-l_il' -

a3 0T (TN,

e arandedelmaon com

AHPL2023006537
231112023 09:29
22/11/2023 23:13
231112029 09:29

1 ALt €
104 Nights @1
7289717013
OLX /T CP
INDITAN

Credit Balance
0.00 5,040.00Dr
0.00
0.00 5,040.00Dr

~

‘J\EL}];’

CostndrSignaluie Authutisied By

i
f" Es Baih w {nstructions | agree to be held personally liable for payment of the total amount of the bill.

Guest Signature

1( o) Private Limited

A

KIS

SSTUTH A O

ALCON

PNA




Frazimal &6k
RE: EPES wWorlichoep with Gos THOC
From : rishabh katyal <rishabh.kaival@investindiz.oroin (i, Mov 20

Subject : RE: IPRS worlcshop with Gea 1DC

. Vo o Pravimal Abhishek ILAS.
<pravimal.zihishek@ias.gov.in>

Cg anantha narayanar

<anantha.narayanan@invesiindia.org.ins, winda - -0 /e ]
tanwani <vrinda.tanwani@invesdndia.org.inz, ' hs
vindhuja vijayan TE T
<vindhuja.vijayan@investindiz.org.in>, ' ' '
iitb@investindia.org.in, coza@investindia.cra.in

Dear Eir,

B

As cenfirmied on call in the morming today (207 Novambar 2023).

= A LT T
- 2023 01:05

I

the worchop on 227 Movernlar 2628 with Griler

meail

Additicnally, for @

IFEERENCE &

coinentuaiizing e o e Sertif el sSipsy
vigi, e recuesh: HEISCITAE TS SRR TagE 2ing J iy,

r._ 21016 i :\.[Sl rCﬁL'h .'{--\,’1@1
"l iday, November 17, 2023 12:0<
.o\fir"fa[ r.bhf%h{m!' _!_..“.,H -:'mra\ffre‘::--‘- =ificled

= B g :
. it L) ivile
3 ¢ e 203 iy
Jear &
HaiErercs ourdiscnssionz an KO0 M5 = 2
L e e ;‘{é-‘.f i'r'rEr-‘] lElL SR NEER LS 2 =




He oo Lo ole o gonvenisnt far von andwe will ploi

st SPGBty LI Salblniias Jedite AT

Addiionally, resiuast the relevant officials (o atiend the work s'emg and attached are
ehe f Eﬁu&dmg documents which the officiale may go through as would he SN

feipful prior o the meeting:

o Goncept nete of IPRS 2.0 which was sharad vilh all Slates and UTs in August 2020 which shares the
1l

objectves and methodology of raling o mlnstig! pagils
o Adgdinonaly, e feedbock receved o 215 2.0 from Staies znd UTs during IPRS 2.0

consutiation workshop an ﬂm Seplember 2020 are included from page 35-38
IPRS 2.0 final report faunched in October 2021 wilh 448 industrial parks rated from nominations
- received from 31 States and UTs

<)

Look forward to your respanse.

Froe: Pravimal Abhishek 1LALS. < >

S : Iriciay, November 10, 2023 -”:2 18 Piv il
'!.--:-.:,1.;;i r:‘bh Katval < : BEes =l >

s # itha 1\'“‘3\&!‘&4'1 i _ iy s> LB

< 3 -_.Ou i \P’L:S-ﬁll 3 < e 1 13U 3 DS Al

Thank vou

e Misnabh ketyal" < >

oy “Eravimat Abhishek LAS" < =

Chss ¥ < > STl )

—riday, Novernber 10, 2023 2:24:23 Pl
¢ |IPRS workshop with Goz I1DC

Yoot S
Bl S,
. o — 0
= carep el s P e, e s
= L AN S 2RSS e ¥ sV Ty !\.':.»._::J‘k,u BALu
2 R L i 2, e i | st
. i 1PRES
(WY rEsesl o e s2Ins, WE |20
S . 4! fragms = rijon
= [ sl w S el S BN
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4 == 5 S ) ey .
= e
.... AT ETE T YOUE PSS 0mSE



~ 1

Assistent Vies Pr

@

e o nlenlals
ffi: +91-29950r

S

Please consider the environment befare ponting this email

Disclaimer: The information contained in this electronic message and any atachments to this message aie intended for

the intended racinient, you must not disseminzia. dimiiie o copy this e-mail or 2ny attechmenis o it 7
received this mail inerror, please lat us kimow imme 2yl nt nall and sleo destiov aif ¢
and the aliachments, it any. Warning: i ! ' vz =i Tie

emeil and any attachments for the p
sender has sent the mail accents no s
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AVAR!

213" Nov.20
NOTE

Sub: Workshop on Industrial Park Rating System with Goa-I1DC,
Ref: mail dated: 20 Nov,2023.

We are in receipt of mail dated 20" Nov. 2023 regarding workshop on Industrial Park
Rating System (IPRS) to be conducted with Goa-IDC on 23™ November 2023.
Additionally they have mentioned that for the event in Goa to be organised
tentatively in Jamiary 2023 in the presence of Hon’ble Chief Minister of Goa, the
team 1s also working on conceptualising the event and they will be sharing the
concept note during their visit. In connection to this various hotels including Art and
Culture hall, Menezes Braganza hall, International centre ete having conference halls
were contacted. However due to the ongoing event of IFFI in Goa, most of the
conference halls in Panjim are engaged and have refused to provide the hall. Hence
the Fern Kadamba Hotel at Kadamba Plateau was visited by the undersigned along
with Managing Director, GM (Estate), Dy.GM(E) and other Goa-IDC officials and it
is proposed to conduct the workshop at the said venue.
Accordingly the said hotel was asked to give their quote. Now we are in receipt of
mail dated: 21 Nov, 2023 from The Fern Kadamba Hotel and the rates mentioned by
them are as below;

e Per person quote = Rs. 800/- = 18% GST (including refreshments. lunch, basic

stationary, LCD projector with screen and podium with mike on stage.)
e Single P A System with 2 cordless and 01 collar mike= Rs. 7000/- + 18%
GST.

e 02 Nos of 35 inches TV with stand = Rs. 6000/- + 18 GST.
Around 70 to 80 persons are expected to attend the said workshop which amounts to
approx. Rs. 90.000/- The same was referred to the Purchase Committee for needful.

Now the said matter is placed herewith for perusal and approval please

General Man.wel(rn"c’}
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Date: 28/11/2023. !

The file is forwarded by Engineering Section for release of payment to ‘The Femi
Kadamba Hotel And Apa’ for expenditure of workshop on Industrial Park Rating|
System. _
As approved by higher authorities from N/1 to N/3 and the bill certified for!
‘payment, a payment voucher for sum of Rs.87,320/<"including GST in favour of
‘The Fern Kadamba Hotel And Spa’ towards invoice Nec.24/BQO0162 dated 23-

Nov-2023 for expenditure on conducting workshop on Industrial Park Rating

System, is put up for payment.

After deducting Income Tax @2% Rs.1,480/<" the net amount payable is

RS.85,8@//

A payment voucher is placed in file for signature.

Asst.A/c/Maﬁager
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Date: 11/10/2023

To, GOA-IDC

The Managing Director é. 2]
Goa Industrial Development Corporation ) i"““‘“? 07 o] L4
Patto-Panaji Goa. Date.. k[ O/ dd Y -

Sub: Reimbursement for trip to Goa for purpase of discussion with GIDC regarding
amendments in legal reforms.

Dear Sir,

Reference visit to Goa from 2" October to 6'” October 2023 for the purpose of discussion
with GIDC regarding amendments in legal reforms, requesting to reimburse the travel expenses
incurred in this regard.

Please find enclosed herewith invoice towards the same amounting to Rs. 47,075/-

| declare that Rs. 47,075/- was spent for the above referred office purpose. | further declare that
| do not claim this expenditure from elsewhere.

Further, reimbursements pertaining to accommodation and food expenses shall be claimed by
Akshay Hariharan.

No reimbursements pertaining to flight tickets mentioned hereunder shall be claimed separately
by Akshay Hariharan or anyone else.

Regards,

-
(¥

&

o

(

ansi Gupta)

\ ﬁ
(Akshay Harib aran)



Date: 11/10/2023

To,
The Managing Director inward b ?0

| [ i ]
Goa ndustpal Development Corporation Date...[nz.. lg‘q‘(‘ F,j
Patto-Panaji Goa. .

Sub: Reimbursement for trip to Goa for purpose of discussion with GIDC regarding
Amendment legal reforms,

Dear Sir,

Reference visit to Goa from 02" October to 06™ October 2023 for the purpose of
discussion with GIDC regarding Amendment legal reforms, requesting to reimburse the lodging
and boarding expenses incurred during the travel.

Please find enclosed herewith invoice towards the same amounting to Rs. 52,841/-

| declare that Rs. 52,841/- had spent for the above refereed purpose for the office purpose. |
further declare that | do not claim this expenditure from elsewhere.

Further, reimbursements pertaining to flight tickets shall be claimed by Mansi Gupta.

No reimbursement pertaining to lodging and boarding mentioned hereunder shall be claimed
separately by Mansi Gupta or anyone else.

Regards,

(Akshay Hariharan)

E.'-\;\,‘(;

(Mansi Gupta)
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Date: 11/10/2023 \
To, W
The Managing Director \‘I\

Goa Industrial Development Corporation &\

Patto-Panaji Goa.

Sub: Reimbursement for trip to Goa for purpose of discussion with GIDC regarding ‘ '&U ff{\*""'
amendments in legal reforms.

Dear Sir, 55
- P4
Reference visit to Goa from 2" October to 6 October 2023 for the purpose of discussion

with GIDC regarding amendments in legal reforms, requesting to reimburse the travel expenses
incurred in this regard.

Please find enclosed herewith invaice towards the same amounting to Rs. 47,075/-

| declare that Rs. 47,075/ was spent for the above referred office purpose. | further declare that
| do not claim this expenditure from elsewhere.

Further, reimbursements pertaining to accommodation and food expenses shall be claimed by
Akshay Hariharan.

No reimbursements pertaining to flight tickets mentioned hereunder shall be claimed separately
by Akshay Hariharan or anyone else.

Regards,

o

(Mansi Gupta)
i'lll

.
0 |

(Akshay Har¥daran)



Expenditure Statement
Traveller Name Mansi Gupta and Akshay Hariharan
Expense Type Date Bill Number Self/ Company |Amount (in Rs.)
2 Flight Tickets - Delhi to Goa |2nd October 2023 |Trip ID-230930281190 Self 11582
2 Flight Tickets - Goa to Delhi  |6th October 2023 |Bookingno.- 1074463233 Self 17523 L
1 Flight Ticket - Mumbai to ) e B
Goa 41th October 2023 |[Trip ID-231003656040 Self 5804
iﬂi’:g;iﬁd‘” “GeH 4th October 2023 |Booking ID- GOFLDSTZVWMOQDH24799 | Self 12166
Total Expenditure - - Rs. 47075
\L"r A\ — i i

(Mansi Gupta)

Username & Signature

Bank Details |
A/c Holder Name: Mansi Gupta
Bank Name: ICICI Bank
Universal Business
Branch; Park Branch
Account No. 244601000521
IFSC: ICIC0002446 |

(A ayi-lanharan]
Username & Signature

e\ ¢ _:.:.L‘\.. A Jess ‘L N )\; .U\W._."g

c-__‘;r-.
{ "“3::9 f{__: i K-—\.\'\

}) A { By

e He)



agoda
@ . aee

Bogxng No 1074463233

Airline beoving relerence (PNRD S44YX)
Passenger Detalls
Akshay Hariharan

Mansi Gupla

Flight Details

Goa = New Delhi and NCR

UK 554 GOX 20:35 + DEL 23:10
Vistara B, 6o 2023 AR Fri b f3ct 2424
New Goa Inietnatianal Aupart Direct Indira Gandhi Internanonal Arport

Imporant information

® The anling Bucking 0% ansg S10 0 w0 10 SN0 ™ 381008 soa's Md R thase =10al5:0r gagRoane Alawants

arteedl ey ang.dales 3mom loaal s

» T 1 imine snckang
.y 3 ootk petore oy HOAG ARSETR 0L ARYe BRELGT HME I AR 1R
fi =R BN comglate your ocking
R R e e R e R TR e = S L B BL TG N WE iAcommient carhimung wisa Selads wie Ihe empas sy of e selegant
o | y3L nave anly bposed 2 ors ady Seke! 00 ATe CaVelingg o Ssanet e B s 0 Tnt USA, W TESDMMe T et iasing 3 rann

Failure 10 GO 50 Tay resull 0 3eMal & 2RO N £ty of Al

Cid

NEWST A SOBT A Duas e

eTicket Itinerary



Agoda Company Ple, Lid,
Regisitaton Number 200506877R
30 Cecll street, Prudential Tower #19-08, Singapare 045712

Receipt

Issue Date: October 05, 2023
Passenger(s): Akshay Hariharan, Mans| Gupta

Flight Informatian
Vislara UK 554
544YX) New Goa Inlernational Airpart - Indira Gandhi International Aiwpar|

Payment Confirmatian

Namp
Billing Ailidiess
s AGGes s

Faymenl Neltaa

Price Details
Base fare x 2
Taxes and lees x 2

Regular discount v ]

Total charge

This receipt is automatically generated, no signature is required.

Fn, 6 Oct, 2023

agoda
@ oo

Bonking Mo J0748R3733

BremiumEconomy

Akshay Hariharan
FifA
akshayhanharan@yahoo ron

CregnCard

INR 13,500
INR 4, 30A.53
He T2 s

INR 17,523.59



Q Payment Information .

ol Baved
Total Price 12166 #5 )
Paid via Axis Bank 12166 1323
¥au cpn download the mvouge fram My Tros -.*a:i'h GOSKYDOM coupon

Your trip details at your fingertips!

11
Use My Trips on our app lo complete your web check-in, select Go to My Trips
seats, opt for cancellation or modify your booking in any way

£3 Modify your booking

Goa - Mumbai
Cancellation Charges Date Change Charges
For Adult For Adult
3 days to 3635 days pefore 3430 2 hrs to 365 days before
departure Traveller departura
Before 01 Oct 2023, 21:40 hrs Befora 04 Oct 2023, 1940 brg
2 hrs 10 3 days before departure 3975 O hrs 1o 2 hrs before depariure
Before 04 Oct 2023, 18:40 hrs [Mraveller Before 04 Oct 2023. 21:40 hrs
0 hrs o 2 hrs before depariure Nan Change Date
Before 04 Oct 2023. 2140 hrs Refundabie

Cancel this Flight
All charges above are per traveller and par sector in INR

In case of date change. any difference in the fare of new fligh! will be charged extra

Submit a refund request

Please lel us knaw if you would like us lo contacl the arrine for your refund. Our agents will initiale the
the process and this might take up lo 30 days Choose the reason far your refund request

o My flight was cancelled/delayed

o |cancelled my flight with the aidine

e

A G L L
\‘f..l"‘, ?\S})f"" !“Sl.f.-l);"‘,[:!_"ll [k

i\\.-!'l f‘ o S by

Nan
Changeable

process and




ticket Trip i0: 230930281190 v cleartrip

New Delhi to Goa Mon. 02 0ct 2023

Vistara DEL 12:45 © 15:30 GOX

UK - 555 Mon, 02 Oct 2023 ol Mon, 02 Oct 2023
Fare type STANDARD New Delby - Indira Gandhi Airport Cramaimy Gaa - Manahar Intermational Arport
Terminal 3

Bagoage (per Adult/Child) - Check-in: 15kg , Cabin: 7kg
Meals booked - 2% Vegetarian Indian Meal

TRAVELLERS AIRLINE PNR TICKET NO.

2 Mrakshay hariharan BESRSNEL 69T2PV 2289054828564

2 Ms mansi gupta lWMH 69T2PV 2289054828565

This bookna ¢ cavered by medi-enneel refund

TIP: Before heading out to any destination gel your kids to memarize your names & shp in your business cards n ther pockets

ABOUT THIS TRIP

e Noie Excent for medaea devices. tlectran duvgos which are Argur thar 4 ©ell pharesmart BRaae 2 areal he cart el mINE Ca1m Al TRe g rgt

+ Note Oniy cell phores of denension Lengin 1oem « Wodth 9 3em x Deptn | S5om are allowad inthe cabn tannaae Yeass 4y 40 other aestror
equipment inside checkan baggage

+ Use your Trio 1D for all commumication wal Cleartop about this booking

« Plaase reach the arpart 3 hours belore the departure trme Check-m countars at the arpart ciose 60 minutes hetore departure

v YOUr oarry-on Daggage shouldnt wegh maore than Tkgs

o Carry proto identuhication, you will raed 4 as praol of identity while chegking-n

o ifrancottation or amenamant s dare, Cleartnio wall charge Rs 4004 ggr passenger par gt

= Tomgul'sory Gurdeines For 3afe Travel www . cleartrnp.comitravalsate/

e Plepase nale as per govarnmen: reguldations, i1 $ mardated te obtawr am E-pass tn Iravel 1o some 3tates 0 irda Saiure * THe L 8% AT 4R 4%

gate may lead o deral af boarding Pleass check www cleartnp comdiraveisale! 1or more datais 30 idle wise regui4t ooy

e For hassie tres oroca2ssing, cance!/amend your hokers with Cleartrin nsiaad of darg s dieactly witk Arine

FARE BREAKUP

Base Fare: A 11,160
Rassenger servica fee As 182
User Development Fee As 124
Orher charges: A3 312
Digcounts And Cashbacks Hy -1,208
GSTiAriine) an 572
Tetal Fare EE 11,582

ey Manage bookings online
~¥  Visit cleartrip.com/support

D vistara helpline +91-9289228888 / + 91-9958962222 ‘! Need Help? Call +91 9555 333 333




ticket Trip ID : 231003656040 G cleartrip

Mumbai to Goa Wed, 04 Oct 2023

's)

Vistara BOM 07:15 - 08:20 GOX

'_.JK 587 ) Wied 04 Oct 2023 B Vi), D4 et 200

Fare type STANDARD Mumbar  Chatrapat: Shivap Airpard by Stk Marabar aberse atianal Arpant
Terrmnvinl 2

Saggage [per AdullyChild) - Check-in: 15kg , Cabin: 7kg
Meals bookaa -Your booking has been confirmed without selected meal as it was not available,

TRAVELLERS AIRLINE PNR TICKET NO.
M I RV LTS
4 ws Stella Joseph Bt gkl 6PS3P2 2289054983687

TR noeokng s Caveten by madi-c oneel refund

TIP;: Keap all vital medications with you on board. Ask for your dactor to issue extra prescriptions if the medications are essential to your health

ABOUT THIS TRIP

o Notg Dxcop! for megical doves e priien

AR e L ger v acocall argnessmart phore cannnr e carnieg on thae samin ot the airnear

» Voie Oniv cell graras of @eweirnr Longtt oem v Wi 0 3om x Depth L Somoare aliowed nothe calin naggane Bleass ©airy 24 otker sleetr-

£rent Axige chack.oe Eagaage

o LGP wBUr Top A Tar gl Commgr icat or Bt Soeare AR TTes BOacking

o MEArd AN PR drpert T RaLe tulere TR JREARUre Tiete Lhekon couniers b tha 21mnart £inse S0 MRS Belnrs dop4rt e

® TCUT Carty Or Baggage sPoulanT wogh sare than Tigh

* CAry DRt dentificat an. yen wll el 1 as Braot of ety while e kngon

& TArCAnATOn 3P amardeyent § dore Teares wil charge A4 A0D e gassenger gar faniv
o Computsgry Guigeites For Rate Travel wew cleariop comtravelsate/

o MEGNp AR A% PRI QOVErTMEnt regu atiars, Tis margated o obitan an .47

aate may lead to deral nthearaing Slagge cleck wwew Cloannig samiray

0 ITdvRE: 1D S0Me §1ates n Intdia Fallure 1 proy
fel tor more delans ang state wise rrgquatons

¢ Forhass'e frea grocessirg Lanee damend yeur nokers wah Clganinp nsleatt of dairg so directly with Arling

FARE BREAKUP

Jaze barp as
Gtrescrarges [
isgaunts Ang Cashpares L
GSTIMrne) a2,
*atal Fare R 5.3n4

< Manage bookings online

== Visit cleartrip.com/support

Q vistara helpline +91-9289228888 / + 91-9958962222 lut Need Help? Call +51 9595 333 333




Booking ID: GOFLDST7VVMOQDH24739

Blepnt poakatd g Sl Onlntee

goibibo

Barcode(s) for your journey Goa-Mumbal on Alliance Ar

Slella Joseph Ir‘!’gﬁgﬂmﬁ”‘

Goa - Mumbai

Ned, 04 Oct 2023 » Nonstap + 1h 30m duration

- Alliance Air Goa (4] Mumbai
7 91-658 . 1h 30m .

Obeeatedin GOl 21:40 hrs 23:10 hrs BOM

Alliance Air Wed. 04 Oct Wead 04 Oct

Goa Dabolim International Chhatrapal Shivay

Airport Terminal T1 Internalional Airport Terminal

T

i3 ALLIANCE VALUE *, Reqular Fare 13 15Kgs (1 piece % 5 Kgs (1 piecs only)

only)* check-in * cabin

*Baggage allowance shown above 15 per passanger

TRAVELLER SEAT PR AL - TICRET D

2 MS, STELLA JOSEPH i1t BREEDS

n v
\]‘.:J)E\J&' !\ sl

MANS GUETA




= DIGI YATRA P

Avoid Long Queues at the Almport with DigiYatra

Use DigiYatra — the Ministry of Civil Avialion's mobile app to enjoy a hassle-free airport experiance, for your
upcoming flight. Il enables you to aclivale face scan for check-in al the airport with 2 easy steps.

Step 1: Pre-verifying your identity using Aadhaar Card delalls

Step 2: Updaling your upcoming flight's boarding pass
Know More

JJtems not allowed
LIGHTERS, FLAMMABLE TOXIC CORROSIVES PEPPER LITHIUM
| MATCHSTICKS LIQUIDS SPRAY BATTERIES
j _
| &) i
I FLAMMABLE E-CIGARETTE INFECTIOUS RADIOACTIVE EXPLOSIVES POWER
1 GAS SUBSTANCES MATERIALS AMMUNITION BANKS
For convenient travel, follow these guidelines 7o
afe

Waeb Check-in : Web Check-in is now a mandatory step for your air travel For a hassle-free Web Check-in on
Goibibo, please click Here

Pre-Flight Checidis! : If you have arrived on any international flight and are taking a connecling domestic flight,
plaase check the Travelling to India’ lab HERE.

@ DISCLAIMER: We strangly recommend thal you check the full text of the guidelines issued by the Siale
Governments and Airfines before travelling to ensure smooth travel We accept no liability in this reqard.

© Valid ID proof needed : Carry a valid phato identification proof (Driver Licence, Aadhar Card, Pan Card or any
other Government recognised phato identification)

Check-in Time : Passengers are advised to reach airport 2-3 hours belfore depariure, Chack-in procedure and
baggage drop will close 1 hour before departura.

(© Valid ID proof needed ; Please carry a valid Passport and Visa (mandatory for international travel) Passpont
should have at least 6 maonths of validity at the time of travel

@ DGCA passenger charter : Please refer to passenger charar by clicking Here

Gosafe-certifled Alrport Cabs : Enjoy smoalh airport transfars in sanitized cabs with trained drivers No wailing
and no surge pricing! Book . Here

Beware of fraudsters : Please do nol share your parsonal banking and secunly details ke passwords CWV. ete
with any third person or pary claiming to represant Goibibo For any query, pinase reach oul to Goibibo on our
official customer care number




Genbise Sup port

S D E-ERRNANT

Nole Please do not raply 1o this e-mail This was sent from an aslemated mail serviea o

ibibo

incoming e-mails. To receive communication from guibibo.cam, pleases add noreply@aoibis mum b yaur

cantact lisl and adiress book

Exclusively for you!

FLAT 10% OFF

on your Next Domestic Flight Booking.

" )
T ' |

\
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,-:‘- o}‘_
-Q'.E:»M Date: 11/10/2023
To, GOAAIDC

l
The Managing Director !‘ —— \‘Oﬁ L/ 7] &M(_W)
Lo

Goa Industrial Development Corporation ’l_/j

ate. ]2
Patto-Panaji Goa. et e R (Fr"

\
Sub: Reimbursement for trip to Goa for purpose of discussion with GIDC regarding ( J
Amendment legal reforms. \

Dear Sir, T

Reference visit to Goa from 027 October to 06 October 2023 for the purpose of
discussion with GIDC regarding Amendment legal reforms, requesting to reimburse the lodging
and boarding expenses incurred during the travel.

Please find enclosed herewith invoice towards the same amounting to Rs. 52,841/-

| declare that Rs. 52,841/- had spent for the above refereed purpose for the office purpose. |
further declare that | do not claim this expenditure from elsewhere.

Further, reimbursements pertaining to flight tickets shall be claimed by Mansi Gupta.
No reimbursement pertaining to lodging and boarding mentioned hereunder shall be claimed

separately by Mansi Gupta or anyone else.

Regards,

oy

(Akshay Hariharan)

A‘-
gL



Expenditure Statement

Traveller Name:

Akshay Hartharan & Mansi Gupta

Expense Type Date Bill Number Self/ Company |Amount in Rs.

Hotel 02nd to 04th October 3164, 3165,3168 Self’ 418001 .
Food 02nd October 3166 Self 310
Food 02nd October 4167 Self 2200
Food 03rd October - PO0012547 Self 1512 -
Food 03rd October 2729 Self 1592
Food ~ 04th October| 57037-1 Self 2107
[Food 04th October 2330 Self 34]
Food 05th October| 24228 Self 545
Food 05th October| 8338 Self 620] -
Food ~ 06th October 21697 Self 1625] -
FFood 06th October 24360 Self 189~
Total Expenditure - B 52841

i LY Y\ } D.’ o
sy > S0 e drd e e
(Akshay Hartharan) (Mansi Gupta) >

Username & Signature

Bank Details
Bank Name:
Branch:;
Account No.
IFSC:

Account Name:

Username & Signature

State Bank of India
SBI Rail Bhawan New Delhi

34129085921

SBIND0O03771

Akshay Hariharan




THE

D rﬁ) "

nd
— /IS

Page Nao., : ]

i . . " Reqg. No. o 4355
e I I gute Goa .
langute Ga Bill No. 3165
Bill Date 04/10/723
NAME MS MANSI GUPTA No. af Guest 1
Plan EB
Company invest india Arrival Date 02/10/23 15:23
Company GSTN: Depature Darve: 04/10/23 Z23:28
Address :D1-38, 1ST FLOOR SO0HNA RO Room No. 116
Room Type DXT
GURGAON IN-HR Room Rate As Appl:icable
Reverse (Charge: Na
Nationality :INDIA SAC ¢ 88943
State Code 0
GSTN Bill No J160FMBILO0031865
DATE VOUCHER NO. PARTICULARS i DEBIT CREDIT BALANCE
31/10/23 2833 Advance (Chegue) -14400.00
DAY TOTAL -14400.00
02/10/23 Tariff 116 6428.57
0z2/10/23 Central GST 6.00 385.7
02/10/23 State GST 6.00 % e i i
DAY TOTAL 7199.99
C3710/23 Tacitd 116 6428:.57
03/10/23 Central GGST 6.00 385,71
a3/710/23 Stace GST 6.00 3% 85.71
DAY TOTAL 7188.99
GRAND TOTAL 14399, 98 -14400.060C
ROUND OFF 2
NET AMOUNT
Settlement Details:
CASH () 0
Folio Closed 0
Bill Summary :-
TARIFF 12857.14
CGS5T ON TARIFF 771.42
SGST CN TARIFF 7142
BILLING INSTRUCTION:  DIRECT o ' USER 1D : AYUSH
I agree that I am resposibla for the full payment of this bill. In the Svenrl
it is not paid by the Company; Organisation; Uredit card escablishment or
Person indicated; the same will be vord by ma,
GUEST SIGNATURE CTASHIER
Lane Opp Calangute Mall Calangute Goa - 403516

THE PARK CALANGUTE GOA Holiday Street
UNIT OF TAJASVI ESTATE PVT LTD

VAT

SEN NOD AACCT3568R GETH

INARFCTIBEBRIZN NC

30090328115



Lane Opp Calangute Mall

ARK CALANGUTE GOA Holiday Street
_ UNIT OF TAJASVI ESTATE PVT LTD

PAN NO

AACCT3588R

C3TH FDARCCTIEGERIZN VAT MNO

Calangute Goa -

3008030

8L15

L]
3%

|t
Page Np . 1
. Reg. No. 4356
Bill Ne. 1164
. Bill Date Das107
NAME MR AKSHAY HARLHARAN No ol Goast 1 Ll Dar Qa/10/23
. Plan C.p
Company P oinvest india 5
il Ar : Jare R
Company GSTN: 07AACCT1S69A1ZY DE;;::ieDSECE. gfjiﬁjﬁi ;E'if
Addrass 12261, C-2 VASANT KUNJ, Hoow N, L iy 2:22
. ) Room Typa DXK
SCUTH wESsT IN-DL Room Rate As Applicable
oo ) B Reverse Charge: No
Nationalivy :INDTA ShC : 99612
State Code 30
GSTN Bill Ne 3160FMBIT.00ONLES
DATE VOUCHER NO. PARTICULARS DEBIT CREDIT BALANCE
01710723 2832 Advance (Cheque) -14403.00
DAY TOTAL =14450.290
02710723 TEF T 6128 .57
22/10/23 central GST e, 00 385.71
22410723 State GRT &.00 2 385.71
DAY TOTAL 7199.9
63710723 Taz:Ef 117 6428 .57
03/10/23 Central GST 6.00 385.71
03/10r23 State GST £.00 385.71
DAY TOTAL 71589.89
GRAND TOTAL 14399, 98 =14400.00 =ik
ROUND OFF 93
NET AMOUNT
Setclement Details:
CASKE () G
Folio Closed 0
Bill Summary :-
TARIFF l??ﬂ?.lﬁ
CGST OGN TARIFF ?fi.d?
SG3T ON TARIFF 171042
BILLING INSTRUCTION: DIRECT USER 1D : AYUS?
I agree that I am resposible ior the tull paymsit aiﬂzh]: bI1l. Tn the ev
it is not paid by the Company; Organisation; Credit card es =
Person indicated; the same will be gaid by ma.
R CASIIIER
GUEST SIGNATURE
403516
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CoHanauis Gon
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Arrival
Depatur

Roaom N

NAME ¢ MR OAKSHAY  HARIHARAN

Company
Company: G8TN:
Acted e CVASBANT DELNHI

KUMJ, SOUTH

Reom Ra
Reverse
SAC

dlate

ETHN

DELHI I'N=-PL

Natiocoality o INDIA

Bi

Code :

Guest

Nate

o Date:

koom Type

l.&@ 1

Charge:

11l No

G P
04/10/73
O5/18/=3
117
DXK
As Applicable

9963

Req.
Bill No.
Bill Date

Page No. ¢ 1
No.

3160FMBILO0O316/

4408
3167
08/10/23

23:24
NG:48

DEBIT

TDATFT T VOUCTHER NO.  PARTICULARS
b Tarift L1 203,57
15 Central GST 6,00 Jit.21
68 43 e state G8T 6.00 348,21
BE4:0 723 State GST 6.00 348.21
Q4 yid/25% E Advance (C.Card) /VIisa
O 1 pA2 s Taraiff 117 5803.57
& 1 R o S Ciantral GST 6.00 % 3q8.21
DAY TOTAL 12999, 97
GRAND TOTAL 12399, 38
ROUND OFF
NET AMOUNT
| Rgoms 114

11607,14

696.42
}f‘i

'L};r;ﬂ't} 1Aan X el

/‘IRJ,

CREDIT

-13000.00

13000.00
13000.00

BALANCE,

BIREET

&
u
e

that [ am respasible f~e the full paymant
1 aspasiind tha full pa
- s Drganisatien: Jredin

N T Y b 3 S0 G0y O oV Er b
el Glgal «a Nt osame Wikl e padd By dnoes
g TERET

THE £rny CrIANCUTE GOA
UNIT CF TAJASVI
fil T T ey SIALCCTIESERLIZN

Gial B

LTD

Roliday Street Lane Opp Calangute Mall
ESTATE PVT

e
m

i

AYLSH

pe oL Lthis kill., In the
astablishmant

event
or

Calangute GCoa - 403515



Page No. 1
Calangute Gon Reg. No. 4408
Bill No. 3168
Bill Date 05/710/23
NAME MR AKSHAY HARIHARAN No., of Guest 1
Plan C: 8
Company E Arrival Date 6a4/10/23 23:249
Company GSTN: Depature Date: 05/10/232 09:57
Address :VASANT KUNJ, SOUTH DELHI Room Mo. 15
Room Type DXK
DELHT IN-DL Room Rate As Applicable |
. . Reverse Charge: No
Nationality :INDIA S5AC ¢ 93863
State Code : in
GSTN Bill No 3160FMBILONG31 AR
DATE VOUCHER NO. PARTICULARS DEBIT CREDIT BALANCE
0431012§ Tariff 116 5803.57
0?!10/2; Central GST &.0C % 348.21
04/10/23 State GST 6.00 % 348.21
04/10/23 State GST 6.00 % 348.21
04/10/23 2888 Advance (C.Card) -13000.00
04/10/23 Tariff 117 5803.57
04/10/23 Central GST 6.C0 & 348.21
DAY TQTAL 129989.28 -13000.00
GRAND TOTAL 12999, 538 -13000.00 =
ROUND QOFF R
NET AMOUNT
Link Rooms 118

Settlement Details:
CASH () 0
Folio Closed 0

Bill Summary :-

11607.14

TARIFF
CGST ON TARIEF 69¢c.42
696,42

5GST ON TARIFF

BILLING INSTRUCTION: DIRECT USER ID AYUSH
T agree that I am resposible for the full payment of this bill. In the svent

it is not paid by the Company; Organisatlon; Credit card establishment or
Person indicated; the same will be pald by me.

GUEST SIGNATURE CASHTER

THE PARK CALANGUTE GOA Holiday Street Lane Opp Calangute Mall Calangute Goa - 403516

UNIT OF TAJASVI ESTATE PVT LTD
PAN NO : AACCT3IS68R  GSTN : Z0AACCT3IS6BR1ZW VAT NO : 210090308115

4
:irﬁﬂﬂd ;
) e

" N
VAN



Tomato's Beachside Kitchen..

Candolim Beach, Candolim, Goa

Bill amount 0

T2200

Paid on 2nd Oct '23, 08:06 PM

é_

Code: 4167

You paid ¥1870 -

Total bill amount

15% OFF with Zomato Gold

SAA T O

Transaction 1D : 3348242519

e

Congratulations, Akshay! <

* You've saved ¥10,841, that's more than 5
7 times of what you paid for Gold

— 1
T ~ |

fell your 1riena:

Rate your experience

Need help with this bill? n

A
ARl
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Plan
pndl @ Arrival

Depature
Rooin Mo,

FLOOR SOHNA RO

Guest

Dare
Date:

Room Type

IN-HR Room

Reveprse

SAC
Statea
GETN

Rate

Charvge:

Cocde 3
Bill

No

Page No. @ 1
Reg. Na, 4 355
Bill Mo, Jl6e
Bill Date 04/10/273

P

02/10/23
n4/710/23

116

OXT

As Applicable
No

9963

30
3160FMBIL0O003166

Ll O
[R5 N

[=+ REEN

bt B e

BALANCE

53 ey
7.
027410 .

O

TTVOUCHER NO.

PARTICULARS

REBIT

CREDIT

AN o Ta e

Ceprral GST =.00

Srate GET 2.00

SERVICE CHARGE

CGST ON SERVICE CHARGE
SGET OGN JERVICE CHARGE

DAY

TOTAL
aavance(C.Card)

el

DAY TOTAL
GRAMD TOTAL

ROUND OFFE

NET AMOUNT

P
L)

Ll ol o 208 % T NE T

v ..

MY B

[
ol L 5 € B Y
Pl OO

=)
o
o

(Y]
—

310.00

~3 1000
-310,00
~310.00

CASEH {
slic “losed &
BIL.TNG TNSTRUCTION: DIRECT USER ID : AYUSH o
Gree 1hax am resposible for the £ull payment of this bill. In the event
Cragit card establishment or

wh @ para by
Ferson indicaoed;

TR b

GUEST SIGHATURE

THE FARK CALANGUTE GOA Holiday Street

PAN No

the Company; Organlsatlon;

che same will be paid by me.

UNIT OF TAJASVI ESTATE

T B e M Sy R e epere it -
AT AR GER GEER ¢ MERCOTIELHRERTLEN

Lane QOpp Calangute Mall
PVT LTD
LY

VAT

CASHIER
Calangute Goa - 403516

30090308115



| . + ',
Paboapet badin s

b get Pacbury = P
St e a0 T, ¥ [T ATTNTER
Boat v cbbadel caiing
fia-y Patba g
Wl BEE AR

Ity Kie et K I 1T [
R TR Y (UL RN ORI Tl
Vg - B

CRSHER lwian

Ast

i #
5T I 11 OIS |
| ' 13 ) & ' el o
e B4 .
P othnesa i G i
g |
R i i
{ B4 r‘:ill at
LT I R T TI LA A § HENIR]
b WHi
Aot B LN e a8

o s worgmd i
Grand Tatai 15120
[0 R Cwpieds o dWIRE
VAL B LSS




S

. »
H ' i
¥ b .
# R
A
: . &

BIaT EARARS t "I_“."
PR BB ez 2d

TypeiDine To

Tab e Homlier o 1006

sl | e M mTEL S
aléwg. el

Veggmimy w1 o T8 0§ V5O
Bet s Ly, 36

[ L ot N |

Toem gLy

1 -~ ) Phiaz, =37 .
Vagie ey gl

(A R Bt Rt RS U

Hali e

meatal Ly

suk Teoal: 1

Hegp e pare OVay oo £ 5%
ERTISY
S5 A ¢ . -
S M R S ' G

sttt @F L

fimtiadl lrive seos Valdie

PRY:2107

5



RETAIL INVOICE
Delhi Darbar - panjim
Neurekar House

Panaji-Goa
PH. (0832) 2222544

Plevg:

Date: 08/10/23 Dine In: G4
223N

Casbaer: dillen Biul No.: #3358
[Lem Qty. PriceAmount
Food Menu

Papad Fried L 50,00 50.00
.2 Pcs)

Butter Naan 1 1403.00 140.00
veg wolabyaur 10 350,00 350.00

(saicy}
Sub Toral: 540.00

Bar Menu
Soft Drinks 1 S0.00 50.90

Suby Total: 50.00

Total Qty: 4 Sub Total 580.00
'Net Total inclusive of GST]
590.00@ CGST 2.5% 14.75
560.00@ 5GS1 2.5% 14.75

Al ot w5 5

Grand Total 620.00

GSTIN: 30AAAFN2667G1ZN
TIN: 30790101983
Thank you and visit again.

O ipheate
Myles High Bakehousc

Myles High Corpourate Hulb),Grd
Floor Pallo, Panaji, Goa 103001
Ph, (0832)2437078
tail:bakebhouse pattaf@mylesiughoan

C05/10/23 Dine In: 8

5]

el Neeal Bill No.: 2422+
*n No.: 104

1 Qly. Price Amount
iid 1 299.00 299.00
ikfast

. dlar

se Frappe | 220,00 220,00

ital Qty: 2 Sub Total 5149.00

SGST 2.5% 12.9%
CGST 2.5%  12.94
Roung off Ll

Grand Total ¥545.00

FSSAT Lic Na. 106130010001 2K
GSTIN: 30AAFCMBA423IP1ZC
CIN: UBS193GAR2007PTC0O054101
Thank You! Visit Again




Myles High Bakehouse

Myles High Carparate Hub,Grd
Floor Patte, Ponaji, Goa 403001
Ph: (0832)2437978
naillibakehouse.pattad@myleshighan

o

3 06/10/23

Dine In: 7

2.7

Yier: Neel Bill No.: 24360

en No.; 72

1 Qly. Price Amounl

| Tea 1 125.00 125.00

non)

wach & 1 55.00 55.00

1 Purf Roll

stal Qty: 2 Sub Te tal 180.00
SGST 2.5% 4.50

CGST
Grand Total ¢ 189.00

FSSAT Lic No. 106130016001 28
GSTIN: 30AAFCMB423P12C
CIN: UBS193GA2007PTCOO5441
Thank You! Visit Again

2,59 .50
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¢

'EM P Date; 11/10/2023

lk B il

*v\r

Toi t ﬁ NAK‘HWF
The Managing Director ! —
Goa Industrial Development Corporation } : J}

{ Date. A

Patto-Panaji Goa.

Sub: Reimbursement for trip to Goa for purpose of discussion with GIDC regarding
Amendment legal reforms.

Dear Sir, o
= -

Reference visit to Goa from 02" October to 06" October 2023 for the purpose of
discussion with GIDC regarding Amendment legal reforms, requesting to reimburse the lodging
and boarding expenses incurred during the travel.

Please find enclosed herewith invoice towards the same amounting to Rs. 52,841/-

| declare that Rs. 52,841/- had spent for the above refereed purpose for the office purpose. |
further declare that | do not claim this expenditure from elsewhere.

Further, reimbursements pertaining to flight tickets shall be claimed by Mansi Gupta,

No reimbursement pertaining to lodging and boarding mentioned hereunder shall be claimed
separately by Mansi Gupta or anyone else.

Regards,

By

(Akshay Huariharan)

(Mansi Gupta)
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1
T
||“-"—'} f"l_-\\' R

r
Page No. 1 1
” N Rea. No. : 4355
Alangire Go =
Sdtangite Go Bill No. 3165
Bill Date 04710723
NAME M5 MANSI GUPTA Moy, of Guenst 1
Plan E.P
Company invest india Arrival RDate 02/10/23 16:23
Company GSTN: Depature Date: 04/10/23 23:28
Address :D1=-38, 15T FLOOR SOHNA RO Room No. : 116
Room Type DXT
GURGAQON IN=HR Room Rate As Applicable
Reverse Charge: Mo
Nanionmality :INDIA SAC ¢ 9963
State Code 3n
GETN Bill No IIROFMBILOOO3LES
TTDATE VOUCHER NO. PARTICULARS T DEBIT CREDIT BALANCE
01/710/23 2833 Advance (Chegua) -14400.07
DAY TOTA! -1440G.03
02/10/23 Tariflf 116 6428.,57
02/10/23 Central GST 6.0C 385.71
02/10/23 State GS5T 6.00 % 385.71
DAY TOTAL 7199.9%
C3/10/23 Tariff 116 6428.57
3710723 Central G5T &.00 % 385.71
R3710/23 Stace GST 6.00 38%5.71
DAY TOTAL 7199.98%
GRAND TOTAL 14399.98 -14400.00 -
ROUND OFF .02
NET AMOUNT
Sectlement Details:
CASH () 0
Folio Closed 0
Bill Summary :-
TARIFF 12857.14
CGST ON TARIFF 771,42
SGST ON TARIFF FHT 42
BILLING INSTRUCTION: DIRECT - USER ID : AYUSH
I agree that I am resposible tor the full payment of this bill. In thas even:
it 15 not paid by the Company, Organisatlion; Jrediin card establishment or
Person indicated; tha same will be pora oy me,
GUEST SIGNATURE CASHIER
THE PARK CALANGUTE GOA Holiday Street Lane Opp Calangute Mall Calangute Goa - 403516

UNIT OF TAJASVI ESTATE PVT LTD

PAN NO : AACCT3I568R  GSTN : 3CAACCTISSBRIZY VAT MO
i
”:QM i
=T S
"f.s,—""

30090308115

1
b

N

b ‘]. i



B 5
rage Neo. 3

* Reqg, Ne. ";.‘736
Kill WMo 1
NAME & : o
MR TG T — .
AKSHAY HARLHARAN iy Bl Sumss ]Fia.;l Date Ja/710723
Company Poinvest india Plan E£.p
Company GSTN: 07AACCT1969A12v ferival patia s Gasr0/a 16:25
ress 12261, C-2 VASANT KUN. “eRature Date: 04/10/23 22522
vy Eowom Na. : LT RN
SOUTH WEST IN=-DL Rgom Type ihicly
- Room Rate As Applicable
Natiemality :INDTA Loversh CHarge: o
SHhC 1 GEA T
Stave Code an
) GSTN BRill Ko JIAOFMBILONGI1ES
DATE VOUCHER NG, ~ Papris
- A FLA . T =BE . = 55 AT
_ B . RTICULARS DEBIT CREDIT BALANCE
01/10/23 2832
< E Addva s (C) |
Aasvance (Cheque) =14400.00
DAY TOTAIL -144G0.00
02/10/23 -
02/10/23 gl
92/10/23 I
385.71
DAY TOTAL 71959.329
C3/10723 Tazst {74
03710723 it e
1042 Central GST 6.02 % F8%5,71
03/1C/23 State GST 6,00 % 385.71
DAY TOTAL 7193.99
GRAND TOTAL 14393 _9R -14400.00
RCUND OFF nz
NET AMDLUNT
Settlement Details:
CASH () 0
Folio Closed 0
B8ill Summary :-
TARIFF 128537.11
CGST ON TARIFF THLl02 !
SGST ON TARIFF T 42
BILLING INSTRUCTION: DIRECT - USER ID : AYUSH
1 agree that I am resposible ior the full payment of thiz oill. In cthe evenr
it is not paid by the Company:; Organisation; Credit card establishment
Person indicated; the same will ce paid by me.
CASHIZR

GUEST SIGNATURE

THE PARK CALANGUTE GOA Holiday Street

PAN NO AACCT3588k GETHN

Lane Opp Calangute Mall

UNIT OF TAJASVI ESTATE PVT LTD

VAT NO

RQARCCTIS6ERL 2W

Calangute Goa - 403516

BL1S

3209430

N2



HARL

Kupa,
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A
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".“:‘ s !:', TVERL) s { {5

HARAN

SOUTH DELMI

Mg B

Mo, of Luest

4 er

Arrival Date
Depatiire Dale:
Raom Mo, :
Kamm Type

Rexom Rate
Reverse Chardge;:
SAC :
Jrtakte Code

GETN Bill Mo

Page No, + 1
Reg. Nao. 4
Bill No. 2 3
Bill Date 0

G P
DA/10/23
65/10/23 09:48
117

DHK

As Applicable

No

8963

30

3160FMBILOOG31E7

"PARTICULARS

DEBIT

CREDIT

BALANCE

Wik OME ARSRAY
Gt
GETN
Al e TVASANT
i (b2
I (o 4 i ML 14
BAaTE VIMICHER NO,
B
ey i
£ 5 *
a 5 £
Vi v g |
Q4,10 :
QerTizs 2988
Odr1tr2a
oA b T -
Q4 ; K
bt 1 o - 1 {35
= Yy -

Tarill 1
Caencral GST

6.00 3
state GST B.00
Starte GST 6,00 u
Advance (C.Caxrd) /VIS
Tapife 1317
Central GST 6.00 %

r:\ Gl —1 L

DAY TOTAL
GRAND TOTAL

ROUND OFF

NET AMOUNT

5803.57
348,21
348. 21
348.21

-13000.00

-13000
-13000.00

>

&L\ﬂfa

\H ]\\'\J\\, Y,

'.. 7 I
v/I

M

T Ly L L
1l :-|
3 an il 1| %
Ol 1o g i)

THE PIRN CLIANCGUTE GOA

Holidav

Street
UNIT OF
FURFTC IS OBR]1I 2N

Lane Onp Calangute Mall
TAJRASVI

ESTAYE PVT LTD
VAT IO
b
LRSI PR
hhy{ll
I.’t & f

USER ID : AYUSH

E %Lll.
Brablishmeant or

In the event

T
,'\.3-‘" Lt

langute Goa - 40351

]



i
-
s
I Page Mo. y ]
- T Re‘: Mo, 4408
B1l]l No : 11 AR
Bill Date 05418723
NAME : MR AKSHAY HARIHARAN No. of Guest @ 1
Plan ; o.P
Company K Arrival Date : 04/10/23 23:24
Company GSTN: Depature Date: 05/10/23 03:57
Address :VASANT RUNJ, SOUTH DELHI Room No. ; 117
Room Type ¢ DXK
DELHT IN-DL Room Rate 1 As Applicable
Reverse Charge: No
Nationality :INDIA SAC . 9963
State Code 4 an
GSTN 31l) No : JI60FMBILOOG310E
CATE VOUCHER NO, BARTICULARS - DEBTT CREDIT  BALANCE
04/10/23 Tariff 1186 5803.57
04/10/23 Central GST 6.00 % 348.21
0d4s10/23 State GST 6,00 3 348,21
04710723 State GST 6.0C % 348.21
04/10/23 28865 hdvance (C.Carzd) -13000.00
04/10/23 Taciff 117 5803.37
04/10/23 Central GS5T 6,00 = 148 .2
DAY TOTAL 12999, 58 -13000.00
GRAND TCTAL 12999, 938 -13000.00 -, 0
ROUND OFF P2
NET AMOUNT
Link Reooms : 118
Secclement Details:
CA3SH () #]
Folio Closed 0
Bill Summary :-
TARIFF 11607.14
CGST ON TARIFF 698.42
5GST ON TARIFF 686,42
BILLING INSTRUCTION: DIRECT o - USER ID : AYUSH

I agree that I am resposib]é for the full payment of this bill. In the event
it is not paid by the Cempany; Organisation; Credit card establishment or
Person indicated; the same will be pald by me.

CASHTE

GUEST SIGNATURE

THE PARK CALANGUTE GOA Holiday Street Lane COpp Calangute Mall Calangute Goa - 403516
UNIT OF TAJASVI ESTATE PVT LTD

PAN NC : AACCT3568R  GSTN : 3J0AACCT3S6BR1ZW VAT NO ; 30090308115




Tomato's Beachside Kitchen..

Candolim Beach Candolim, Goa

e

Bill amount

2200

Paid on 2nd Oct '23, 08:06 PM

Code: 4167

You paid ¥1870 -

Total bill amount F2200

15% OFF with Zomato Gold -F330

(S

19

Transaction ID : 334824251

Congratulations, Akshay! -
You've saved Z10,841, that's more than 5
times of what you paid for Gold

—

Iy .
gl e 0 Sl ol B W e O
EK4|: \l_‘”-./'..,lf e 1G5

Rate your experience

e

L

Y

\ 4
I‘..L":- _';I' 14 i ‘\ \ e
1’j_§-;:('-?ll"-*";!] \ 7/ <

Need help with this bili? n
 a



MANT ME MANEL

invest )

Compan-

GSTH:
iDi=38,

18

1T FLOOR

iR
e
g‘r I'

B

|2y L b
Sl O (T

Calangute Gaa

GLPTA Mo oor Guest
P lan
Dare

Date:

Arrival

NDemature
Roomm No.
Room Type
Roam Rate

Nal e

S50HNA RO

Page No., ¢ 1
Reg. No. : 4333

Bill No. 3166
Bill Date : 04/10/23

C:P

02/10/23
04/10/23

1186

DXT

As Applicable
Mo

9963

30
3160FMBILO003166A

L
Lad Ty
L I |
W W

CREDIT BALANCE

GURGAON IN=-HR d
Reverse Charge:
My o TR SAC :
State Code
GSTHM Bill No
2 VOICHER NGO, PARTICULARE DEBIT
RIGER S FODR 250.24
‘e central Gs7T 9.00 22.50
oz Srate GST 9.00 4 22.30
?{;_l SERVICE CHARGE 12,50
Q2410 CGST ONM SERVICE CHARGE .13
oz/10 2 SGST ON SERVICE CHARGE 113
DAY TOTAL 310.00
g ZEBS Agvange (C,Card)
DAY TOTAL
GRAND TOTAL 310.00
ROUMND OFF
MET AMOUNT
Sgrrloeveny DeladleEs
GasH
—

~3 P00

-310.00
-310.00

NG THSTRUCTION

B L

DIRECT

USER ID : AYUSH

i 1S pon paid
ferson indicace

e
oy
-
S o

Ly R
GUERS

3 1GNATURE
THE FARK CALANGUTE GOA

Y A S &

VR A
LA 3hy

THor 30RACCTILGIRIEN

wiree that [ am resposible for the full payment of this bill. In the event

the Company: Organisation; Credit card establishment or

the same will be paid by me.

Holiday Street Lane Opp Calangute Mall
UNIT OF TAJASVI ESTATE PVT LTD
VAT N0

|
EEF;LQH

CRSHIER
Calangute Gea - 403516

30090308115
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PETAIL IMVOICE
Deihi Darbar - panjim
Neurelkar House

Panaji-Goa
PH. (0832) 2222544

Mty

Late, (8/10/23 Dine In: G4

22435
Cashier: nillaer Bill No.: 8334
[Lem Qty. PriceAmount

Food Menu

ipaa Fried 1 53,00 50.00
{ & Pk
Buitler Naanr 1 140,00 140.00

Vel hoaaldipan L RSD.00 350.00

'bS:,JIL‘

S Taral: 540,00
Bar Menu
Soft Drinks 1 50.00 50.00

Sub Total: 30.00

)

Totel Qty: 4 Sub Total 5¢0.

[Nzt Total inclusive of GST]

590).0U@ CGET 2.5% 14.73

5g0.00@ SGST 2.584 14./7%
At +1.50

4
Total _.
Grand To 620.00
GSTIN: 30AAAFN2667G1ZN
TIN: 30780101993
Thank you and visil again.

G pliea e
Myles High Bakehouse

Myles High Corpurate Huby,Grd

Flaor Patto, Pana)l, Goa 403001
Ph: (0B32)2437078

wnl:bakehouse pattofmyleshighiin

£
N5/10/23 Dine In: 8

3]

e, Neel Eill Na 24224

*n Nop.: 104

1 Qly. Price Amount

ne 1 29%.00 299,00

efast

iHar

se Frappe 1 220,00 220,01

ital Qry: 2 Sub Tetal 816.00

S5GST 2.5% 12.98
CGST 2.5%. 12.98
Round off (0 R

Grand Total ¥545.00
FSSAT Lir No. 1068130010001 241
GSTIN: 30AAFCMEA423P12C
CIN: UBS193GA2007PTCO0%941
Thank You! Vislt Again

certlhyest & vhag b VT v e

vty Flonser seon Lepluse Les gty e

foawrhack




Myles High Bakehouse

Myles High Carparate Huly,Grd
Floor Patto, Panaji, Goa 403001
Ph: (0B32)24374978
nail:bakenouse.patladmyleshigh. o

v 06/10/23 Dine In: 7
¥7

iwer: Neel
en No.; 72

Bill No.: 24360

1 Qty.  Price Amuounl
| Tea 1 125.00 125.00
non)

1ach & 1 55.00 55.00
1 Puff Roll

ital Qty: 2 Sub Tetal 180.00
SGST ;J_‘;O,Q, 1:—'0
CGST 2.5%.  4.50

Grand Total ¥ 189.00

FSSAI Lic No., 1061300100128
GSTIN: 30AAFCMG423P12C
CIN: UBS5193GA2007PTCO05441
Thank You! Visit Again

o tgadb e e matlers os tnosl u P
vy, PMlegue soan bBrelow L pruvitle v
‘ccabacl

Phadaria Praceres

Madels Celeate Plarzg Opp Madels

aranzalpre = AD3002

s T JOANRTCC /0722 416

MNeitin:

Date: 0610743 Dina In: TH

10572

Casluor: Giller ill Mo, - 21697
Ty 5]
1 1 Vel
Flat Vs S T
i r{rr\‘L.-c'; ¥
Gearlie Cream 3129 3lel 21
Chegse Sandwicr
(Olive Focaieis)
{Vag)
Orangs Juirs 2 JAR.IN =F6,20
coniiz Vag s Hestn 128 .50 S726,5¢
Sandwich (Gl
RaGeE )
Chaese 2erhingr 1 BR.as g
Slichy Toficw ! 47 .6 4 2
Handging
Tetal Gy S4B latarisa 5.
s £, 2
- = =T
= 5¢ it
vt ch i
Grand Total €1625.00
SLAL Lo Na, FORR1003000207
Phsige pweu, ol 2aali)
&
AT
Ty Y
N AN
rd
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Pae o (,-,// 2 L5
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|l 7= QML}_ Date: 11/10/2023 %
To, _ _ \ G” ”A“’”}d - \WW :
|

The Managing Director
i InwardNoﬁif’?.? 3 u\{"\
' Date., f; 0., wb /
i L

Goa Industrial Development Corporation
Patto-Panaji Goa.
Sub; Reimbursement for trip to Goa for purpose of discussion with GIDC regarding o
amendments in legal reforms. i
&
Dear Sir, A
Reference visit to Goa from 2™ October to 6'" October 2023 for the purpose of discussion

with GIDC regarding amendments in legal reforms, requesting to reimburse the travel expenses
incurred in this regard,

Please find enclosed herewith invoice towards the same amounting to Rs. 47,075/~

| declare that Rs. 47,075/- was spent for the above referred office purpose. | further declare that
| do not claim this expenditure from elsewhere.

Further, reimbursements pertaining to accommodation and food expenses shall be claimed by
Akshay Hariharan,

No reimbursements pertaining to flight tickets mentioned hereunder shall be claimed separately
by Akshay Hariharan or anyone else.

Regards,

)

'
i

(Mansi Gupta)

.

(Akshay Hanﬂaran}



_:Eg__penditure State_rne nt

Traveller Name Mansi Gupta and Akshay Hariharan
Expense Type Date Bill Number Self/ Company |Amount (in Rs.)
2 Flight Tickets - Delhi to Goa [2nd October 2023 |Trip ID-230930281190 Self 11582
2 Flight Tickets - Goa to Delhi  |6th October 2023 |Booking no.- 1074463233 Self 17523
1 Flight Ticket - Mumbai to _ , - =
G 4th October 2023 |[Trip ID-231003656040 Self 5804
1 Flight Ticket - Goa t ~y ' _
SHIEEE SRR ath October 2023 |Booking ID- GOFLDSTZVWWMOQDH24799 |Self 12166
Mumbai B S
Total Expenditure Rs. 47075
\‘-r""'-:" WA {;@M
(Mansi Gupta) (Akshay Hariharan)
Username & Signature Username & Signature
g J 5 | ; e
Bal"lk DEtBIlS \?) \ \.]\ o h_-\ -\{f){)‘_‘)\ [ 3 { \-_\ v\ ety
A/c Holder Name: - Mansi Gupta . ) _
" -I‘} r.;.‘l
Bank Name: ICI('] Bank _ .- '"1—'%\—\':;:@-)\'\\
h Universal Business =R
Branch; Park Branch \
—— — ‘\' " 1 h
Account No. 244601000521 1y em 5
IFSC: 1ICIC0002446

o He)



OQOdO eTicket Itinerary
S a6 Gt DAt St A%

Bocwing No 1074463233

Al nooking relerence (PRI S44¥X)
Passenger Cotails
Akshay Hariharan Tinwpl miostos JZAGLSH I KIPRT

Mansi Gupla e DR T s T L i e D Mt o

Flight Details

Goa = New Delhi and NCR

UK 554 GOX 20,35 B DEL 2310
Vhsiara Fnog o v Voo 4 et 2425
New Goa Internabenal Aupart Direri Ingita Sandhi Internatonal Axpart

imporant Information

8 The pthine Bogling selaronce c3n a8 use® 1 Aneet 1 3010t Snaln AN ROICRARS IS 0T DAGTANS Al

&5 S0ttt Tt el e And BalES 8 T ISEA

& Tt 1 e Tinine anchnn

s ArthsT AL svsl Fresirs petghe e ARSI YO ARG EEALAR IME IROTEE 1S

® Vo 1R el comzlele your ety

P iz 10 WETTRCOMMERE CONIIANRG wSA TN wlk TR amtas sy ol e feleeant taoteg

® 0Dl Nava anly DooYsd vl AT RGN ISR SR BT IS RARIRG A T h U eS| 48 £t ST Sobu i

Zalure 10 00 S0 may result i Semial of chockn ariny, o

-

% Ahew
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© Payment Information IR

. i N
Mo Saved

. I Qaveg

Total Price 12166 ' 5 %
Paid via Axis Bank 12166 ¢ f 32\.4 5
Mau zar downlaad ihe invaice fram My Trics with GOSKYDOM tougen

Your trip details at your fingertips!

Use My Trips on our app to complate your web check-in, select Go to My Trips
seats, op! for cancellation or modify your booking in any way.

1%

£z Modify your booking

Goa - Mumbai
Cancellation Charges Date Change Charges
For Adult For Adult
3 days 1o 385 days befors 3450 2 hrs to 365 days before 2825
dapanure {Traveilar rapartyra Mraveilar
Before 01 Ot 2023, 21.40 hrs Befgre 04 Qe 2023, 1940 hrs
2 hrs to 3 days befere departure 3975 O hrs 1o 2 hrs before departure Nan
Before 04 Oct 2023, 13:40 hrs Mraveller Before 04 Oct 2023, 21:40 hrs Changeablz
0 nrs to 2 hrs before depanure MNon Change Date
Before 04 Oct 2023, 21,40 brs Rafundabls

Cancal this Flight
All charges above are per traveller and per sector in INR

In case of date change, any difference in the fare of new flight will be charged extra

Submit a refund request

Please lel us know if you woulg like us le conlac! the airline for your refund. Our agents will iniliate the procoss and
the process and this might take up to 30 days Choase the reason for your refund reguest

% My flight was cancelled/celayed >
" | cancallad my fight with the aidine >




ticket Trip 10 : 230930281190 s cleartrip

New Delhi to Goa Mon 02 0ct 2023

Vistars DEL 12:45 @

UK - 555 Mon 02 Dect 2023 24 15 Mor. 02 Ot
Fare type STANDARD New Delh i

Indira Gandhi Airport Wiy Goa - Manaliar intesnatinnal Aepas
Terminal 3

Baggage (per Adull/Child) - Check-in: 15kg , Cabin: 7Tkg
Meals booked - 2x Vegetarian Indian Meal

TRAVELLERS AIRLINE PNR TICKET NO.

1 Mrakshay hanharan Imﬂﬁl

| B3T2PV 22R9054B2856R4

Ms mansi t |
1 ansi qupta IW[ §3T2PY 2209054828565

This nooking s covernd by medi-eancel refund

TIP: Belore heading out to any destinalion get yaur kids to memorize your ramas & slip in your business cards n their pockets.

ABOUT THIS TRIP
o NCoie ExcOpt for mescal gov s, Ginctiam iy Los whr Arg fArger IRar A rell paRGAmMOr, phan farent B tarried 0 TR £AR Bl the arredll

+ Noie Oniy cell phores of dintensar Lengih Jacm < \Width 3 Jein « Depte 1 Sort are Jlipwed o8 the cohie pagaage Begne Jatrg 3l other alestears
eJupment insige checkan Dagyage

o Lse your Too 1D tor all tossmumcation witly Cleartrip-atbout this bookirg

v Pe2ie redoh ine Aurourt 3 fowrs belors the doparture ime SPecton countees At the wrpaes cifse RO mirutes kefnrs drparture
» VZUr LAfPy-0n Daggage shouldnl weign more than Tkgs

« Carry prota wlentification, you will need 1t as proo! of ideriiy while chacking-n

o il zarcatiation or amenament s dore, Tleditoo wili charge Rs. 00/ ger passenger per [hght,

= Jomcousary Guiwdebres For Safe Travel www Cleannp gomitravelsatef

o Plpase note as ger gOvEInMEN: reguiabans, it s mangdated to attan an E-0ass 10 travel 1 s0ma 31a%e5 0 1743 Fadure fo pracucs tne B
gate may lead o dermal of boarding Please check www clearino camitraveisalof tar mare datais and

%5 Al e Brarding

S1aE ke regulaliars

s ForPhassie fred DroCassng, cardel/nmend your Lickots with Oleartiiporsiaid ol dorng sg ghireoiiy will Sirime

FARE BREAKUP

Base Fare Rs 11,1008
Passenger servife fae Asg 182
User Develapmeant Fee L5 124
Oiner charges A5 a12
Dscounts And Cashbacks R 1.408
GSTlAIrtine) R 512
Tota Fare C I 1.5R2

‘o, Manage bookings online

“Z Visit cleartrip.com/support

k] -
O vistara helpline +91.9289228888 / + 91-9958962222 &) Need Help? Call +51 9595 333 333

A 'h'\l\,\ : ;
!{F‘é ‘f:] | \\lll\fl}l,\j‘, }#‘r:: 13
&U J "‘%1 '




ticket 1ripi0: 231003656040 @ cleortrip

Mumbai to Goa Wed 04 0ct 2023

Vistara BOM 07:15 & 08:20 GOX

JK 58 Wed 06 Cot 2023 i el B4 St 2021

Et STANTAR Marisa CRatrapat Shian Avpard AT Gt Mgralar interiageha Adson
Tesermnnl 7

Sagygage (0or AguityChild) - Check-in: 15kg , Cabin. kg
Meals bonced - Your booking has been confirmed without selected meal as it was not available.

TRAVELLERS AIRLINE PNR TICKET NO.

3 M5 stella joseph l{e}jﬁh‘ﬁg'hﬂ

Bl i,

6P53P2 22R90549836R7

TR Dgokieg s foversn by madi-eoncel refund
TIP: Keep all vitat medications with you on board, Ask for your doctar to issue extra presenptions if the medications are essential {o your health

ABOUT THIS TRIP

o NotE EsTent 10 MeU Al TeVITES. Flectrarie devCss whacl qte Larae: e oocall atansramarl ghong carnnt he carned iptha ramn al th2 airceakl

s Note Onty cell phores of girarsies (anars [hrm o Wieth B e v Daptt | S e ablesrpdd o ihe sty Daggane Prrase rarry 30 ntker sierten
LAUETTePT ALt SRecN T DGR

o Rt TR RS A0 SR TR A bt D gttt ARE T Tes Rtk

Topase tedsN @ gurprtt 3 Rours el e TR0 JORATTURS Trmg ek in POUNTARS AT IR R 4 AaRrT fonne A0 mirlag nefAre dapart yre

e O arty on Bagiidge shauidrt we e mgre e Tlas

o AT DEANEe SEARNCAL AR you el fEal b an proet ol sEnt ty ahite LN bieg e

T LINISNATION AR ATEANORYENT 4 dare DIEIrrD vl gharge 4 000 per gassentat Ser e
.. Travel www pleanep.comliravelsatel

HATETA TAAVE D SOMP STATES IR Fiha Falyre tgoproduce ire € D55 41 The nodrnir g

o Pioasp DIC A% CRT GOVeHImen] fegu ATARS s mandared te notan ar
JATY My edl 10 Ul ar earteg T aate ek Wy O rATHD TAMIaveisatel for rna alans Ant Staleoaise raguiatiang
. TOTNGE E TR B3 Py La LR ATYNE Aaur TR LEDE Yol Ll It el le 1T 2V ONRG AT TTECTIe w TR Aufling
FARE BREAXUP
Phse Laen 3z 3
e T ae 713
TiresTRarges "3 13X
Jisenunis Arg Jashnarss L P38
ay g T
ag 5 30

%, Manage bookings online
~= Visit cleartrip.com/support |

O vistara helpline +91.9289228888 / + 91-9958962222 &} Need Help? Call +51 9555 333 333




goibibo

Barcode(s) for your jeurney Goa-Mumbal on Alliance Alr

Stella Joseph

Booking ID: GOFLDSTTVVMOQDH24734

Fligrt mmmvas an od Ostsha

el |

Goa - Mumbai

NVed, 04 Ogt 2023 » Nonsteg * 1h 30m duration

. Alliance Air Goa
£ 91-858 )

Operatec by GOl 21:40 hrs
Alhance Ar Wed. D4 Oct

Gaa Dabalim International
Airport Tarminal T1

M3 ALLIANCE VALUE

¥, Reqular Fare 0

*Baggage allowarice shown above (s per passenger

TRAVEL_ZR e

"

S MS, STELLA JOSEPH Acull

(] Mumbai

“ndim 23:10 hrs BOM

Wed, 04 Qct

Chhatrapali Shivay

Infernational Airpart Terminal

T

15 Kgs (1 pleca % 5 Kgs (1 pieca only)
only)* check-in * cabin
EOTICHET N

BREERS




i DIGI YATRA B

Avold Long Queues al the Alrport with DigiYatra

Use DigiYatra — the Minisiry of Civil Avialion's mobile app o enjoy a hassie-free airpon experience, for your
upcoming flight. I enables you 1o aclivale face scan for check-in al the airport with 2 easy sleps.

Step 1: Pre-verifying your identity using Aadhaar Card delails

Step 2: Updaling your upcoming flighl's boarding pass

Know More

® o)

LIGHTERS. FLAMMABLE TOXIC CORROSIVES PEPPER LITHIUM
MATCHSTICKS LIQUIDS SPRAY BATTERIES
{ )] -
= { ! i v
FLAMMABLE E-CIGARETTE INFECTIOUS RADIDACTIVE EXPLOSIVES POWER
GAS SUBSTAMNCES MATERIALS AMMUNITION BANKS

For convenient travel, follow these guidelines ;

il

S

Wab Check-n : Web Check-in is now a mandatory step for your air travel For a hassle-free Web Check.n on
Goibibo, please click Here

@ Pre-Flight Checklist : I you have armved on any international fighl and are taking a connecling domestic flight.
plaase check the Travelling to India’ lab HERE.

© DISCLAIMER: We strongly recommend that you check the full text of the guidelines issued by the State
Governmenls and Airlines before travelling fo ensure smooth travel. We accept no liability in this regard

Valld ID proof needed : Carry a valid phato identification proof (Driver Licance, Aaghar Card, Pan Card or any
other Governmenl recognised photo identificalion)

Check<n Time ; Passengers are advised 1o reach airpon 2-3 hours befare depariure Chack-in procedure and
baggage drop will close 1 hour before departura

© Valld ID proof needed : Please carry a valid Passport and Visa (mandatory for international travel) Passpor
should have at least 6 months of validity at the time of travel

@ DGCA passenger charter : Please reler to passenger chaner by clicking Here

Gosafe-cartiflad Alrport Cabs ! Enjoy smooth airport transfers in sanilized cabs with trained drivers. No wailing
and no surge pricing! Book : Here

Beware of fraudsters : Piease do nat share your personal banking and secunly delails like passwords, CVV, ‘elc.
with any third person or party claiming to represent Goibibo. For any query, please reach oul lo Geibibo on our
official customer care number

-
\Ifr.. )

MG GLETR

)




Goibuss Sur
&

% D130

aoibibo

Note Please do not repiy 1o this comanl. This was sent from an automaled mail service ‘et carsn angep!

meoming e-mails, To recewve communicaticn frem quibibe.com, please add noreply@g

contact list and address book

Exclusively for you!

FLAT 10% OFF

on your Next Domestic Flight Booking.

Anly on the Coiniba AnD
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L
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AT Bates. 1502023
To, ; 296c
The Managing Director 1 SR ' iz, 2

Goa Industrial Development Corporaton ! D {h 057 D85
B Gil ! (et S
Patto-Panaji Goa.

Sub: Reimbursemant for trip to Goa forpurposs of discussion with GIDC egarding
Amendment legel reforms

Dear Sir,
Refarence visit to Goa from 309 August 7o 03 September 2023 for the surpo

discussion with GiDC regarding Amengment legal reforms, raguesiing you o reimb
travel, lodging and boarding expensas incurred during the travel for myseli and Ms Mansi GlLata

Please find enciased herswith invgice towards e same amounting (¢ Rs. 65006/

| daclare that Rs. 59,806/~ had spent forthe abave reterged purposs for the affice oursase, |
Turther declare that | am not cialrn;nl{é anb__l.;p‘__g welituire fromis _|:L“J“£.\I‘_, angd Mz Mans Suos
nat be claiming any separate expenses.

Regards,




ST e ST ey

Traveller Name:

Akshay Hapibaem & Augs o

Eapense Type

and Goa o ethi

Phight Tieket -Delhi o G

I et fih
IR 2025

Hotel J0th Anizast ol 2l Rep
Food 5t Sepiumlsy 2623
(hood [ Seprenibar 2025

Enml Expenditure

AR shon Dlaribaran)
Lisername & Signature

Bank Details

Account Holder Mame:
Rank Name:

tiranch:

Account No.

IFSC

I as Guptal

Usprmame & Sionatars

Akshay Harharan
State Bank of i

S8 Raul Bhawan Now Dt

FA1280R582)
SRINOOOIT7TL

TN

Tl Numaher

R FH LT




artrip

p eReceipt No. P/MH/17703598

ated 30 August, 2023
rip ID 230830794806

d°°k33 (akshayhariharan@yanoo.co.in)

Description

Flight booking
Vistara 553 from New Delhi (DEL)} to Goa (GOX)

rax Mansi Gupta | een: 6X5ZQD
rax Akshay Hariharan | ens. 6X5ZQD

Met amount charged (rounded)

Amount INR

Payment details

Description
Fo..gived via card# XXXXXXXXXXXX5913

Net amount charged (rounded)

Armmount
(INR)

8,527

9,527

Note: This is an electronically generated receipt and does not reguire a bhysical signalure

Prin is e



Rt e e |

el

4oda Company Pre, Lid.
Regisiration Number 200506877R
30 Cecil street, Prudential Tower #18-08, Singapore 048712

Receipt

Issue Date: September 03, 2023
Passenger(s). Akshay Harinaran, Mans: Gupia

Flight Information

Vistara UK 554

SMTBHEE New Goa lntarnational Srport - |

Payment Confirmation

Pricé Details
Basefarex 2

Taxes and fees x 2
R thacount = 2

Total charge

This receipt is automatically generated, no signature is required,

ira Gavdbi Intersional Arpnn

Al
-
ik : 22
Sun 3R 8 .
S i,

Akshay Harinaran

L i AN Th
INR 9,600

INR3.010.57

INF 12,2863




O AAECC2176L JRAMAR
AN ND 30AAECC2176L12ZT
SAI NG -10623800000027 A
45N © 21065089
SAC NG 986311 JeEmi f 171Gl
IRN No.: .
TAX INVOICE
Guest Name My Mansi Guplo Bill Number - 4181
- GST Bill Number
Address ¢ VIGYAN BHAWAN ANNERE MALLANA AJAT RO AD |
Res Numbper 7
NE ELHI
EW kA Res Mumber
IN-DIL
Phone # 1 9718101495 Roam Mo 215 [ MEa! 2sn .
: INVESTINDIA '
Cempany Nome _ - i Room Type/ Pax : OLX Py
Vigyan Bhawar Annexa. Maoulcngo Azod Road
New Delh Arrival 3G-Aug-2023 22
100 - |
IN-DL N Departure 0Z-5e65-207 I
Guest GST No
Date Ref. No Description GST SAC Mo= Debit Credit Brlarce
30-Aug-23 1252 Advance!C.Cord)] /TOWARDS ¥OCN 20 0 I
TARIFF
30-Aug-23 Tariff Mo 996311 400000 20 |
30-Aug-23 Stote GST @ 6.00% 20.50 :
30-Aug-23 Cenncl gst @ 6,00% & 770 G0
30-Aug-23 23%4 IN ROOM DINING /IRD/3F / FCOD/ 3
TaxSir; 908 |
30-Aug-23 2394 Stote GST@ 9 00% 3159
30-Aug-23 2374 Central GST @ 7 00% 3750 09 |
30-Aug-23 2394 IN ROQOM DINING /IRD/BF / §OF 350,00 5887050 |
DRINKS/ ToxSh - 504
30-Aug-23 2394 Siore GST & 9.0C% 3150 2551
30-Aug-23 2394 Cenral G311 & 9.00% 3130
Doy Total
31-Aug-23 Tariff [Tentf 99531 5
31-Aug-23 Stare GSI & 6.UL%% P VRS -
31-Aug-22 Central gst & £400% 350535 -
31-Aug-23 2080 ORCHID /ORC/LN / FOOD 7.8
1-Aug-23 2030 State GST& $.00% 7
31-Aug-23 2080 Central G5T & 9 00% b
Day Total 7.486.00
02-Sec-23 2424 IN ROOM DINING /IRD/MS / FOODY 250.00 BAZTC |
ToxErr : 904 |
02-Sep-23 2426 State GST @ §.00% 250 5 |
02-Sep-23 242¢ Centrol GST & 5.00% [
02-Sep-23 2426 INROOM DINING ARD/ME /5077 505
¢ DRINKS{ Toxdsr - S04
02-Sop-23 2436 Stoie G312 9.00%
02-Sep-23 2426 Cenral GST & 2.00%
Day Total 472.00
01-3ep-23 Toriff Tarif 594311 6,000.00
%] 01-Sep-23 Staie GST @ 4.00% 360.00
i 01-5ep-23 Ceniral gst @ 4.00% 34000 878
Day Total 4 720.00




K

/

i I8
i AAECC2176L =
TNG 30AAECC2176L12T
AND 10623288000027
A + 21068099
ACNO 998311 -
IRN No.:
] b S I
-1 .
TAX INVCICE
Guest Name ¢ Ms Mansi Gupio Bill Number 4181
ST Bill Numb
Address ! VIGYAN BHAWAN ANNEXE MALULANA AZAD RCAD 8 Ll
Res Number G535
NEW DELHI 1IEOY
Res Numbher
IN=TH, |
Phone #l L 9718101495 Room No |
Company Name CINVEST INDIA |
i Room Type/ Pax i |
Vigyan Bhawan Annaxe Mouvlano arad Road |
Mew Deinl Arrival X |
IN-DL I Departure RS
Guest GST No
Date Ref. No Description GST SAC No# Debit Cregit Balance
Round Off
Grand Tetai INR 2227403 134000 8.764.00 ||

Amounl In Words
Billing Instructions

Rupees Eight Thousand Seven Hundred Eighty-Four Only
DIRECT PAYMENT

Il summary Detalls -

bescriptlon ) A.mo.um
Tariff 18.000.89
Advance(C.Caord) -13,44000
Central G§T 1,237.41
IN ROCM DINING 1.168:80
RCHID 445 14
State GET 1957 4

Tolal 8,784 00

| agree that i am responsible for the full payment of this bill in the event it is nol paid by the company organisation or

person indi.

AT
Cdﬂli}j r FOM

Guest Signature

e

AT OAZNIGPTINNAS 3
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23 PARE 0
TID s0065513
A HUW COTRTO T HUW 5075
SALE
“""""?D!:JE .Zln”l‘
HASTEACARD CHIP
ERPL WA TOROARD
AlD AOTOANEDY 10T
APPR CODF 155878
RREF wlk QGOGLHEDTIE

TYR Q000048000
i LEAFGE

Ta1 ERda
BOCHSTURT

BASE AMGLINT 8200060

TIF AMOUNT:

TOTaL AMOUNT

FiW JERIFIED ON

70.00

7820000

N3 B EHRIURE BOOLGED

R P RN AP
| AGRLCE TG MA AG TIR
ISGUET ATREERERT

T CUSTORER COPY
Varsidn v 0 0 67 '5e &

== ama A

AN
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0 AAECC2176L AR A A B
N NO :30AAECC2176L1ZT e
JAINO (10823999000027 8
aN : 21069099
SACNO 996311 MarmbordTh s Metel are
IRN No.; H
TAX INVOICE
Guesi Name 1 MroAgshay Horkoron Bill Number
Address : VIGYAN BHAWAN ANNEXE MALLAMA ATAD ROAD GRURI Henvher
fes Number
NEW DELKH! viggt
NG i Res Mumber
Phone # 9811144250 Roem No Kigal Plary
Compaony Name  : INVESTINDIA . -
: Room Type/ Pox Bay
Vigyan Shawan Annsze. Mallena Arnd Rocd
New Delhi Arrival \Ug-202% 220
oo |
tn-DL Departuie Al
Guest GST No
Date Ref. No Descripiion GST SAC No# Debit Credit Balance
30-Aug-22 1253 AGvGncelC Cord] TOWARDS 200 a0t o |
TARIFF
Cay Tetal
il-Aug-23 23%¢8 N ROOM RIMG (x5l FOCDY #0320 Al i
laxsir . 906
31-AUg-23 2395 Stote GST & 9.C0%
31-Aug-23 23%¢ Centrol GST @ 9.00%
31-Aug-23 23%¢ [N ROCHKM DINING /IRG/MS } ROUND |
CFF
Day Total
30-AuD-23 Tanit fTanit BRGAT Fa-as|
30-Aug-23 Stete GST @ & 00% 6 66500
20-4iig-23 Centrolgst @ &.0U0% 5.503.00
Day Toial I
31 Aug-23 Tarit [Tenfi 596311 S350 |
KRET T ot Stete GST & GOl B0
31-Aug-23 Centrgl gst 35 6.00%
2-Aug-22 2033 GRCHID /ORC/LN 4 5800 13 60
31-Aug-23 2083 State GSTE 9.00%
3l-Aug-23 2083 Centrol GSTE 7005 47
Dey Total 7.534 .00
O1-5en-23 Tanff fTarnt! #9630 #.000.05 7.0%6.00
Qi-3ep-23 Stote GST & 4.00% 340,00 7.386 CO
Cl-Sep-23 Central gst @ 6.00% 360.00 Gl
0i-50p-23 2217 IN ROOM CINING /IRD/MS / FOOD/ 1190.00 x i
ToxStir ;904 |
0i-Sep-23 2417 State GST @ 7.00% a7 10 o
Gl-3ewp-23 2417 Centrol GST @ 00% 3 ) |
J1-5ep-23 2417 M ROOM DINIMNG /IRDINVSG / FOUNTD 2SN
OFF
01-Sep-23 2419 INROOM DINING [RD/MS J FOCD 225.%¢ .
Taxstr ;. 204
0!-Sep-23 2419 Slate GST & 26.25 233
01-5ep-23 2419 Ceritral GST G 3 ¢

Reistored Office: Cosme Crista H

Ted: O1-A32-2262 104 las ~4

o k=T et Wb s



J  AAECC2176L VHRAMAR
{NO :30AAECC21761.1ZT a
Al NO :10623999000027 GO
t 1 21088092
ACNO 896311 iember [TC s hotel group
IRN Nao.:
TAX IRVGICE
Guest Name I Mr Arshay haringren Bill Number v 4180 I
' GSTBI
Bill Number
Adaress 1 VIGYAN BHAWAR ANNEXE MALULANA AZAD RCAD ' ‘
Res Number ]
|
NEW DELHI T1EE : |
iNBL Res Number ;
Phone # D H811144250 Room No R Mol Plan o
Company Hame  : INVEST INDIA ) |
: Roem Type/ Pax [LE Py [
Vigyan Enawan Annexe, Maulona Azad Road. |
New Dalhi Arrival 3C-Aug-2023 22
18811 =
IN-DL ] Deporiure 02-5am-2923 10:a? ‘
Guest GST No : |
-
Date Ref. No Description GSTSAC No# Debit Credit Balaence l
U1-Sep-23 7419 N ROONM [0 NING /R IMS [ 2O UND DE — Ealhan |
OFF
Bay Total 2.190.30
Round Oft ‘
Grand Total INR 22 85440 3 #0 §.416.00 ‘
|
Amount In Words . Rupees Wine Thousand Four Hundred Sixteen Only |
Billing Instructions @ DIRECT PAYMENT |
. |
|
AL e, o g e I
thi EEad .[y-:.a ?vt'a”s: : - |
Description Amount |
Tariff 18.200.00
Advarce(C.Cord! -13.44000
L Centenl 34T
INROCM DINING
CRCHID
Srare GST :
Tatal L3 I
i
2 |
Y |
P , |
™ | agree thal | an resgonsible for thie fuil payment of this bill i the avant it 15 not paig by 1ne comaany ergarsatian o l
Py person imjirr"at o |
n |
N a
5 UP..'{:}-’ ArA
7 B i
Caglijer FOM Guost Signature |
] o
: J / Paga 2al 2

Tl =913 2276
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Date: 26/04/2023

Sub: Proposal for establishing State Desk tor Goa Industrial Development
Corporation (GIHDC)

lor establishing State Desk tor Goa Industrial Develuopment
[nvest India - National

| he Proposal
Corporation  (GHDC) v reeehved rom NS
lsestmtent Promotion & Paciliigion Agenev. Copy af the propesal 1<
pluces in the Nle ar C 01 1@ € 24 Vs Invest India s the National
vestmient Promotion and Facilisnion Agenes of India. formulated vide
Cabinet Note dated 28th August 2009, under the aegis of DPILL Ministry
of Commerce and Industry.

As per Cabinet Note. 12008 PIC-TV dated 28.8.2009 clause 3.4 DIPP
(Now Kaown as DPICTY will provide event project-based support o the
company ol of the plan schemes operated tor the purpose. the company
could also seek lunding suppert tor acuvities’ projects undertaken on
chalt of or for other Ministries/departments of Government of India and
State Governments™

Vs Invest India os currenth workine with the tollowing  Ministries
rated [Desks: Project Management Units

through
CPMUs ) Projects I nitiatves with o niche and spectidized Team ol experts:

_f‘;\u_ ;\.!E'I]\li'j. H\‘LE'\_
! N ~TEN S ommaeree e Hndgskrs

= Nlas S o is b s A st e and
[Ditiry ng
| 3 | !’I'LJ“IJ]I]I]_WL of 1I.L ( H iee ol PS;’\ 1o LJO! !
% | Ministry of Food Processing Industries _i
> \IM"-«H‘_\ of l.)u!u‘u:u l
6 \I|1"~.11‘_\ ot [ealth and I-an 1I|\ \\ Inc N
\’]“““ |\ 11..'-\_\ tsh o : - - _1;
8 \/IIII S of 1m”;~,m - - h_"_“_u_'.
) \/Iu Pl uf Ports. l‘mnmw n.d W ;li.."\\d\_\ ) o
1 \1|1MI1\ ol I{y o R
RL \'I"“‘”'.\ of Wamen and Child Dev LI(;P]“L[]I“ o
2. Ministey o Culiure B
___l": Ministey of Road Fransport :|:u.i Hlighw 1-1}_«'
|4 Capueity Binlding Commission - ik
o Minstres ot Consumwer XlTuirs. l-\-::nl—;nu! !’L]l;lic
N ‘Ji“" thution |
L8, \1"'“1!\ o Information & Htl‘ddud_‘ntll(’ T
- e ——




All of these initiatives have been awarded to Invest India on nomination
basis (Rulc 194 of the GFR) referring the following stated in the cabinet
note:

. Clause 3.4 states: DPITT will provide event/project-based support .

to the company out of the plan schemes operated [or the purpose.

the company could also scek funding support for activities/ projects
undertaken on behall” of or for other Ministries departments of

Government of India and State governments.

2. The company would levy user charges for the services proyided. .

To provide support in multiple activities including investment promotion and|
facilitation. legal and procurement support. digitization of state level procedures
and approvals. and project monitoring. various interactions have taken place
between the officials at Goa Industrial Development Corporation (GIDC) and
Invest [ndia to onboard a team ol resources as part of the State Desk (SD) Team.

Activities and Deliverables under the Proposal:

Goa Industrial Development Corporation (GIDC) requires highly trabied
expert resources to implement and exceute the activitics and deliverables

under this Proposal:

e Helping establish a professional team for GIDC in Goa

[liring of the resources through Invest India human resources !
eam

* Training the resources on investment promation and facilitation

* Providing functional workspace for the resources as and when
required.  This would include dedicated scating arrangement.
access 1o Invest India conference and meeting rooms. internet
access. provisioning mobiles & laptops. access 1o databases (to

be charged on actuals) and local convevance

e  Working with larger Invest India team and officials in
departments in Government of India

» [Familiarizing the team members with country. sector. and special
projects teams at Invest India and introducing the team members
to sentor officials in concerned depariments in Gol. bilateral

ageneies. industry associations and foreign cmbissics

e Supporting the senior leadership and core investment team
based in Goa on selected projects
* Investor targeting - ldentifying companics in priority sectors of

Goa




= Investment Promotion - Pinalizing events. forums. and webinar
for industiies  department  to o participate  in lor investment
praivtion

= investment  Facilitation Lxpediting  grounding  of the
My estments commutted o the stale

o Project Monitoring Team  [apediing resolution ol large PPP
prOjecty, Wasle management and renewable energy projecisalong
WILIT dSsessing the SLUPELRY et stens

o Leoal and  procurement - Dralting and  amending  legal
documents and contruets  including  tender  documents.  state
by claws. GIDC regulations cte.

= Digitization of state level procedures and approvals — Monitor
and assist in setting up single window svstem to digitize
procedures and approvals Lo cilizens and ensure aceessible.

convenient. transparent and timely delivery ol services.

lerm & Duration

o he Proposed  Term ol eneagement under this proposal s
antiadly for g period of 24 Venths, This wrm can be turther
extended by both the Parties busis weitten mutuadl consent.

gement under this Proposal will not be

e [he Pertod ol engu
reduced by aither side from the period agreed upon in this

"roposal. except by o two=month netice [rom either side.

LTewm Compaosition
Ihe Proposed Team Composition under this Proposal for Yeur |
COIPTISES O

Consultant {Equivalent to Manager) (Candidates with 4-

Years ol xperienee)- |

Consultam (Lguivalent to Assistunt Manager) (Candidates

with 2= = Years ol bxperienee) - 2

o Lhe enn composttion for Year 2 under this Proposal will
hase oo addittonul Consulante  (Lguivalent o Assistant

Vanuger) (Candidates sith 2=4 - Years ol Lxpueriencee),
o lloweser,  the  required  team  composition  may  be

increascd decreased with w prior svritien Notice ol 60 davs.

on a mutually agreed basis.

Budget and | erms o! puyment;

Fhe budget tor the creation and sustenunce ol a State Desk Tor GIDC is as
under.




) O

_--_-_‘_‘_“n—-
370 5’9&3

ke

ED /123
isles|#e23

d Eb} o = i - = e T I"
cmafx org, PutT |, Mimlelay o movil & J*N’q**ﬂ-“»l{

Cost for Year1

| it . Heading )

i | ) (AT L J'F A a'r\ .rII U.f ] \_-' |

- | _ HR Lm' 5:‘-.65 :

S R SRR - e
2. ! (J\l .-‘\" .33

. Iul.ll Amnunt n! iuclncne .
! ’ Hi(,f_s_l___é_\’gl}_np_l_g;_uhlu Taxes

The Budget for Year 2 will be shared with GIDC helore the end of Year 1.

The Responsibility Matrix. Review ol work. recruitment progess. ele are |

specilied in the proposal placed in the file.

Recently Goa-1DC has taken up various works such as digitisation of the w:'\'icc\'.‘
DGPS survey. standardisation of the various documents and orders. finalizing the
Standard Operating Procedures. updatian ol online services. ele. Bstablishing )|
State Desk {or Goa Industrial Devclopment Corporation (GIDCY will help m
implementing the projects. setting up of praject monitoring unit. dralting and |
standardising various documents and also will assist by Invest India s
submitted for kind perusal and direction. i
In view of above. the proposal for establishing State Desk for Goa Industria i
Department Corporation (GIDC) by Invest India is submitted for kind perusal

and direction,
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The Managing Director

Gioa Industrial Development Corporation
Patto-Panaj Goa,

Sub: Reimbursement for trip to Goa for purpose of discussion
with GIDC regarding Amendment legal reforms.

Dear Sir, A

Reference visit to Goa from 2477 August to 25™ Atgust 2023 for the
purpose ol chscussion with GIDC regarding Amendment legal reforms.
requesting 1o reimburse the travel, lodging and boarding expenses

meurred during the travel

Please find enclosed herewith imvenee iowards the same amonunting to Ks.

25,265/ -

I declare that Rs. 25,265/ - had spent for the above referced purpose for
the office purpesc. | further declare that 1 do not claim this expenditure

from elsewhere,

Regards, | 'ﬁ A, (Al A ,". '
\\‘ IJ o - o \'-.EIII A i j;
Bt (o
Y PSRRI

(Apranta Singh)
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Expenditun ¢ Statemenmt -

Traveller Name: Aprapa Singh

Expense Type Date Bill Number T._:_ Company  [Amount

Fhght Tacket -Delhn 1o Goa Z2SVKK| } )

~ i3 - = sclf Re & &34 ()
Gonio Dy Zdth to 23th August 2023 LRMGRZ]

_
Hatel 241h 1o 231h Augnsr 2023 2023F | ~elf Rs le =20 60
| Total Expenditure “ Ry: 2526560
_. __,. .\\\.
_...,._:.:.W:.“_ Singh)
L sername & Signaturc

X
x_ e : :
B t w
i we g _

e
o



Tay ihveine

} Pescador Dona Faula Beach Reson
Registration Nal 20ACGPDT7IRRL /L

Near Dona Paula ety

Gina, A03004 1ors

Bill No. : 2023F0 1100 Date of Invoice 1 24.0R-2023
Guest Mame : Miss APRAJITA SINGH G.R. Card No - INZIARNTIGR
Room Type . Bay View
Bill To : Unit Sales Room Mo, : Room 25
Address : Mo. of Person < 2N (DY
India Rata Tyne =R
Mo, nf NMights 2
State Dlate of Arnval EORATE IS A ISR e X Sl
GSTIN RDateof Departures | 24082023 na3a 34
Source of Supply : Souree : Unit Gales
Phoneg Mo
’VSr MNo|Description THSNJSAC C‘Jty’ Rate | Total |D'|5r,mmtj Taxahle SGST JT CGST [ Tax3 ] Tawi"
| | P [ | S . | |
[ 1 IRoom Rent nasat 21 4annan o720 on) nonp nTYOADN 58320 33 20| nan| n
i | ‘ ‘ | | AON Y| AOA% | NONTA | DoN %
H | | |
' Total 20000 Nl a_i2nnn t20l AR 2N | no | ol
SR TR R | il S R |
fotal Payabie Amount Total Charage [
Epm—— |

Rs Ten Thousand Eight Hundracd Eieghty-Six Anrl Forly

583,20

Taxzable Central Tax State Tax Total Tax Amaount ———
Rate Amounnt Rate Armounnt
arzoon | /.0 % 533 20 5107 583 20 I 1165640 [
Total  9,720.00 583.20 583 70 B 116640
~_f?n";'yr'lrl Total Charge 1N.88G 40 J
‘Fl:li Disconnt N ."1-’]1
Payment Date Description ‘ .a'irn-rm;f_? ' Acjustment 1TINT |]

22-08-2023

Make My Trip - RR - BILL TG COMPANY

0,896 40 i

Total INAGG 40 ‘ |

|T0ral Payahle

10 F-‘.RG:'!F1|

“emark

This Foelio is in
Reception (C/l)
Cashier (C/0)
Date

Page

'Rs

tAFOM
 AFOM

: 25-08-2023

Total Payment

10,886 40 ’

Ralanece

noni

> This proparty 12 praleby meeme amed the seamapemen] razeruns tha righ)

INTICE T GHESTS
e ey re th anynns
flananenrn rpl Be rpemeHsiRie e 3neitents ar oy el irsls o o inss nt maney

Cherltin By

|msairg

valyahins nl amdnne|

SOWMA
AFOM Hanagnmeanioall nal b esspensite ineanydem ot m e rmom
Cheeck Out By
AT FEEEAREL TINE 1 N ARA GFELF REGISTRATION ORLY
' anl= in the

AGREE thatn

o lightlity farthie Bl 2 el wanes anel agree in he Belrd pr-sqr:\'l-.v

( Guest Sianaturn )

nunnt (et the indicated parsnn or company falad 1o pay tar any part ar il amngnt nf (hase
rharaes inriding any missinaldamaged items, str | agress thal if an attornay iz retzinard In
| I rmaennabin attarney’s fons anr rcnsis inciered If paymient s

ar}, inchaceng any

e tnoeharne myacesuot for 2l charns LIr

| Smree thas e anle pleans = den



fax invoice
O Pescador Dona Paula Beach Resort
Regstration Nol. 30ACGRD7I6EL17]

Mear Dona Paula Jdelty, | Goa, 4023004 b

Folio No. : 2023FN1233 " Date af lnvaice ¢ 2508 2027 -
Guest Hame s Miss APRAJITA SINGH G.R. Coared Ma AP IRNI207
HFnom Typp L Bay Vi
Bill To L Unit Sales Room Mn ¢t Room 25
Address Mo, of Person + 2(A) 40 (C)
India Rate Type P GP
Ma. of Mights il
State Daie of Arrival ¢ 24-08-2023 Uhav N
GSTIN Dain of Doparture 1 25-08.2023 0%at-12
Source of Supply Sourne : Unit Rateg
Phone No
Sr No|Description HSNISAC| Qty Ratr | Total  |[Nisenunt| Taxahle SGST CGST | Tax3 Taxd
L8 | | |
1 |Room Rent 896311 | 1] a4&s000 <8anq0] 000 ABSLOD] 29160 29160 0 an 0
[ [ { | | G00%!  600% ann% | 600 %
! | .
| Toial| 4.360 00| n0oa| 4860.00] 29160 29160 non
S S I ! 1 S |
Total Payable Amount Trtal Charege | 4.RRC
Rs Five Thousand Four Hundred Farty-Thire Anef Ve SG.SvT_ B LSS art &
|
Taxable Cantral Tax Q':li_ﬁ-_l'_‘;‘{w____‘ Ta:fl:ﬁ_:rn::lfimmm_li [CGST 201 r:r\:
Rate Amouint Rate [ Amonnt [ |
! 436000 | 50O @ 281 &0 & | o | mas --;
i =) —.I
]Tma: 4,BR0.00 201.80 _[ | 201 A0 | 5R3.20|
N NGNS U ———— PE—— LIS 4 gt i
Grand Total Charge | 54432
Flat Discount r 0.00
[' Adjustment I‘ -0.20
I Total Payabhle 5443 OO|
! Total Paymnant ]
;r-’,_ni;_a!\r'_r: - | 5A43
i
‘emark 3
ThlS FOHO iS 'rn B RS MOTIIE DY RNERTE Ths propsty s prvately eenad and the mananemeant rareries the righ!
. arvica 1n anyonn
RECED”O“ {Cju : AFOM Check in B-_,ri stanagement wall Aot ba responsihite (or ascreienis o INjury 10 quests or far tnss of maney

AF DM
Checlt Out By

Cashier (C/0)

Date
Page

- 25-08:2023 R
;Page 1of 1

oK \ {'\:\'/‘
el A

=S

R T

TIME

mehiahns any
theaa charges | will pay all rrazenahle atlardey's fses anrl rasts iacarrard 1 asymnnt
ra anthorized to charge my acoount for all gharges incorrend inclirding any

| agree that the sole purpnse of renbng the ronm s far my

{ G:“Jest Swanature ) it rrsidnn e il

1 a0 AR

LATREITEE Absat vy akelgye fae ths pell 1smindw

AURe St e i atad pAthan AT SR

rmssinaian

o Nems. o1

[ranlng A valinaklng of any kine

ST TR

ifemns Ml

ATRATICMN M

my Tareed [ pay fer any parn ae

| agrees thal i an

nAl e respAaneRia tne ard ey a5 \We tanm

st amt anree Inomn el pesanaliy [able n e

A Isnen

Ul Aot
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Coantart Incifie 0124-6173838, 01244073830



Flight Ticket (Tnwway)

A reEIEE T,

Malen L 4
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[P ,?t" 720 Date: 28/07/2023
To, . 5,9.,,‘ C 7] “ﬁil
The Managing Director [t S

Goa Industrial Development Corporation
Patto-Panaji Goa.

Sub: Reimbursement for trip to Goa for purpose of discussion with GIDC
regarding Amendment legal reforms.

Dear Sir,

Reference visit 10 Goa from 4" Tune o 8" June 2023, 11" July to 15" July 2023
and 23" July to 29" July 2023 for the purpose of discussion with GIDC regarding
Amendment legal reforms. requesting to reimburse the travel, lodging and boarding
expenses incurred during the travel.

Please find enclosed herewith invoice towards the same amounting to Rs. 83.941.96/-

| declare that Rs. 83,941.96/- had spent for the above refereed purpose for the office
purpose, | further declare that | do not claim this expenditure from elsewhere.

Regards, e

(Akshay Hariharan)



Expenditure Statement

Traveller Name:

Akshay Hariharan

Total Expenditure

Expense Type Date Bill Number Sell/ Company Amount
Hotel 4th to 8th June 2023 1865 Selfl Rs. 496.00
Food I 1th, 12th &14th July 2023 1394, 1399, 1409 Self Rs. 2,183.00
Hotel | I 1th to 14th July 2023 2850 Self Rs. 20,160.00
Flight Ticket -Delhi to Goa 11th July 2023 BOMQXZ Self’ Rs. 4,071.00
I'light Ticket -Goa to Delhi | I5th July 2023 Y 147647134 Self Rs. 11,158.00
Flight Ticket -Delhi to Goa 23rd July 2023 O6EZXZS Sell Rs.3,707.00
Hotel 23rd July to 25th July 2023 1013817609 Sell Rs.13,399.96
Hotel 25th July to 28th July 2023 NIH74138273347368 Sell Rs. 16,352.00
Hotel | 28w July to 29th July 2023] NH74118273789412 Self Rs. 4,643.00
Food - 23rd, 24th & 25th July 2023|1744, 1760 & 14341 Self Rs. 2,824.00
Flight Ticket -Goa to Delhi 29th July 2023]  SBAISW Self Rs. 4,948.00

Rs. 83,941.96

(Akshay Hariharan)
Username & Signature




FRTUNE

PANNO AAECC2176L
GSTIN NQ 30AAECC21TELIZT MIRAMAR
HEN + 210690589 pis
SACNO 596311 P04
IRN No.: I.v1e"ﬂber ‘_CIS f‘.{"lE‘f g’c-dr'
Off Miramat Beach, Panal, Goa - 403 001
tel +01-832-6637300 Fax: <01-832-643731
Emall: miramar®fortunehpiels in
Wiasgite - anaan Fiarny inehatels in
TAX INVOICE
Guest Name » Mr Akshay Hartharon Bill Number 1845 ]
GST Bill Number FrAD14BILO00DT R4S ’
Adeass A014B81LO001865
‘ Res Number 28475 I
i |
| Res Number |
|
i Phono # ! Room No 7 PNt e e o
| Company Name o INVEST INDIA @ ; Py
| ' Room Type, Pax 2
| Vigyan Bhowan Annoxe, Mouland Adod Rood
‘ Maw Daelhi Arrlvel o WY IEC T I
| el il ) )
IN-DL I Depariure OB Jun-20é3 8.2
Guest GST Na
Dale Rel, No Description G5T SAC MNo# Ceablt Credlt Balance
O 3un-23 77 Advance|Cash) /[TOWARDS 45400 494 30
LAUNDRY
C7-4un-23 7 LAUNDRY /GUEST LAUNDRY F9071% 420.00 -74630
07-Jun-23 178 Stote G537 @ %.00% 37.80 -38.20
07-Jun-23 178 Cenirgl GST @ 7.00% 37.80 -0.4D
Doy Totai 475,40 |
|
Round Off c4n |
Grand Total INR 495,40 -494.00 0.00
Amount In Words Rupees Only

Billing (nstructlons
|

ROOM TO COMPANY SXTRA DH2EC)

&l Summary Delalls

Descriplion
Advance|Cash)
Zeniral G§7
LAUNDIR

Stole GST

Total

|
| agree that
parson ind)

|
sl

S

Amount
-476.00
37.8C
420,00
'.;'J [_,!Ir\

-0.40

FOM

?’z responsible for the full payment of this bill in the event it is nal paid by the company organisation or
alpd.

Guest Signoture

il

Ririct; i (Y liep. z .
registered Office: Cosme Cosla Hospitaling Py, Lid . E-8-55 Altinhg Mapusa Goa - 407 597

Tel: «01.817. 314 Fgas +01 5 |
€l «Q1-832-2062314 Fax: «91.812-2752568 Emall: sunporn@cnsmecssta in WNEESIE - avwecosmecnstain

Cutparaie identin: No.. L5510 ICAZDFTCODAS T

Pramm | o



TAX INVOICE
Original for Recipient

Off Miramur Beach,

Panaji, Goa - 403 001

Tel: +91-832-6637300

Fax: +91-832-6637311

Email: miramar @ fortunehotels.in
Visit us at www.fortunehotels.in

BTN

N
L]

(i

ba e

F&SRTUNE

MIRAMAR
GOA

Membper ITC's hotel group

Please do not Sign if you have paid cash. Thank you!

ame

For Fortune

{Plenss write in Binck (aftars)

Miramar, Goa

nature

106611

0398212 GSTIN 30AAECC2176L1ZT

Signature

Cosme Costa Hospialty Pyi. Lid,, E-B-56, Altinha Mapusa, Goa - 403 507

5A2010PTCOOB53Y

TAX INVOICE
Original for Recipient

Off Miramar Beach,

Panaji, Goa - 403 001

Tel: +01-832-6637300

Fax: +91-832-6637211

Email; miramar @ fortunchotels.n
Visit us at www fortunehotels in

Tinan saund tre clock
Loeabion Loty Lovl

n'a |
ol |

=

R

)
FESRTUNE

DHIR

FE&SRTUNE

MIRAMAR
504
Membar ITC's hotel aroup

Please do not Sign I you have paid cash. Thank you'

Guest's Name

[Pimaea writs in ninzi Inlinre)

Room No

For Fortune
Miramar, Goa

Guest Signature

= MY 106652

E&D
TIN No_ 30300308212 GSTIN  IDAAECC21TELIZT

Signature |

Ragd. Offica - Cosme Costa Hospitality Pt Ltd., E-8-56. Altinho Mapusa, Goa - 40 507

CIN' US5101GA2010PTCO08531




[

Open mund Iha siods
Lowabon Lnnay Lnve!

4

T hd

L}

NEPTUNE

AW A LOUNEE
Dipan i 8100 hes in 73:00 hry
Loeminn Lakby Levsl

oy,
=

{

15}
FASRTUNE

DELI

R Ty ———
N gt e
=pen o 1100 re i 9300 v
araten | ety Lavel

TAX INVQICE
Original for Recipient

OFff Miramar Beach,

Panan, Gog - 403 001

Tal: +91-832-6637300

Fax: +91-832-6637311

Email. miramar @ fortunehotels.in
Visit us at www.fortunehotels.in

- e ;
- | o

FESRTUNE

MIRAMAR

elal )

Mamber ITC's hotel group

Loy

Fleasa do not Sign if you have paid cash. Thanr you!

Guest's Nama

Room Mo

{Plaasn wrta In black iattars)

|

Guest Signatura -

=N 106312

EACE

TIN Mo 30300308212 GSTIN © 30AAECCZ1TBLIZT
Regd Ofice Cosme Costa Hospitality P Lig | E-5.-56. Attinho Mapysa, Goa - 403 507
CIN- US5101GA2010PTCO06531

For Fortune

|
Miramar, Goa |

Signature



MIRAMAR

PANNO AAECC2178L
GSTIN NO -30AAECC2176L1ZT
FSSAINO 10823399000027 04
HSN ;21069098 R
SACNO 986371 er iy n
IRN No.: = ke
" | 4] A P“"f",\ L 07 _fl _____
Fim ramar@ et
\ i s =
TAX INVOICE
]
Guest Name Mr Akshoy Harhoran Bill Number 2850
. _— GST Bill Number FAMACT 4BILODO2850
Address CVIGY AN BHAWAN ANNERE MAULANA AZAD ROAD
Res Number ¥Z79
NEW DI 106
: Fes Number
NeDL IN
Phone # FR1 1144250 Room No 0 fen) @
Company Name BVEST INDIA
p " Room Typo/ Pax - |
Vigyan 8nowaen Annexe. nMoulne Azoed Reos |
New Delhi Artival 1 2023 2
e AR
IN-DL N Departure 4-Jul-2025 g9's ‘
Guest GS1 No
|
Date Ref No Description GST SAC Now Dabit Credil Balance |
“tJul23 B25 Advenee(C . Corg) (TOWAIDS ROOM 04000 R A I
TARIFF
-Jul-23 Tanff /Tarif Gos T —— .
11-Jul23 State GST @ 400% £
1H-Jul-23 Central gst @ 6 00% AT 00 Ll s
Day Total 4,720.00
2-1ul-23 Tanlf /Taril’ FFAI1 6,000.00 Aal) 00 |
12-Juk-23 Stote GST & 6.00% 3460.00 30.0C |
12-1ul23 Cenral gst @ 600% 380G0 ¢ ‘
|
Day Total 4,720.00 |
13-Jul-23 Tanif fTont FREI 4 ae FFG AT
13-Jul2 State GST & 6 OC% 5606
'3-Jul23 Central gst @ £.00% V65 OF a
Doy Total & 72000 |
Round Off 0GB |
Grand Total INR 20.1460.00 -20.160.00 0.00 |
BER== e - =f
Amount In Words Rupees Only
Billing Instructions DIRECT PAYMENT !
Bill Summary Detalls
Description Amount
Toriff 18,000.00
Acgvance|C Cord) -20.160.00
Cenlral G$T 1.0B0.00 |
|
Srare GST 1.080.¢C |
Total 0.00 !
|
|
et T ——tTT R LM ] \ 1| < =1
+UT.4 00 f LT 1TRYY Tiha | i -5 |



PAN NO  AAECC2176L
GSTIN NO -30AAECC2176L12T
FSSAINO -10623399000027
HSN 21083039

SAC NO 998371

IRN No.

“RTUNE

MIRAMAR

G0OA

Yy ':|I Eial
1 1 | )
TAX INVOICE
|
Guest Name ¢ Mr akshay Harinaron Bill Number IRRT |
n o ) GST Bill Number MACTABILOONZBSC
Address ¢ VIGYAN BHAWAN AMNEXE MALLANA AZAD ROAD
Res Number 217225
NEW DELH 112011
Res Numbaer
IN-OL iN
Phone # 3811144250 Room No v 203 [ Meal Plgn:
Company Name CINVEST INDIA
= Room Type/ Pox PRM
“J:g‘fﬂﬂ Aropwen Arnaaxs Bl ] e -
New Zoth Arrival L2033 v
]
| N Departure a2
Guest GST No
|
Date Ref, No Description GST SAC Nos# Deblt Credit Balance

FOM

Gues! Signature




s Flight Ticket (Ore way
ake ri : x e
m“kp@ W BEaokig 1D NFTDZC0T9PXITXAIBZ18. [Bockat or L0 July 2005

Barcode(s) for your journey Delhi-Goa on IndiGo

s

Akshay Hariharan Iii

Delhi - Goa

Tue, 11 Jul 2023 » Non stop « Zh 200 durg

IndiGo
ilz=2via Delhi 2h Goa
DEL 19:10 hrs 21:30 hrs GO

Indira Gandbl Inlermationgl Gaa Daholim Inlersationa
Arrpan Tarmmal 2 Ao
AFLEXI =3 SHE i Regular © 15 Kgs (1 piace only)* ™1 7 Kgs (1 piece only)”
PLUS SRS Eare cheek=i -Anin
‘Baggage allowanae snown alinve 5 2or pasaioe

TRAVELLER

MR. AKSHAY HARIHARAN * g Toi

You have paid INR 4071 You saved IR 301 P

. FLY CARBON NEUTRAL (Y

Neulralise the carbon emissions of your trip: hitps:/mmit.cimes.io/neulralise

Yaur flight emits carbon emissians thal are damaging cur planel MakeMyTrp ana Climes ic have
partnered up to offer you a way te halance out your impact, 10 just a few clicks, you tan suppen ve
climate action projects that remave COZ on your behalf and fght climate enange with pvery fighi!

7o, DIGI YATRA &



For Adult

& days {o 205 days be

For Adult

{ davy (o 365 days before

denarture teparhire Shianga
Brontysr Il 2 { PR g Ul 2003 0t I

s bo O days bators ! 2 nmexpes foid favs hafoee
chemarlucg T ' feparturs
Haftire ! ._P_.- [R5 ' .._-‘_" 3
0 hour te 3 hours betars - O hour e 3 hours Before
departure At tapartira Chatnuabie
Zetfpee 11 e QRS 18T e BitsiaE B Jub 208w s
Cancel Flight 2 Change Data >

All charges above are per travelier and per sactor in INR

SUBMIT A REFUND REQUEST

Please let us know if you would like us to contact the arline for vour refund. Cur agents will initiate the
process and this might take up to 30 days. Choose the reason for your refuna reques!

| cancelled directly with the airline

My flight was cancelled/delayed ’

Centant MakeMyTnp +81124 4828747 7/ 481124 5045108 (India Number)

Comtact IndiGo 0124-6173838, 0124-49738385




YCING

Client Info. :

Yatra Online Limited

Plot No 272, 4th Floor, Gulf Adiba, Phase |l,Udyog Vihar, Gurgaon,
Gurgaon-122008, .India

E-Mail

suppent@yatra.com
Booking Summary i

Booking Info. :

YTa7H47154

Name Akshay Hariharan Booking Reference

Address Booked By Yatraonlinehookirg

City Booking Date 16 Jul 2023

Phane 8811144250 Summary Date 24 JUL 2023

E-Mail . akshayhariharan@yahoo.co.in

State Code ' 086

GST Number:

Place of  Haryana |

Supply ‘

roduct Sector Class  Airline Travel Date Ticket PNR Fare ‘
AlIR - Mr Akshay Hariharan GOI-DEL W UK - 848 15 Jul 2023 1709266701 55372178 £173.00 |
(ADT) I |
AIR - Ms Aprajita Singh{ADT] GOI-DEL W UK - B48 15 Jul 2023 1709266702 557i7C 517300 5

Air Fare(collecled onbehall of arling)

Additional Discount

Nel Payable 111

ROC Regd. Office: Yatra Online Limited: B2 202.2nd F
Marg, Lower Parel (W) Mumbai - 400013, Maharashira

fo LY

Alr GST(collected onbehalf of airline)

P iy I v Y TR e g 07
Complex.Off Garpatrao Kal

loor.iMarathan Innova.Marathon Nexlgen




pMyles High Bakebouse

Miybes High Conpaeate Haly Gra
Thaer Pattn, Bana)l, Goa 403001
2y (DRI IATTILIR

Evvaliliake s peai o Gorglestog o o

(2h

b 250725 Dine In: 7

18

shier: Bill Ng.: 14541

Mangesh

11 Oy Proce Arvianns

tlic]i_'f'l S | %‘-.‘_‘.-.l'.ll.,‘ S5 U

i Putf Kol

Totol Qty: & Sy Tolal 345 24U
SGET 7. 5%, 5
{ ~ 1
i b 5
Grang Toial

ESSAT Lic Mo, IOGLIDOIOD0E 248
GSYUR: 3flaAFCMGE2301 20
AN LS LSIGALOO7PTCOL. )
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" Guest : MrAKSHAY HARIHARAN

PRAINHA RESCRT
Near SBI Dona Paula, Goa 403004
Phone: 9874563210
E-Mail: meail@gmail.com
GSTIN: 30AAACCBR2SA1ZC  Stater GOA

- TAX INVOICE
Invoice No

Arrival Date

Info Invoice

e e I I
J-(:‘{ b2

|

Depariure Date 25/07123 08 14
BPax A €0
Room Mo "- Migihits
- Company @ EAPEDIA Reg ! Reserve No ~ 26877 13047
Room Type / Plan : CTGE / CF
i Mationality INDIAN
Bill Instruction : Bill To Company
Date Ref No SAC Code Description Debit Cradit Balance
T 23)07123 1744 998331 BeachComber Restaurant 1,387 .00 - I
Days Total 1,387.00 0.00 1,387.000r
24/07/23 1760 Q96331 SaachComber Rastaurant R Lotord
Davs Total 1.316.00 0.00 2.703.000r
Round Off Amount 0.00
Grand Total 2.703.00 .00 2. 703 00Dy

TR Swmmary 7T

Total

Armount I Waords (RS Two Thousand Seven Hundred Thres On

WE HCOPE YOU ENJOYED YOUR STAY AND WOULD LIKE TOWELCOME YOU BACK

Ll

Cazhier Siginature

Guest Signatinie

UEHfley IOHSEREIIS 443

Picase Deposit Your ROOM KEY



For Any Support / Cancellation & Refund Issue Call or Whatsapp on +91 76 700 |

! 700 70 Email : help@happyfares.in

HappyFares ) )
TRAVELOGY INDIA, A4, LEVEL 1, KRINE Air India
VISTA, ANAND NAGAR BYE LANE 3, GS

Reference Number: HBBIL5FJ
GDS PNR: 542R7L
Issued On; 22/07/2023 17:43:36

s CEnre e
AR NS I Il

Emalil : help@happyfares.in |

Flight Details :

| Flight | - Arrive |
< DELHI [DEL) Ty
Al-881 15:45 | 23-Jul-2023 35 i ]’ s 02:35 Confirmed
ECOMNOMY TaF : S Ul o,
Alreraft Type-Aibus Terminal. m
AJ20nea

Passenger Details :
(Phone: 9811144250 Email: akshayhariharan@yahoo.co.in )

s m | AKSHAY HARIHARAN Adult
l‘ ‘ A% | & Gt Male Confirmed
0981709781615 A Checkin:20Kgs
Payment Details :
| Base Fare % 29490.00
| Taxes and Fees 1717.00

Fare Rule - Onward Journey :




TIMELINF PENALTY (AIRLINFE FEE)

TIMELINE PENALTY (AIRLINE FEE)

0 Hours - 2 Hours Mon Changeable

CHours - 365 Days MNon Refundable
2 Hours - 363 Days ¥ 3150 ~ Ditference In Fare

HappyFares Cancellation fee 400 per pax
HappyFares Reschdule fee 400 per pax

Nole : Happyfares service fee applies even in the event of ight cancellation by the airline. We understand that this
may seem unfair, but please keep in mind that our fees are minimal and cover the bare minimum costs we incur to
assist you with the booking process.

The above imalmme manhoned s e ime (1 wmch eanceliatien/rosehndule 15 permilted [mme the Ardine 9oe and can be carcoled by vou whan perdomring an
unlire canceliatonimechenule. for any offline cancellation (1o he done fron: our finpon office) wa vill necd at least € hrs of buffer tima 1o procesk the
mncedian ondmechedule offline

1t st et onades by e dedine fron fime b e

The wbove Fane Rulis & Jus o guigeline o your comisieng

HappyFaes oues nol guirantee e acelirny of manges ineacheduling toes

c- %

Additional Information
+Use your Alrliine PNR for all communication you have directly with the airline & us aboutl your booking
+ A printed Copy of this E-Ticket or E-Ticket display on a phone/tablet must be presented 4t the time of chack+4n and to get ancess to Awpnart Terminal

+ Check«in Starts 3 hours befare scheduled departure and closes up 1o 60 minutes prior to the depanurs time we recommend yoll tepart 3t the checkar
counter a1 least 2 hours prior to the departure time (Check+n times can be Airpont/Country Specific, in the case af an International Jaurney, it's
racommended to recheck specific requirements)

Carry 8 Valid Government issued phato identification, you will need it as proof of identity while checking in, For Infants, it Is mandstary to carry the
DOB Cenificate.» For International Flights, Carrying of Fasspor and related visa/travel documents is mandatory » Partial Cancellation not allowed for
Aound trip fares & tickets booked under friends and family fare

< Dueto security reasons, Passengers flying from Jammu & Stinagar are not allowed to carry any hand baggage

«Wewon't beresponsible tar any delay or cancellation of 3 flight from the airlineg s end for any reasen, and If you missany connecting flight because of
any delay

+ Please recenfirm your flight depanure time gt least 24 hours priot te scheduled depariute by checking the flight s1atus, at times airline might send you
a communication of flight delay/cancellation by SMS, whigh vou might bave missed of the message could be undelivered due to fnetwork (ssuss, 50 1o
avoid las! minute hassle its recommended to recheck flight status

' Please reconfirm Alrport Terminal {as it might have changed after you booked the ticke!) so the are printed on your ticke!t might actually have
changed. Carriage and other facilities provided by the Airlines are subject to their Terms & Conditions.: All Times indicated are the local times (in 24
nrs format) at the relevant airpon.

+ To Cancel, Reissue / Amend, or add any services 1o your PNR, Please Logon 1o the MyTrip Section of the website, Cancellation / Relssue are Subject to
Airline Policies which might change from time to time.« WEB CHECK-IN IS NOW MANDATORY. CHECK IN ONLINE ON THE AIRLINE WERBSITE.

+ WEB CHECK-IN WILL CLOSE 60 MINS PRIOR TO DEPARTURE.» Power banks/poriable mobile chargers are allowed ONLY \n Hand-Baggage and NOT in
Checked-in Baggage » Checked-in Baggage wilh these (tems will NOT BE LOADED on the flights due ta security reasons.

@
Items allowed Only
in the hand baggage

r =T ™

Lithium lon Power
Battery Banks
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Items that are not allowed in
hand baggage or check in baggage
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Lighter Flammable Toxic Corrosives Pepper
Matches Liquids Spray
| S J |
g@ r {}f ! %; " A
, ) 4
(5 N =0 @
Flammable e cigarette | | radioactive Explosive Infectious
Gas materials J Substance

J

hoez

 Hein &

.

v AH

Comarnt | Frivocy Motice | View Onling

Wneubscribe




ddress:

goda Company Pte, Ltd.
0 Cecil Street

rudential Tower #19-08
ingapore 049712

ooking No. 1013817609
ayment Date July 22, 2023

Receipt

Customer Name & Address

Name Akshay Hariharan

Billing Address s

Email Address akshayhariharan@yahoo.co.in
Description Amount
Hotel Name Prainha Resort By The Sea
Period July 23, 2023 - July 25, 2023 2 night(s)
Room Type Cottage
# of Rms, i
)f Extra Beds 0

Total Room Charges

Total Extra Bed Charges UsD 0.00
GRAND TOTAL USD 163,50

Total Charge INR 13,399.96 (USD 163.50)

A oA o

" /2

| | &
U L/":

Authorized Stamp & Signature

!

his receipt is automatically generated.



Booking lc' NHT4138273347368
Booking Voucher PNR; 0105522914

Lemon Tree Amarante Beach Resort Cong,,
e o %k K ) FIRme,,
Lemen Tree Amarante Beach Resort - Goa Vadi, Candolim. Bardez, Goa 403515 . Goa, IN

Q, 1146050101, 09811701701 crs. +318323088188, +018326648188, 8323088163

£ fom.abr@lemontreeholels.com, fo abhr@lamontreshatals com, finance
abr@lemontrechotels.com

= 3-Nights Stay Check-in Check-out
Tue, 25 Jul 2023 Fri, 28 Jul 2023
After 03:00 PM Bafore 12:00 PM
rQQ 1 Guest Mr. Akshay Hariharan (Primary Guest)
(1 Adult) Akshay Hariharan

akshayhariharan@yahoo.co.in, 918811144250

[l 1 Room Superior Room
&2 2 Meals - Breakfast & Lunch Or Dinner
;‘:‘; 1 Agult

3 Pald Amount INR 16,352 You saved 1,065

Paid 16,352 with Axis Bank

% This booking is non-refundable. You will not get a refund if you cancel this booking.

Important information
+ Aadhar, Driving License and Passport are accepted as |1D proof(s). Local ids are allowed

* GST invoice can be collected directly from the property.

MakeMyTrip Support

Q, +81124 4628747 / +91124 5045105 (India Fixed Ling)



Booking Id NH74118273789412
Booking Voucher PNR. 0105689182

Bookad on 27 Jul 202

Lemon Tree Amarante Beach Resort 5 OJ ",
* KKKk . FlRmep
T Nygur

Lemon Tree Amarante Beach Resort - Gea Vadi, Candalim, Bardez, Goa 403515, Goa, IN
Q:, 1146050101, 0991170170 1:crs, +918323088188 +918326648188, B323388188

) fom.abr@lemontreehotels.com. fa abr@lemaontreshotels.com, finance
abr@lemontreehotels.com

= 1-Night Stay Check-in Check-out
Fri, 28 Jul 2023 Sat, 29 Jul 2023
After 03.00 PM Before 12:00 PM
22 1 Guest Mr. Akshay Hariharan (Primary Guest)
(1 Adult) Akshay Hariharan

akshayhanharan@vahoo co.n. 918811144250

[1 1 Room Superior Room
£ 2 Meals - Breakfast & Lunch Or Dinner
21 Adult

(% Paid Amount INR 4,643 You saved 903

Paid 4,643 with State Bank of India

% This booking is non-refundable. You will not get a refund if you cancel this booking.

Important information

« Aadhar, Drving License and Passport are accepted as D proef(s) Local ids are allowed

GST invoice can be collected directly from the property

MakeMyTrip Support

Q, +91124 4528747 / +91124 5045105 (India Fixed Line)




Flight Ticket (One way)

make |7/
Sisg Booking 1D NF7517AS4Z6UDSBO0018, (Bockerd on 27 July 2023)

Barcode(s) for your journey MOPA Airport-Delhi on VISTARA

Akshay Hariharan Iiﬁ%ﬁfﬁq%ﬁmlw

MOPA Airport - Delhi

Sat. 289 Jul 2023 * Non stop » 2h 40m duration

VISTARA

g MOPA Airport Delhl
GOX 09:00 hrs pil-hite 11:40 hrs DEL
Sat, 29 Jul Sat. 29 Ju
Goa (NGl - Manohar Indira Gandhi Internalional
Internatioral Arpod Airport Terminal 3

s¥1Economy Standard =} Economy 7% Regular Fare _: 15 Kgs* check-in Iy 7 Kgs* cabin

‘Baggage allowance shown above 1s per passenger

TRAVELLER SEAT MEAL E-TICKET NO

MR. AKSHAY HARIHARAN Adult 8A 228-8050166088

You have paid INR 4948

& FLY CARBON NEUTRAL © CLIMES

Neutralise the carbon emissions of your trig. hitps./mmlt.climes. io/neulralise

« Your flight emits carbon emissions that are damaging our planet. MakeMyTrip and Climes. o have
partnered up to offer you a way to balance out your impact. In just a few clicks. you can suppart verified
climate action projects that remove CO2 on your behalf and figh! climate change with every flight!

-

E! DIGI YATRA T

Avoid Long Queues at the Airport with DigiYatra




Use DigiYatra — the Ministry of Civil Aviation's mobile app lo enjoy a hassle-free airport experience, for
your upcoming flight. It enables you to activate face scan for check-in at the airport with 2 easy steps;

Step 1: Pre-verifying your identity using Aadhaar Card details
Step 2: Updating your upcoming flight's boarding pass
Know More

Items not allowed in the aircraft.

® ® © Q@ &

LIGHTERS, FLAMMABLE TOXIC CORROSIVES PEPPER LITHIUM
MATCHSTICKS LIQUIDS SPRAY BATTERIES |
o i
g |
<) ) % B N
I/
FLAMMABLE E-CIGARETTE INFECTIOUS RADIOACTIVE EXPLOSIVES POWER
GAS SUBSTANCES MATERIALS AMMUNITION BANKS
IMPORTANT INFORMATION

+ Check-in Time : Passenger lo report 2 hours before departure. Check-in procedure and bagrage
drop will close 1 hour befgre departure.

+ DGCA passenger charter : Please refsr to passenger charter by clicking Here

- Check travel guidelines and baggage information below: : Wearing masks/face covers is no longer
mandatory. However, all travellers are advised to wear them, in view of the threat posed by COVID-
189.For the complele list of travel guidelines issued by Indian States and UTs,Carry no more than 1
check-in baggage and 1 hand baggage per passanger. If violated, airline may levy extra charges

+ Nearby Airport : Your flight goes from Goa (North). near Goa Dabolim International 4
note, this is not the airport you originally searched for, Kindly check all the routes to your
destination to avoid any hassles in your journey

» Valid ID proof needed : Carry a valid photo identification proof (Driver Licence, Aadnhar Card, Pan
Card or any other Governmenl recognised photo identification)

+ Please do nol share your personal banking and security details like passwords, CVV, efc. with any
third person or party claiming to represent MakeMyTrip. For any query, please reach out to
MakeMyTrip on our official custemer care number

fl CHANGE IN PLANS?

MOPA Airport - Delhi



Cancellation Charges

For Adult
1 day to 365 days before 3480
departure Travelle

Before 28 Jul 2023, 09.00 hrs

2 hours to 1 day before 1975
departure Traveller
Before 29 Jul 2023, 07 00 hrs

0 hour to 2 hours before Non
departure Refundahla

Before 29 Jul 2023. 09:00 hrs

Cancel Flight >

All charges above are per traveller and per sector in INR

ﬂ SUBMIT A REFUND REQUEST

Date Change Charges
For Adult

1 day to 365 days before
departure

Befora 28 .Jul 2023, 0900 nrs

2 hours to 1 day before
departure

Before 29 Jul 2023, 07,00 hr

N

0 hour to 2 hours before
departure

Before 28 Jul 2023, 03.00 hrs

Change Date >

3450

iTraveller

Please lel us know If you would like us o contact the airline for your refund. Our agents will initiale the

process and this might take up to 30 days. Choose the reason for your refund request:

| cancelled directly with the airline

My flight was cancelled/delaysd

Contact MakeMyTrip +91124 4628747 / +81124 5045105 (India Number)

Contact VISTARA 9289228888




Date: 28/07/2023
To,

The Managing Director

Goa Industrial Development Corporation
Patto-Panaji Goa.

Sub: Reimbursement for trip to Goa for purpose of discussion with GIDC
regarding Amendment legal reforms.

Dear Sir.

-

Reference visit 10 Goa from 23" July to 28" July 2023 for the purposc of
discussion with GIDC regarding Amendment legal reforms, requesting to reimburse the
travel, lodging and boarding expenses incurred during the travel.

Please find enclosed herewith invoice towards the same amounting to Rs. 32,931.32/-
I declare that Rs. 32,931.32/- had spent for the above refereed purpose for the office

purpose, | further declare that 1 do not claim this expenditure from elsewhere.

Regards,

*H h J
(Aprajita Singh)

#
E ¥t
)‘f" N

e f s
&



~ Expenditure Statement

Traveller Name:

Expense Type

Aprajita Singh

Date

Bill Number

Self/f Company

Amount

Flight Ticket -Delhi to Goa 23rd July 2023 KOQEDA4Z Self Rs.4.292.00
Hotel 23rd July to 25th July 2023 186708230722134910 Self Rs.1,139.32
Hotel - 25th July 1o 28th July 2023] NH70196273425008 Self Rs. 17.765.00]
Food 25th & 26th July 2023 1365 & 1370 Self Rs. 2,086.00
Flight Ticket -Goa to Delhi 28th July 2023 JTROGOKZ. Self Rs. 7.649.00

Total Expenditure

Rs. 32,931.32

1, -
W o
i -

P yi
Ty, H.—,_r /_.\\
0
QI:«&:: Singh)
Username & Signature
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l “?‘ w Flight Ticket (Ong way|
make ri
m P Boniing 11D NF2HDZES4CNBWGZBT7891, (Bookad nn 22 Julv 2023)

Barcode(s) for your journey Delhi-Goa on IndiGo

F |

Delhi - Goa

Sun, 23 Jul 2023 + Non stop * 2h 30m gu: ation

IndiGo
RE-BE7H Delhi 201 R0m Goa
DEL 17:40 hrs - 20:10 hrs GOl
IR =3 Sun, 2544 Sun: 23 Jul
SR KQED4Z

I dira Gandh International Goa Daheolim International
irgart Tarminal 1 Airport

o = Regular 151 (1 pi Y ghisgk: |75
— SF\VERC: Econcmvl Frr; . = ““J SRl plesaniy) on “ 7 Kgs (1 piece only)® cabin

Baggage allowance shown above is ger passend:

TRAVELLER SEAT TR A E-TICKET NO

MS. APRAJITA SINGH Al 6F KQED4Z

You have paid INR 4292  You saved INR 237

{© FLY CARBON NEUTRAL © CLIMES

Neutralise the carbon emissions of your trip: hitps://mmi.climes.io/neutralise

« Your flight emits carbon emissions that are damaging our planet. MakeMyTrip and Climes.io have
partnered up to offer you a way (o balance out your impact. In just a few clicks, you can support venfied
climate action projects that remove CO2 on your behalf and fight climate change with every flight!

i

= DIGI YATRA P e
Avgid Long Queues at the Airport with Digivatra -".;
¢ A
//r L. -
2 i J .lu/’/

‘,r*/



Use DigiYatra — the Ministry of Civil Aviaticn's mebile app to enjoy a hassle-free airport experience, for
your upcoming flight. It enables you to activate face scan for check-in at the airport with 2 easy steps:

Step 1: Pre-verifying your idenlity using Aadhaar Card details
Step 2: Updating your upcoming flight's boarding pass

Know Mare

w‘ﬂ 5 b
\ & D

LIGHTERS, FLAMMABLE TOXIC
MATCHSTICKS LIQUIDS

CORROSIVES PEPPER LITHIUM
SPRAY BATTERIES

INFECTIOUS RADIOACTIVE EXPLOSIVES POWER

FLAMMAEBLE E-CIGARETTE
SUBSTANCES MATERIALS AMMUNITION BANKS

GAS

IMPORTANT INFORMATION

departure. Cherk-in oracedure and baaggage

Check-in Time ; Passangur o repc

drap wall glege 1 hour

DGCA passenger charier ; Piease refer to passenoer charter hy clicking Here
+ Valid ID proof needed : Carry & valid photo der tiwn wroof (Driver Licence, Aadhar Card, Pan

Wilca
Card or any other Government 19 ihanthic

recomssa NG

Getals ke passwords, CVV, ete. with any
I any query, please reach out to

MakeMyTrip on aur official cuslome

CHANGE IN PLANS?

Delhi - Goa

Cancellation Charges Date Change Charges

For Adult For Adult

3050

! Jays 1o 365 days before
Mraveller

4 days o 365 days before

ceudriure
2023 1740 hrs



3 hours {o 4 days before
depariure i)

Bestgare 2 0] 2023, T A ey

0 hourta 3 nours belore

depanure Epluntaiie

P g T ] ST A
Bulorna 33 Jul 2082 1749 (i

Cancel Flight >

All charges above are per traveller and per sector in INR

g sUBMIT A REFUND REQUEST

3 hours lo 4 days before 455N

Jenarture raveler

Changoable

Change Date »

Please let us know if you would like us to contact the airline for your refund. Our agents will initiate the
process and this might take up to 30 days. Choose the reason for your refund requeast

| cancelled directly with the airline

My flight was cancelled/delayed

Contact MakelyTrn +91124 4828747 [ +81124 5045

Contact IndiGo 0124-6173838, 0124-4973838

& (India Number)



Booking Confirmation

AR Client Aprajita Singh i
Arrival July 23, 2023

| Departute , July 25, 2023

Number of Extra Becs :

en

Number of Rooms ; Room Type : -Numuer of af-‘«riultsj o I;iu_mﬂl_né_r ;ﬁ- C

3 étandﬁrd ROOI"I;I . 2 o 0

Cancellation Policy: This booking 1s Non-Refundable and cannot be amended or modified. Failure to arrive at your hotel or property will
be reated as a No-Show and will incur a charge of 100% of the booking value (Hotel policy).

Benelits Included Wi-Fi, Parking

. Remarks : I's
| Included : Taxes and fees INR 1139.32 )\L \ -

| AR 4 |
i NonSmoke LargeBed t/L)ﬂ/ |

All special requests are subject to availability upon arrival

Reference # for Guest . 1013811833

Prainha Resort By The Sea

Dona Paula Jetty Road, Dona Paula, Goa, India, 403004

Telephone +918322453881




Booking Id: NH70196273425008
Booking Voucher PNR: 0105551967

(Booked on 25 Jul 2023)

(HWANK

Lemon Tree Amarante Beach Resort Copp, .
3 ¥

¥ e ¥ e FIRM g

T Mppgnt

Lemcn Tree Amarante Beach Resort - Goa Vad, Tandaolim, Bardez, Goa 403515, Goa. IN

T1AB0GI0, COOVITIN i trops 9 RELIERHIEE + MREIERAR T 6] BR2A0BH186
=1 fom ;il-r.ff."fiuzaln H [T 4 T e ) 3T e DL R Cebealeds oo Smarce
£ " 3-Nights Stay Check-in Check-out
Tue, 25 Jul 2023 Fri, 28 Jul 2023
After 03:00 PM Before 12:00 PM
72 1 Guest Ms. Aprajita Singh (Primary Guest)
(1 Adult) Aprajita Singh

aprajita.singh@investindia.org.in, 819871626803

_; 1Room Executive Room
4 Breakias)
/
{ |I
e g
~ Paid Amount INR 17,765 You saved 2.661 B .'i
¢ &P 5 s
Paicl 17,705 wth okoss L¥: !xlf.”
% This booking is non-refundable. You will not get a refund if you cancel this booking.
Important information
 Aadriar Doviag License ard Passoor ale ancspied as 10D grood{s ) | ocal ids are allowed
¢ BST invoice can be calleciaed directy from the pronerty

m MakeMyTrip Support

Qs +01124 4B2BTAT 7 +01124 5043105 (Indin

ixed Line)

7



Use Digi‘w’mm — the :‘-.4Ir1ir-1ry of Coavil Aviatinn < mad
your upcoming flight, It enables you le ant

Step 1; Pre-verifying your identity using Aadhaar Care

Step 2: Updating your upooming flichi’s haarding pazs

Know More

Faee e for elieeleors ot

LIGHTERS, FLAMMABLE
MATCHSTICKS LIQuUIDS
FLAMMABLE E-CIGARETTE
GAS

INFECTIOUS
SURBSTANCES

RADIODACTIVE
MATERIALS

IMPORTANT INFORMATION

» Chack-in Tima : Passenger to raport 2 hours
drop will close 1 hour belore departore

« DGCA passenqger charter ; Ploasa refor to pasaanier charler hy clicking Here

+ Please do not share your parsonal banking ane
thire) person ar party claiming o represont ake b
MakeMyTrip on our official customer care nonil

i CHANGE IN PLANS?

Goa - Delhi

Cancsllation Charges
Far Adult
4 days tn 365 days befora

departura

Boefara 24 Jul 2023, 2205

5N Py i

3 hours to 4 days before

Data Changa Charges
For Adult
4 days 1o 365 days before

Heparture

vl 24

S5 e
7z
(€]
PEPPER LITHILIM
SPRAY BATTERIES
SR 2 o
_. D (\, [
EXPLOSIVES POWER
AMMUNITION RAMKS

hafore departure. Check-in procedure and baggage

R

Travsliet



Flight Ticket (One way)
Sookng 1 NF2SQSRHEGQADIPMDA44T7E, (Buoked on 24 July 2023)

Barcoue(s) tur your juurney Goa-Delhi un IndiGo

st

r [
Aprapma singn IE!
o

Goa - Delhi

Fro, 28 Jul 20223 « INun slop = 20 35m duribion

Goa 4G Delhi
GOl 22:05 hrs 00:40 hrs DEL

gat, 29 Jul

Gus Dol Intetnatinna Indira Gandhi lnternational

AL Arpon Tenminal 2

¥ Y s 1 Hegulal 15 Kgs (11 plece only)™ chieck- ') . . )
"SAVERT Ecunamy' e 4 it gAY ¥) (st Kgs (1 piece only)" cabin

"Bagyaye alluvaniCes shigwi allove iy det [Jassaliie

THRAVELLEIR BEAT IE AL E-TICKET NO

MS. APRAJITA SINGH & JRE9KZ

Yoo rave pard INIR Y5448 You savied [N 206

s FLY CARBON NEUTRAL (© CLIMES

Neutralse lhe carbon enussions of your np. htpsdimmt.climes.io/neutralise

Your fhght emis carbon elussons hal are datiaging vl panel. MakeMy Trip and Climes.io have
praritieled up o Ultel youu a way o balance oul youn ithpactl o just @ tew CICKS, you can support verined
Clnzte gchivn projects hat remove CUZ o your belbalt and fight climate change with every flight!

() 3 5 ('P' ~
. DIGI YATRA ¢ f B

Avoid Long Queues at the Airport with DigiYatra (,‘
. -.]’ f':'V
I /]



departure Tragreest] tiapariore Travellor

Refore 28 dul 2024, 10047 s veifeirey S Ll 2020k 15 55 frs

0 haur to 3 hours hafors Menrs 0 oo eV hanes hafore Sl
departure St | sts] depoiin g (I P
Beinoy 28 Jol 2023, 22058 his Pnforey 200 111l 2023, 22 (06 taes

Cancel Flight > Change Data >

All charges above are per travaller aned par sectnr v IME

SUBMIT A REFUND REQUEST

B

Please let us know if you would like us to contact the arline for yvour refune. Dur agents will mitiate the
process and this might take up ta 30 days. Choosza the raason for your refuned request;

| cancelled directly with the airline ¥

My flight was cancsllad/delayed >

Contact MakeMyTrp 01124 AG2R7AT 1«91 24 BRAS10Q05 (India Mimmben)

Contart IndiGo 0124-61738348, 0124-427/3877 "
|. ~
; AP
.III \
/ !I o’ _’4~’
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FE&SRTUNE

MIRAMAR

GOA

WO AAECC2176L
STIN NO :30AAECC2176L12T
FSSAINO :10623999000027
HSN £ 21069029
SAC NO 986311 Member ITC's hotel group
i OFf Miramar Beach, Panajl. Coa - 403 N0
SRS Tel: +01-832-6637300 Fax. 018326637311

Fmall mitamar@fertnehatal: -

TAX INVOICE

Bill Number 2852 \

¢ M5 APRAJITA SINGH
FRALOL ABILODOZRSD !

/ Gues! Name
GS5T Bl HNumber

i
D VIGYAN BHAWAN ANNEXE MAULANA AZAD RODAD

Ras Mumber

Address
HEW DELHI rraen Res Numhber
IN-DL [N
Phone # . 78714626803 Room No . 202 / Meal#=an: CF
Cc any Name + INVEST INDIA Room TVDE/ Pax PR Prix 1
Vigyan Bhawan Annexe, Mallang Azgd Road.
New Delhi Arrival L1 1-Jul-2023 22:57
11¢011
IN-DL IN Deporiure P14 Jul-2023 10:27
Guest GST No
1
Dote Ret No Description GSTSAC No# Deblt Credit Balance J'
11-Jul-23 826 Advance(C Card) TOWARDS ROOM 2076000 20,1400 |
TARIFF |
11-Jul-23 Tariff /Toriff 996311 6,000.00 -14,160.0. |
11-Juk-23 State GST @ 4.00% 340.00 -13.800.00 ,r
1-Jul-23 Central gst @ 5.00% 346000 -13,44000 |'
|
Day Totol 6,720.00 |
12-Jul-23 Tanff fTorift 974311 6.000.00 |
12-Juk-23 Stote GS1 ® 6.00% 340.00
12-Jul-23 Central gst @ 4 00% 350,00
! Day Totai 4,720.00 /
l 1* g3 Tarniff [Tariti 795311 6.000.00 720:00
RPN State GST @ 6.00% 350.00 -349.00 |
| 132023 Cenirol gst @ 6 C0% 360.00 6.0 |
H Doy Total 4.720.00 II
Round O 30 |
|
Grend Total INR 20.160.00 -20.140.00 0.00
Amount In Words ! Rupees Only '
Blling Instructions @ DIRECT PAYMENT ‘
gill Summary Details T i
DLescriplion Amouni AR
Toni 18,000.00 el
Advance(C.Carg) -20.140.00 |
Cenlral GST 1.080.00 r
Stofe GST 1.080.00 |’
Totol 0.00 j
|
|
REQISTETR T OMTE Cosme Livsta TTespa oo e e
Tel: +01-B32.2262114 Fax: -4 _’E‘F.ﬁ.a:-m':_l"' e _. ) Manus. 5 ESE—




TAX INVOICE
Original for Recipient

o

Off Miramar Beach, )

Panaji, Goa - 403 001 F\ RTUNE
Tel: +91-832-6637300 MIRAMAR

Fax: +91-832-6637311 GOA

Email: miramar@fortunehotels.in

Visit us at www.fortunchotels.in  Member ITC's hotel group

Wlmmmnuw
Coton Lty Lov
IH ROOM DINING
cill # & 152 Table 4% 2024
2ill Dt 1307723 Steward:  GHLLE
Time ¢ 00.24 Covers @1
F35R] License Mo ~ 10827392000027
b Buzst BETHS
=TT . ot e o o o e Vi T e R 2 e Wy e
.:ﬁm [ tes It mate Yalus
"E TUNE L2 RE=RRS 4L
EAREYnERge ) 0000 O e N N N A M e T R N SISt b A e
[EEn SAHDWICH DELI H 1 480,00 400.00
LOOICE OF TCE © 1 200.00 Go.00
2ill Amount
State B%7 200 X
Demtral 887 2.0 %
Tobtal Amount
) Cazhier Hame

t?RTLﬁQE

il

PTG MOUE -y [P
wd Igh bites

 fom {10 v o 2300 iy
Lo by Ll

Please do not Sign if you have paid cash, Thank you!

jest's Name ;

om No., :

(Plansa writa in block latars)

Jest Signature ;

N? 106310

40.E

4 No. 30300308212 GSTIN : 30AAECC2176L1ZT

. Offica : Cosme Cosla Hospitality P, Lid., E-8-56, Altinho Mapusa, Gaa - 403 507
+ US5101GA2010P TCO06531

For Fortune
Miramar, Goa

Signature




I it J
Nvibiou/sive Resiarom .
Crpon round Lha dock
Location Lobtry Level

4
'
[E. TUNE

ODARALOUNGE

3 irom 1100 tws o 2300 e
Location: Loty Leved

Ve,

Ay
EANN

1AA INVOICE
Original for Recipient

A
Off Miramar Beach, o
Panaji, Goa - 403 001 F\ RTU N E
Tel: +91-832-6637300 MIRAMAR
Fax: +91-832-6637311 GOA

Email: miramar@fortunchotels.in

Visit us at www.fortunchotels.in ~ Memboer ITC's hotel group

o

B M 0 B

e o S T

T e ] £- 4 =]

L el F5s Fatg Yalue
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Please do not Sign if you have paid cash. Thank you!
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est's Name :

om No. :

(Please wrile In biock latters) Miramar, Goa

ast Signature :

N? 10660¢

Signature

0.E,
No. 30300309212 GSTIN : 30AAECC2176L1ZT
d. Offics : Cosma Costa Hospitality Pvt. Ltd., E-8-56, Altinho Mapusa, Goa - 403 507




Flight Tickat 'Dimel s

ME2DBZGARACAMLAGEIAS

Barcode!(s) for yeur journey Delhi-Goa on IndiGo

Aprajita Singh I

tll I

EN PN
et |

Delhi - Goa

IndiGo
B Delhi 2h 200 Goa
DEL 19:10 hrs 21:30 hrs GOl

KQPWPM

| = Regular {1 15 Kgs (1 piece only)* check-
SAVERr: Economyr“ gt = gs (1p ¥) @ by Kgs (1 piece only}™ cabin
Fare in
‘Baggage sllowance shown anove 15 DEr BRSGENGE
MS. APRAJITA SINGH .1 KRNI
N
- O

You have pald INR 4471 You saved INR 141

FLY CARBON NEUTRAL (©) CLINES

Neutralise the carbon emissions of your trip. hitps /immt.climes,ic/neutralise

+ Your flight emits carbon emissions that are camaging our planel, MakeMyTrip and Climes. o have
parinered up to offer you a way lo balance out your iImpacl. In just a few clicks. you ¢an support verified
climate action projects that remove CO2 on your behalf and fight climate change with avery flight!

gl "
. DIGI YATRA R a—

Avoid Long Queues at the Alrport with DigiYatra



Ute DiniYalra — the Ministey of Gl Aviation s Mistile app @ anjoy a hassle-frae arrpart exnernence, for

your upcoming flight. It enaples you lo activels face sean for chack-in at the airpert with J easy si2

=

Step 1: Pre-venfying your identity using Aadhaar Cara details

Step 2: Updating your upcoming flight's boarding pass
Know More

® © &

) |
[

LIGHTERS. FLAMMABLE TOXIC CORROSIVES PEPPER LITHIUM
MATCHSTICKS LIQUIDS SPRAY BATTERIES |
i ~ =

@ @ '/E.' II ‘I.I \I ‘/\.\\ .:I I I

VAN k il
e g "-/) i .
FLAMMARBLE E-CIGARETTE INFECTIOUS RADICACTIVE EXPLOSIVES POWER [
GAS SUBSTANCES MATERIALS AMMUNITION BANKS |

IMFPORTANT INFORMATION

» Check-in Time : Passenger to repart 2 hours belore departure. Gheek-in procedure an:d bagaane
grop will close 1 hour Gefore depam e

DGCA passenger charter : Pluase refor 1 passensger charer oy sheking Here

INEIS IS N0 lannar

Check travel guidelines and baggage information below: ; Ve ng maskeizne -
mandatory. However, all fravellers ard sdvised o woar D o wew of The threal nose

of Y UENIDY

19 For lthe complete st of travel ¢

Gheck-in baygage and 7 hang

+ Valid ID proof needed : ©-xery o valit prot wmant b g o mennd v | irenes Aankar Gard Pas

oo g g gilvesr COawa

0 ] 3 T 0 O S Lo P e '3 rospirancert Riake Ay T s arane cuaity, mlease reaol atte

ey T on aur affiics

I CHANGE IN PLANS?

Delhi - Goa

Cancellation Charges Date Change Charges

For Aduilt For Adult




4 davsto 35
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173

dupaniure

Bictnes OF Jut 20023, 1910 Ars

3 hours o4 daye belore {250
depariure cavallas
Besfare 11 Jul 2023, 1640 firs

0 hour to 2 hours beforn M

dapariure

ety T Jul 2003 19310 e

Cancel Flight >

All charges abova are per lraveller and per sacior in INR

| SUBMIT A REFUND REQUEST

feos 1o 365 davs |

elapaniune T Fiies e biger
Hitar lesl ! Ve 1

4 haurs to 4 days beforo Shal
depariure Tiavetter

Milere 10 Ou) 20235, 1T hrs

M hatar to 3 hetrs bafors Pk

Change Date 2

Please let us know If you would like us to contact the airling for vaur refund. Our agents will initiate the
process and this might lake up to 30 days. Choose the reason for your refund request:

| cancelled directly with the airling

My flight was cancelled/delayed

Contant MakeMyTrip +91124 4828747 / +91124 H045105 (Ingia Nurmnbar)

Contact IndiGo 0124-6173838, 01244973238



o |
Te, mwl; p E, Date - 20/07/2023

' RO Yol /)
Shri Pravimal Abhishek, IAS i B st | . bt e
J!H‘Mdrd No, / ")’_'_!‘_F o e

Managing Director
Goa Industrial Development Corporation

{Date.20.[¢. 71 /25

N e e e,
T YT e e gt g S ;

Subject: Reimbursement for trip ta Goa for purpase of technical evaluation of bids for GIDC Web
ﬂc‘ﬁﬂf

Dear Sir

Reference visit to Goa from 187 to 207 July 2022 for the purpose of technical evaluation of bids for
GIDC web portal In the capacity of committee member. request you to reimburse the travel lodging
and boarding expenses incurred during the travel

The combined expenses amount to INR 23081 and attached are the following documents far

reference
1 Domestic reimbursement form including details of all expenses
2 Tax invoice for flights from New Delhi to Goa 1o New Delhi
3. Taxinvoice for hotel (2 nights)
4 Invoice for Food and beverage on 18" and 18" July 2023
5 Invoices for Taxi from Goa airpert to hotel and hotel to GIDC office

Also, request If the reimbursement can be credited to my personal account with details below

Name of Account Holder — Rishabh Katyz!
Bank Name — HOFC

Bank Account Number — 00441000145885
IFSC Code — HDFCQ000044

Branch — Gurgaon — DLF - Haryana

In case of any concerns, please contact me on +91 99959 87888 or via emall at
rishabh katyal@investindia org in

Regards
Rishabh Katyal AVP InvestIncia

) | -C'
\ hx-f{‘\.'i"‘k ,? i

(Rishabh Katyal)




| 1eimbursement Form : Domestic
Trave S

_|._:.:: il «.nmw...m__..hhm..m

Assistant Ve B
C01 999459 8
rishabih katyal@investindia o in

HIP ot digitination of GIDC serse 1!

ae— INVEST NDIA

o

~Nov il Davs Travelted

liga

18 072023 |

f——; -

Date

Lapense TYPE

18.07 202310 20-07-2023

Il Number

Amount INR

(EaniiTgile

- NEL10 LOA tn BEL
e ——

— —

Frght 11

r1 10 hotel

MOGALIAINGST9HA0

16.07-2023 1o 20-07-2023

HL2410351 1989

110.07-2023
18-07-2023

18 07-202%

10 07-2023 (19:07-2023, 1:20 AM)

23,001.00

WIRHAT T
19.07-2023 m
19.07-2023 LOLRGHZ903 t
I 0.07-2023 .|I|. - 27 = B 0000 NA
] 24,001.00 = ||_

1
User Name & Signature

Rishabh Katyal
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SANDESH S, MAHADIK o Ssoeras
(Stand),Dona-Paula

Tﬁ\Xi SEVHCE Circle Mahalaxmi

NoO. Temple
VehicleNo. (1A ¢7 £ $" 332 . Date L9 [7/[23
Driver's Name . otsbvass  Low o i —
Name of the Guest ___ <t s hehls  foe/ye/ [ s
STARTING CLOSING TOTAL
Km, Kmo__..______ Km.
Time — Tme__________  Time
Travel to / from_ L (7= &0 we v~ _:":_"ff;-'if__t_..i.l__. d g

[P oos pupsr  Ihaef Gheoamsf 3l Rs,
Full day charge For o Rs.________
Rate per Km. Rs. . o For . Rs.
Waiting charges Rs.e . For_ PRI - SR R R e
Night / Befor 7.00 a.m.Early Morning (‘hargc _ Rs ____
Toll / Ferry/Parkingo . . Rs __
Rupees. N —

G. Total. g
[ i V7

Payment Received SERVICE WITH A SMILE Pfepafed by



SANDESH S. MAHADIK

TAXI SEVICE

24 Hours Service
Mob. 9850673112
(Stand);Dona-Paula
Circle Mahalaxmi

No. Temple
Vehicle No._C1Fi 54 b e Date, IS o
Driver's Name 28 [1yeld: 2 e B
Name of the Guest _—
STARTING CLOSING TOTAL [ A4 AL
Km BN i 1 M — Km. o
Time o ey T e ey, RIS
Travel to / from_. o/~ "= A5 i S

il Lo sy BB B
Full day charge PRI = o SO - )
Rateperkm BS.. ... FOI____ . Rs. _ o
Wailing charges Rs. For Rs.
Night / Befor 7.00 a.m.Early Morning Charges - Rs
Toll/ Fery TRarkitigee-. - oo o oo . RE
Rupees.

o B G.Total.

Payment Received

SERVICE WITH A SMILE

Pré,oaked b?



TAX INVOICE

INVOICE ISSUED FOR FLIGHT

15 15 - 580

BEL =

6E 6E - 2119 GOl -

( T[OMER NAME
Rishath Katyal

CUSTOMER ADDRESS

W-153, Ist Floor, Greater Kaillash - |, Delhi - 110048

PAYMENT BREAKUP

*Fare charges

fincluding applicable fhght taxes collected on behs!f of airlineg & other a

charges)

MakeMyTrip Service
Fees

Effective Discount

Total Booking Amount

GOl 13-07-20
Rishabh Katyal (PNF
DEL 20-07-2023
Rishahh Katval (PNR

AT T4 - M~
LRBIRCT 1T KR i

B e
[Rets 1 S |

BOOKED BY
Rishabi Katyal

noillary

ThHis 15 a computer generatén Invoice and goes not raquire S anature Stamp

Invoice issued by MakeMyTrip India Pvt, Ltd.

SERVICE DESCRIPTION
Reservation Services For Air
Transportation

PAN HSN/SAC

AADCM5146R 998551

GS5TN CIN

06AADCM5146R12ZZ UB3040HRZCO0OPTCOS0B4E

MakeMyTrip (India) Private Limited
19th Floar, Epitome Building No. 5, DLF Cyber
City, DLF Phase IIl,Gurugram-122002. Harvana

REGISTERED OFFICE
19th Flgor, Epitome Building Ne. 5. DLF Cyber City, DLF
Phase Il Gurugram-122002, Haryana

INR .0

INR -10.0

INR 8746.0



TAX INVOICE

O Pescador an Indy Resort GOA
18/07/2023 - 20/07/2023

CUSTOMER NAME
Rishabh Katyal

CUSTOMER ADDRESS
W-153, Ist Floor, Greater Kailash - | | Delhi -
110048

PAYMENT BREAKUP

*Accommuaodation charges
fincluding applicable hote! taxes)
collected on hehalf of hotel

MakeMyTrip Service Fees INR 790,58
Reversal of MakeMyTrip service fee INR -790,56
Effective discount INR -691.44
Total Booking Amount iNR 10376,4
Grand Total INR 10376.4
Thisis a computer generater Invoice afd doss nat require Signature/Stamp
:\ \
Invoice issued by MakeMyTrip India Pvt, Lid.
PAN HSN/SAC SERVICE DESCRIPTION
AADCMS5146R 888552 Reservation servica far accommodation
GSTN CIN
06AADCMS146R122Z U63040HR2000PTCOY0846
MakeMyTrip (India) Private Limited REGISTERED OFFICE

19th Floor A,B,C tower, Epitome Building  19th Floor, Epitome Building No. 5, DLF
Na-5,DLF Cyber City Phase-lll, Gurugram,  Cyber City, DLF Phase Ill,Gurugram-
Haryana, 122002 122002, Haryana



El""«?: BOARDING PASS

|
LR REH Rishabh Katyal

E}ﬁﬁ}:u L' BNR BIRNSP

New Delhi T-3 (DEL) Goa (GOI)

19.40 hrs, 18 Jul 23 15 560

20.20 hrs, 18 Jul 23 8C

Check-in counters close 60 min before departure | Boarding gates close 20 min before departure

One sky. One home ;
ot f

it dhffi. " _r
[,ehr = Ifl. b e f;'..'ru s s ) anl QI
y 4 5d ; s-n SRR J \\M -

MNow book Air India Elpmu-and AirAsiaindia on
airinciaexpress.com

AT T AV

‘.._; oy rc.-‘:..-. N .“_.
:’"_XPJ’*”‘J B T

N T

' prasenting

AIRFLIX

Lok aut for 5,000+ hours of entertainmen) on your next Hiatbt!

Rishabh Katyal

20.20 hrs 18 Jul 23 15 560 Now Delhi T-3 (DEL) Goa (GO0 8c 3 30

AlX Connect Private Limited is a subsidiary of Air India Limited,




IndiGo Boarding Pass (Web Check-in) Your Arrival Terminal is T2

KATYALIRISHABH MR Goa To DELHI (T2) KATYALIRISHABH MR
e : R =AY I - — GOl = DEL(T2)

Fhight | | Gaie Boasding Tune Boarcing Seag
Fligih! 5E 2119
1830 Hrs Zone 1 34F =2
e — : - : =3 Dat 2000012023
Date 20 Jul 2023 Oepatture 1915 Hrs BIKC
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Order ehohvore o on ¥ 80 20208 G2

e Praghems

-

SbORE TAILS

el Uhagken Froad Rier

- _.\..:Lm,... Chyp bean Dy o §

(e e 2ill Total

3406.00
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zomato

Tax Invoice on behalf of -

Legal Entity Name : MAYANK DUEBE
Restaurant Name : Burger Factory

Restaurant Address : House 21, 346 B, Plot D1, G

Tax Invoice

ORIGINAL For Recipient

Restaurant GSTIN : 30BBKPD5750N1ZM
Restaurant FSSAIl ; 10623001000054
Invoice No. : 23QEXLTYD0000301

Invoice Date : 19/07/2023

Customer Name : Rishabh Katyal
Delivery Address : Q Pescador, 403004
State name & Place of Supply: Goa(30)

HSN Code : 956331

vice Description : Restaurant Service

roundflogr. Villa Dana, La Ci

-

tadel Colany,

P

rale|l, \aba

Particulars

Gross
value

|Discount

Net
value

CGST
(Rate)

CGST | SGST
(INR) | (Rate)

|

SGST

| Total |

1 x Chips

180

180

2.5%

4.5 2.5%

(INR)

(W2

.

o

[
m

1 x Blue Cheese Bacon
Avocado Beef Burger

510

51

l
|
'
|
|

2.5%

1275 2.5%

I ;
A

"

|
|
?
|

un

5855

Item(s) Total

650

(]

@}
o

Restaurant Packaging Charge

30

Total Value

I

Amount (in words): Seven Hundred Fifty Six Rupees

18

And Zero Paisa COnly

Amount INR 756 settled through digital mode/payment received upon delivery against Grder 1D

5038582903

Supply attracts reverse charge : No

For ZOMATO LIMITED (FORMERLY KNOWN AS ZOMATO PRIVATE LIMITED AND ZOMATO MEDIA PRIVATE

LIMITED)

Zomato PAN : AADCD4946L

Zomato CIN : LS3030DL2010PLC198141
Zomato GST : 30AADCD4946L12ZN

Zomatc FSSAI : 10019064001810

o 1

Authorised Signatory




_ ||||||1 ‘ll o | . .H.../_:._:_w_c_w...m::.,.::.:“ - o -
Traveller Name: Aprajita Singh .
Expense Type Date Bill Number Selt/ Company | Amount
Flight Ticket -Delhi to Goa | 1 1th July 2023 KQPWPM|  Sell ~ Rs4,471.00
Hotel 11th o T4th Julv 2023 2852 Selt Rs.20,160.00
Food 12th & 13th July 2023 1682 ond 1652 Selt Rs. 1,180.00
Total Expenditure Rs. 25,811.00

S
L
(Aprajita Singh)
Username & Signature
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o ;
Y e B R W)

To 1 i o Date - 21/07/2023
i = l
| oy i 8
; . 4 " il a
Shri Pravimal Abhishek, IAS ! inward N2 2 1
Managing D|rector ‘I Da*ﬁé.’.!.\_.(»:.?- 2:3} o 'i::\;,a
Goa Industrial Development Corporation ® N 5
& ‘:5‘ P ®
Subject. Reimbursement for trip to Gea for purpose of technical evaluation of bi s’ .oﬁGJDC Web
portal -\ b

-,_-\}. \ﬂ,.- \l”\.‘ ,
‘U

ot \ QJ»”

'\a

Dear Sir

Reference visit to Goa from 18" to 217 July 2023 for the purpose of technical evaluation of bids for
GIDC web portal in the capacity of commiitee member reguest you to reimburse the trave!l ladging
and boarding expenses incurred during the travel

The combined expenses amount to INR 80.891/- (Sixty Thousand Nine Hundred and Ninety-One) for
2 Pax and attached are the following documents for reference:

T PAX Name

a MNK Ramaxrisnna

b Vivek Kumar Son

Domestic reimbursement form Iincluding details of all expenses
Tax invoice for flights from New Delhi to Goa to New Delhi

Tax invoice for hotel (3 mghts, 2 Days)

Invoice for Food and beverage on 18" and 18" July 2023
Invoices for to and froTax from Hotel to Goa

LD ) I S SN

Also. request If the reimbursement can be credited to my personal account with details below

Name of Account Holder — Manepalli Naga Koti Ramakrishna
Bank Name - HDFC

Bank Account Number — 50100247743416

IFSC Code - HDFCQ008117

Branch — Vasant Kunj, Delhi

In case of any cancerns please contact me on +31 9821 444 8310r via emall a!
r manepali@investindia org In

Regards,

(RAMAKRISHNA MNK)

AVP Invest India



Expense Sheet

PAX-1 Vivek Saoni
PAX-2 Ramakrishna MNK
Trip  18th July 2023 to 21st July 2023
Purpose Technical Evaluation of GOAIDC Tender
SI.No ] Particulars Date . Amount : Remarks —l
1 |Delhi to Goa 7/18/2023 | 10,256 | for 2 Pax J
2 |Costa Coffee 7/18/2023 352 |for 1 Pax ‘
3 |cab 7/18/2023 | 240 |for 1 Pax
4 Hotel Cidade 18th & 19th July 23 25,016 |for 2 Pax
5 |Hotel Cidade 20th July | 12,508 |far 2 Pax
|6 |Dinner ’ 7/18/2023 736 |for 2 Pax
7 |Dinner 7/19/2023 577 |for 2 Pax
8 Cab 7/18/2023 260 |for 2 Pax
9 Cab 7/18/2023 263 |[for 2 Pax
10 Cab 7/18/2023 253 |for 2 Pax
| 11 Goa te Delhi 7!’21;‘2023_‘ 10,530 |for 2 Pax
[ | | |
| , .
B Total | 60,991 |

3 Nights 2 days trip cost,

Lunch not claimed



7TINT7I23, 7:48 PM

IndiGo

PrR/Bag=<ing Ael

M3Z548 &

Passenger Information

‘Careof

ltingrary

Boowing 17 Jul 2023 141

Complete

l Mr MANEPALLI NAGA KOTI RAMAKRISHNA =,

Sector Seat
DEL-GO!
Ceparting Flight +Indige8E 2117 (A321) +18 Jul 2023 »Check-in/Bag Drop Closes 15.20 hrs
Uil
Delhi Goa
DEL - Indira Gandhi International &irpors (Tere 0 2 2 £ i Erggn
16:20 hrs, 18 Jul 2023 18:40 hrs, 18 Jul 2023
v Bocs o Date achionns o O 0L Lptarairei el DRty At G
Passenger Information
Mr VIVEK KUMAR SONI #nu
Sectar Seat BE Add-ans
DEL-GOI
Departing Flight +indigoGE 2117 (A321) +18 Jul 2023 +Check-in/Bag Orop Closes: 15:20 hrs
= Goa
DEL - Indira Gandhi International Airpart (Terminal 2) 2h Z20m GO - G } rnALO At
16:20 hrs, 18 Jul 2023 18:40 hrs, 18 Jul 2023
* Rrgbing Dare sl VEE TEEryRI R s o
Baggage Information
i
I S No. Sector Adult
1 DEL - GOI Chiegk-im 158G Caber Upita TKG
* Chegicin -1 piece only | Cabin - Ooe hand bag epto 7 kgs ang 113 cmig (L+ Wk chall b allawed ger customor Far cantactlpts traual we ragammangd 1o placg 1 ndes
the seat in front, on boars.
hitps:/ivwww.goindigo.in/bookings/itinerary.him!?pi=rWRYNHD + H340kggoREest\V/ adHIYiumasgzL94 V 1evWD3SIByirZhZZrmELHEUAVMFI4AF Go 115



nitp

1% T 4g Fm \ingrary

2%

|ndIGO : 'Date of Booking 17 Jul 2023 1417

Fare Details Contact Details

! Arrfare Charges 8,364 00 INR Passenger Mobile Number
+31-9BXXXX3T

Canvinence Fee 398 00 INR
Teansaction Fee 28600 NE | RKXXXKRXRXXA XXX XX

Arrport Secunty Fee 472 00 INR

Passenger Service Fee 182.00 INR

Jser Development fee 122.00 INR
| GST for Deltu 432 00 INR

Total Charge 10,256.00 INR
Note

Goods ana Services Tax (GST) shall be levied at applicable rates on all air lransportauon services provided by IndiGo, except in cases

specifically exempted under law
2 This s not a GST invoice For GST details, please refer the GST invaice which shall be sent to the email address in the name of the First

passenger, mentianed in this hinerary In case of a booking made by a GSTIN holaer, the G&T invoice shall be sent in the name of the GSTIN

haider to the email address mentioned while providing the GSTIN information at the time of reservation,
Additionally, passengers may dawnload the G5T invaice using their PNR number on the IndiGo website vy Gomgigon,

3

4 5T shall also be applicable on any special sernaces requested by the passenger at applicable rates.

5]

ax Inveices shall be only in INR, even in cases where the payment is made 10 a currency other than INR

& Arfare Cnarges include Base Fare, Fuel Charge and CUTE Charge.

7 BSF/ASF/UDF/ADF are collected on behalf of the Arport Authority of India (AAl)/Other Airport Operators. In case of no-show, you can claim

the taxes: OR: sy L g

Terms and Conditions

To avail Vaxi Fare passengers are reguired to carry ther COVID-19 vaceination certificate issued by the Miristry of Health & Family Welfare,

wesrent of India, or display thes vaccination status an the Arogya Setu mooile app. at the-airport check-in counter/boarding gate - failing which,

i ge thee iy e Dhar el

To see gur Conuition of Carriage please visit:

Travel advisory: COVID- 19 Safety

Ve seek yout KING assistance o saleguard your well-ueing, as well as that of your [ellow passengars and our crew an board our flights, by following the
Butdenmessel cul below
s preferable 1 wear masks covenng nose and mouth at all tmes, sanitise your hands regularly and maintain safe distance during your

|LEngy

Kindly adhere to all the announcements and other directives issued by our ground staff and/or crew a1 all points of time during your

-

Jjournegy
+ Customers are also requested to familiarise themselves with the guidelines for air passengers published by the Indian Ministry of Civil

Aviation on the following link

Iirestdigi ovidl podl

+ Customers are advised to strictly follow all COVID-19 protocols. Failure to comply with these guidelines and the directions of our

ground staff and/or crew may attract non-penal action against the concerned individual,

s./fwww.gaincigo inibockings/itnerary htmi?pl=rWRYNHD +H340kgggREcs!VhaJHIY/xmadgzLD4V 1evWb3SIBylrZnZZrm8LHBU4IvMFD4PGg. ..

215



7117123, 7.48 PM Ninerary

*Date ol Booxing 17 lul 7023 1437

IndiGo -

Must Read:

Free Checked In Baggage Allowance 1s 20kg per person, gne piece onty | Domestic ) [ Domestc )/ 20 kg (International, excluding Simgapore toffrom
Tiruchirappall & Chennai which s 30Kg). Free checked in baggage allowance for travel to Jecddan is 25 kg and from |eddah is 25 g + 5L Zamzam water
For travel to and from Abu Bhabi, Colembo, Daha, Dubai, Hong kang, Istanbul, Kuwait, Muscat, Riyadh, Sharjah and Yangon the checked in baggage

allowance is up to 30 kg per adult and child, This allowance goes not apply to Infants.

For Infants valid birth certificate is required.

AR e BAATTE LR, wisa iR Gl iy pes

Passengers without valid visa to the arrival destnation will nol i

passengers as per the laws of the arrival destination

In case of international travel, nationainy of passengers wisl be varihis 41 the (NEc4-im Countars al the airpor] Ir (neevent tha nfocrmanen ragarming
nationality of passengers provided during purchase of tickers is foung to be incorrect, certam additional fees/taxes (mancated by certain governmental
bodies/airport operators) may be required to be paid upfront at the cneckan counter. Inthe event of refusal to pay such addimanal fees/taxes. inoiGeo

reserves its right to refuse carriage to such passengers in accordance with its Conditions of Carnage

Fog Advisory Customer salislaction ang hassle froe travel are of ulmos my

R TS unexpicled gRengmennn mady ¢

At times, there are arcumstances, which are beyond our contean tke weather relatea precomena af fog

inconvenience to you due to flight delays. rescheculing and cancellations
We appreciate your patience and request for your kind cogperation in these times

We will endeavor ta give you proactive informaticn through text messages or emails. However we would urge you to ¢all our Call Centre or cneck

updates on your fight at 9910383838
Altermatively, to knaw flight status you can

- Download mobile app.

- Visit website - oy o

- Tweet us @IndiGobE, fallow us an Facenaak

CDMN Torexampe 10anow 1he sratues far 6F 333 Tar

- Send SMS, ST[spacelflight numbser(spaceldepariure cate of flight as |

1102" 1o 566772.
- Live chat on website.

General:

“Heck-l WWW, ngs N varllabie This serw i€ not availaizie for intermatonal travel and customers wath inlfants or groups
Check-in at goina:Go in 15 avalapie TI cB i€ not f t i1 { Tl il

Changes/cancellations are permitted maore than two {2) hours priof fe seheauled deparlure aind Hlour (4) Baurs far internatanal sectars) with gaymen: of

change/cancellation fee and difference in fare if applicaty e

A security search s compuisory

Avalid photo id, in original, is required for each person travelling, Fer farmign natonals, only passport. 1a onginal, will be considered 4s a vali phots o

For getailed terms and conditions, 10g on to www goindiGain

Check Your Flight Timings: To know the flight status an the gay ol departure cortact our 24 X 7 call centre cleparture, camtact cur 24 X 7 call centre or

logan to our website or mobile app (availanle gn Phone, Windows. Andrond and Blackberry), ar send ar sms 1o 586772 n the following formar

For example {5 know thé stanis fnral -3

at

"ST[space]3 digit flight number{space]depariure date of flight 25 damm
1102" 10 566772
Indian Nationals travelling to and from Kathmandu are required o carry sither Passport or Voter's ia Card anly a5 theor valic photo 1d, no athier prote

will be considered as valid

https:/iwww.goindigo.in/baokings/itinerary. himi?pl=rWRYNHD+H340kggqREcstV/jaJHIY/xmadqzL 94V 1evWb3SIByIrZh ZZrmBLHBUAIWMF D4 PGy .. 5



Ihinerary

IndIGO *Bate ot Booving 1T jul 2023 1417

Arfare Charges include Base Fare, Fuel Charge, CUTE Charge and Agency Comimission payable te travel agents (if applicable).

Name thanges are not permilled on your bogking,

Hotand cola fooc and beverages as shown in the Food and Beverage Manu may be purchased on boarg, subject to their availability. For ATRs and flights
below 50 minutes flying tme hot food or beverages will nat be offered. On select fights below 30 minutes flying time only limited snacks (cookies and
muts) and water will be offered

LeD s LCD TVs of mare than 99.06 om in side will be cnarged Refer to www goindiGon

Tris Beowing s governed by IndiGo s fare ruies ang Conditions of Caroage nal ure avallable from Aitport Counters, IndiGo Shops or www.golndiGo.in

FIENL scnedules are subyect (o thange and approval Dy AulhoriLes

reserves e nght 1o deny boaramg if credit card infarmanion s not supphed at ¢checkin.

! FOon and Bews ages stiall nol beserved gn short sector fights
recalled Ltuum batienes gre prolubited hom garnage by air. Custamers are advised not (o carry older generation Apple MacBook

Chased petween Seplember 2015 ana February 20

fan rand aggage as well as in ¢check-in baggage, In tase the

gur
pattary of such loptop s replaced, kindly carry tNe recept of repacement provaes by Apple, inabsence ol which carnage of such laptop shall be
pronipited For more intormation please visit Apple Support wetisite,

Terminal Information

* International Terminal Information: For international flights, IndiGo will operate from the following terminals airports: New Delhi -
fermnal 3. 1GIA Mumbai - International Terminal, C51A, Dubai - Terminal 1, Dubai International Airport; Bangkok - Suv arnabhumi
Airport, Singapare - Terminal 2, Chang Arrport; Kathmandu - Tribuv an International Arrport, Muscat - Muscat International

International Terrinal Chennal International Airport. Hyderabad - International Terminal, RGIA, Kolkata - Terminal Il

Imigrnational Tenmimdl, Koo international Arport and Thiruvananthapuram - International Terminal,

Arporl Chennai
Kolkata internatianal Arport, Kochi -
Thiruvanianthapuram

+ IndiGo thants from Deln to Singapore will depart from Terminal 3. In case a passenger is arnving into Delhi from a country other than India
and iz turther booked on domesuc flights departing from Terminal 1 or 2 me/she must make ther own visa arrangements for transit to other
airport terminals in Delty, (e fram Terminal 3 to Terminal 10 ar Terminal 2)

+ Domestic Terminal Information: Thiruvananthapuram - Effective 01 st Mar 2016, IndiGo operations for flight no. 6E-103
Pune/Bengaluru to Thiruvananthapuram) and 68-408 (Thiruvananthapuram to Bengaluru/Pune) will be carried out of the International

Terrmunal [T8-2) Chakkal, Thiruvananthapuram -695024 Chandigarh - Mew Cral 2ir Termanal

Cancelled/Delayed Flight Information

¢oALany time alter a Booking has been made, we may change our schedules and/or cancel, terminate, divert, postpone, reschedule or delay
any fhght where we reasonably consider this to e justified by crreumsiances beyond our control, or for reasons of safety, or for commercial
reasons Circumstances teyond IndiGo's contrel can include. without initation, weather, air traffic control, mechanical failures, acts of
terrons acts of nature, force majeure strikes nots, wars, hostihties, disturbances, governmental regulations, orders, demands or
requirements, shortages of cntical manpower. parts or matenals zoour unrest etc f an InchGo flight 15 cancelled, rescheduled or delayed
tor mare than three hours (depending on the length of the journey) a Customer shall have the nght to choose a refund; or a credit for
future travel on IndiGe. or te-booking onta an alternative IndiGy fhight a1 no additional cost (suject to availability); subject to the
regurements under the local laws of the country in which the flight has been cancelled, rescheduled or delayed.

* |nthe special case where a subsequent portien of an IndiGe flight 1s cancelled while a Customer is already in transit, such & Customer shall
have the right to choose to remain at the transit station and to be re-booked onto an alternative IndiGo flight to the final destination at no
additonal cost subyect to availability, or to remain at the transit station and accept a partial refund for the portion of the flight not
comoleted, or to return (o the peint of angin and receive a refund or a credit for future travel on IndiGo; or re-booking onto an alternative
IndiGo flight at no additional cast subject ta availability We strangly recommend all Customers to pravide correct phone numbers and
email adgress, to enable us to inform them of flight delays or cancellations in unforeseen cases We may contact you via email, SMS, phone
and Whatsapp with respect to your booking. Customers who have not proviged valid contact information at the time of Booking may not
be enutled for any compensation. Cantact our call centre (0) 99 10 28 38 38 or +21 124 6613838 if you have any queries.

+ Online Group tares - Domestic - 100% of the airfara per person per seament will be levied if changed/cancelled at least 2hrs before the
stheduled departure No-show charges will be levied within 2 hrs Fare difference, change/cancellatian fee apply.

nHps (fwww QoiNcgo infbookingshunerary NimiZpl=rWRYNHD + H340kggoREesiV/jadHI YixmadgzL 94V 1evWDb3SIByfrZhZZrm8LHBU4IVMFO4PGg. .
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|ax Invoice IHNUBTGIODE AVIALION LIniea
{Original For Recipient)
Indira Ganah Internalional Airport
! “ New Delhi- 110037
i = . _gumes GSTIN : 07TAABCI27268124
Cdrnber : DL1232407BB14774

Date : 17-Jul-2023

Passenger Name : MANEPALLI NAGA KOTI RAMAKRISHNA

PNR : M32548 Flight No : 6E - 2117 From : DEL To : GOI Place of Supply : Dalhi
GSTIN of Customer :

GSTIN Customer Name ;
Currency : INR

[ "NonTaxab | [ IGST [ CGST | SGSTUGST | CESS
| SAC ‘Taxabm 7 | Totalting! | |
Description Code | Value [g’dE:,:mzl [ Tetal o m [Amount| Tax % |Amount| Tax% | Amount| Tax% |Ameunt! Taxes)
Air Travel and [ ! | 000 000 250, 22500 250 22500 ol @08 saa00
|related charges 996425 |9.030.00|  000|903000) 000 000 . 9,480.00
Airport Chargos | | 0.00/  776.00| 776.00 0.00 0.00 0.00 0.00/  0.00] 0.00 0! 0.00] 776.00|
i |
Grand Total i 9‘030'3; 776.00/ S.BDB‘gl 0,00 225.00 225.00 0.00/10,256.00

. Alr Travel And Related Charges !- Includes all charges related (o arr transperalion of passergers

. Airport Charges :- includes ADF, UOF, PSF and ather airpont charges coliected on behalfl of Arpart operator as appheans
. Misc. Services :- Includes charges of lounge, mecical assistance and | tficate

. Meal :- Includes all prepaid meals purchased pefere travel

. Good Karma :- Includes contributions made towards IndiGo's aood karma initiative and clear the air imitiative [
made al the tme of reservation

6. Amounts have baen rounded off

7. Cess includes Kerala flood cess

8. The ilinerary issued against this PNR forms a pan of this invoice.

9. I/We hereby declare that though our aggregalc turnover in any preceding financial year from 2017-18 onwards 1s more than the aggregate
turnover notified under sub-rule (4) of ruie 4B, we are nol required to prepare an invoice in terms of the provisions of the said sub-rule.

(3,30 -SSR

i
.\;Iu-*"y
O LR L0 I

InterGlobe Aviation Limited

Registered Office: Upper Ground Floor. Thapar House. Gate No 2. Western Wing, 124 Janpath, New Delhr -
110001 India.

F 011-435132C00. Email. corporaie@goindigo.in

Corporate Office: Level 1, Tower C, Glopal Business park, MG Raaa. Gurgaon-122002, Harvana India

T +81 124 435 2500, F +51 124 406 8536 goindigo.n

CIN no. LB21000L2004PLC129768, PAN nc AABCI27268. FSSAI Licanse number- 100130711001534




7017123, 748 PM Hinerary

- .
lndIGO *Date of Bookng 17 Jul 2023 1417

'+ Online Group fares - International - 100% of airfare per person per segment will be levied if changed/cancelled at least 4hrs befare the
scheduled departure. No-show charges will be levied within & hrs Fare difference and change fes apaly

+ Disclaimer: Please note in case of Vande Sharat Fugrts, 100% of An

full

AR ATY [

tps /iwww.goingigo in/saokingsitingrary. htmi?pl=rWRYNHD+H340kooaREcstVia IHIY/ymadnz! 04V 4 e ARARIR PR T Tl LB 1




IndiGo

SONT /VIVEKKUMAR/MR LKL . To 60 . SONT/VTVEKKUMAR/MR
£ = I S — S ! ] DEL To
Flight | 1 Gate Boarding Seat : ‘ Boarding Time GOI
B6F2117 i\)n /|| zone 1 37F | 1535 Hrs. ilight:  6E2117
L e Gl 7 S | B | RN A Date 18 JUuL 2023
/ . PNR: M3754B
) Services: NTI
I-Lliite‘: 18 Ul 2023 peparture: 1620 Hrs  Services: NTI
éég: 0195 Seat: 37F Seq: 0195
131 -1 .J\IJIJ“?-I* 'f‘l ullll-
| | b
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To: Vivek

P,

Receipt (Tax invaice) for vour ride

Invoice number INOTF.ATIRYI I nTRm

inDrive

Tax invoice issued by, Indsystems IT Private Limited

Indsystems IT Private Limited Address

Date |uly 18, 2023

944 Block C, Sushant Lok Phase 1, Gurugram, Gurugram, Haryana, 122001
Indsystems IT Private Limited State GST Number D6AAGCINARTALZL

On behalf of: Transport Service Provider

Service Tax Category: Passengnrs Transport Services

HSN Code: 996412

Place of supply: Haryana

Driver's Name Mishal Kumar
Car details: white Hyundai Xcent HR55AD0297

Pick-up Location.

Royals Green Apartment, Delhi NCR, Delhi, Intha

Drop-off Location

Termimal 2, Delh NCR, Deit, India

Ride Start Time 7 21 MM

Description

Ride fare (in INR)

CGST 2.5%

SGST/UTGST 2.5%

Whether tax 15 payable under RCM - Nn

Note

1. This invaice 1s issued on behalf of Transpert Sorvice Provider

Ride fare (in INR): T 240.00

Indsystems 1T Prhivate Limited acts i

the capacity of an Electronic Commerce Operator as per Section 9(5) of the Ceantral Goads & Service

Tax Act, 2017 & corresponding Section 5(5) of the Stare GST laws.
2. This is an electronically generated invoice and does not require a digital signature

Registered office address First Flanr Building No 3, Kh Nn 385, Plot Nn-2

Road. New Nelhi-110030
CIN: U72900DL2021FTC:

11807

100FT Raad Ghitorea, MG
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N
CIDADE DE GOA

COPY OF INVOICE
INVONCE

IS 1D
F-Cammerce id : nvimee No . 12262285 Dty NEATS
=S .
My Nagaiat Ramakrishna Mancpalli et Ll 1 Rthried (e N
Y 7R Vst Dloor Buael Side Porion it (e rs . i
Paniday Nacar Akshardham tasis PORON TN
Bast helhi TR
v T4 T AlS
Sew Delhi D 110092 : ' A
India Vo oenad ey N T MBI s vrapcet
i Ny ad [ A 6 S I W e Y
Depariine AU DA] I RAAT: BV
Crbioat ™ame Mr o iagakon Ramakeshna Mancpall
‘\‘-l‘r',\.“.-_‘r\.'u'\
Fravel Apeni AN P, B 1t
Loy =Mkl
Rew Hy fropstest 15, " ST U L R B B acg U SR 10
Rl Ty P TUHRIC T PAYNENI
Date Deseripiion Reforenee v hit it
[ 801724 Aasher Cind S0t
NEYNENXNNNNNNN Nl b 5 G
Mt E=D Room Chirees 1t
PR e CGSRT Room Chatee 70 RSl
P17 ST W C'hggee o M Al
YT Roviin U Fariies PEITT d
i8S AT S EERRTT [eviamy © b 12 ]
[ S N SO Roey 0 Rarsee R
Latal INR aE i ZE T
Hatanee  INR e
PISN Ok NDESCRIPTION SAal N (ST PR SN TAN Ry T AN CFSS TN VoIl
RUTRE R Raoams 2120000 1.908.0n 1R NN 1n.0f .00 0 Nl
e that iy halaluy Lo ths Ballas nor waived and apeee 1o he babd persepatie Tkl i the event that the mvelieated persan, eampany o assowshinn ol i 1
J1 il gt g pte .prrh(".n' chanpes (Mlease collectrdremst whe oy peas i By 0 achi
.\l
\. ! ' i
\\ /
SASHIER AN GUESTS SIGNATURE .
\A

Chneckol Ry ‘;;rf? h..l..-u.-. :
t

GSTINCAAACFIRIEDIZB CIN-URRTOTGATITIPLCON0T 1Y A A T-30400 104071 FSSAT - 0014023000230
nealbintn Tata New - NenPoss Lovalty Membership progeam and get exelusive member vates & savings across stavs, dining. span & mare. barn ol
Redeom Mool ains

n rase of 3 GAT registered custamer, this Invaice should nat be treaterd as the Tax Invaice. A Tax invaice wonld be subseguantly issoed with OR

sode z2fter itis validated on the Invnice Reqistration Portal, in case of an onremistered costomer, this shall he the final Tax Inunice
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zomato

Tax Invoice
ORIGINAL For Recipient

Tax Invoice on behalf of -

Legal Entity Name : prakash palbahan ol

Restaurant Name : Unique Bar And Restaurant

Restaurant Address : Shop G-1, House 22/294/2, Donapaula, Tiswadi, Panaji, Goa
Restaurant GSTIN : 30AAIPO3508R12G

Restaurant FSSAI : 20615001000889

Invaoice No. ; 23707/PM00002956

Invoice Date : 19/07/2023

Customer Name : Vivek
Delivery Address : Hotel cidade de Goa, Room no 372, 403004
State name & Place of Supply: Goa(30)

HSN Code : 896331
Service Description : Restaurant Service

Particulars | Gross |Discount| Net CGST | CGST | SGST | SGST | Total
value | | value  (Rate) (INR) . (Rate) ~ (INR) ‘

1 x Dal Fry 180 | 20.868 [150.132| 25% | 3.75 [ 2.5% | 375 [157.632
1 x Mix Veg Kolhapuri 229 | 37.999 |191.001| 25% | 478 | 25% | 478 :“Pﬂ_(-}.Sl’l
| 1 x Veg Biryani "199 | 33.021 |165979| 25% | a.1s ' 2.5% | 415 |174 279
4 x Lachha Paratha 120 | 19.912 |100.088| 2.5% 2.5 5% | 25 | 105088
Item(s) Total 728 | 1208 | 607.2 15.18 | | 1518 | 637356
lTotaI Value . J 607.2 | ! 15.18 15.18 637 56 |

Amount (in words): Six Hundred Thirty Seven Rupees And Fifty Six Paisa Only

Amount INR 637.56 settled through digital made/payment received upon delivery against Order ID
5037764776
Supply attracts reverse charge @ No

For ZOMATO LIMITED (FORMERLY KNOWN AS ZOMATO PRIVATE LIMITED AND ZOMATO MEDIA PRIVATE
LIMITED)

Zomato PAN - AADCD4946L Vi
Zomato CIN ' L93030DL2010PLC 198141 »/(,mw n Bhully
Zomato GST . 30AADCDA4946L1ZN i ({ R
Zomato FSSAI * 10019064001810

Authorised Signatory



712123, 4417 PM Gmall - Fwd Ride Invoice GoaMiles

T
e H

Gmall

Fwd: Ride Invoice: GoaMiles

1 messane

V V <vsvivekson 1gmanl com>
To goaidc 1 385@gmal cnm

Sent from my 1Phone

Bagin lnfwarded massage

From: vsynidroply @auaeiliey i
Date: 21 July 2023 at 4 34 09 PM ST

To; wrs o ? i
Subject: Ridn Invnice: GoaMiles

Fratamiles Privato Limited
Crronnd Finee 71 & Masetanry Myeds Tatnrda Gon 477807

Ride Details

Distance Travn! 6.70 km

Picklip Cittade e Goa - 1HCL Sehefnons Vangoinim Beach Panaj Goa
Inefea

DEGE TR ks s

Fare Detaills

Ride Fare 7 10000

I nn

Might Charges

Cash Collected nonn
Onhne Colleciea 260 81
GST NO INAADCFA455G222

Frolamies Prvate Lirmited, Grouned Flane 1 5 Resdensy Miorria Eatards

Booking Details

Customer Name vivek sorm
Booking Type CITY RIDE
Vehiole Type HatchBack
Status Complated
Pickup Date Tun, Jul 18,2023 21,47

Naote: This is an electronically gennratnd invnine and does not require gigrofurs: All fnems and =aeritinae arn ag qivenmn amo gomn b =

e B )it i i,

Gna Industrial Davalapment Carparatinn <goaide 1 985gmail rams

oy Ay

Iunie s HETR1TAAR

T Lol TR 2023 2142

Total Fare
260.81 -

(larlirting Taves & Charges)

Tax & Charans

2 AORS

Frne and Charges

(Fhargns dadiictort frnm Gna Milps balanes)

A ATIAN?

al A TR 2A




21123, 4 37 PM

Gmail

Fwd: Ride Invoice: GoaMiles

1 message

V V evsvivekson 1 @gmail com>
To: "goaidc1965@gmail.com” <goaide1865@gmal.com>

PFA invoices

---------- Forwarded message ---------
From: sdgnotreplyifigoamiles rom>
Date Fri, Jul 21 2023 a1 4 33 PM
Subject Ride Invaice GoaMilns

To <wsvivekarn Vitharmal coes

191}

Frotamiles Private Limited

Gmail - Fwd Ride Invoice, GoaMiles

PR Grauna Floor 0 % Resigency Mutda Fatpra Cna ANI807

it

“ide Details

Distance Travel 7,14 km
PickUp” Merazes Braganza Garden, Panap. Goa ANI0NT India

Drop Cidade De Goa Vanquinim Beach, Banaj Goa, 403004

Fare Details

Ride Fare
Migh! Charges

Cash Collected nn.on
Onine Collected 263.64
GST NO INAADCFA4AR5G2727

3202 51

nnn

Fras anr Charges

Goa Industrial Develnpment Corporation <goaidc19R5@gmail com>

Fri, Jul 21, 2023 at 4 35 'M

Inyonce #0540 1R

Wad, Jul 12 2023 71:52

Total Fare
263.64

Hinpluring Taxes & Charges)

Tax & Charges

g

(Charpmne doducted Fam Goa Miles hatance)

rotamites Frivate Limited, Grousd Vane 13 5 Residency Murda Fatarda Goa.403607

Booking Details

Customer Name vivek soni

Booking Type CITY RIDE
Vehicle Type HatchBack
Status Completnd

Pickup Date Wed, Jul 19,2023 21:52

Note: This s an elacirpnically generaled imvoine and does =0l seqire-sianatien All terme and nantilinns 3rs a5 QIR anm sy o e



7/21123, 441 PM Covianl - P Rirde Inunice GraMies

- uf G1 [‘na[] Goa Industrial Development Carporation caoaide1985Mamail com>

Fwd: Ride Invoice: GoaMiles

1 message
N -
1
V Vo <usviveksomn 1@gmail com> m e Lot Fr ul 21 2023 a0 4 AR PM
To goawdc 1965@gmail nom #oor
Sant trom my FPhone
Begn lorwarded message
Erom eyt 0y “iile .
Data: 21 July 2023 ar4 33 54 PM 57
Tor wne ke con ooty o
Subjrct Ride Invoica: GoaMiles
; Invoes #5051811
f ? Frotamilas Private Limited Ward Jil 19,2023 7015
At ! Cironnr Fipore (35 Hesrnary Moods §aterda Dima 401800
1t

Ride Details
Distance Travel .39 km Tota! Fal‘e

PickUp: 410-A, La Oceana Colony, Dona Paula, La Oceana Colony 25326
Panaji, Goa 403004, India
[Including Taxes & Charges)
Drop Sher E Punyab Restaurant & Rar, PanajiKuldip Plaza. 1256 18n
Juine Bgan,. Near Orniental Bank Of Co

Fare Delails Tax & Charges
Rige Farp 3oy nnE a0 Charges [ el
Night Charges AN
) ) ICnargns sorhieted ram AN Mile g falarnn
Cash Collecied nn.ne -
Oniine Collecien 253 26 ' !
GST NO INAADCFA455G277

Frotamies Povate |amplerd Grovnd FPinae N 8 Regidancy Monda Fatnrda eac A0 16807

Booking Details

Custamer Name vivnk soni
Booking Type CITY RIDE
Vemcie Type HatchBack
Status Complated
Pickun Date Wed, Jul 19,2023 20015

Note This s an electromically generated invoice and does nol raguire signatuee All terms and conditions a8 a8 QIVEM AN i GOANT a8 ©rm

35 Hmail google com/mali/DIMk=NeA 100 7RADR iAW =M1 smarch=allR rprmtl o thenned T £ 23RN0 S arEE TR T e ¢ ol maae P e a



APTTRREATIONII8 AR IATION Y i)

ax mvolice
(Criginal For Recipient)
Goa International Airpart
Fhalim Mprmng::n

1 Snulh Goa
[ Gona - 403801
GSTIN : 30AABCI2726B12ZF
Nurrher : GA1232407AF40AA4T
Date : 20-Jul-2023

Passenger Name ' MANEPALLI NAGA KOTI RAMAKRISHNA

PNR : U2ZCRX Flight No : 6F - 233A From : GOI To : NE| Place of Supply * Goa

GSTIN of Customer :

GSTIN Customer Name |

Currency | INR
e A Pl STl e ety : bhgm " -1 B -
R SAE |Foxibie :\:’?E'T::r; rotat | IGST CGST SGBTMIGST |~ TESS 1ol
RERI Code | Valun d Val R | Tax "% |Amount| Tax % Amnunl' Tax % |Amopunt| Tax % | Amount| Taxes)
IS 4 iz ikl — | - —-——l —_— —d— S | S S | S
(Rl Jraval and 398425 | £.900.00] 0.onleannonl oo non| 250 17200 250/ 1720 0 a0 | 7,244 00
| related charges | | 1 1
|Airport Charges | 0.00] 1.486.00]1,486.00 non oo, 000 000 000 000 0 000 1.4R600
Meal 998335 1 525 on u.nn 1,526, oo _non non ann| 13r.on g_nn: 137 ()n' 0l n_nn!. 1,800,00
e i S S s SPha i | CEE s B o e Ll b et = :
Grand Total |8.426.0| 4 486.00] 9-9‘2-3 annl 309 00 309.00
l | | 1 - e I | (B
1. Air Travel And Related Chargns - Inclidns all charges relatarl tn air {ransportatinn of passongers

2. Airport Charqp‘ slncludes ADE . LIDE . PAE and athar airpnr charges ealinclerd ae binhalf af Alrnod nperatee as applicalis

3. Misc. Services :- Inrluries chargas of lounge, medical assmtanen and travel enttificate

4. Meal ;- Includes all prepaid meals purchas ad hafoare raunl

8. Good Karma :- Inclurdes contributions made towards Indho's oo karma n
made al the ima of resereabion

6. Amounts have heen rannded nff

7. Cess includes Kerala flood coss

8. The hinerary issued agamns! this PNR lorms a part of this ineoee

9. I/We hereby declare that though our aggregale turnover in any preceding finanmal year from 2017-18 anwards 1s moare than the agareagate

lurnover notified under sub-rule (4) of rule 48 we are not required In prepare an iInvoice in terms of the grovisions of he said sub-ruie

iative and clrar the A imiliative

‘nterGlobe Aviation Limited
tegistered Office. Upper Ground Floor, Thapar House, Gale Nn, 2, Westarn Wing, 124 Janpath, New Delh -
110001 India,

F 011-43513200 Email corporate@goindigo in

F‘nrpnratp Cifica. Lavel 1 Tower (‘ Glnh:al Businass park, MG Rnad. Gurgann 122002, Harvana.lnriia
T +Q1 124 435 2600 F <01 124 dﬁﬁ_ B536 gondign in
CINno LR210NDL20ONAPLC 129768, PAN nn. AARMIZ7ZAR FRHEAI| merse npmber 1ONTANTINN1534




. i
|ﬂd|GO & ‘Date ol Anaking 20 Jul 202313 ¢

Prni inoking Rel

uzzerx AT

Complate

Passenger Information

Mr MANEPALLI NAGA KOTI RAMAKRISHNA -

Saat HE Add-ans

GOI-DEL

[WEeLane]

Hampelyle Danper with Myingran Flatneead Hava

|
|
[ Sector

Departing Flight «IndigoBE 2336 (A320) +21Jul 2023 rCheck-injBag Drop Closes 21 N& hrs

2
L
i
Goa 4 Delhi
GO - Goa (Dabolim) Internananal Airpart F sl ety b
22:05 hrs, 21 Jul 2023 ' 00:40 hrs, 22 Jul 2023
& Beprepbeerng: Thnte ety )
Passenger Information
Mr VIVEK SONI il
Sector Seat GE Add-ans
GOI-DEL Paneer Tikka Sandwich, Rava Upma

Departing Flight «IndigoGE 2336 (A320) -+ 21 Jul 2023 «Check-in/Bag Drop Closas 2105 hrs

bl

A
Goa ¥ Delhi
GOl - Gaa (Dabolim) International &irpost Yy A Y i Lo Al Al
22:05 hrs, 21 Jul 2023 00;40 hrs, 22 Jul 2023

ahpout srcdoc



LUIUIJL£3, 7 L4 rwi

Baggage Information

S No. Sector Adult
1 COI - DEL Chl_u_‘k'il‘i ]SKG C..’lblr“- U o ?KU

fChechan Y pece only | Catin - Qe hang bag up to 7 kgs and 115 Cos LW+ H], shall be allowed pel customer. For contactiess travel we recommend to

Blace (L undet the seal i lront, an Board

| Fare Details Contact Details
Arrfare Charges 6,206 00 INR Basseger Mobile Numer
+91-9BXXXX31
Convinence Fee 39800 INR :
Email i
2 Rava Upma 700.00 INR [RERSESESSSF 59858566556
b Homesiyle Haneern vl Mulligiam Flatliread i DU N
1 Paneer Tikka Sandwich 500.00 INR
i Transacuon Fee 274.00 INR
Arport Secunity Fee 47200 INR
| User Development fee 1,014 00 INE
GST tor Gua 32600 INK
. Total Charge 10,530.00 INR
Note

1 Goods ang Services Tax (GST) shall be levied at applicable rates on all an ransportation services provided by IndiGo, except in caszs

specihically exemptled under law
Y Thuss not a GST mvuice For GST details, please refer the GST invoice winch shall be sent to the email address in the name of the First
passengen nentoned n this itinerary In case of a booking made by a GSTIN holder, the GST invoice shall be sent in the name of the

U5 TIN nolger Lo the ermarl address mentioned while provwiding the GSTIN information at the ume of reservation.

3 Addiionally, passenygers may downluad the GST invoice using their PNK number on the IndiGo website vy gandiga. il
4 GST snall also be applicable on any special selvices requested by the passenger al applicable rates,

S Tas Invuices shall e only n INK, even in cases where the payiment s made in a currency other than INR.

& Artare Charyges include Base Fare, Fuel Charge and CUTE Charge.

FSEIASFIULFALFE are collected un benhall o1 the Airport Authority of India (AAI)/Other Airport Operators. In case ot no-show, you can

217

Lian the taxkes on

Terms and Conditions

To avail Vaxi Fare passengers are required to cary ther COVID-19 vacanation cert huate issued by the Munstry of Health & Family welfare,
Covernment of Indig or Wisplay e vatlnation status on the Arogyd Setu motile app, at the airport check-n counterfuoarding gate - failing which,

dpphcable Witlerente in tole and chonpge lee midy be Chiaiged

Tosee our Condition of Carrnage please visit

about srcdec Page 2 of 5



TAITIEYT T

P

- Live chat on website.

General:

Check-in at www goind;ﬁg_in s available Thisservice = nat availahie Iny internatinonal travel and custamers wath imfanes o groups

r

Changes/cancellations are permitted more than two (21 haurs prine to achedilad departire anel (frne (4) haes far interrational sertars) witk payment n
change/cancellation fee and difference in fare if apphicable
A secunty search is compulsory

A valid ﬂhGIQ id, in Oﬁginal, is reauired for carh norsnn rr,\\_'r‘llm;_“ Far Inreipa s atinnals, anly passpart, n origirval will he eonsiderard as a valid phintoir

Far detailed terms and ronditions, lng nn to www golnditinin

Check Your Flight Timings: To know the fight status onthe day nf departine eamtart aur 24 % 7rall pentee dfepart e eamtart e 24 8 All T e
ingon th aur website or mohile anp tavmlahle an aPRore, Winirowis Bvrivnidd Soe RISrkimery) v serme] g w10 WRETT 2 s Cda nllmpimp Treie it
Farmeample tey bara Hye starniis Friv IGF - 3T LEEy Ty iy e “ i3

'STlspace]3 digit Fl|ghr number[spaceidepartiire date of fight Az dripins
1102" 10 566772,
Indian Nationals travelling to and from Kathmandu are required to carry rither Passport or Voter's d Card anly as their valid photo Id, no other phote I

. Je considered as valid.

Airfare Charges include Base Fare, Fuel Charge, CUTE Charge anrd Agency Cammussinn payable 1o travel agent= (f applirahle)

Passengers going to LAE/ Cman from Incha on tniirist/ employment tasas reninee.an 'O TO BARD « nmimmnt i thetr PRE Bleane riyerk puth yr
Is5uINg agency

Name changes are not permitted on your hooking

Hot and cold food and beverages as'shown i the Fanel and Beverage Memip may hie purchased on hoard, sihiect o their auailahiliny Bar ATRs anel flights

below 6O minutes flying time hot fond ar heverages will nor he offered. On select flights helow 30 minures fiying ime anly hmitad smacks (cankies and

nuts) and water will be offered

LED 7 LCD TVs of moare than 39,06 cmon size will herharged Refer teovivny galndifia in

This biooking is gaverned by IndiGa's fare riles anel. Caneitinms af [arsags hat are aualalile feam acpnd Crnnters tachCo Shaps ar s o gl |
Flieht schedules are subject to change and approval by anthaninies

IndiGo reserves the right to deny boarding if credit card informatinn is nnt supnbert at check-n

Hot Food and Beverages shall not be served on short sectar flighis

Damg'gedb defective ar recalled hithium Balternies are [RigalalsliRadd leeii T rars iAo oy e Crsramprs ave arluiaer aol 1o carey alder genecatinn Apnle MarBaos

Pro laptops with 15 inch screen, purchased hetwern Septembar 2005 andd Behiiarg 20717 10 mand bagaage a2 well as 0 checkn Bapggage 10 case the

battery of such laptop is replacecd, kindly carry the receipt of replacement prowided by Apple. in abeence af which carsiage of such lapton shall be

prohibited. For more information please visit Apple Support wehsite,

Terminal Information

« International Terminal Infoarmation: For internatinnal flights, IndiGo will aperate fram the fallpwing terminals airpnrts New Delhi -
Terminal 3, IGIA; Mumbai - International Tarminal C51A, Dubai  Terounal 7 Dobar International Avpart Bangkok - 5w ar
Airport; Singapore - Terminal 2, Chang! Arpaort, Kathmandu - Trilyiw an Internatinnal Alrpnet. Musecat - Miiscat Intersatinsal
Airport. Chennai - International Terminal, Channai internatinnal Arrport: Hyderabad - Intarnational Terminal. RGIA: Kolkata - Terminal 1|
Kalkata International Airport; Kochi - International Terminal, Kochi International Airport and Thiruvananthapuram - intarnational

Terminal, Thiruvananthapuram,
« IndiGa flights fram Delhi to Singapore will depart from Termunal 3 In case a passenger is arriving into Delhi fram a country nther than

about:srcdnc



20007/23, 7:24 PM

Travel advisory: COVID-19 Sufety:

We seek your kind assistance o safeguard your well-being, as well as that of your (ellow passengers and aur Crew on board our flights, by following the,

Buitlelines sel Oul Deliw

o ILis prelerable Lo wear masks covenng nose and mouth at all umes, sanimise your hands regularly and maintain safe distance during your
aurney

+ findly adhere to all the announcements and other directives ssued by oul ground statf andfor crew at all paints of time during your
JUuNey

« Customers are also requested to familiarise themselves with the guidelines for air passengers published by the Indian Ministry of Civil
Aviation on the tallowing link:

T8k ) Ly T {LiET
Liga g e civd e a Lion | e

wotesidatautftiles/Guidelines _for_An_Passenyers_2TMay, pd!
R 8 § B L, PRAELE v L R R M 1B T e SO el Tt s e e e s Stags I r s Lale L rayel [_‘*1'1I
+ Customers are advised to strictly follow all COVID-19 protocols. Failure to comply with these guidelines and the directions of

our ground statt and/or crew may attract non-penal action against the concerned individual.

Must Read

Free Checked In Baggage Allowance s 20k per person une prece unly [ Dumesoc j{ Domestic |/ 20 kg (International, excluding Singapore to/from
Trwctnrapuall & Chennaew! ol 3URE) Froe chivekod i bageage dlsvanioe tur traved to jeadan s 25 kgand from Jeddan is 25 kg + 5L Zamzam water,
FOl traved Lo anieh trom Ao Dhabn Columbo Dot waben, Hung Kang, Stanbol, Kowait, Muscat, fiyadn, Sharjah and Yangan the checked in baggage

dllgwdnce 15 wi W0 30 RE per adull and chuld. This allowance goes notL apply o Infaits
For Infants vahid turth certilicate s reguired: .

Passengers without valid visa Lu the arval destimation will nol be penitled W boatd unless visa on arrival s permitted or visa 1s not required for such

LASSENgers a8 Pel e laws O thie arfival Qeshinaliot

In case of international travel natonality of passengers will be verilied at the Creck-n Counters ot the arport In the event, the information regarding
natonality of passengers proviced during purchase of tickets s found to be ncorrect, certain agaitional fees/taxes (mangated by certain governmental
DOUIeS/aIrport Operalers) May De required to be paid upltront &t the check-in counter, In the event of refusal to pay such additional fees/taxes, IndiGo

Feserves L (hil o relfubse Ca) e L0 Sulh passenpgers [ accardance with ils Conaiyons of Carrage.

<

Fog Agvisory Custormer salistattion and tassle hee Uavel are of ulmost impurience 1 us

ALUITIES Lliere af e utturhistalives, vineh are Leyuninh Uat vt ul ke wealtien celelee phiehosiens ol fug This unexpecied phenomenon may cause
nediiverigiive o yuu due lu II.EIIL dedays, restneduling il LariLellatiorns

Ve apprenole youl palicnie 90U reguest Tur yuut kind coupetativn i Lese Lines

de will BN0edvOl L0 Bive you P udilive infurmalion through text messages of Gridils Hawever, we would urge you Lo call pur Call Centre or check

Apdates on your flight at 9910383838
Alternatively, 10 Ky Highl status you tdn
A iiGadd Hulihe aigs
esit werbiaile = ooy na J
- Tweet us @IndiGobE, fallow us on Facebook

- Send SMS, §T(spacetignt number|spaceldepariure vate of fhignt as DDMM For example Lo know the status for 6E-333 for 11th February send "ST 333

1102710 566772

sl SILAQE Fage 3ol &



India and 15 further booked on domestic flights departing fram Termunal 1ar 2 Binjehe must make thrr maun nma arraraements far trans
to other airnort terminals in Delhi. (Le, from Terminal 3 to Terminal 10 or Tarmimal 2]

« Domectic Terminal Information: Thiruvananthapuram - Effartive 01 at Mar 2016, IndiGn operations for flight no, BE-103
(Pune/Bengaluru to Thiruvananthapuram) and 6E-408 (Thiruvananthapuram to Bengaluru/Pune) will be carried out of the International
Termmnal (TB-2), Chakkai, Thiruvananthapuram -595024 Chandigarh - New Civil Air Terminal,

Cancelled/Delayed Flight Information

» At any time after a Booking has been made, we may channe our schedules andior cancel, terminate. divert, postnone reschedule ar
delay any flight where we reasonably consider this to he justifiag hy circumstances hayond nur contral, or for reasons of safety, or {ar
commercial reasons. Circumstances beyond IndiGo's control can include, without limitation, weather, air traffic control, mechanical
failures, acts of terrorism, acts of nature, faorce majeure, strikes, riots, wars, hostilities, disturbances, governmental requiations, orders,
demands or requirements, shortages of critical manpower, parts or materials, labhour unrest ete If an IndiGo fiight is cancelled,
rescheduled or delayed for more than three hours (depending on the Iength of the jaurney) a Customer shall have the right tn chonse a
refund; or a credit for future travel on InciGo; or re-honking ontn an alternative InchGo flight at no additional eost (subject to availability)

subject to the requirements under the local laws of the country in which the flight has Bieen cancelled, rescheduled ar delaver)

v In the special case where a subsequent portion of an IndiGn fliaht iz cancelled while 3 Custamer g alreacly in transi, surhoa Costars
shall have the right to choase to remain at the transit statinn and tn be re-hnnked Anta an alternative Ineifin fight ta the final destination
at no additional cost subject ta availability; ar to remain at the transit station and accept a partial refund for the partion of the flight raot

wpleted, or to return to the point of aricin and recewve a refund, nr a crechit far futire travel on IndiGo: aor re-booking onto an
allernative IndiGo flrghl at no addiional cos! subect to avalabiity, We strongly recommand all Customers to provide correct phone
numbers and email address, lo enable us te inform them of fhight delays or cancellations in unforeseen cases We may contact you via
email, SMS, phene and Whatsapp with respect to your booking, Customars who have not provided valid contact information a1 the time
of Booking may naot be entitled for any compensation. Contact our call centre (0) 99 10 38 38 38 or +91 124 6613838 if vou have any
qgueries.,

* Online Group fares - Domestic - 100% of the airfare per person per segment will be levied if chanaed/cancelled at least 2hrs befare the
scheduled departure. No-show charges will be levied within 2 hra Fare differance, change/cancellation fee apply

* Online Group fares — International - 100% of airfare per persaon per segment will e levied 1f changed/cancelled at least Ahrs before the

scheduled departure No-show charges will be levied within 4 hes Fare difference and change fee apoly

* Disclaimer; Please note in case of Vande Bharat Flights, 100% of Airline component will be forfeited. Nan-Arrline taxes will be refiinded

in full,

Aol src ool Marge & af &



Gmail - Gna Travel Claim

7121123, 4.38 PM
fra 2 bt
x.y' 4 Goa Industrial Development Corporation <goaidc1965@mgmail.com>

L e
Yerd b HCAL

Goa Travel Claim

1 message

Naga Koti Rama Krishna Manepalli <r manepall@investindia org In>
To: "goaidc1965@gmail com” <goaidc1965@gmail.com>

Hi,
Please find the attachment for Travel Claim

Regards,

' Ramakrishna M

i % | M: +91-9821 444 831

INVESTINDIA | &,

MATIONAL INVESTMENT PROMOTION
& FARCILITATION AGENCY

A: Vigyan Bhawan Annexe

www investindia. gov it

The World's Most Awarded

Investment Promotion Agency

—

13
wPlease consider the environment befora printing this oma

Disclaimer; The information contained in thiz electromie nassage and any attachmants 1o this message are intended for the
exclusive use of the addressee(s) and may ro proprietary If you are not thi
intended recipient, you must nol disseminate, distribute or copy this e-mail or any attachmenls to o1 If you have recaived this

mail in error, please let us know immediately by return e-mail and also destroy all copies of Ihis message and the atlachmenis

if any. Warning: Computer viruses can be transmitted wvia email The recipient should check this amail and any allachment

hitps://mail qoogle com/mailfu//?ik=Ned 19075488 view=pl&searchzallGoermthirizihread-1 177202804 1074RZA2 1NA=mipl=maa.f 1



7121123 4 38 PM Ginal - Goa Travel Clam

tne presence of viruses. The sender of the maill or the Company on whose behall the sender has sent the mail aceapts no
liability for any damage caused by any virus transmilted by this email or otherwise through the unauthorized use of the mail by
the unintended recipient of this mail.

7 attachments

WhatsApp Image 2023-07-21 at 14.04.39.jpeg
TU8K

.+ Cover letter for Reimbursement for Goa visit_Rama & Vivek.docx
— 16K

—+ ltinerary (1).pdf
= 435K

—+ TaxlnvoiceGA1232407AF40443 pdf
— 12K

4 TaxlnvoiceDL1232407BB14774.pdf
— 12k

—+ ltinerary - GOI-DEL_TRAVELWYNK PVT. LTD..pdf
— 300K

4 Expenses - GOa.xlsx
= 12K

ntios /imail gocale. comimail/iu/0 k=084 19075498 view=pt&search=all&permitid=thread-1 1772028041074628210&simpl=msg-f. 1772028041074 212



am(n.o 'AAECC2176L

FESRTUNE

—~

GSTIN NO 30AAECC2176L1ZT MIRAMAR
HSN : 21069099 e et
SACNO 838311 GOA [
IRN No.: Member ITC's hotel group
OFf. Miramar Beach, Panajl, Goa - 403 001
Tel: +81-832-6637300 Fax: +91-832-68373
Emali: miramar@fortuneholeis.in
Webslte: www. fortunehotels.in
TAX INVOICE
Guest Name ! MS APRAJITA SINGH Blll Number 1 1862
e [
Ackilvais ; GST Bl Number : FMAD14BILODO1 8462 :
Res Number ;28758 |
Ras Number
Phone # H Room No ' 208 / MealPign: _ 5 \
=
LNV % |
Company Nome IT\‘I EST INDIA Room Type/ Pax  : PRM Pax | |
Vigyan Bhawen Annexe, Moulano Azad Road, [
New Delhi — Arrival : 046-Jur-2023 22:03 |
IN-DL IN Departure  08-Jun-2023 10:00 |
Guest G5T No sass I
Dale Rel, No Description GSTSAC No# Debit Credlt Bolonce |
06-Jun-23 Tariff Tariff 996311 6,000.00 4,000.00 |
04-Jun-23 State GST @ 6.00% 360.00 6.360.00 |
08-Jun-23 Central gst @ 6.00% 350.00 &.720.00 |
Q6-Jun-23 1005 IN ROOM DINING /IRD/ON / FOOD 500.00 7,220.00
0é-Jun-23 1005 Staote GST @ 9.00% 45.00 7.265.00
0é-Jun-23 1005 Centrol GST @ $.00% 45.00 7.310.00
Day Total 7,310.00
07-Jun-23 Tarilf MTariff 998311 4,000.00 13.310.00
07-Jun-23 State GST @ 6.00% 360,00 13.670.00 |
07-Jun-23 Central gst @ 6.00% 340.00 14.030.00 i
Day Total 4.720.00
Round Off 2.00 |
|
Grond Total INR 14,030.00 14,030.00 '
|
Amounl In Words Rupees Fourteen Thousand Thirty Only {
Bllling InstrucHons : DIRECT PAYMENT ‘
Description Amuu‘ni |
Taniff 12.000.00 |
Ceniral GST 745.00 J
INRQOM DINING 500.00 |
State GST 745.00 |
Total 14,030.00 |
7 5

Regisicred Office; Cosme Costa Hospitalily P, Lid., E-8-36, Allinho Mapusa, Goa - 403 507
Tel: =91-832-2262314 Fax: +91-832-2252606 [-mall: supporl@cosmecosia.in Websile : www.cosmecosia.in
Cornorate Identily Ng.: U55101GA2010PTCO0653)



Domestic Relmbursemem Form

Travel!er Name

Phone

Ematl

Pu rpose of travel

Travel Dates

Ay b

sl U hatuvediave:

Dlgil!‘i.lll[)ﬂ Iegal reforms and other desk related

discussion
8th May 2023

Expense Type

2 Fl |ghl hckel Delhl to Goa
2 thht ncket -Goa to Delh|
| Hotel for 3

' Date

5th June 2[]2'%
5th June 2023
8th & 9th May 2023

food for 3
food for 3
Total Expenditure

! Original Invoice

i
o

(Bhaskar Chaturvedi)

S

Username & Signature

8th May 2023
9th May 2023

E_n_c losed

Please deposit the amount as per below detail:

1. Account Holder Name: Bhaskar Chaturvedi

2. Account Number: 04851
3. IFSC Code: HDFC0O00048

140316993
5

|

AR
| ! Fmanc:al Year 2023-2024 B
2. Pnyd Rawal - COO
~_|| 1 |1||\‘u| Pl LA e s Lk g
i No. c;_f_{_)avs
~ Travelled

10th Maymza3 { Pro;ect Name

Bill Number | Self / Company
i sl
EMT]lB@_?fS Selt

112257932 Self

1521 Self

4327 Self

Travel A;_)Ewél Fncl(;sed

A |
(o=
\d ( Priya Rawat )

Username & Signature

[ 2. Apréjita S_ingh -

WL iy

| 2

||Ill|l||\.l

Investment Specialist

SHTLH s u(}’ I

|
* GIDC

Amount

'5(14;1%00

| %10,586.00

' % 50,400.00

idl?ZOU
|§1/10600

'|fa1 010.00

Board:ng Pass

Enclosed




Easy Trip Planners Ltd
Aage CMice Address . Buddeg Sumber - 171 Pripamany indusinal dovs Sew Dot - V08T o)
TELSMaN I 1), €203
QET Numper, J7AABCE RSP TR

INVOICE

Soserd By -Fryn

e
Branavy Cute « ST 11 085 B
frw e Duilioune
Ry PR AT

an e

TN Sy Wam

& qre Dty

AR Wren

T

AT

EEe L P DR

gL
e e

]

IR
o |

[ r—
- ae

T My Do e s




Boarding Pass Boarding Pass

Rawat / Priya Ms ‘Chaturvedi / Bhaskar Mr

FAOM o RO ro

Serantymg

SEamTURE e
ws GOl - DEL oo @ GOl v DEL =
10May2023 10May2023 10May2023

10May2023
Terminal 3 Tarminal 3
Goa Dabolim Delhi Indira Gandhi Intl Goa Daboalim Dalhi Indira Gandhi tnt|
FLIGHT SEAT BOAADING TiME R BLiGHT SEAt a . IV

b

UKsg4s 27F 1340 A UKB48 27E 1340

TRAVEL INFORMATION TRAVEL INFORMATION

Teparure Pleang 101k (R BOA NG Gales

Jmmarture

| oG REcg = Wi BEEEREN
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A7
CFDADE DE GOA

INVOICE

R EE INVOVCF
sl U7AACCIIBeYAI2ZY
E-Commerce nl : lovenee Sa 1 EZTER TSRS [yt 1401801
. Poge | af | T mane, ;
Tavest [ndia E ) I.. Roverse (harge No
#1215 15t Flr Vigyan Bhawan Anneae Rive Code L Tng Sewment TRA
Muulana Azad Rd Rate - 7500 INR i S
New Delhi DL 110011 L . _ Package
India Ronm No Type 17 ATS
Condfimmation Ko TR ST Crieats
Sl Arrinal MR-AAY 23 620 A8
AL
Thepurture TOATAN 2311 5100
Cinest Name Ns. Privay Rivivag _
Ve b =
Travel Agewt | PAN T Tainis REE
E-Mai wonvestimdinore e

Company
Buooked By Prinfed By On  GAURISH SAWANT [0-A04Y 2311 328
soked By

Billing . CPDIRECT PAYMENT
Date Dheseriptinn Referenee Dehit Credin
540523 R Clistries TGN
Datisa2 3 CONT Room CUharee nta s 0l
(iF-n5-23 SOST Koom L harge o 2 |
e85 oom (.-]1'»1"Ii_:t.':- (AT
9-413-23 CUiS T Hoom Charege i 7]
Ua-)5-210 SGS5T Reom Charge 0 ELALY
03-23 Vasa L ard SASTIONINW Sohi ety TO8 T2 8K INIGand 25 804 bty (i
NEXNXXXXEAXXX T NKIXX
Total INR [ 16 S 08
Nalance  INR {100
HSN CODE DESCRIPTION SALES COST TAX SONT TaX 1GST TAN (IESS TAX VAT
990311 Kuons 15,.000.00 Q00,0 00,00 a.00 0,11 IR
Pagree that my Dabibny Toethis Bl sonol waived and avrce o be hald porsomalbe Dable imothe event ae the mdicated per=on. comipany or dsiaciation Tale e pay il or parl i
Hillslls amom amount of thisc ehanpes. (Please collect recopt when paying By (O ashy
CASHIER W'z GUEST'S SIGNATURE
r—

Checkowr By Gaurdsh Sawant

(.'h'TIH-.I{).-\:\.‘\('I-":FHSIJIZB CIN-USSHOTGATOTIPLCOOOTEY VA T-A0390104971 FASAT - 0014025000230
Exrollint Tat Neo = NeuPass Lovalty Membership program and get exclusive member rates & savings across stavs, dining, spa & more. barn and
Redeem SeaCains

In case of a GST registered customer, this Invoice should nat be treated as the Tax Invoice. A Tax invoice would be subsequently issued with QR
code, after it is validated on the Invoice Registration Portal. In case of an unregistered custamer. this shall be the final Tax Invoice.




INVOICE
GsT 1D
E-Commerce i :

07AACCI1BEYAIZV

Invest India

#223 Ist Flr Vigyan Bhawan Annexe
Manulana Azad Rd

New Delhi DL 110011

India

Slale

A Bhaskar Chatoreeds

Ciuest Namw
Meveed Agend

ﬁ}nrdun)

Hookeod My

il CPTIMRECT PAYMEN]
Date Deseription
NR-115-23 BARBEQUE - Food/luicss
OR-05.23 CGST FoB 9%

SGST FnB 9%

POS Round OIT

Koom Charges

CUST Room Charge Hl
SGST Room Charge 1%

OR-05.23
(h-(15-23
(14-115.23
0803523

NX-1}5-23

(19-115-23 Room Charges

00-p5-23 CGST Room Charge h'
00-005-23 SGST Room Charge 6"

| 0-005-23 Revoke Rarbeque - Fond/Juice
I1-05-23 Revake - CGST Fald 9%,

[e(¥5.23

Revoke - SGST FoB v

[ 10523 Nings &ared

NARANENNRNNN

HSN CODE DESCRIPTION
396332 F&R
LULREN| Rnoms

A2

INVOICE
Inviies No e Vet 23
Pag Risorse 4 hirog
R Loondes -
Sepmient RA
Kot CTADNG IR
Packppe
Room Ng Type - 360 AT
Confirmation No - 129762735 Crnesty
Artival CDREMAY 23 16 2R
[ e THAL AN DY T ahnn
CIR s it f
AN hoT ¥ !
A Lo JlIms 1 n
' (B Al SFESA W NI IR Ny 22
Relerenee Pehit Credit
N CHECK2C10un01321 . 3204
CTIEG KaC [ODADT S| PER
CTIECKAL | Don0 8.2 TR
CHECR=C TR0 S? 1|
Toath) 0l
G000
P (In
TR
25000
4300
Adpust Tro Ciade 3400 for < 4200000 by 220000050 [ 1) ARd N
PAdd ONaPress IO HOOATES 2 1 20280508 2350 1R ST Sk
[AGE BUsPrces (HV OGS0 32 2N ITSAHIR
FE AT 0 INGE Sl ek 200072 BROINR ol 33,5380 S
b 2o
P ntai iNK HIBTHRE INNTIRE
Ralinee  INR (L
SALES CGSTTAX SGST TAN 1GST TAN CCESS TAN VAT
3,536,410 MR.24 318.24 0.00 f.0n .00
13.000.00 J0ML00 400.00 (.00 11,00 ([AL]]

I agree thar my habiday fae s ball s net waived and agree In he held persanally lable i the cvent that the ndicated persnn, company o assncianian Fails re pay Ml ae pare af

mlAnlis amount amonnts o hese changes, (Mease colleet receipt whon pay g by

[M“\/
<

Chieckour By, Gaurigh Sawant

CASHIER

Cashil

GUEST'S SIGNATURE =

GSTIN-30AAACF2R4EDIZE CIN-USSIOIGAIOTIPLCODOTIY VAT-30400104971 FSSAL - 10014022000 239
Enroll inte Fara Neu - NeuPass Loyalty Membership program and get exclusive member rates & savings acrass stavs, dining, spa & more. Larn and

Redeem Nealnins

it iare

CH R



INVOICE
GST 1D

E-Commerce i :

07AACCI1BBSAIZV

INVOICF

Iivieog No

Sl
CIDADE DE GOA

112257934 11-005.2

[Jate

Invest bndia Pyt Faf | Roverse Charge S
#2225 Ist Flr Vievan Bhawan Anneae e o TS Gy
Maulans Azad Rd Wite 750 INK
New Delhi DL 110011 - Mickaga
= Koom So Fypg - 470 AT
India # )
Condrmation Ng - 129773124 VIHESE
. P ORNAN-2Y |79 a3
State \rival TR-MAY 179
Departuee [TNTANY 23 115200
Ciuest Namie Ms. Aprapita Singh .
ek
Iravel Avent AN Ton Ter .
Comnans £\ prattini Boangmalen
Lol By Printed By 1) EXTIRISE S AR ONT [-NTAY 4
Hilling, CEDIRFCT PAYMENT
Dite Description Referenee Dehit Crodit
OR-05-23 Ruoom Charges ERRITARA (F]
Dn-(18-23 CUST Roomn Charpe A 2350 000
ON-08-23 SGST Roam Chares % 3000
[H-118:23 Ko L'h.ngu:. R T ENTT
14-03-23 COST Room Charee @104 o it
ty.-05-23 SGST Room Charge 6% JE0
|J-U5-23 Visu Card 3RE00 1T INR Sphe ater TrcRO0L00 TN Gated T 70 (S L
AS.GC LR 6.6 B e ARRN NRIRX
[0-08.23 Ciash (144
Total INR b
Balance  INR '
HAN CODE DESCRIPTION SALES CONY ey, SOST Uax Has1 TAX CESS I'AN |
Y9631 Knoms 15, 000,00 a0 Hig.no (.00 n.ng n.on

Fagree that ms Tamday toe thys billas onn wasved and serec 1o be ekl pers

b s amountanonnts of these cnanges | Mleage collectrece st wihisn fias

CASHIER \

Creckaut By | Gaunsh hawan!
Ha

e event i the ndieated person. company ir assaciation Fuls 1o pa

1l oe part =

GUEST'S SIGNATURE

{ STIN-ADAAACF2845NI1ZR CIN-USSIOIGAI9TIPLCODNT I VAT-30490104971 FSSAT - 1001028000239
Enrvall into Tuta Neu = NeuPass Lovalty Membership program and get exclusive member rates & savings across stavs. dinmg. spa & more. Eurn and

Redeem NeuCaoins

In case of a GST registered custamer, this invoice should not be treated as the Tax Invoice, A Tax invoice would be subsequently issued with QR
code after it is validaled on the Invoice Registration Portal, In case of an unregistered customer, this shall be the final Tax (nvoice

Pt o T




Proegdndie o e BARHELL
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Yo s Beaoli,
Goe 403004 - Trhia.
P-YIHAZZAN ALY

wiw e Lo porsshiobe I i

TRDER MO w4t f

s o C100601521 WLy
DATE AND'ITME  PAX v i i

OR/05/2025 10:54 MM 3 SR CTE
gt 07 TR
" Al T

CASHTER :Soumen Mandal .~ g
i e LU G M TP T T TR ST YT
WATTER <Simon - Didade T Rl 2R R
BTG s
Ly Mo [ Al AT e Py |
1] i _' L) "||‘|”|.|

S L L T
SACAMK Lot 956302

5401 Latel of the Ty P ' il
100 GHé (1 T4 a0 !
ey ! . i y L
il Al Ve B Lidin _ _ Htisniin i)
i Fgh : i
{ T . “y et Hhiags
L LR A e ¥ S e Tt gty
S i
lotal a2
SALHEN Loile:s SHGALY
Chia] @ o% St -

56T @ 9% 97 .80 G
Round 0F 1 0.an
Grand Tota) 5216 00
Pabi Ho  ARACEZEARD
WAL L TH Mo oo G
Bb B RALE 2Bl D

FOUAL VICEMSE Mo Dbzl aepine gl E !

Fomigil o Regor s and Hulels |t /
CLN NOLUBSTOIGATST IRLLOOG ] 1T

We comply Fully wilh GST invote

rules and law, Tncase, due to oe

validal wn grrars, the genealion o

R ' Dynanoe AR code 1s delayed and

nol avedlabibe tnmeiliately, we shall
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Bay 15

Unit © Agua Resorts & Spa Fvt Lid
Qdxel, Taleigao Goa
HARBQUR GRILL.
TAX INVOICE
I Nod327POSMHEG/IZ09
ihle#t P5S Date 09/05/23 2305
overs 1 Steaward Shawn

¥ Description

Rate Amount

1 Bisleri Vadica 10000
Tt

1 Butter Garlic 450.00
Srawns

Sun Rawa  450.00

iy

1 Lemon Lest
&Mint Lemonacde

Total Value 1.
Taxable Value i
CGST @ 2.50 %
SERVICE CIH @ 5.0
SGST @ 2.50 %
Round Off

100.00
450.00

450.00

GRAND TOTAL Rs 1,406.00

FSSAI NC-10614001000888
GSTIN: J0AAFCARZTTFLZS
TIN: 30480105801

“ervice charge is Voluntary



Boarding Pass

'Rawat / Priya Ms

FROM T©

| aeraauRE pra

|

| = DELJGOX Im

| oBMayz023 | 08May 2023

Terminal 3

. Delhi Indira Gandhi Intl Goa Mopa Airport

FLIGHT Sear

UKS55%5 29A 1200

BUOAHDING TIME FATE

Chack monilors

. X Claase arrivn o1 Ihe airoar on fime aa check-in counters close 58 minutns None
10 schenuled oapariure 'or domestic fAighis orginating from Deth
'y Mumbai, Bongaturu, Myderabad, Kolkata, and Cheanal The zounters,

Cike 45 MINGTES BHIOT 10 ARRATTUNE 0 ODmESGE Higniy Trom 4l arhed

auports. For inernatienai Highis, tha counter: au ' mour aver ia
Geperture PIadss Aot (Ral BadiOINgG gelee SHiee 20 minatEs prie e

i feonEmY
Awpartirs

= .

Y

Ny
-

Seals may e 1o cranga ar

oue to salaty or aperatianal rsasons

Yoy fAR now rogictne yoursel or (he Digivatra app, and have & |

smooln 3nd paperiaas travel axparience! Click Nore o krow ine
sperating nastinalions

For sality reascnin. danysioie goods must not e caried o sithe
Ehed o1 Tafry-6R RAYGEGE DALAHS of 1B tNAt Al pranmes anmns
anifint ax Dangarous Bnads may b found oo sebsie

withnut nebica |

Marma

Rawat /| Briya M

Beeuiry ri 44 Tgerl 22497040000 8451 Fligm B
|| -..-,-‘; R : UK 555 ORMay 2023 1245
e [

| éb‘)}i‘ = z Terminal 1

Caini inpira Gandni int Sar Mopa Atrpart
389 Saa

48 294

Boarding Pass

Chaturvedi/ Bhaskar Mr

FROM ™
DEFANTURE AEBAL
s DEL \-GOX i
DaMay2023 08May2023
Terminal 3

Delhi Indira Gandhi Intl Goa Mopa Airport

FLigHr SEAT AR

UKSSs 298 1200

BaTr

Check monitors

anae = a1 the siepnn nn | o as RecEn

1 wsheniinn ABparre e Aamasne gars g
Y Hyfuraban, Kaleate ans Shenns The souniecs

gartysp for domesiic Hignts fram a0 atmar
Imam * anue arin
Ceparture Bloace Aote That Dogetng gales inne J0 miALIAL Bl 1s
Sanartite

» 4% i aa Meirw

CLASS OF TRauEL

| economr

£ Abin BAGGAGE ATE SENJRCE L FHKITICHIENG I TRFmE AT 4IER AP WRiGR: Jrid &
dAth4neighti s fag i
8

sus Zlann

OO (WG REFER

SFAGTD
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FLIGHT E-TICKET

PASSENGERS DETAILS

NAME

Mr Akshay Hariharan

(Adult)

Insurance Palicy :

NA

FEREERED

AIRLINE

Vistara
UK - 855

PERREPRED

AIRLINE

Vislara
UK - 856

3.

DESTINATION

CEL - GOI

GOl - DEL

New Dethi "~ Goa

Goa

DEPARTURE

New Delhi

Sun, Apr 23 2023
18:40 Hrs
Indira Gandhi, T-3

- New Delhi
DEPARTURE

Goa

Tue, Apr 25 2023
21:55 Hrs
Dabolim

Cancellation Charges

I hours to [ day

ADULT

N
inward Ne. q?”’f

LDate..Q.‘.”.f.. L. )
’ 7

YATRA REF NUMBER

MEALS

Meal Included

Meal Includea

Sun, Apr 23 2023

ARRIVAL

Gosz

Sun, Apr 23 2023
21:20 Hrs

Dabolin

Tue. Apr 25 2023

=iV
ARRINAL

New Delhi

Wed, Apr 26 2023
00:40 Hrs
Indira Gandhi, T-3

Y 12

2204230123825

BAGGAGE

1 piece (Free)

! pece (Frae)

Download Yaira App

SEAT NO

8B (Confirmed)

22F
{Canfirmed)

JURATION
02:40 Hrs

Naon Stop

DLRATION
0245 Hrs

Nan Slop

I day 1o | day

ADULT

g O

Androia 108

e |

TICKET NO.

2288703324570

PNR

S5VELPR

Useful tip : You can go to Yatra Mybeakings to check your refund status. iT in fulure your flight is cancellec hy
% the airline or you have cancelled {he flight directly with the airline. Please bookmark this fink for more details.

= | day

ADULT

I N



Date Change Charges

DEL-GQI
Diterent aining

DEL-GOI

Same aifline

GOI-DEL

Diiferent ainine

GOI-DEL

Same ainine

Payment Details

Total Flight Price
(-) Discount
Online Processing Fee

You paid
Payment Mode : CreditCard

0 hours to 1 riay

ADULT
Rs. 4,967
Not Avallable
Rs. 8,120
Not Avallabe

1day to 1 day
ADULT
Rs. 4,578
Rs. 4,578
Rs. 5376
Rs. 5,376

> 1 day
ADULT
Mot Avsilghle
Not Available
Rs. 5,376
Rs. 5376

Rs. 9t
(-)Rs. <
Rs. <

Rs. 10,0¢
10,637/



K HERE BELL

Bill No.

45 Taxi No.

Jé o

SN Date : 29423
To, M/s/ Shn ARJL{L] r\,b\;d’u Jun B o
rrom_Coodpton o W

Opening Kins.

/" [}

02, 45 AM

Starting Time

Closing Kms. Total Kms. ~ Closing Time
Time a.m./p.m. to a.m./p.m.
v Amount
Particulars Rs. D
Rate of Km. Rs. ['
Tee o
80 Kms. 8 hrs.
|
Extra Km. i
Waiting Charges / !
Toll Charges Co d.(u't:‘ - .t. -
Ferry Charges ‘ [
sl /
Night Charges m s s I lf
Other Charges Pratio  mfs :
: E-:"'\:\.‘ {;2 WL A '\
™ [ I G f 5 | ‘_-r-? e H P f
Rupees SEN&MA Ny ds Ad efrotall £C T2 | Ol —
e - el
] _'-zr.:— : p
Driver’s Signature

Customer Signature



\
@ U4 Taxi No.

Bill No. ) Date: =% * 13
Alepl 1) il s
To, M/s/ Shri__ ARSNGY  HaRnam )
~ (3K 4] Y
From 'uCJL’)\JLi M __To_ My
Opening Kms. _ Starting Time _| . SUAN

Closing Kms. Tortal Kms. Closing Time __

Time a.m./p.m. 10 ___am./p.m.
o . Amount
Particulars Rs. P
Rate of Km. Rs.
80 Kms. 8 hrs. r
|
Extra Km. '
Waiting Charges
Toll Charges :
. ', al : J ) ~ [L:;“I (g ~
Ferry Charges LTS WUAm |
A RS ) l' | :
Night Charges o i B v ! :
Other Charges kg ok o L .* '
J {
-7 '
Rupees TOTALL £©°

Nechs Ny

Dr’ivcil\:&ignamre

Customer Signature

=

RG]

=l ”



TAX INVOICE g
BOSKING 1D INVOICE N3
NH721802578603270 MOBHLZ 4100693589
OATE TRAMSACTIONAL T™YRE/CATEGD)
23/04/2023 REG/BIE
DOCTUMENT TYrE THAMSACTION UETAIL
Inweoice RG
PLATE OF SuRpLy
Dalln
Park Inn by Radisson Goa Candolim GOA
23/04/2023 - 25/04/2023 :
CUSTOMER NAME CUSTOMER GS5TIN
Akshay Hariharan 07AACCI18B9A1ZY
COMPANY NAME CUSTOMER ADDRESS
INVEST INDIA Lz Floor,225 Vigyan Bhawan Arnexe Maulana
Azad Road,New Delhi,New Delhi , Delbi - 110011
PAYMENT BREAKUP
*Accommodation charges INR 10150.58
(including applicable hotel taxes)
collected on behalf of hotel
MakeMyTrip Service Fees INR 787.96
Reversal of MakeMyTrip service fee INR -634.0
IGST @ 18% INR 27.71
Total Booking INR
Amount 10332.23
Grand INR
Total 10332.23
This is a computer generatec Invoice and does not require Signature/Stamp,
GST credit charged by the notel is only availanle against the invaice 1ssues by the respeciive notel
If you are looking for the hotel GST inveice, please collact from the norel
Invoice issued by MakeMyTrip India Pvt, Ltd,
This is nat a valid travel agcument
PAN HSN/SAC SERVICE DESCRIPTION
AADCM5146R 8998552 Reservation service for accommodation
GS5TN CIN
06AADCMS5146R1IZZ UE3040HRZ000PTCO9084E 3 l A
BRI

MakeMyTrip (India) Private Limitec
Building No.5, Tower-A,B,C-19th Floor,DLF

Cybr CityDLF PHASE-
IIl,Gurgaon,Haryana, 122001, Gurugram,
Haryana, 122002

y
REGISTERED OFFICE (4=
18th Floor, Epitome Building Mo, 5, DLF N
Cyber City, DLF Phase Ill,Gurugram-

122002, Haryana



GSTID

Onginal Bill

OTAACCIIBGOA1ZV

; Dn":g-]n:sl Bill date

1

Mr, Akshay Hariharan

India
Guest Name Mr. Akshay Harihnran
Travel Agent ;. MAKE MY TRIP(22/23)
Compuny : Online Travel Agent
Property Tax TD : 30AABCPI502GIZA
Rilling
Date Description
23-04-23 Colvale Food
23-04-23 Room CGST 9%
23-04-23 Room SGST 9%
25-04-23 Mastercard
HSN/SAC CODE SALES

CASHIER ZJAVLA“/Q/\:.
i

Checkout By: KARDENLA angela

Cbeque/DD m:lfﬁ‘d in

vor of "Phoenix Park [nn Resor”

TAN INVOICE

25-04-23

N

Reference

~CHECK# 678 [1)
—~CHECK# 678 [1]
~CHECKA 678 [1]

KXXXXXXNXNXKXG503

m s IS
- L 2
Dark Inn
: ¢
MBEEBE Rl
GOA CANDOUM
Bill No. 99999-73611
Page 1 of 1
Roam Nao, 5305
Crucsts ]
Armival 23-APR-23 22:48:00
Departure 25-APR-23 09:35:00
Printed By / On ANGELA25-APR-23 09:36.03
Membership
Confimmation No 1RR0413
Dehit Credit
800.00
72.00
72.00
~ZZZ Mastereard(9108) 9108 #9108=>Hariharan Al G440
XXIXX
Total INR 944.00 944 00
.00

SGSTTAX

Balance INR
VAT INR

IGST TAXN

GUEST'S SIGNATURE

All bill payable on preseniation. [ agree that [ am responsible for full payment of this bl i the event of 1t nat heing

paid by the company/organisation or person indicated,

CESS TAX CESSTAX 2

B N
.

Phoenix Psrk Inn Resort, Sequeira Vada, Candolim, Goa - 403515, India.



HOTEL ANANTASHR AN
Opposite L'CO Bank
Vaseo di Gaina, Coa 303862

GSTIN . 300ACFRABTZIGIZZ
VAT TIM: 30791202458

TAN INVOICE

Bill No: 81,787 Date IIMZNZA
Table Na a8 Time 24207 PM
\alter

Menu Mame poddls Rare  Ameunt
Chonak Rawsy Fried 1 000 480 48 tn
Fresh Frit fuee IR U B (X AR} 310
Nushroom Tikka I tiea 247 50 247 30

Spl Prawn Cumy R Loy 314000 314,00

Veg Thall 1 208 S8 MG &
Faod Tow! 7]

Gross Amount 751 D

CEST @ 2.5% 24013

SGST @ Z.5% 44003

Round off S10E

Net. Amount : 1,849.00
Smmply Good Food
& Friendly Ambience

Thank You and Visit us Again
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Tomatc's Garden KIitchen & Bar

565, Murrod Vado, Canaalim
Opposite Newton Supermarket, Goa-

403518
GST1: 30AW WIFPT 18237121
TN NO. 301500500192
Name: - o
Date: 24/04/23 Dine In: 10
13:51 o
Cashier: admin Bl M., - 2475
Assign to!
Himanshu I
EE;;:_“.“'F- Qty. Frice Ameunt
e iy .
veggie Clut ¥ & i
sandwich -
i TotaIQ-;,1 Sub Total 3??.22
b.Ud
Chas. . Jy
e Sleul 2.5% 8.00
Clas T 2 5% 8 O”
T “Grar.i Total E 352 00

B S T

Thalka

engeirs Copy
Cd —PAID TAKI COUNTER
Pﬂﬁnl AIREORT < oA

nu g iset! L 'f:':_‘.\‘f.. of ‘HJJ.
Manguen by o ten Tawimen Assonsation

ey Mo, ZR3/G0A/202

S304-2025 ?1;3&
f11IN3. 8297257 Cashier: ENTRY B¥- | ey /i e
Passenyers Hang:

festyat van: CANDDLIM

fax1 Ngy GA.OB..T . 5780 S AC
CAR

Fare e ar

Bagua ;' 73 9

Niolit Tharges Rs

Marling Charges Rs

Ferty Rz 006

Avrpurt Charges Ry Tu |
lwlea | : T80, e

Pl PAY: [0 NRIVER
Uest et iun CANDOL IM

Please check your Tuggage befuig leaving Lax
Please retain receiat fur refeience
Recirint onge issued will nol e cance!lad
o amountl refunded,

Hates

shmabl affs

nogs Per cival ogazelte
Pretaid Taxi Counter
Dubolim Airport Goa

Ph. No. 2541235
mohile : 9764751235

RO SHOKTHNG KO ALCOHDI

THARK Y0U




-

F-RTUNE

i

PAN.NO AAECC2176L
GSTIN NO :30AAECC2176L1ZT MIRAMAR
HSN : 21068088 s
SACNO 99831 bkl
IRN No.: Membar ITC's hatel group
TAX INVOICE
Guest Name ¢ Mr Akshay Harinaran Blll Number » 1843
GSTBIll Number  : FMA014BILOCT 1863
Address
Res Number ;28675
Ras Number
Phone # 2 Room MNe 2 Bt g
Company Name  © INVEST INDIA
) Room Type/ Pax FRAA =
Vigyon Bhawan Annexe, soulana ATac RO,
New Delni Arrival 04-Lun. 2023 nis
11000
IN-DL IN Departure 0B-4un-2023 D
Guest GST No : i
i
Date Ref, No Description GST SAC No# Debit Credit Balance ]
0<-Jun-23 442 Advance|C.Card] [PAYMENT 2014050 06000 |
TOWARDS ROOM TARIFF
04-4un-23 Tariff fTarilf FFé311 6.000.0C
04-Jun-23 State GST @& 4.00% 3860.00
04-Jun-23 Cenlrgl gst @ ¢.00% 360.00 -13.240.00 !
Day Toial 6.720.00 '
05-Jun-23 Tarilf /Tarilf 996311 £.000.00 -7,440.00
035-Jun-23 Stale G3T®@ 4.00% 340.00 7.0
05-Jun-23 Central gst @ 4.00% 340,00
Day Total 6,720.00 |
04-Jun-23 Tarilt ol PT431 1 £.000.00 72050 |
06-Jun-23 State GST @ 6.00% 360.00 360,00 |
0é-Jun-23 Centrol gst @ 4.00% 360.00 |
Day Toial 4,720.00 .'
07-4un-23 Tanft figriff 796311 6.000.00 &6.007 70 !
07-Jun-23 Stole G537 @ 6.00% 360.00 #.362.00 |
07-Jun-23 Central gst @ é.00% 340,00 4:720.00
Doy Total 4,720.00
Round OH eln 'y
Grand Tofal INR 26,883.00 -20.760.00 4.720.00 |
Amount In Words Rupees Six Thousand Seven Hundred Twenty Qnly I
Billing Instructions ROOM TO COMPANY EXTRA DIRECT
* Bill Summary Detalls
Description Amounl
Tariff 24.000.00 '
Agvance(C.Card) -20,140.00
Central GST 1,440.00 |
|
State GST 1.240.00

Registered Office; Cosme Costa Hosphalilly Pvi, Lid., E-8-56, Altinhio Mapusa, Goa - 403 507
Tel: +91-832-2262314 Fax: +91-832-2252668 E-mail: support@cosmecostain Webshie  www.ensmecnsia.in
Corporate Identity No.: US5101GA2010PTCO0653



i

PAN NO :AAECC2176L
GSTIN NO ;30AAECC2176L1ZT

HSN : 21068099
SACNO 998311
IRN No.:
OFff. Miramar B2acn. Panaji. Ona - 403 noy
Tel «91-832-6637300 Fax: -01-832.6617111
Email. miramar@fort o ir
Websile: wasy foriune 5
TAX INVOICE
Guesl Name 1 Mr akshay Hariharan 8lll Number 18G4 |
GST Bl Number FMAOT 4BILOOO 1 B84
Address g e ‘
Res Number 28675 ‘
Res Number |
Phone # 5 Room Mo 201 sAeier! Plar |
! TIN
Companytieme IFVES R Room Type/ Fax PR b Poy
Vigyan Bhowan Annexe, ‘oulane Azad Rooda
New Delni ] Artival : 04 Jun-2023 a3 ‘
12011
IN-DL IN Departure . OB-Jun-2023 10:12
Guest G5T No ’
Daole Rel, No Cescription GST SAC No# Debit Credit Baolarce ’
03-Jun-23 Béa ORCHID /ORC/DN / FQOD 529.4C 525 &0 |
05-Jun-23 Bé4 State GST @ 9.00% 47.70 577.30
05-Jun-23 B44 Cenlal GST® 9.00% 47.70 428 00
Q08-Jun-23 973 IN ROOM DINIKG /IRO/MS / FOOD 379,60
05-Jun-23 973 State GST @ 9.00% 34.20 3
05-Jun-23 973 Centrol GST & 7.00% 34.20 107307 |
Day Tatal 1,073.00
06-Jun-23 1008 IN ROOM DINING /IRD/DM / FOOR 200.00 273.00
0é-1un-23 1009 Stote GST @ 9.00% 18.00 1.291.00
06-Jun-23 1009 Central GST @ 9.00% 18,00 309.0C
Day Totol 236.00
Round Off
I0G 10 30900

Amount In Words
Billing Instructions

Description
Central GST

IN ROOM DINING
CRCHID

State GST

Tole!

Bl simmary Getals

Grand Tatal INR

Rupees One Thousand Three Hundred Nine Only
ROOM TQ COMPANY EXTRA DIRECT

Amolun?
99.20
579.60
529,60
9990
,309.00

Registercd Office: Cosme Casta Hospilality v el
Tel: +01.832-2262374 Fax: +91-R32-2257088 F-mail suppon@cosmes osla ir Webisie

K
MG, L33

ia - 403 50

Carporate Identity No . LI55101GA2010PTCO06S

VARV COSMOEAHA 10



PANNO AAECCZ2Y76L

FESRTUNE

GSTIN NO :30AAECC2176L1ZT MIRA
HSN : 210689089 AMAR
SACNO  :g863M GOs
IRN No.: Member ITC's hotel group
OFf, Miramar Beach, Panalt, Goa - 403 oM
Tek: <91-232-6637300 Fax +81-R12:AR3731
E miramar@tanunehatess 0
Wabsite wasw fortunchatels in
TAX INVOICE
Guest Name . Mr Akshay Hanharan Bill Number 1865 |
GSTBill N b CFNAGOT4BILOCOI184AS
Addiess Bill Number FM&O14BILOC0OT1865 |
Res Number © 28475 !
Res Number |
FPhone # : Room No 201 { raeal Fian ‘
Company Name @ INVEST INDIA N N a
! Room Type/ Pox PR X
Vigyan Bhowan Annexea. Maulana-Azod Road.
New Delni o Arrival Dd-Jun-2023 sl ic!
IN-DL IN Departure . 08-Jun-2023 10112
Guest GST No }
Dale Ref. No Description GST SAT No# Debll Credit Salance
07-Jun-23 477 Advance([Cash) [TOWARDS -494 00 -494.00
LAUNDRY
07-Jun-23 178 LAUNDRY /GUEST LAUNDRY §5571% Fidg |
07-Jun-23 178 Siate GST@ 5.00% 3w
07-Jun-23 178 Central G5T @ §.00% 8
Doy Total
Round Off C.40 |
Grand Total INR 49560 4%6.00 0.00

Amouwunt In Words
Billing Instructions

Description
Advonce|Cosh)
Central GST
LAUNDRY

State G3T

Total

person indigalid,

SUPK

Rupees Only
ROOM TO COMPANY EXTRA DI2ECT

Eill Summary Deiails

Amount
-476.00
3780
420,00
37.80
-0.40

| agres thal|l adh respansible for the full paymen! of this bill in the evenl il is nol paid by he company crganisalion or

qus! r

FOM

Gues! Signalure

\V

Registered Office: Cosme Costa Hospitality Puvi Lld. E-£-56. Altinhe Viapuss

Tel «G1-832-2262314 Fax: -91-612-2252608 £-mail suppon@cosm

Corparate identity No.; US5101GAZM0PTCOGA3 11

Fa




TAX INVOICE

RN &

NERZAINSCOLIAUTNTGAS R T
InE e LN A F s
0A/06/2A73 BEBRT

INVOICE ISSUED FOR FLIGHT

e

o

make!@r‘,ﬂ{i,}trip

kel

UK UK - 856 GOl = DEL 08-06-2023
AKSHAY HARIHARAN [PMR: TPRSSI) (Ticket No: 9653191398 )
CUSTOMER NAME EOOKED BY
AKSHAY HARIHARAN Akshay Hariharan
CUSTOMER GSTIN CUSTOMER ADDRESS
07AACCI1869A1ZY st Floar,225,Vigyan Bhawan Annexe,Maulana Azad Roaag,New

Delhi,New Delhi , Delhi - 11001
COMPANY LEGAL NAME
INVEST INDIA

COMPANY TRADE NAME
INVEST INDIA

PAYMENT BREAKUP

*Fare charges
(including applicable flight taxes collected an tehalf of airline & ather ancillary
charges)

MakeMyTrip Service Fees

Reversal of Effective Discount

IGST @ 18%

INR 254.24

INR 0.0

INR 45 .76

Total Booking Amount INR 2925.0
This is @ computer generated Invoice and does not require Signature/Stamp.
GST cradit charnad by fhe arline operaler is aniy avanalile wiamst the inveoica issued by the respective airting apararor. 1l you

ara look g for tha arling GET invoice. please chark the airlons websita & dowininat it frem rheee

Whether the tax 15 Payable on ravarse charga bas

This is'nat a valig travel document

Invoice issued by MakeMyTrip India Pvi, Ltd,

PAN HSN/SAC SERVICE DESCRIPTION

AADCMS5146R 998551 Reservation Services For Air
Transportation

GSTN CIN

06AADCM5146R12Z U63040HR2000PTCOS0846

MakeMyTrip (India) Private Limited REGISTERED OFFICE

19th Floor, Epitome Building No. 5, DLF Cyber

City, DLF Phase Iil,Gurugram-122002, Haryana Phase lIl,Gurugram-122002, Haryana

19th Flgcor, Epitome Building Na, 5, DLF Cyber City, DLF



TAX INVOICE

INVOICE ISSUED FOR FLIGHT

UK UK- 858 GOl = DEL 07-06-2023
AKSHAY HARIMARAN [PMNA- TPASSI!) iTicket Ng, 2653070509 |

CUSTOMER NAME COMPANY NAME

AKSHAY HARIHARAN INVEST INDIA

CUSTOMER GSTIN CUSTOMER ADDRESS

07AACCI1869A1ZV 1st Floor 225 Vigyan Bhawan Annexe,Maulana Azad Road New

Delhi,New Delhi , Delni - 110011

BOOKED BY
Akshay Hariharan

PAYMENT BREAKUP

*Fare charges INR 6015.0

{including applicable flight taxes collected en behalf of airline & other anciliary

charges)

MakeMyTrip Service INR 100.85
Fees

IGST @ 18% INR 18.15
Total Booking Amount INR 6134.0

This Is a computar generated Inveice and roes not require Signature/Stamp

ST ereidtit charges by the airline aps: sen I Sl I 1 SNECTIVE &
are loolung for the airhne GS57 invgics, pleass o 5. berrs & aown G Lhare

Whether the tax is Payable on reverse cnarge basis: No

This is not & valid travel document

Invoice issued by MakeMyTrip India Pvt, Ltd.

PAN HSN/SAC SERVICE DESCRIPTION
AADCM5146R 998551 Reservation Services For Air

Transportation

GSTN CIN

06AADCMS5146R1ZZ U63040HRZ2000PTCO90846

MakeMyTrip (India) Private Limited REGISTERED OFFICE ) . .
19th Floor, Epitome Building No, 5, DLF Cyber 18th Floor, Epitome Building No. 5. DLF Cyber City. DLF

City, DLF Phase Ill,Gurugram-122002, Haryzana Phase Il,Gurugram-122002, Haryana



TAX INVOICE

BAEIOMVIPSEFAFINGL172

Q2ORIZ0Z2
DOCUMENT TYHE

MVDICE

INVOICE ISSUED FOR FLIGHT

UK UK - 855

CUSTOMER NAME
AKSHAY HARIHARAN

CUSTOMER GSTIN
07AACCI1BESAL1ZV

BOOKED BY
Akshay Hariharan

PAYMENT BREAKUP

*Fare charges

DEL = GOl 04.06-2023
AKSHAY HARIHARAN (PNR: 3BBXFN) (Ticket No: 5708021816 |

COMPANY NAME
INVEST INDIA

CUSTOMER ADDRESS
1st Floor, 225 Vigyan Bhawan Annexe,Maulana Azad Road New
Delhi,New Delhi  Delhi- 110011

INR 11299.0

lincluding applicable flight taxes collactea on bohall af airling & olher ancillary

charges)

MakeMyTrip Service
Fees

Effective Discount

Total Booking Amount

INR -221.0

INR 10E7E.0

This is a computer generated Invoice anrd does not require Signature/Stamp

ST creait chargead by the sirlineg operator 5 only availabie agamst the invaira 3 e
are looking for the airline GST invoice please check the arine wetisits R =T
Whather the rax is Payvable un revers
This is not a vahd travel doou
Invoice issued by MakeMyTrip India Pvt. Ltd.

PAN HSN/SAC SERVICE DESCRIPTION

AADCMS146R 998551 Reservation Services For Air
Transportation

GSTN CIN

06AADCM5146R12ZZ UB3040HR2000PTCOS0B46

MakeMyTrip (India) Private Limited REGISTERED OFFICE

19th Floor, Epitome Building No. 5, DLF Cyber

19th Floor, Epitome Building No. 5. DLF Cyber City, DLF

City, DLF Phase Ill,Gurugram-122002, Haryana Phase Ill,Gurugram-122002, Haryana



Antique Mardol Ponje
EDC Caomplex Qpp. Bus Stand,
Panjim, Goa 403001
GST Na. : 30AMLPS4378K17Z]

Name:

Date: 06/06/23 Dine In: 27
14:52

Cashier: biller Bill No.: 36
No.Item Qry. f‘rice Amount
<ood

- Punjabl Veg 1 300.0C 300.00
Thali

Sub Totat: 300.00

Total Qty: 1 Sub Total 300.00
SGST 2.,5%  7.50
CGST 2.5%  7.50

Grand Total €315.00

Thank You Visit Again

Passengrrs Copy
PRE-PATD TAXT COUWITER

JARDL (M ATRPORT - GOA
|
|

= Hams
Oest el o HIHAMAR
laxi Mo OALO6 . T 878G AL CAR

k=

arring Char Py
Feriy fis 10040
aveport Charges RS, Fairpont
Total: 15490 .00
Payiype:PAY D ORIVER

Nostination- MITIRAMAR

ok vour luggaye befaie leaving faxi

retain receipt foo rafergnce
ance 1ssusd will not be cancelled

ar ameunt refunded

Notes

wrtlour N ence

LAY taeit charge will beoappiicable atler

] ™o i | Lo ;
00 pm Lo .00 an as oer vl gazebts

Prefaid Tax Counter
Dabolim &vrport Goa
Ph. No. 2541235
mabile : 9764751235

Wil SHOKING WO ALTOHOL




Akshay Hariharan
SB A/c No 34129085921,
IFSC SBIN0003771

SBI Rail Bhawan New Delhi



"TAX INVOICE

BOGKING 10: INVOICE NO.

NF2YP562UX1SSPEUT457 MOBAI24104103986 - !

DATE: TRANSACTIONAL TYPE/CATEGCRY: |

06/06/2023 B2C/REG GOA-IDC
roééllfr[ o ?g“sgc'::au AR Inward No. £% L’
MVOICE R ,1 O
PLACE OF SUPPLY Date""l"o" Eé i
Haryana 7

INVOICE ISSUED FOR FLIGHT

UK UK - B56 GOl - DEL 08-06-2023
APRAJITA SINGH (PNR: REWGWW) (Ticket No: 9653180685 )

CUSTOMER NAME
APRAJITA SINGH

ROOKED BY
rajita Singh

PAYMENT BREAKUP

*Fare charges INR 6015.0

{including applicable flight taxes collected on behalf of airline & other ancillary

charges)

MakeMyTrip Service INR £6.1

Fees

CGST @ 9% INR 5.85

SGST @ 9% INR 5.95
INR 6093.0

Total Booking Amount

This is a computer generated Invoice and does not require Signature/Stamp.,
GST credit charged by the airline operator is only available against the invoice issued by the respective airline operator, If you

are looking for the airline GST inveice, please check the airline website & download it from there.

..nether the tax is Payable on reverse charge basis: No
This is not a valid travel document

Invoice issued by MakeMyTrip India Pvt. Ltd.

PAN HSN/SAC SERVICE DESCRIPTION

AADCMS5146R 998551 Reservation Services For Air
Transportation

GSTN CIN

06AADCM5146R12ZZ U63040HR2000PTC090846

REGISTERED OFFICE
19th Floor, Epitome Building No, 5, DLF Cyber City, DLF

Phase Ill,Gurugram-122002, Haryana

MakeMyTrip (India) Private Limited
19th Floor, Epitome Building No. 5, DLF Cyber
City, DLF Phase lll,Gurugram-122002, Haryana

?-Bj.of:)z,}

Py




X INVOICE
JOKING 1D: INVOICE NO.
“NFZYIXTIP2V2XDGCT125 MOBAIZ4104103685
DATE; TRANSACTIONAL TYPE/CATEGORY
06/06/2023 B2C/REG
DOCUMENT TYFE: TRANSACTION DETAIL:
INVOICE RG

PLACE OF SUPPLY
Haryana

INVOICE ISSUED FOR FLIGHT

UK UK - 855 DEL = GOl 06-06-2023
APRA|ITA SINGH (PNR: RBWGSI) (Ticket No: 9653180676 )

CUSTOMER NAME
APRAJITA SINGH

RAOKED BY
ajita Singh

PAYMENT BREAKUP

*Fare charges INR 18649.0
(including applicable flight taxes collected on behalf of airline & other an_cillary

charges)

MakeMyTrip Service INR 66.1
Fees

CGST @ 9% INR 5.85
SGST @ 9% INR 5.95
Total Booking Amount INR 18727.0
Donation Amount INR 10.0
Grand INR 18737.0
Total This is a computer generated Invoice and does not require Signature/Stamp.

GST credit charged by the airline operator is only available against the inveice issued by the respective airline operator. If you
are looking for the airline GST invoice, please check the airline website & download it from there.

Whether the tax is Payable on reverse charge basis: No
This is not a valid travel document

The amount received as donation will be used for the specified charitable causes. MakeMyTrip will donate the collected
amount to MakeMyTrip Foundation (a public trust registered with charitable objects) or similar charitable organizations to help

create a social impact.

Invoice issued by MakeMyTrip India Pvt. Ltd.

PAN HSN/SAC SERVICE DESCRIPTION

AADCMS5146R 998551 Reservation Services For Air
Transportation

GSTN CIN

0BAADCM5146R1ZZ U63040HR2000PTC090846

MakeMyTrip (India) Private Limited REGISTERED OFFICE

19th Floor, Epitome Building No. 5, DLF Cyber 19th Floor, Epitome Building No. 5, DLF Cyber City, DLF
City, DLF Phase IIl,Gurugram-122002, Haryana Phase Ill,Gurugram-122002, Haryana



OAINIK LTD
4[DL], NEW DELHI, 110001

(LT 1L

£ - UTIBOO0ODOT \u\c:x<<<<

LR IRE H,q Or Bearer

— !..-i;,-;-.!.,-,--_-,/..\_@b;\ T momm o

3

-

Ve. No. Ewﬁoommmommmm\

Payabde al par at &l branches ol Axls Bank Lid in India.

rg3?22Lr Li0OZ2Li002k O07LEZr 31

APRAJITA SINGH
Plaasa sign above

R IRRs -

A e S A B ST TR I N T A T T T R
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,‘ﬂQ/NO ‘AAECC2176L

ket

FGRTUNE

GSTIN NO :30AAECGC2176L1ZT MIRAMAR
HSN : 21069099
SACNO 996314 GOA
IRN No.: Member ITC's hotel group
OFf. Miramar Beach, Panajl, Goa - 403 001
Tel: +91-832-6637300 Fax; +91-832-6637311
Emall: miramar@fortunehotels.In
Website: www.fortunehotels.in
TAX INVOICE
Guest Name 1 MS APRAJITA SINGH Bill Number : 1862
GSTBlll Number : FMA014BILOCO1862 |
Address |
Res Number 1 28758 I
Res Number
Phone # 4 Room No 1 208 / Meal Plan: ce
Company Name @ INVEST INDIA Room Type/ Pax : PRM Pax * |
Vigyon Bhawan Annexe, Maulana Azad Road,
New Delhi Amlval 1 06-Jun-2023 22:03
110011
IN-DL IN Depariure : 08-Jun-2023 10:00
Guest G3T No
Date Rel. No Description GST SAC No# Debit Credit Bolance
06-Jun-23 Tariff /Tariff 994311 6,000.00 6,000.00
06-Jun-23 State GST @ 6.00% 360.00 6,360.00
0é-Jun-23 Central gst @ &.00% 360.00 6,720,00
06-Jun-23 1005 IN ROOM DINING /IRD/DN / FOOD 500,00 7.220.00
0é-Jun-23 1005 State GST @ 9.00% 45,00 7.265.00
04-Jun-23: 1005 Central GST @ 9.00% 45,00 7.310.00
Day Total 7.310.00
07-Jun-23 Torilf Tariff 994311 4,000.00 13.310.00
07-Jun-23 State GST @ 6.00% 360.00 13.670.00
07-Jun-23 Central gst @ 4,00% 360.00 14,030.00
Day Tolal §,720.00
Round Of 0.00
Grand Total [NR 14,030.00 14,030.00

Amount In Words
Bllling Insfructions

b

Toniff
Cenlral GST

State GST
Total

escrrpﬁon‘ '

IN ROOM DINING

Rupees Fourleen Thousand Thirty Only
: DIRECT PAYMENT

Amount
12,000.00
765.00
500.00
765.00
14,030.00

Panictamd Nifira. Creme Cacla Hocnitalitu Bd i FAGA Altinhn Adamiea Gos o407 60T



INVO

0ICE NO,

MOG6AIZ24102306712

o TRANSACTIGNAL TYPE/CATEGORY s

B2C/REG

DOCUMENT T PE TRANSACTION DETAIL (GQA"!DC

NVOICE ¢ RG [

; ; = Inward No /g_c?

PLACE OF SUFILY y

g pate../£]05/. Q)3
-)f. £+ . L

INVOICE ISSUED FOR FLIGHT

UK UK - 543 DEL = GOX 08-05-2023

; APRAJITA SINGH (PNR: 5B9HYM) (Ticket No: 9704295921 )
CUSTOME | NAME
APRAJITA  INGH

BOOKED t Y
Aprajita Si1gh

PAYME IT BREAKUP

2 chirges INR 5217.0
(inclugir 3 applicable flight taxes collected on behalf of airline & other ancillary
charges
MakeMy “rip Service INR 168.64
Fees
CGST @ 3% INR 15.18
SGST @ 1% INR 15.18
Total | ooking Amount INR 5416.0

This is a computer generated Invoice and does not reguire Signature/Stamp.

GST credit charged by the airline operator is only available against the invoice issued by the respective airline operator. If you
zre lookin:: for the airline GST invoice, please check the airline website & download it from there,

ner Ue tax is Pavable on reverse charge basis: No
is not.a valid travel document

Inve .e ic sued by MakeMyTrip India Pvt. Ltd.

PAN HSN/SAC SERVICE DESCRIPTION

AADCMS51. 6R 998551 Reservation Services For Air
Transportation

GSTN CIN

U6AADCM! 146R177 U63040HR2000PTCO90848

MakeMyTr o (India) Private Limited REGISTERED OFFICE

City, DLF Faase lI,Gurugram-122002, Haryana Phase ll,Gurugram-122002, Haryana
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0B/05/202:
COCUMENT T
INVOICE

PLACE OF 5M|Li ‘L

INVOICE NO
MOBAIZ24102306745
TRANSACTIONAL TYPE/CATEGORY:
B2C/REG

TRANSACTION DETAIL:

RG

o s

Inward No..... ;..
Date........[ Q&.

pa

¥

Haryana ¢
& M\
L i
INVOICE ISSUED FOR FLIGHT
UK UK-8:3 GOl = DEL 10-05-2023
APRA|ITA SINGH (PNR: 5BB6Q4) (Ticket No: 9704295944 )
CUSTOME | NAME
APRAJITA ! INGH
BOOKED EY
Apr=iita Sihgh
PAYME IT BREAKUP
*Fare ck"jarges INR 7423.0
(includir 3 applicable flight taxes collected on behalf of airline & other ancillary ; !
charges: '
MakeMy rip Service INR. 0.0
Fees
Effectiv 2 Discount INR -101.0
Total | 'ooking Amount INR 7322.0
This is a computnr geqerated Invoice and does not require StgnaturefStamp
GST credit charged by the airline operator is only available against the invoice issued by the respective airline cperator. If you
are lgokin  for the airline GST invoice, please check the airline website & download it from there.
Whether t e tax is Payable an reverse charge basis: No
Th not-a valid travel document
Invoice is sued by MakeMyTrip India Pvt. Ltd,
PAN HSN/SAC SERVICE DESCRIPTION
AADCM51., 6R 998551 Reservation Services For Air
Transportation
GSTN CIN
06AADCM 146R1ZZ U63040HR2000PTC020846
MakeMyTr p (India) Private Limited REGISTERED OFFICE
19th Floor Epiteme Building No. 5, DLF Cyber 19th Floar, Epitome Building No. 5, DLF Cyber City, DLF

City, DLF §

hase lll,Gurugram-122002, Haryana Phase Ill,Gurugram-122002, Haryana
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Rule 152

Rule 153

Rule 154

" GENERAL FINANCIAL RULES 2017
Ministry of Finance
Department of Expenditure

Ministry/Department  will maintain
such list which will also be displayed
onthel website
(iv] The bidder shall not be debarred
unless such bidder has been given a
reasonable opportunity to represent

against such debarment

Enlistment of Indian Agents, As per the

Compulsory Enlistment Scheme of the

Department of Expenditure, Ministry of

F it is compulsory for Indion

ogents, who desiie to quote directly on

behalf of their foreign principals, to get
themselves enlisted with the Central

Purchase Organisalion [eg. DGS&D).

However, such enlistment is not equivalent

to registration of suppliers as mentioned

under Rule 150,

Reserved Items and other

Purchase/Price Preference Policy.

(i) The Government, through
ndministrative instructions, has
reserved all items of hand spun and
hand-woven textiles (khadi goods) for
exclusive purchase from Khadi Village
Industries Commission (KVIC). It has
olso reserved all items of handloom

required by Central

departments for
exclusive purchase from KYIC and/or
the notified handloom units of

Association of Corporations and Apex

Societies of Handlooms (ACASH).

Ministry of Micro, Small and Medium

Enterprises (MSME] have notified

procurement policy under soction 11

ot the Micre, Small and Medium

Enterprises Development Act, 2000,

inance,

Central

textiles

Government

i)

The Central Government may, by
notification, provide for mandatory
procurement of any goods or services
from any category of bidders, or
provide for preference to bidders on
the grounds of oromotion of locally
manufociured goods or locally

(i)
L

provided services,
Purchuse of goods without quotation
Purchase of goods the value of
Rs. 25 000 (Rupecs twenty five thousand)
only on ewch accecasion may be made
without inviting quetations or bids on the
basis of a certificate to be recorded by the
authority in the following

upto

competent
format,

44

Rule 155

Rule 156

Rule 156

Rule 157

“l,, am personally satisfied that these
goods purchosed are of the requisite
quality and specification and have been
purchased from a reliable supplier at a
reasonable price.”

Purchase of goods by Purchase
Committee. Purchase of goods costing
above Rs. 25,000 (Rupees twenty five
thousand only) and upto Rs.2,50,000/-
(Rupees two lakh and fifty thousand only)
on each occasion may be made on the
recommendations of a duly constituted
Local Purchase Committee consisting of
three members of an appropriate level as
decided by the Head of the Department.
The committee will survey the market to
ascertain the reascnableness of rate,
quality and specifications and identify the
appropriate supplier. Before
recommending placement of the purchase
order, the members of the committee  will
jointly record a certificate as under.
“Certified that we, members of the
purchase committee are |ointly and
individually satisfied that the goods
recommended for purchase are of the
requisite specification and quality, priced
at the prevailing market rate and the
supplier recommended is reliable and
competent  to supply the goods in
question, and it is not debarred by
Department of Commerce or Ministry/
Department concerned.”

(1) Purchase of goods directly under
Rate Contract. In case a Ministry or
Deportment directly procures Central
Purchase Organisation (e.g. DGS&D) rate
contracted goods from suppliers, the
prices to be paid for such goods shall not
exceed those stipulated in the rate contract
and the other salient terms and conditions
of the purchase should be in line with those
specified in the Rate Contract. The Ministry
or Department shall make its own
arrangement for inspection and testing of
such goods where ever required.

(2) The Central Purchase Organisation
(e.g. DGS&D) should host the
specifications, prices and other salient
details of different rate contracted items,
appropriately updoted, on the web site for
use by the procuring Ministry or
Department,

A demand for goods should not be divided
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Functionaries
The following officials were present for the meeting:

1.  Shri:Aleixo Reginaldo Lourence,; MLA: CHA_!R:MAN-

Dr. V. Candavelou, IAS . DIREGTOR

2. py Secretary- (Finance).

Dr: V. Candavelou, IAS o
Pr. Secretary (Industries) « CIRSLIOR

Shri:P. Pravimal Abhishek, 1AS
5. Managing Director/Member-Secretary: w: DIRECTOR

GOA- IDC.
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&  Shri DamodarKochkar e s e
& President, Goa State Inds. Association - DIRECTOR
9. Shri Sandeep Sood .. DIRECTOR
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Director,; DITC. -~ DIRECTOR
‘Shri Stephen: Fernandes

5 Chief Electrical Engineer e
& (Represented by Mr.. PascolAlvares, Executive BRI
Engineer, :Goa Electricity. Department.)

Following Officers were present.

1. Shri.SohanUskaikar, General Manager (Admin.)
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Proceedings

a Special Invitee.

At the outsét Hon'ble Chairman greeted the Hon'ble ‘Minister.Thereafter, the
proceedings were handed over to Shri P. Pravimal Abhishek, IAS, Managing

Director/Member Secretary, Goa-IDC.

The Managing Director welcomed. the Hon'ble Minister for Industries, Hon'ble

Chairman, all the Directors present-and the delegation from InvestIndia.

The Minutes of the 383" Board meeting held on 09" February 2023 having being
approved by the Hon'ble Chairman were put up before the Board for confirmation.
Copies of the said minutes were circulated in advance and Board niembers. were

'suggested to give their opinion if any. There were no objections received fiom the

Board of Directors.

The Action Taken Report of the 383" Board meeting held on 9" February 2023 was

taken up for the information of the Board. Thereafter Managing Director took:up the

‘Board proceedings and the regular items on agenda of the 3841 Board meeting

were transacted.

... MIfiUtes of the 384" Board of Directors:Meeting, Goa-IDC [ 9 May 2023 | 3:30PM




1. Confirmation of the minutes of 383" Board Meeting held on 09"
February.

The Minutes of the 383rd Board meeting held on 9" February 2023 were-once again

perused and following resolution was passed.

Resolution No. 01/2023
“Resolved ‘unanimously to confirm the Minutes of the Meeting of the 383" Board

Meeting held on 09™ February.

Further tesclved that henceforth Minutes of Meeting must be issued withing 48
hours: of the Board Meeting and in case there are no comments/objections received
by members within 7 days from the date of issue, the Minutes of Meeting shall be

deemed to be confirmed.

Resolved further that the Managing Director be & is hereby authorized to take all

further necessary action in the matter.”

2. Proposal for establishing Invest India State Desk for Goa
Industrial Development Corporation (GIDC)

The Board on detailed deliberation passed the following resolution.
Resolution No. 02/2023

“Resolved unanimously to approve the proposal for :establishing Invest India State
Desk for Goa Industrial Development Corporation (GIDC).

Resolved:further that the Managing Director be and is hereby. authorized to take: all

further necessary-action in the matter.”

% b
P il
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Agenda
Note:

Resolution:

1. Confirmation of the minutes of 383™ Board Meeting held on 09"
February.

Confirmation of the minutes of 383 Board Meeting. Henceforth, it is
proposed that Minutes of Meeting must be issued withing 48 hours of
the Board Meeting and in case there are no comments/objections
received by members within 7 days from the date of issue, the Minutes

of Meeting shall be deemed to be confirmed.

“Resolved unanimously to confirm the Minutes of the Meeting of the

383 Board Meeting held on (:3"" February.

Further resolved that henceforth Minutes of Meeting must be issued
withing 48 hours of the Board Meeting and in case there are no
comments/objections received by members within 7 days from the
date of issue, the Minutes of Meeting shall be deemed to be confirmed.

Resolved further that the Managing Director be & is hereby authorized
to take all further necessary action in the matter.”

Agenda for 384 Board of Directors Meeting, Goa-IDC | 9® May 2023
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roposal for estab

ishing Invest India State Desk for Goa Industrizl

Development Corporation (GIDC)

Agenda
Note:

GIDC has taken up several activities to improve the infrastructure and

service delivery to the industries. Some of them are as follows:

Revisions of laws governing Goa Industrial Development Corporation;

Digitization of GIDC services and creating a Single Window Portal;
DGPS Survey of all the Industrial Estates; Improvement of
infrastructure in MSME clusters using SIDBI Cluster Development
Fund; Creation of Green Corridors, Solid Waste Management facilities

etc; Creation of MSME/Startup Incubation Park.

Planning and execution of the above projects requires expert domain
knowledge pertaining to Corporate Law, Business Reforms Action
Plan 2022 (BRAP), Ease of Doing Business (EoDB), National Single
Window System (NSWS), India Industrial Land Bank (lILB), DPR
Preparation, Procurement Management, Project Management etc.
The current HR available with GIDC do not have the requisite
knowledge or experience to execute the above planned activities.
Hence there is a need to engage expert consultants with requisite skills
and experience to augment the HR capacity of GIDC.

About Invest India
Invest India is the National Investment Promotion and Facilitation

Agency of India, formulated vide Cabinet Note dated 28th August

2009, under the aegis of DPIIT, Ministry of Commerce and Industry. It
is incorporated as a Section 8 company limited by shares, under the
Companies Act, 2013, (erstwhile Section 25 Companies Act, 1956).

Non-Commercial

Invest India carries out all its activities on a non-commercial basis. The
funds received by the organization for the performance of its varied
activities are in the form of Grants/Funds received from

DPIIT/Ministries/Departments/State Governments.

Agenda for 384" Board of Directors Meeting, Goa-IDC | 9 May 2023




Invest India submits a Utilization Certificate, for the amount used
against the directed scope of work/activities to be performed. The
organization has never exceeded its sanctioned budget and has

proven to execute work on actual costs, which are below the

sanctioned amount.

Mandate of Invest India
1. Setting up of the National Single Window for approvals

(Investment Clearance Cell)

2. Create digital platforms showcasing industrial parks and land
banks (IS, NSWS, IIG & IILB)

3. Promote new India investment opportunities and hand-hold
investors throughout their investment journey.

4. Coordinating mechanisms for projects through ‘Project
Management Group’

5. Provide research to enable government to create better policies
and ensure faster implementation of BRAP for enhancing Ease

of Doing Business.
Proposed team composition to be deployed with Goa Industrial

Development Corporation
1. Consultant (Equivalent to Manager) (Candidates with 4 years+
of experience) — 1
"2. Consultant (Equivalent to Assistant Manager) (Candidates with
2-4 or more years of experience) — 2
For the second year, the team will have an additional Assistant
Manager or more based on the requirement of Goa Industrial
Development Corporation
Financial implication for Goa IDC

(Amount in INR lakhs)
SN [ltem Cost for 1 year
1 | HR Cost 55.65
2 |GST @ 18% 8.35
{ 3 | Total (1+2) 64

Agenda for 384" Board of Directors Meeting, Goa-IDC | 9® May 2023




‘[4 [Additional _ Incentives/Administrative l

11

Expenses
5 | Total (3+4) 75

The proposal for establishing State Desk for Goa Industrial

Development Corporation (GIDC) is enclosed as (2.1 Annexure-A)

The proposal is hereby presented for onboarding Invest India on
nomination basis as per Rule 183 of the GFR 2017 and vide Union
Cabinet Note No. 11/4/2008/IPIC-IV dated 28.08.2009

Resolution Resolved unanimously to approve the proposal.

Resolved further that the Managing Director be and is hereby

authorized to take all further necessary action in the matter.,

Agenda for 384" Board of Directors Meeting, Goa-IDC | 9% May 2022
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2.1. Annexure-A

INDIA

NATIONAL INVESTMENT PROMOTION
& FACILITATION AGENCY

PROPOSAL
FOR ESTABLISHING
STATE DESK FOR
GOA INDUSTRIAL DEVELOPMENT CORPORATION (GIDC)

[
8]
(¥h)

APRIL Z
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1. About Invest india

_!n_\.{e'st India is' the National Investment Promotion and Facilitation Agency of India,
formulated vide Cabinet Note dated 28" August 2009, under the aegis of DPIIT, Ministry of
Commerce.and Industry, It is incorporated as a Section 8 company limited by shares, under
the Companies Act, 2013, (erstwhile Section 25 Companies Act, 1956).

1.1 Sharehelding of Invest india:
o Department forPromotion of Industry and Internal Trade (DPIIT) = 37.5%
« 23 State Governments/ Departments — 11.5% (having a share of 0.5% each)
¢ Industry-Associations - 51%

1.2 Invest India Board structure:

¢ The ex-officio:Chairperson (non-executive) of the Board of Directors of the Company, is
the serving Secretary of DPIIT.

e 6 Directors to be :appointed by DPIT, Ministry of Commerce and Industry and
Government of India (including the ex-officio nomination of Secretary, DPIIT).

¢ 2 Directors (Nominee) to be appointed by FICCI, one of whom shall be the SG (Secy.

General).

# 2 Directors (Nominee) to be appointed by Cll, one of whom shall be the Director
General,

e 2 Directors: (Nominee) to be appeainted by NASSCOM, one of whom shall be the
President.

# 3 Directors :shall be appointed as Independent Directors (including the Managing
Director & CEQ, Invest India).

1.3 Non-Commercial

* Invest India carries out all its activities on a non-commercial basis. The funds received
by the organization for the performance of its varied activities are in the form of
Grants/Funds received from DPIIT/Ministries/Departments/State Governments. Invest
India submits-a. Utilization Certificate, for the amount used against the directed scope
of work/activities to be performed. The organization has never exceeded its sanctioned
budget and has proven to execute work on actual costs, which are below the

sanctioned amount.
1.4 invest India Principal
ENCY

|+ Agenda for 384" Board of Directors Meeting, Goa-IDC | 9" May 2023
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Execution is
through well-defined
processes, agile internal
structure and guality human
resources.

Initiatives are implemented
ministry/

departmental goals.

{o suit
Brings forth a pedigree of
resources from renowned
Universities from across the
world having a basket of
experience in consulting,
finance, investment
banking, engineering, legal
advice, etc.

Having the foresight to
draw cannections between
different  initiatives and

achieve holistic and all-
encompassing growth.

Invest India is the elected
President of the World
Association of Investment
Promotion Agencies
(WAIPA), headquartered in
Geneva, Switzerland, and
shall be undertaking several
activities in pursuance of its
new role, to create a global
collaborative
for direct investment.

Invest India platform
provides  multi-directional
avenues and opportunities
to any Department pursuing
specific goals, through its
access to 130 Countries
through collaborative MoUs
& WAIPA, 29 State

Governments as |

shareholders and Project
Development Cells in 29
Indian Ministries.

expedited -

environment |

ensures guality
deliverables through
monitoring,  knowledge-

oods
services through
transparent systems such
as GeM Portal, published
proposals, ete.

An Audit & Finance
Qversight Committee
(AFOC) chaired by the Spl.
Secy. & Financial Adviser
(DPIIT) along with external
independent members, to
oversee expenditures and
judicious usage of financial
resources.
Board of
Chaired by Secy. DPIIT and
comprises of nominated
and independent Directors
(tenured), representing
Government departments
and external renowned
industry representation.
All  travel and other
expenses necessary 10O
execuie activities  are
governed by policies and
processes approved by the
Board.

Human Resaurce
Committee formed by the
Board, under the

Chairmanship of one
Board Member, for fair
and transparent hiring of
resources.

Apart from the dedicated
Project Team(s), the core
Management  of  the
organization oversees
each Project/Initiative and

support and providing a

and

Directors is |

strong network base.

Being a non-profit
organization, all
activities carried out
for Ministries/depts.
are at actual ¢osts:
Strict adherence to
processes and
monitering of
expenditures,
promoted frugality
and thereby ensures
efficacious
utilization of
resources.

2125 INVEST INDIA
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1,5 Investindia’s:interaction with Ministries {
Invest India s currently. working with the following Ministries: through dedicated ,‘
Desks/Project Management Units-(PMUs)/Projects/Initiatives with a niche and specialized
Team of experts:

S. N!O-. Ministry/ Body
1. Ministry of Commerce and Industry
2. .Ministry:of Fisheries, Animal Husbandryand Dairying
3. Programme of the Office of PSA to GOI |
4 Ministry of Food Processing Industries | ||
5. Ministry of Defénce
&, Ministry-of Health and Family Welfare :
7. Ministry of Ayush i
8. Ministry-of Tourism .I
S. Ministry of Ports, Shipping and Waterways N
10. Ministry of Jal Shakti | _'
1L Ministry of Women-and Child Development
12. Ministry of Culture |i
13. Ministry.of Road Transport-and Highways
14. Capacity Building Commission '
1s. Ministry of 'C_o'nsumf_erjﬂ.'ffairs, Food and Public Distribution I '
16. Ministry-of Information & Broadcasting __,:

All of these initiatives have beenawarded to Invest India on nomination basis (Rule 194 of
't_he-'__G__ER) teferring the following stated in the cabinet note: |

1. Clause'3:4 states: DPIIT will pfovide event/project-based support to the-company out
.of'the plan:schemes operated for the purpose, the company could also seek funding _
:gupho_rf" for ‘activities/ projects undertaken on behalf of or for other i
Ministries/departments of Government of India and State governments.

2. The company would levy user charges for the-services previded. !.

2. Invest India. Mandate

- 3,-|.'P-a ge
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| | & hvastor o Investor = i Stiategle
i ' 5 S B R T ‘Research &
| | Promotion Facilitation . =~ R :
{ i i e par B o |~Policy Support -/ 1] - e
| | « Promote e Hand-hold e Provide research | e Build world=class
' New India investors inputs to enable investment promation
i ' investmant throughout their | focussed investor a_tnd'facilita't_iqn-f_;apacity'
H i investment interactions in all states through
' . e journey in India. | across structured capacity
' * Identify, o Facilitate issue government building initiatives
target and | redressal for | e Curate research|e Enhance business
pitch to investors in papers and facilitation efforts by
_potential India blogs highlightin | - Coordinating:
investors, and | * Set up -dedicated g India’s market ‘mechanisms. for:
create specific | cells for opportunity and resolution of iss_u'g's. in
; | Domestic policy updates large scale projects
strategies for | : ;
) ) Investors and FDI | ¢ Support (Project Monitoring:
their India | ,iojects under|  government to Group)
| investments Government | develop policies |- Setting up National
| » Showcase | Approvals route Single Window for
investible | o Create digital approvals (Investment’
l opportunities |  Platforms ! ‘Clearance Ce_!l)
} (India showcasing . - Promoting_ d__,i'strict_el__g\{el
j vestment | industrial parks | md:genous. - products
¢ - |  and land banks | (One  District  One
Gric) (115, NSWS, 1IG & Product)
1LB)

Invest India has a global footprint working with every Indian mission wherever they exist to

take the message of India’s soaring economic potential around the world, and at home, it
| works with a wide range of embassies from a variety of countries to help-them:understand
i and facilitate investment into India. We have dedicated teams across sectors and 'states to
facilitate the most important investment conversations on everything from land to other
technical details and conduct detailed research that reveals the most fruitful opportunities.

Invest India is the most awarded investment promotion agency in the world. Invest India
has been unanimously elected as the President of the World Assaciation of Investment

Promotion Agencies (WAIPA) for 2021-2023.

2.1 invest India - Projects and Capabilities
Invest India has a strong track record of facilitating ministries and state governments to
successfully implement economic and social impact initiatives for creating impact which
involves engaging with the industry and exploring technologies. in line with government
agenda as well as supporting and engaging state governments including upgrading capacity
in specific areas. As approved in the cabinet note, Invest India has undertaken various
projects with the other central Govt. Ministries/Departments. Details of some of ‘the

! marquee projects with summaries and achievements are given below.

-4{Page
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2.1,1.Investor Facilitation and Targeting under Viake in India

Invest India acts as the advisor, guide, and facilitator to every investor looking to make a
home in'India. We offer a one-stop solution to global and domestic investors whom we
‘handhold throughout their journey into the world's most liberal investment destination
from the day they start exploring India as an investment destination to the time of
deployment of their investments and even beyond.

2.1.2India Investment Grid
India Investment Grid (IIG), an initiative of the Government of India showcases the best of
.opportunities across states and sectors in India on a single dynamic platform. A tool to
enhance the Ease of Doing Business (EoDB), IIG helps in directly connecting potential investors
and promoters. lIG also exclusively hosts the National Infrastructure Pipeline (NIP), is'a first-of-
its-kind, whole-of-government exercise to provide world-class infrastructure to citizens and
improving their quality of life. It aims tec improve project preparation and attract investments

into'infrastructure; with real-time tracking onthe ground.

2.1.3'Startup India

The Startup India Initiative was launched by the Hon’ble Prime Minister, paving the way for
the:introduction of a host of policy.initiatives tc build a strong, conducive, growth-oriented
-environment for Indian startups. The initiative strives for providing a long due impetus to
entrepreneurial setup in the economic landscape of India.

2.1,4°AGNIi (Accelerating Growth for New India innovations}

Invest India is the.nodal agency for implementation of Accelerated Growth for New India’s
Innovation (AGNIi}. AGNIi Mission is a flagship initiative under the Office of the Principal
Scientific Adviser-to the Government of India. It is one of the nine missions of the Prime
‘Minister’s Science, Technology, and Innovation Advisary Council (PM-STIAC), AGNIi
‘Mission is mandated to determine how Government can engage major naticnal priorities
with Indian technological innovation. To achieve this, AGNIi establishestechnclogy advisory
‘partnerships with pioneering Union & State government departments/agencies on themes
like. Climate. Change, Counter-Insurgency, Disaster Response, & Development. AGNIi
surfaces Government priorities, at Headquarters and in field, proposes technology stacks
‘comprising Indian:startup/laboratory innovation, demonstrates and consequently conducts
Field Technology Showcases as the basis of technology advisory. This engages Indian
emerging technology'in Al, Cyber-Physical Systems, Advanced Materials etc. stacks.

2.1.5 Project Monitoring Group (PMG)

The Project Monitoring Group (PMG) is an institutional mechanism for the expedited
resolution of issues and regulatory bottlenecks in projects with investments upward % 500
€r.in Inidia. It was set'up as a special cell in the Cabinet Secretariat, Government-of India in
2013 and was subsequently brought under the administrative control of ‘the Prime
‘Minister’s Office (PMO) in 2015, Currently, PMG is situated at Invest India, Department of
Industry and Internal Trade (DPIIT), Ministry of Commerce. This relocation was enabled in

'ﬁ'-“.".-'
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order to create a one-stop facilitation destination for investors at all stages of the

investment process, including issue resclution.

2.1.6 One District One Product (ODOP)
One District One Product (ODOP) Initiative is a transformational step aimed. at manifesting
the vision of the Hon’ble Prime Minister of India to foster balanced regional development
across all districts of the country. The idea is to select, brand, and promote One Product
from each District (One District — One Product) of the country for enabling holistic
sociceconomic growth across all regions, The range of the chosen products varies across
the length and breadth of the country while also touching upen multiple sectors' with
existing clusters and communities that have already created a niche identity for themselves.
A Placeholder List of 106 products covering 103.districts.of India has.alfready been prepared
I by the ODOP Team, including parametric_évaiuaticn-of criteria such as G| Tag Status, Export
' Potential, the Local Ecosystem, and existing Central and State Government Schemesfor-the
Products. Progress has been made on facilitating the e-commerce onboarding of sellers of
multiple products across some states, with an expression of interest by many more sellers

_ for supporting their onboarding on major e-commerce platforms. Some e-commerce
| players have already established ODOP storefronts on their-websites,

2.1.7 National Single Window System (NSWS)
While presenting Budget 2020-21, the Hon’ble Finance Minister announced to set up an

Investment Clearance Cell that will provide “end to end” facilitation and support to the

investors, including pre-investment advisory, provide information related to land banks.and
facilitate clearances at Centre and State level. The cell was proposed 'to operate through a
portal which is now called National Single Window System (NSWS).

[ National Single Window System (NSWS) is a digital platform that is being-developed by
? Invest India under the direction of DPIIT as a one-stop solution to obtain all requisite
central and state clearances/approvals required to start business operations in India. NSWS
will eliminate the need for investors to visit multiple platforms/offices ‘to gather
information and obtain clearances from different stakeholders.

Invest India, under the guidance of the Department for Promotion of Industry and Internal
Trade (DPIIT), manages the National Single Window System project and is involved in
'* conceptualizing and designing the portal, onboarding of the various Ministries:and States;
maintaining the portal, and monitoring the performance of the portal. Till date 27
Ministries/ Departments of Government of India and 19 State Government portals

providing clearances has been onboarded on to NSWS,

2.1.8 Digital Assets
Invest India has developed and is maintaining some of the best performing portals and
platforms for the projects of Government of India. The assets are tailor-made to meet the

I-_GlPage
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unique needs and objectives of the government and users. The assets are integrated with

machine learning, advanced analytics, and many other cutting-edge technologies.

Invest India: www.investindia.gov.in

e Start-up India Hub: www.startupindia.gov.in

‘e Accelerating Growth of New India Innovation (AGNIi): www.agnii.gov.in
' |ndia Investment Grid: www.indiainvestmenterid.gov.in

# Project Monitoring Group: pmg.dpiit.gov.in/

's. National Single Window System: www.nsws.gov.in

2.1.9S5ocial Media and Website Management

Invest India is-the -most active Investment Promotion agency on social media, in the
world. Invest India is maintaining approximately 61 handles in 11 international
languages. Invest India is posting around 1600+ posts with videos, statics, GIFs,
:animations, infographics, audio quotes & carousel posts. It is running around 50+
campaigns across sectors every year. With 100% organic traffic, around 10 million+
wvisitors from 50 countries have visited websites maintained by Invest India. This is one
‘¢f the: most informative and updated websites in the government eco system with
around 576 blogs & reports,

3. Proposal for Establishing State Desk for Goa industrial

Development Corporation (GiDC)

3.1 Introduction/ Background

Various interactions have taken place between the officials at Goa Industrial
Development Corporation (GIDC) and Invest India to onboard a team of resources. as
part of‘the State Desk (SD) Team. The team shall work towards providing support in
mhultiple activities including investment promotion and facilitation, legal and
‘procurement support, digitization of state level procedures and approvals, and project
monitoring. (as defined under Section 3.2).

3.2 Activities and Deliverables under the Proposal

Goa Industrial Development Corporation (GIDC) requires highly trained expert.resources
" toimplement and. execute the activities and deliverables under this Proposal;

e Helping-establish a professional team for GIDC in Goa

» Hiring of the resources through Invest India human resources team

» Training the resources on investment promotion and facilitation

= Providing functional workspace for the resources as and when required. This would

include dedicated seating arrangement, access to Invest India conference and meeting
‘rooms, internet. access, provisioning mobiles & laptops, access to databasés (to be

.charged on-actuals)and local conveyance

e =
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! Working with larger Invest India team and officials in departments in Government of
i India
» Familiarizing the team members with country, sector, and special projects teams at.
Invest India and introducing the team members to senior officials in concerned

departments in Gol, bilateral agencies, industry associations and foreign embassies

s Supporting the senior leadership and core investment team based in Goa on selected

i projects
= Investor targeting — Identifying companies in priority sectors of Goa
* |nvestment Promotion — Finalizing events, forums, and webinar for industries

department to participate in for investment promotion
= |nvestment Facilitation — Expediting grounding of the investments committed to the
stale
*  Project Monitoring Team — Expediting resolution of large PPP projects, waste
management and renewable energy projects along with assessing the startup
ecosyslem
Legal and procurement — Drafting and amending legal documents and contracts

including tender documents, state byelaws, GIDC regulations etc.
* Digitization of state level procedures and appraovals — Monitor and assist in setting . up
f single window system to digitize procedures and approvals for citizens and ensure

accessible, convenient, transparent and timely delivery of services.

3.3 Term & Duration
* The Propesed Term of engagement under this proposal is initially for a period of 24
Months. This term can be further extended by both the Parties basis written mutual
consent, .
¢« The Period of engagement under this Proposal will not be reduced by either side
from the period agreed upon in this Proposal, except by a two-month notice from

either side,

4.4 Tearn Composition
The Proposed Team Composition under this Proposal for Year 1 comprises of:
- Consultant (Equivalent to Manager) (Candidates with 4+ Years of Experience)- 1
Consultant (Equivalent to Assistant Manager) (Candidates with 2-4+ Years of
Experience) - 2
* Job Description and Education Qualification of Proposed Team is attached in

Annexure — A

* The team composition for Year 2 under this Proposal will have an additional
Consultant (Equivalent to Assistant Manager) (Candidates with 2-4+ Years of
Experience).

8|Page
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However, the required team composition may be increased/decreased with a prior
written Notice of 60 days, on a mutually agreed basis.

4. Responsibilities Matrix

4,1 Goa Industrial Development Corporation (GIDC) will be responsible for:

Sharing all material on schemes, guidelines, policies, and regulations.

Assisting the team in responding to proposals, issues, and queries (wherever
applicable). The activities would entail consultation with experts on time-to-time
basis based on the requirements of the team and supporting the investors in
addressing the issues & queries related to both Central and State Governments in
relation to existing projects or future potentials

Periodic and timely release of funds to Invest India for undertaking activities
assigned

Supporting the team in building links with various stakeholdars such as industry
associations, affiliate bodies of ministry and industry representation in the State
Providing functional workspace for dedicated staff, part of the team at GIDC office.
These may include basic amenities to facilitate work such as internet connection,
seating space, etc.

GIDC for official visits to Delhi will provide necessary lodging and travel cost for the
Desk resources.

A Single Paint of Contact (SPOC) to be nominated by the Department of Industries,
Government of Goa; with whom the team shall interface with for the purpose of
aligning deliverables and pursuing mandate set for the team.

4.2 Invest India will be responsible for:

Shortlisting and recruiting resources and experts for the team

Onboarding and initial training of resources

Procuring laptop, mobile phones, and other IT accessories

Setting of operational activities — HR, Finance, Admin, and IT

Providing access to existing resources, knowledge and facilities including support
from Senior Management of Invest India.

Ensuring the mutually agreed deliverables.

Providing functional workspace for dedicated staff while visiting Delhi for official
work. These may include basic amenities to facilitate work such as internet
connection, seating space, etc.

A Single Point of Contact (SPOC) to be nominated by Invest India, with whom the
team shall interface with for the purpose of aligning deliverables and pursuing
mandate set for the Desk.

5. Force Majeure:

Y Page
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Neither Party shall be liable for any failure or delay in the performance of the intended
activities mentioned herein, resulting directly or indirectly from causes beyond its reasonable
control, due to act of God, war declared, and negligence by customer, civil or political
disturbance, lockouts, drought, floods, fire, theft, accidents and/or any other exceptional
circurnstances. In such a situation, both the parties shall discuss the course of action to be:on

the basis of a mutual understanding.

6. Limitation of Liability:

The aggregate liability of Invest India in connection with the obligations undertaken by
Invest India under this Proposal, regardless of the form or nature of the action giving rise
to such liability (whether in contract, tort or otherwise), shall under no circumstances.
exceed expenses incurred by Invest India for that particular activity giving rise to the
liability.

= nvest India shall not be liable for any exemplary, special, punitive, consequential,
indirect or incidental losses, damages, claims, liabilities, charges, costs, expenses or
injuries including without limitation loss of use, data, revenue, profits, business and/or
any claims from third parties that may arise out of or be caused in connection with or
result from this contract or any obligations undertaken under this contract.

» Invest India shall not be liable for any defzult, delay, breach, non-performance of: its
obligations under this Proposal and activities incidental thereto, if the same arises out of*
any acts or acts of omission by GIDC and/or any of its assigns, employees,
representatives, sub-contractors,

= Theindemnity obligations as set out herein shall survive the termination of this Proposal,
until the expiry of the relevant statute of limitation applicable to any indemnity claims,

= GIDC hereby indemnifies and agrees to defend and hold harmless, Invest India and its
atfiliates and their respective directors, officers, employees, and representatives (the
“Indemnified Persan(s)”) from and against all losses, liabilities, claims, damages, costs.
and expenses, including legal fees and disbursements in relation thereto, incurred or
suffered by the Indemnified Persons, as a result of, arising directly or indirectly from, or
in connection with or relating to the following:

- infringement of any third Party, Intellectual Property Rights arising from or'as a
result of the actions of a third Party and/or GIDC;
- breach of confidentiality obligations contained in this Proposal;
s Fraud, gross negligence, or willful misconduct on the part of a third Party or GIDC and/or

its employees or subcontractors, under the terms of this Proposal,

7. Governing Laws & Dispute Resolution:

» This Proposal shall be governed by the applicable and relevant laws, rules, regulations,
notifications and instructions issued and amended from time to time. The competent
Court(s) at New UDelhi shall have the territorial jurisdiction for the execution and

- VESTINDI
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implementation of any Agreement/Memarandum of Understanding that may arize out of
the present Proposal.

s In case of any dispute between the Parties, it shall be the aim to resolve the same in an
amicable manner after mutual consultations and negotiations.

s Any dispute arising out of this Proposal/Agreement/MoU thereof, shall be initially
submitted to the exercising authority, as agreed and notified mutually. If the exercising
authority are unable to come to an agreement, then the matter shall be referred to an
authority higher up in hierarchy for each Party for joint resolution, at New Delhi, If the
matter cannot be amicably solved, the dispute shall be settled by mutual agreement of
Secretary, Industries Trade and Commerce and Secretary, DPIIT, and their decision shall
be final and binding on both the Parties,

* Pending the submission of, and/or decision on a dispute, the Parties shall continue to
perform all their obligations under this contract without prejudice through a final
adjustment in accordance with such award.

8. Review of Work:

¢ Invest India will submit a quarterly progress report, comprising achievements against
agreed milestones. GIDC together with Invest India, may conduct periodic review of
State Desk activities and deliverables to gauge output and to approve activities for the

forthcoming vear.

9. Recruitment Process:

e [nvest India will support GIDC in finalizing the terms of engagement for the resources to
be hired for the State Desk.

* Final selection of the candidate would be done by GIDC.

» All recruitments shall be done on the basis of written confirmation received within 90
days of issuance of letter from GIDC.

* In case of deficiency in'service by the Resources, GIDC may terminate the Resource basis
a written notice of 30 days to the Resource or salary in lieu of notice period. The Resource

In case of earlier resignation prior to completion of contract duration must give a written

notice of 30 days to GIDC and Invest India or forgo salary of 1 month in lieu of notice

period
e The Resource shall be eligible for a leave as per the leave policy applicable on the
Consultants of Invest India during the entire duration of the contract period.

10. CONFIDENTIALITY:

¢ All information exchanged between GIDC and Invest India shall be considered to be
strictly confidential and may not be disclosed to any third party without the prior written
consent of the other party. Both undertake to keep confidential all information, data,

- IR
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material, intellectual property or communication furnished to it by the other Party, that

relates to this Proposal, and which is: —
marked “Confidential” or with words of similar effect from time to time after the

e

Effective Date;
or by its nature intended to be canfidential

e |he receiving Party shall not disclose such information to any third party without the prior
written consent of the disclosing Party or use such information for.any purpose other than
to carry out the purpose of this Proposal,

* This obligation of confidentiality shall not apply to information in the public domain,
information already in the possession of the receiving Party at the: time of disclosure by
the disclosing Party, information lawfully obtained by the receiving Party from a third
party under no obligation of confidentiality, information independently developed by the
receiving Party without reference to or reliance on the information of the disclosing Party,
or information which is required to be disclosed under an order of court or under any
applicable law

* The Parties acknowledge and agree that the provisions of this Clause are reasonable.and
necessary for the purpose of protecting the goodwill and repute of both the Parties

-t L o R W ] o Tl RO LR . | [ S
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The mutually discussed and agreed-upon budget for the creation and sustenance of a

I State Desk for GIDC is attached hereunder.

e Payments shall be made on a quarterly basis for which invoices shall be raised.

« Total Cost for Year 1 will be calculated from the date of appointment/ joining of the
resources.

e The Budget for Year 2 will be shared with GIDC before the end of Year 1.

i «  BudgetJustification are mentioned under Annexure — C

(Amount in INR Lakhs)

Total Amount of Inclusive of GST &

# Applicable Taxes 64.00

weflier @aprneiaety aven” it sefinve thessinentived table sedd bo clrgad with £3% slebaiin caxt and GYT & wiher ;‘:;}pﬁcubfc Toxes.

Notes To Budget:
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In case of any change in the resource structure the same shall be communicated
to Invest India and changes to that effect in the budget shall be incorporated.

All procurement would occur as per Invest India’s Board-approved financial and
procurement processes,

All travel would occur via Invest India’s Board-approved travel policy.

Notes To Human Resource Cost:

- Invest India Sr. Management will also supervise and support in the activities
wherever required as per scope of wark,

. The internal team at Invest India will be responsible for Finance, IT, HR and
Administration of resources being deployed.,

. Invest.India will procure laptop, mobile and other IT accessories,

' All increment in salaries/promotions will be made as per the HR policy of Invest
India.

ANNEXURE-A

Job Description & Education Qualifications

1. Consultant (Equivalent to Manager) (Candidates with work cxperience of 4+ vears) [1

member]|

Key Roles and Responsibilities:

Lead engagement with multiple stakcholders including GIDC, Ministries/Departments,

| .~ Agenda for 384" Board of Directors Meeting, Goa-IDC | 9" May 2023

L
Quasi-Government Agencies, PSUs, and project implementing agencies. {
* Lead high level review meetings with senior leadership from GIDC and central ministrics |
to resolve 1ssues and ensure timely commissioning of high wvalue in projects, n |
coordination with the Project Monitoring Group, Invest India, DPIIT, :
* Handhold serious investors and facilitate their investment plans/ projects in co-ordination |
with state government stakeholders. Act as a relationship manager for. investment cases for :I
Goa (this*will include activities such as understanding the ‘company/ proposed project, d
facilitate location assessment & sitc-visits, interface with relevant Government '
departments to fast track the sctting up of business ctc.) 1
|
* Build state expertise and analyse the laws, regulations, and policies. 1
* Undertake policy rescarch (primary & sccondary) to identify bottlenccks in infrastructure |
development and reduce regulatory burden on industry to improve the overall scctor f
ccosystem. :
* Explore and identify new avenues for the team to pursue. é
B T
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E Educational Qualifications and Work Experience required:
i
! = Post Graduate degree/ exceptional graduates from a premier institute
13
i = Relevant Work Experience: 4-8 Years working in a front-end role at a Global
i Corporate/Government agency/Consulting firm / Investment Bank /Chamber or
Associution
= Experience in the field of Investment Promotion, Facilitation, Ease of Doing Business,
Research & Policy/Scheme Devolvement, project execution with central / state
i government would be pretferred
w *  Priovunderstanding about the business ecosystem and administrative set-up of a state
i
! *  Stong business communication & etiquettes, stukeholder management, client relationship
management and networking skills
i s Proficiency in Microsoft PowerPoint, Word, and Excel
' * [Experience of working/ running state/ central government. Project Monitoring Units will
f be an added advantage.
= Minimum 4-8 years ol full-time work experience

2. Consul

yYeurs)

tant (Equivalent to Assistant Muanager) (Candidates with work experience of 2-4

[ member|

Key Roles and Responsibilities:

Analyze the laws, regulations and policies of the State of Goa

Network and build working relationships with key stakeholders such as Central & State

Government officials, and project proponents
Support plunning and exccution of various engagements, internal and external review
meetings

Handhold serious investors and facilitate their-investment plans/ projects in co-ordination
with state government stakcholders. Act us a relationship manager for investment cases for

Gou

Colleet data from the relevant stakeholders and conduct data analysis to support GIDC
with datit management

Provide project updates (implementation status, progress, issues, elc,) on a consistent basis
to various stakeholders (including GIDC, [nvest India, DPIIT)

Assist in the development of effective and efficient project monitoring plans

Lead preparation of high-quality research, reports, and briefing notes, as ‘required for the
projects related o state

Regularly track and follow-up on deliverables

Educational Qualifications and Work Experience required:

SE% INVESTINDIA
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» Taw, Public Policy/' Administration/ Professional degree (from a premier institute is l‘
preferable) L

*  Minimum 2-4 years full-time work expericnce

» Strong business communication & etiquettes, networking skills, and stakcholder
management

L ——

» “Prior understanding of administrative set-up of the Government ecosystem would be
preferable

* Ability to work in a fast-paced environment and deliver on tight timelines

» Proficiency in Microsoft PowerPoint, Word, and Excel
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3. Consultant (Equivalent to Assistant Manager) (Candidates with 'w'ork-.e,\fperienc_é of 2-4

]
ia veuars) [1 member|
| BB
i Key Responsibilities
*  Formation and implementation of various models for disposal of industrial ‘waste and
. utilization solar/ wind/ water energy in Gou
‘- = Handhold serious investors and facilitate their investment plans/ projects in co-ordination
f with state government stakeholders. Act as a relationship manager for investment.cases.for
Goa
*  Prepuring research documents/ pitch decks on areas of interest for various investors
« Provide project updates (iplementation status, progress, issues, etc.) ona consistent basis
to various stakeholders (including GIDC, Invest India, DPIT)
= [valuation of policy models for government’s recognition and enhancement of
government’s due diligence processes,
|
| *  Leud preparation of hgh-quality research, reports, and briefing notes, as required for the
projects reluted to sector.
*  Resolve queries und grievances in stipulated time.
Educational Qualifications and Work Experience required:
= Bachelor’s or master’s degree in Engineering, Economics, Conunerce, or Science domains
’ *  2-4 years full-time experience in Government Advisory/ Project Management/ Industry:
| Experience
= Prior experience in waste management and renewable energy projects with ‘Central/ State
Government will be preferred
i * Robust Research, Communication, and Analytical Skills

" 16|Page
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ANNEXURE - B

List of MOUs

e 87 L0 Rt ‘ :
f CENTRE FOR DEVELOPMENT OF EI ECTRDNI(S WSTEM DESIGN AND MANUFA(TURFNG
{C-ESDM}

lNDUSTRIES AND STARTUP PORTUCAI

INVE§TIN ISRAEL

16, | MSME GOV, OF ODISHA
7S INETHERANDS EMBASSY IN INDIA - 0+ i o b
18. | SKP BUSINESS CONSULTING LLP
MFINDIA PVT. LTD. |

TETJAPAN EXTERNAL TRADE ORGANIZATION -
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NATIONAL AGENCY OF INVESTMENT AND PRIVATIZATIO REPUBLIC OF BELARUS
STHE BOARD OF INVESTMENTS OF THE REPUBLIC OF THE PHILIPPINES = =
THE DEPARTMENT OF TRADE AND INDUSTRY DFTHE&EE‘QE}LIC OF SOUTH AFRICA | I‘
i NGARIAN INVESTMENT PROMOTlON AGENCY (HIPA) - il
“THE KYRGYZ RUPU BLIC_ - ]
.= 12UBIERANCE, FRANCE .. s {
UK INDIA BUSINESS COUNClL {UKIBC} R o ) k

épartment for. lnternatlona!Trade United ngriom Lol ;
JAPAN INNOVATION NETWORK S
2 NDIAN CHAMBER OF. COMMERCE IN KOREA el
32. | ENTERPRISE SINGAPORE BOARD ] ;
3_3.:\;1:_{ r’Mmlster.of‘State forArtlﬁmal Intelllgence Dubal, UAE B e e ihser il i
34, The Investment and Innovation Bureau, Global Affalrs Canads _ o | !
35 v,estrnent& Innovatlon bureau Canada and Invest. lndla Enghsh ML N : |
.EST BULGARIA AGENCY = = ! N el S !
38. [ CZECH INVEST |
|
el 17 ] ‘a g e
—
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—TcumaTE pPoLICY |
1. j.U.S. CHAMBER OF COMMERCE (USIBC) %
| a2, | HITACHIINDIA
1 43. | WADHWANIINITIATIVE FOR SUSTAINABLE HEALTHCARE ' -
_, 43, | SAUDI ARABIAN GENERAL INVESTMENT AUTHORITY OF THE KINGDOM OF SAUDI
;- ARABIA
! 45, . NEW DELHI MUNICIPALCOUNCIL - & -0
46. | FAREAST INVESTMENT AND EXPORT AGENCY
47. ' STARTUP PORTO | POLYTECHNIC OF PORTO ; R
a8, AIRPOKT AUTHORITY OF INDIA is CPSE under MINISTRY OF CIVIL AVIATION
' | GOVERNMENT OF INDIA
|49 1 ALL RUSSIA PUBLIC ORGANIZATION:"Busiriess Russia" =~
ji 50. | THE INSTITUTE OF CHARTERED ACCOUNTANTS o?ﬁiijm
51, GOMASSIVE INCUBATORS PVT. LTD. | : :
152, ENTERPRISE SINGAPORE BOARD
| 3T HERPOMET. s e e e e B
| Si. | DEPARTMENT OF INTERNATIONAL TRADE, UNITED KINGDOM OF GREAT BRITAIN AND
J I\IUHTHtRN IRELAND
55.. | INDIA BRAZIL CHAMBER OF COMMERCE -IBCC
S6. | EXPORT-IMPORT BANK OF THAILAND -
| 57. 1.5KOLKOVO FOUNDATION R
'S8, MALAYSIA INDIA BUSINESS COUNCIL
59.. - | TAIWAN EXTERNAL TRADE DEVELOPMENT COUNCIL

60. | AMAZON SELLER SERVICE PRIVATE LIMITED
61. - | BRICS TRADE AND INVESTMENT PROMOTION AGENCIES (TlPAs}
| _  ORGANIZATION (TPOs)
| 62. | CENTRAL COUNCIL FOR RESEARCH IN SIDDHA [CCRS), MINISTRY OF AYUSH GOl
f 63. | CENTRAL COUNCIL FOR RESEARCH IN UNANI MEDICINE (CCRUM), MlN TR!
!  col ; ;
i 64. | CENTRAL COUNCIL FOR RESEARCH IN AYURVEDIC SCIENCES {CCRAS) MINISTRY OF
~ AYUSH GO
65. | SPIRIT SLOVENIA 3

=' 66.
| 6_7.___'__'_OFFICE OF THE PSA TO THE GOVT, OF INDIA_ WASTE TO WEALTF
68.  OFFICE OF THE PSA TO THE GOVT. OF INDIA_AGNIi _
69. . ITALIAN TRADE AGENCY S
70, EUROPE;LI\_J_BH_S_WES_;AND TECHNDLOGY CI:NTHE -
,__31_.'____.:‘__“ ITALIAN TRADE AGENCY < 3 '
' 72. | TORONTO BUSINESS DEVELOPMENT CENTRE
- 73. " TLUXINNOVATION i S
7. | INSOLVENCY AND BANK_R_U_PTCY BOARD OF INDIA
| 750 : i':Mlnls!:r\a' of AYUSH Government of Indla TR
' 76. | DEFENCE RESEARCH AND DEVELOPMENT DRGANJSATION (DRDO) GOI
l ' 77. - "DAIKI-AXIS INDIA PVT LTD s 5
f 78. | DEPARTMENT OF PHARMACEUTICALS -
: | 79. : LAUSTRALIAINDIA BUSINESS COUNCIL :
80. Letter of Extension of the MoU-The Netherlands tmbassy in India and The State.
| ~ Secretary of Econemic Affairs and Climate Policy
‘ 81. | MEGHALAYA STATE INVESTMENT PROMOTION BOARD - :
A2% INVEST INDIR
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85. INVESTMENT PRDMDT|ON ACI"N('Y IINDFR THF MIMI%TRY OF II‘\IVF ‘T-TMF\]TS :‘\ND
FUHE[GN TRADE OF THE REPUBLIC OF UZBEKISTAN
_ IENT OF DRINKING WATER & SANITATION (DDWS)-MINISTRY-OF JAL SHAKTI - - |
| CAPACIT‘I’ BUILDING COMMISSIDN | I
‘91 *”Q”’Ivﬂ‘AIWAN EXTERNALTRADE DEVELOPMENT COUNCIL (EXTENSION LETTER)- ~ '
92. SMALL FARMERS' AGRI- BUSIEIESS CONSORTIUM ISFAC] ) S i
o3 fEUBINVEST CYPRUS "2 . 0. e T SR ;
94, INVEST MINAS L o [
195 i \Department of Animal '-Hus!;endry-& Dairying - 3
96. ADIO (Abu Dhabi Inuestment Ofﬂce) B
1_97:{* g}j\DF'WOR i R T sy _r |
Australian Trade and. Investment Comm:ssmn (Austrade) i
: '_'nvestment_S"upRO{_t _gentre Republlc ef Armema &)
Roscongress Foundation - -
71"Azerbaljan Export & lnvestment Promotion (Azpromo) oo |
Startup Canada - | ‘
340 Minis ,_'rv'cf Commerce oof People's Republic of China iareah e }'
Invest in Bavarla _ - -
105, FIl'hdcn German Chamber of Commerce 282 I
106. Clty of Stuttgart B - .
-107.%%] Baden-Wuerttemberg International ;
108. Hamburg Representatlon Mumbal - . -
|110. | CityofKarlsruhe |
L3l rrankfurtRheinMain GmbH. Sr o e e | |
112, Invitalia o
jﬁffifiﬁgmfgrjast Investment & Export Agency lnvest Vostok
114, Mlmstr\; of Economlc Development of Russmn Federatlon
F::unders Alliance e 5'
94 iUS:Indja Strategic.Partnership.Forum (USISPE) " 0 -
UNDP - |
121’ \nternational solar Alliance aapias f
122, Tef:hnfcal Universnty of Denmark {Lol) |
9123% «E&j}_{ﬁl“' 4 S é
124. | Moroccan Investment and Export Deuelopment Agency (AMDIE] o
: Ministry of Food Processing Industries (MoFPI) | : S AT 3
126. Keree Smes And Startups Agenr_y {Koqmc} . N
*1_4}_7{_"_’,; i B I'ad Education Prwate Llrmted (Lol to conhnue T&C agrecd upon in prewous MoUJ) . :
128. | Nudge Foundatron o |
19|Page
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{ 130, . Ministry of Ayush

129. | OFFICE OF THE PSATO THE GOVT. OF INDIA_AGNIi | 0 s
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Annexure — C
Budget Justification.

Not-for-Profit Company

Invest: India is a not-for-profit section & company (as per Companies Act, 2013) incorporated
in 2009 and formulated as per vide cabinet note no. 11/4/2008-1P&IC -IV issued on 28"
August 2009 in which Clause 3.4 states — “DIPP (Now Known as DPIT) will provide
event/project-based support to the company out of the plan schemes operated for the
ptirpose, the company tould also seek funding support for activities/ projects undertaken on
behalf of or for other Ministries/Departments of Government of India and State
governments.” Invest India provides Utilization Certificates (UC) to partner Ministry/
‘Department and does not raise invoices for the work carried out.

Justification for Advance Release of Funds

e AsperCabinet Note, 11/4/2008/IPIC-IV dated 28,8.2009 clause 3.4 “DIPP (Now Known as
DPIIT) will provide event/ project-based support to the company out of the plan schemes
operated for the purpose, the company could also seek funding support for activities/
projects undertaken on behalf of or for other Ministries/departments of Government of
India and State governments.”

» Based onthe above approval of the Union Cabinet, Invest India gets its funds only on
project basis from various Central Ministries for carrying out its activities and does not
have any surplus funds and fixed deposits, As Invest India does not have any surplus
funds, advance release of funds is mandatory to incur setup expenses, hiring dedicated
best-in-class resources and smoath functioning of Desk activities. All Ministries/
Departments which have dedicated teams with Invest India provide this advance.

¢ Invest India thrives due to its award-winning HR practices and hence ensures salaries are
paid on time along with timely payments to empaneliled vendaors,

the ofrage ok
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